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LOK SABHA DEBATES

LOK SABHA

Wednesday, March 5, 1975/Phalguna 

14, 1896 (Saka)

The lok Sabha met at Eleven of the 
Clock. 

[Mr. Speaker in the Chair] 

ORAL ANSWERS TO QUESTIONS

Over Production In Goca-CoU 

Bottling1 Plants

*221. SHRI K. S. CHAVDA- Will

the Minister of  INDUSTRY  AND 

CIVIL SUPPLIES be pleased to refer 

to the reply give® to Unstarred Ques­

tion No. 277 on the 19th February,

2

1975 regarding Coca-Cola  Factories 

and state:

(a) the amount of import of capital 

goods allowed to different Coca-Cola 

bottling plants, the name of the plant, 

the extent of capital goods approved 

and the conditions attached thereto;

(b) the capacities approved for indi­

vidual plants and their productions in 

the last three years; and

(c) whether they are overproduc­

ing and if so, action taken by Govern­

ment against them?

THE MINISTER OF  INDUSTRY 

AND CIVIL SUPPLIES (SHRI T. A 

PAI)' (a) The information  for  the 

years 1972 to 1974 is as under:—

5l.No. Name of the party Amount of import of 
Capital  goods 
approved

Conditions, if any, 
attached to the app­

roval

1 W s. Prem Nath Monga, Bottlers Pvt. 
Ltd., Meerut. . Rs. r,97,285/- No.

2 M/s. K,B. Narasarra*Kurnool . Rs. 4,20,f60/- The  approval  is 
subject to firm un­
dertaking  to expor' 
their products  foi 
twice the  value of 
import licences over 
a period of five years

(b)A statement is laid on the Table of the House.

(c) No, Sir.

STATEMENT

SI.
No. Name of the Unit

Capacity Production
in Million------------
bottles 1972

in  Million bottles

1973  1974 
(estimated)

t 2 3 d 5 6

1 M/s. Pure Drinks (ND) Ltd., New 
Ddhi  .  . * ZI4 84 123*  $8>94

2 M/s. Pure Drinks, Calcutta * 38 60 44-04  *5*04

3807 LS—.I
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3 M s. Pure Drinks, Bombay  , . *

4  Al t, Kanpur Bottling Company, Kanpur  106 56

5  M s. Soft Beverages Ltd., Madurai  ,  34- 56

■6  M s. Southern Bottlers, Madras  .  .  60-93

7  M's. Universal Drinks (P) Ltd., Nagpur  51 - 84

8  Ms. Beverages & Food Products  (P)
Ltd., Gauhati.................................23-04

9  M s, Poona Beverages (P) Ltd.,Poona .  57 60

10  M's. Agra Beverages Corporation, Agra  76 80

11  M s. Pure Beverages Ltd., Ahmedabad  76 80

12  Shri Krishna Bottlers Pvt. Lui, Secund-
rabad.........................................59- 76

13  Tripty Drinks Pvt. Ltd., Cuttack.  .  14-40

14  M s. Pataliputra Drinks Pvt. Ltd., Patna.  57-60

15  M's. Steel Citj Beverages Pvt. Ltd., Jam-

4 5 6

110-39 93-92 75-83

25-27 1627 2&-2Z

2431 1632 19-45

23'77 20-01 19- 86

913 14-61 28-45

9' 26 10-62 1968

13-94 12-38 20-73

2164 288 :6

34-47 28-67 30-29

27‘3i 25 50 28-20

11-72 12-88 11 21

Not in production

shedpur . . . . . . 57-60 28-04 27 69 30 71

16 M s. Jai Drinks Pvt. Lid., Jaipur . 86 40 1602 15-93 1846

17 M s. Prem Nath Monga Bottlers Pvt. Ltd., 

Meerut.................................................... 75 60 50 47 4315 38-94

18 M s. Punjab Beverages, Chandigarh 86- 40 73-26 57-13 45-70

19 M's. Sandhi Beverages Pvt. Ltd., Indore 24-00 14 64 20 31 15-74

20 M's. Saurashtra Bottling Co. Pvt.  Ltd., 

R ajk ot.................................................... 34 56 1427 12- 19 1519

21 M s. Bangalore Soft Drinks Pvt.  Ltd., 

Bangalore . . . . . 63-36 17 41 17- OO 29-29

22 M s. Fabril Gasosa, Goa * *

Note:  (r)  *Tney hold Registration Certificates where no capacity was mentioned.

(2;  In allitioa to the above 22 bottlers,  Shri K.B. Narasappa was  issued  an indus­

trial licence for Bottling Coca Cola etc., with an  annual capacity of 96  million 

bottles.  Tne unit is not in production.

(31**  T u> u lit is not borne on the list of D.G.T.D. and is a small scale unit-

SHRI K. S. CHAVDA:  21 bottling
plants are getting Coca-Cola, orange 
and soda concentrates from the multi­
national giant, the Coca-Cola Export 
Corporation in our country.  In the 
names of these 21 bottling plants, 

actual users’ licences or ad hoc licen­
ces or replenishment import licences 
to the extent of Rs. 23 crores were 

issued to this Coca-Cola Export Cor­

poration.  By this way,  there is a 
sale of Rs. 45 crores in our country. 
Are we not this way helping arms 
shipments to Pakistan.,.

AN HON. MEMBER: Wonderful!

SHRI K. S. CHAVDA: ...by allow-, 
ing huge repatriation of  money to 
America? May I know who Is the re
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commending authority or who recom­
mends these actual users* licences or 

ad hoc licences or replenishment im­
port licences of Coca-Cola concen­
trates to Coca-Cola Export Corpora­

tion?

SHRI T. A. PAI: We are discussing 
things which have happened over the 
past So many years. This industry has 
an investment of Rs. 10 crores involv­
ing an employment of about a Hkh 
of people.

So far as overseas remittances are 
concerned, the remittances are about 

Rs. 76 lakhs as a result of the Coca- 
Cola Export Co. being involved  n 
earning Rs. 183.43 lakhs by way of 
exports.  We are doing our be«t to 
see that no new licences are issued for 
making Coca-Cola; this is the policy 
decision we have taken.  Also, we 
have issued directive  to  Coca-Cola 
Export Corporation not to  introduce 
any new drink.  We are seeing that 
the operations ot Coca-Cola Corpora­
tion aie brought under  control by 

various measures including  reducing 
their capital.

SHRI K. S. CHAVDA:  Mr. Bala-
chandran was Secretary of the Minis­
try of Petroleum and Chemicals who 
is now appointed as the Secretary to 
the President of India.  He has recom­

mended ad hoc import licence to the 
extent of Rs. 23 crores to the Coca- 
Cola Export Corporation in 1972-73. 
Thig Coca-Cola Export Corporation is 
a multi-national firm and its opera­
tions have created difficult foreign ex­
change situation for the country as a 
whole.  The Coca-Cola Export Corpo­
ration is exploiting the situation. May 
I know whether the Government will 
appoint a Committee of Members of 
Parliament to go into the matter of 
favouritism shown to the Export Cor- 
imrttfom ana place before the Parlia­
ment the report concerning it  and 
fixing the responsibility on the officer 

concerned because it has violated all 
the rules, all the regulations  under 
our Industrie? (Development and Re­
gulation) Act?

MR. SPEAKER: He has not asked 
question; but he is making it a debat­
ing time.

SHRI T. A. PAI: 1 am sorry to 
say that the statement that Mr. Bala- 
chandran was responsible for recom­
mending licence worth Rs. 23 crores 
is far from the truth.

SHRI K. S. CHAVDA. Then I will 
have to produce the reply which the 
Minister has given on the floor of the 
other House.  This firm is only  in­
terested in making all Indians Coca- 
Cola addicts, just as the Chinese were 
made opium addicts.  That is what 
they are interested in.  That is my 
grievance.

SHRI T. A. PAI  In 1952-53 there 
were only four bottling plants.  We 
allowed import of Coca-Cola concen­
trates worth 4 lakhs for actual users 
until Coca-Cola  Export  Corporation 
started  manufacturing  concentrates 
here itself.  They were granted import 
of 15 lakhs ot essential ingredients not 
available in the country and the con­
ditions was that over a period of 5 
years this will get reduced consilera- 
bl.\ and in the meantime  they will 
make efforts to substitute Coca-Cola 
with something else.

MR. SPEAKER:  If he condemns
Coca-Cola, my request is, we should 
have something in his name to provide 
for it; it should be known as Chavda- 
Cola.

DR. KAILAS: We are very  much 
satisfied with the reply given hy the 
Minister that no more import licences 
are to be given; but I would like to 
know whether any of these bottling 
plants which he mentioned,  namely, 
22 in number, were producing their 
own products? If so, why they were 
not requested to re-introduce  them 
and why they were made to be more 
and more dependent upon Coca-Cola 
Export Corporation to the extent of 
100 per cent? They could  produce 
their indigenous  products,  thereby 
they would have not precipitated the 
problem of unemployment  in the
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country as was stated by the Minister 

in his earlier reply.

SHRI T. A. PAI: They are free even 
now to de-link themselves.

And, in order to do so, whatever 
assistance they require from the Gov­

ernment, we shall certainly be happy 

to give them,

SHRI M. RAM GOPAL REDDY: It 
is the policy of the  Government of 

India...

SHRI K. S. CHAVDA:  But, 2,500
tonnes of sugar are used in Coca- 

Cola.

SHRI M. RAM GOPAL REDDY: It 
was decided by the Government of 
India that the foreign capital in these 
companies will be 40 per cent or 38 
per cent.  Then, how is the Minister 
allowing this company to have 100 per 
cent foreign capital?

SHRI T. A. PAI: The company is 
having 100 per cent foreign capital. 
Now, we are asking them to get it 

reduced as per the Act of Parliament. 
They have been given  two  years’ 
time.  We shall see whether we can 
persuade them to reduce it,

SHRI K. S. CHAVDA: Under the 
Act you can compel them.

SHRI DINEN BHATTACHARYYA: 
Since the Coca-Cola Export Corpora­
tion came into being, they have re­

patriated crores and crores of rupees. 
Why is the Government not taking pt 
this moment steps so that at least the 
profits that they earn will be plough­
ed back here in India—not in America?

SHRI T. A. PAI: If the suggestion 
is that even* in diluting their capital, 

they must be allowed to carry on any 
other  activities, we are  afraid, we 

may not be interested.  We would
like to see that this capital is diluted 
because, this, is,  perhaps, the only 
way by which the Coca-Cola produce 
tion can be contained here.  We are 
also seeing that within two years

those who are bottling Coca-Cola take 
sufficient steps to be independent of 
Coca-Cola.  I regret that the pressure 
for allowing this is because of the 
employment problem that is directly 

coming up before us.

SHRI  HARI  KISHORE  SINGH: 
Everytime when the Coca-Cola ques­
tion comes up, it take® a lot of time. 

May I therefore know from the hon. 

Minister  whether he  considers the 
Coca Cola an essential drink for India? 
If not, whether Government considers 
it necessary  to continue this drink 
being manufactured here?

SHRI T. A. PAI: It is not my perso­
nal opinion whether the people want 
this or not but, so far as Government 
is concerned, we are trying to con­

tain the activities of the Coca-Cola 
Corporation  precisely  because we 

want indigenous drinks to substitute 
this Coca-Cola drink.

SHRI VASANT SATHE: Sir, I must 

congratulate the hon.  Minister for 

wanting to encourage indigenous soft 
drinks manufacture in preference to 
Coca-Cola.  But, may I know from 
him why then is Government always 
granting 2,541 tonnes  of levy sugar 

and  noi the  market  sugar?  You 

could have allowed them to get the 

sugar at Rs. 5 a kilo or whatever It 
may be from the open market. Why 
are they allowing the sugar at the 
levy price?  And why this was grant* 
ed to the Coca-Cola manufacturers in 
preference to other Indian companies? 
Why these Indian companies were not 
granted  such a quota?  Prom  the 
year 1968 onwards, I would like to 
know why these Indian companies are 
not granted  the sugar  quota while 
Coca-Cola was granted this quota. Is 
it for encouraging the expansion of 

the Coca Cola Bottling Plants?

SHRI T. A, PAI: The question re­
fers to 1968.  I suppose this is seven 
years’ old. So far as I am concerned, 

We are finding out whether the levy 
sugar that is being allotted is beii*8 
utilised by them or not.
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SHRI VASAN? SATH$: AH right, 

Then give t*» the figures of levy sugar 
allotted to them for tĥ* current year.

SHRI T, A. PAI: The allotment of 
sugar is uOt done by my ministry.

SHRI VASANT SATHE: I am not 

blaming you hut 5 want you to find 
out from other departments.

SHRI T. A, FAI:  I shall certain
collect the necessary Information from 
the other Ministries and inform the 

hon’ble Member.

tot to Wf : ?rew

Sffa TTflTT % THT VZZt

r̂r*r % ***>

w r ̂  srnto ̂r*fnrr «tt fa  if *ff 

ffffsr̂r srr?tz: fafore? . . .

w*m s*r  *r

% *rr wr, srcf Tr̂ <re?r 

% «rr  ̂ ?

: t̂fr % ̂  *TRfa

w*rnrr m fa  *r aff
| sftr f̂rlr  nfr firffar arc** f, 

vttot sfttf ̂  atf r 

 ̂*rf«r jŝt fir ?rrasr % ̂tmtr ̂  cro 

%  sF̂r »mr «it fa tout 

wrtfrtl i  $ 3Tf̂r  r̂̂rr f fa m

spptt ift  fa-frw fa?ft «ft,

«rt  w  *rcr  3rhr ff «ft; 

w 'srNr sfT wr f-r®̂ fcnf̂rr ? f̂ar 

% s<?nr $w* sriw sr? r̂ranr 

w  ̂ pt ŝ n;  *r>f fwnrT *tpt

ihf*Wfr t ?

SHRI T. A. PAX: Sir, I am not com­
petent td discuss the merits or deme­
rits of whether Coca Cola is respon­
sible for any  heart  diseases.  I am 
*ure the Ministry of Health will take 

care of it, if it is a pemecious drink.

«ft Wt TO <ffl! :

% wft $ sot «rr i m  wr ̂ mx % 

*tt fa orfar *Pt% W mn ztfim, 

%fair sr*ft ?tsp f ® ̂  ̂ rwnrr w  | \

w«rar *r̂ hnr: ?tpt ^

nr& *r toawr  gtai  |

 ̂  w  wrtar̂ r % ̂crr 11 ̂tfrr̂tvrr

& *r$r **r3r 

It  t̂arr |  i

SHRI PRItA HAN JAN DAS MUN- 
SI: Sir, as Mr, Chavda said whether 
the Ministry is aware of the fact that 
these twenty-two bottling plants spe­
cially at Calcutta, Delhi, Bombay and 
Madras are producing more than their 
actual capacity  selling the drinks 
without memo  the five-star hotels? 
Whether such a complaint haa been 
made and  whether  Government is 
thinking of making fresh investiga­
tion in this matter.  I would say that 
the five-star hotels of Calcutta, Bom­
bay and Delhi always take Coca Cola 
from the Coca Cola  Corporation on 
cash memo upto 25 per cent and 75 
per cent without cash memo for the 
general consumption? Secondly, con­
sidering the  international  trend of 
economy is it the industrial policy of 
the Government to encourage further 
the multi-national corporation* or dis­
courage sueh corporations?

SHRI T. A. FAX: Sir, so many issues 
have been involved.  It is not the 
Coca Cola Corporation which is sel­
ling Coca Cola here but these are 
Indian bottling  companies in  Cal­
cutta, Delhi,  Bombay and  Madras. 
Whether they are doing with bill or 
without bill I am not able to say be­
cause in  the retail  distribution  of 
Coca Cola nobody is expected to give 
a Bill.  So far as production is con­
cerned accordng  to the information 
which has been furnished to DGTD, 
we Arid all these plants have more 
capacity than  they are  producing 
Therefore, there is no complaint of 
over-production.  So for a« repatria­

tion of foreign capital is concerned, 
these issues are being  looked into



II Oral Amwers MARCH 5, 1975 Oral Answers 12

and we shall certainly gee that the 
operations of a Corporation like Coca 
Cola which does not serve an essen­
tial purpose—are restricted very se­
verely.

MR. SPEAKER: Mr. Sokhi, are you 
going to suggest a better substitute?

SARDAR  SWARAN  SINGH 
SOKHI' May I know from the hon. 
Minister how do the Government pro­
pose to make these bottling units self- 
reliant In case the Coca Cola Export 
Corporation refuses to follow the For­
eign Exchange  Regulation Act and 
the guidelines, issued under Section 29?

MR. SPEAKER; He seems to be in 
normal mood.

SHRI T. A. PAI: Sir, it is for the 
botting companies to make up their 
mind, how they want to be self-reli­
ant.  In that direction,  whatever  as­

sistance they want, we will give them. 
We would certainly like to see  that 

the operations of the Coca Cola Ex­
port Corporation are brought under 
the FERA and then necessary action 
is taken.

SHRI K. GOPAL: Mr Speaker, Sir, 

the hon. Minister has said that Gov­
ernment is going to see that the for­
eign equity is diluted.  I would like 
to know whether the intention of the 
Government 1s to see that the non­
resident shareholders sell their shares 
to Indians or to see that Ihe Indian 
equity is increased so that in terms

of percentage only foreign sharehold 
ing will be leas and not the actuai 

content of Iffl

SHRI T. A. PAI: The Coca  Cola 
Export Corporation is a wholly owned 
100 per cent subsidiary of the foreign 
company.  When the capital is diluted, 
it means that at least 60 per cent will 
have to go to the Indian public.

Paper Board Factory in Orissa 

+

*222. SHRI ARJUN SETHI:
SHRI  GAJADHAR 

MAJHI:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether Central  Government 

have accorded its sanction to set  up 
in Orissa a factory to  manufacture 

paper board, packing and  wrapping 
paper; and

(b) if so, its cost, production and 
location?

THE  MINISTER  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI T. A. 
PAI): (a) and (b).  A statement of 
schemes for the manufacture of paper 
board, packing and wrapping paper to 
be set up m Orissa, as approved by the 
Central Government,  together with 
their estimated output, location and 
investment requirements as indicated 
by the parties, is laid on the Table 
of the House.

STATEMENT

Schemes approved for the manufacture of paper board, packing and v rapping paper in Omsa.

Name of the Party  Product Mix  Capacity  I ccation  Project cost
as indicated 
by the party

1. M s. Straw  Products
Limited,  4,  B.S.Z 
Mug, New Delhi.

2. Shri Prabhat Panda

MG Industrial 
Packu g &  bate 
paper

Corrugating media 
and liner paper

5̂00
t.p.a.

Javknypiu

F 4 ,cco’ Backward f m 
t.p.a.  District of 

riflsa

3 crtrcs

115 Iskl s
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3. Sh> Vijendra Kumar  , Packing and Wrapp- 10,000  Cuttack Distt. 250 lakhs
ing Paper t.p.a.

a. Sh, Uma Shankar Modi  , Packing and Wrapp- 6,000 Cuttack Distt. 118 lakhs
“ t » aing Paper t.p.a.

5. Transport  Corporation of Writing and Printing 30,000, Koraput Distt. 34 62 crores
India, Limited.

6. Sh. S.R. Goenka

7. Sh. G.P. Todi

Paper t.p.a.

Wrapping and Pack- 20,000 , 
t.p.a.ing Paper 

. Duplex board 6,oooj Mayurbhanj 175 .lakhs 
t.p.a.

Paperboard Packing 7,500  TalcharTaluq 220̂ lakhs 
and  Wrapping  t.p.a.  Dhankenne 
paper Distt.

SHRI ARJUN SETHI: Mr. Speaker, 
Sir, I find from the  statement that 
the sites for all individual units have 
not  yet been selected.  Secondly, Sir, 
it appears from the statement  that 
adequate consideration has not been 
given to the  backward  districts in 
which these raw materials for paper 
board etc. are available. I would like 
to know whether he will at least inti­
mate the State Government of Orissa 
so that while finalising these sites for 
the second one, in the list of statement 
laid on the Table of the House, they 
will take into consideration the inte­
rests of the  backward districts  of 
Orissa?

SHRI T. A. PAI; Sir, the replj also 
indicates the location of these projects. 
The question whether they should  be 
located in one particular area depends 
primarily on the decision of the entre­
preneur who will take into considera­
tion the availnbilily of 1 aw materials 
and also the State Government  who 
will assure them the necessary  raw 
materials and what  incentives thev 
have been provided to move into  a 
backward area.

SHRI ARJUN SETHI: Sir, it is our 
experience that after the issue of letter 
of intent or Mcence, the industrialists

take a number cf years to set up these 
individual units.  So, in this context, 
I would like to request the Govern­
ment to see that these units come up 
very soon 50 that they can serve the 
interests of the people.

SHRI T. A. PAI; Sir, we shall do 
our best to ensure that these units 
are monitored and try to help them 
to get over their problems so  that 
they can come into existence as quickly 
as possible.

SHRI  SURENDRA  MOHANTY* 
Serial No. 2 of the statement show- 
that a Corrugating Media and Lines. 
Paper plant is going to be located m 
‘Backward District of Orissa’.  So far 
as my knowledge of the geography of 
Orissa goes, there is no such  district 
in Orissa called ‘Backward District of 
Orissa’.  May I know in which parti­
cular district this plant is going to be 
located?

Secondly, I find from the list of mv 
terpreneurs that many of the big busi­
ness houses have become interested in- 
this scheme. I want to know speci­
fically whether  these big  enterepre- 
neurs are going to avail of the conces­
sions which are to be extended to them 
under the Backward  Area;-  Develop­
ment scheme.
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SHRI T. A. PAI:  Which  of these 
districts are declared as backward is 
a decision which the Planning Com­
mission has taken and has also com­
municated to the Orissa Government. 

I am unable to say which of these dis­
tricts are backward.

SHRI StfftENDRA MOHANTY; Then 
why menuon ‘Backward District’? You 
must specifically mention the districts 
as has been done in item 7. This  is 
the casual manner in which  Govern­
ment is trying to give answers.

SHRI T. A. PAI:  The  manner in
which replies are given is certainly 
not casual.  When a licence is issued, 
we say ‘any backward district’.  We 
do not specify.  To which particular 
district an industry must move is left 
to the entrepreneur to decide, taking 
all economic  factor:* into considera­

tion?  We cannot force him to move 
any unit anywhere.

SHRI SURENDJRA MOHANTY; How 
da you approve it?

SHRI T. A. PAI; Licence is given on 
the condition...

SHRI SURENDRA MOHANTY; The 
second part of my question remains 
unanswered.  I asked whether big en 
trepreneurs are going to avail of the 
concessions being extended by Govern­
ment under the Backward Areas Deve 
lopment Scheme.  I thought many of 
the houses mentioned in the list are 
big.

SHRI T. A. PAI; So far «s these are 
concerned,  except one,  Straw Fro- 
ducts Limited, all the others are not 
belonging to any big house.  There­
fore, I do not think we can compel 
anybody to avail of these unless he 
wants to avail of these facilities. They 
should be ordinarily attracted by the 
facilities given.

Rate of Growth of Employment

*223. SHRI SHARAD YADAV; Will 
the Minister of PLANNING be pleased 
to state:

(a) whether for a developing coun­
try the rate of growth of employment 
in the tertiary sector (services, distri­
bution and trade) is not excesstvt;

(b) if so, whether this wag the 
result of wrong planning priorities and 
neglect of agriculture, small scale in­

dustries and consumer goods indus­
tries; and

(c) if so, the remedial action pro­
posed to reverse the unhealthy trend?

THE  MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN  SHUKLA):
(a) No, Sir.

(b) and (c). The question does not 
arise.
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ii
SHRIMATI  T.  LAKSHMIKAN- 

THAMMA: May I know whether there 
has been continuous  retrenchment of 
women labour from the industries on 
the ground that they were not skilled, 
because techniques  are advancing— 
what steps had the Government taken 
to protect women employees from re­
trenchment?

Milt SPEAKER* I am really  sur­
prised that when  the  Minister  said 
‘no’, supplementsries are still arising.

SHRIMATI  T.  LAKSHMIKAN- 
THAMMA'  The  question does arise 

from this.

MR. SPEAKER:  I do not deny it; 
let the Minister answer, if  it  arises 
out of this question; I do not come in.

THE PRIME MINISTER, MINISTER 
OP ATOMIC ENERGY, MINISTER 
OP ELECTRONICS,  MINISTER  OF 
SPACE, MINISTER  OF  PLANNING 
AND MINISTER  OF SCIENCE AND 
TECHNOLOGY (SHRIMATI INDIRA 
GANDHI):  It is for  you  to  decide
whether it anises av not.

MR. SPEAKER:  I m  roallv sur­
prised the Minister said: ‘no’, and still 

the question arises.

SHRI VIDYA CHARAN SHUKLA: 
The hon. lady Member asks wither

there is any general retrenchment  of 
women workers. I should say that no 
such trend has come to our notice.

SHRIMATI  T.  LAKSHMIKANT- 
HAMMA:  Yes, Sir. Let him read the 
report on the status of women; there 
has been continuous rewrts that there 
was retrenchment of women workers.

SHRI VIDYA CHARAN SHUKLA: 
No such trend has comc to our notice. 
It may be that  in  certain  sectors, 
there might -have been some difficul­
ties in the employment of women.

SHRIMATI  T.  LAKSHMIKAN- 
THAMMA  The rate of employment 
of women has gone down.

SHRI VIDYA CHARAN SHUKLA. 
Our policy is to encourage women  in 
suitable  sectors,  particularly sectors 
like electronic assemblies where work 
has to be done with deft hands.  We 
do encourage the employment of wo­
men in the public sector undertakings
and private sector undertakings.......
(Interruptions)
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MR. SPEAKER-:  You  <an write
to me.
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MR, SPEAKER: There is only cne 

name.
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snpTT *rr : It is a policy matter  about 
which we seek clarification*,  whether 
the  Government  and  the  Planning 
Commission have calculated the annual 
rate  of  growth  of  employment  in 
manufacturing and extracting ■

MR. SPEAKER: PLease sit down. I 
fail to understand; you get up like 

this every time.

SHRI  MADHU  LIMAYE:  Your
Secretariat has done it. ... (Interrup­

tions) Please, for God’s sake.

: *T  WT 3TT5T $ I

«ft *w mr>  r̂̂r-rr 

f̂r ̂ =r frfr *ra ̂ 1  ̂ ̂  w?i fc,

TCT !T̂?r n̂<T %  I  Please read 

the question.

MR. SPEAKER:  Here is thr* ques­
tion; it has only one name, Sharad 
Yadav.  If there is any thing, you
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write  to  me.  How  can 1  know? 
Thousands of questions are received.

fan* :  ̂f̂T 

irsrf<?r*r "swr  *re «rm %t 

ferr i

Let me read out the origiml ques­
tion.

MR. SPEAKER: No, no.

;tfaer*T#«fK

f«MT «rr ?

This is happening every day.

MR. SPEAKER:  You write to mo
what you want.

SHRI MADHU LIMAYE:  Let me

read out the question. What is objec­
tionable in that.  I  want  to  know. 
You do not even want to listen?
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tt TC ̂   fĉrr f5RT I 1

wrr 55TTT  jf r»T £ $

w   r̂F35  ?fr  *r*ft Wfar  % 

f̂rrr #X?TT i j urn Ijsm q-cfT̂rr, $ IT̂T

erw tfr ?fft -*£<rr, w   cPQg % ̂ w  

tl 

*«ror  • wnr 5tr  *rem

I?

p̂ftT«nff*nrT?rii 

wrc  r̂-T *n£t  i w*  fame 
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PROF.  MADHU  DANDAVATE:
Please listen  to  the  auestion.  His 
name was there.

MR. SPEAKER;  Whatever it 1$, if 
you are aggrieved, you write to the 
Speaker.  (Interruption*)„

1975 Oral Answers  ao
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PROF.  MADHU  DANDAVATE: 
Why don't you listen to Mr. Limaye? 
(Interruptions)

MR. SPEAKER: Very wrong.

SERI PILOO MODY:  First of all
he appealed to you in the name  of 
God.  That did  not take  him any­
where.  Now he has had to appeal to 

hell.

DR. KAILAS: He has satia

MR. SPEAKER- The Hon. Member 
suddenly got up without my permis­

sion and brought in matters which are 
absolutely not relevant here.  Here is 
a Question in the name of Mr. Sharad 

Yadav. There is no other name on it.

*ra  sfr

fam *rr i

SHRI PILOO MODY: One thing is 
certain that  unless you  know what 
his complaint is

MR.  SPEAKER -  Why  should  I 
listen?  It is clear here.

SHRI PILOO MODY • You are mak­
ing up your mmd on only half the in­
formation that you have.  It is neces­
sary that you listen to the other half 
of the information

MR. SPEAKER  He cannot pet up 
in the House any time.

SHRI PILOO MODY:  Without lis­
tening to him, it is not  possible  for 
you to arriye  at some rational con­
clusion.

MR. SPEAKER:  The office has told 
me, and I have seen.

SHRI  PILOO  MODY:  You  are
speaking for the twentieth time.  We 
have heard you 20 times, but vou h&ve 
not heard us once. (Interruptions)

MR* SPEAKER; You have come only 
for this.

DR. KAILAS:  Shri Limaye should
withdraw that word. Ask Mr. Limaye 
to withdraw that word.

MR. SPEAKER:  He got up without
my permission.  Nothing will go on 
record.  I will not allow anything to 
go on record.

Whatever may be the  question, 
I  am  not  prepared to listen in the 
House.  He can write to me.  I have 
watched it a number of times.  I did 
not call him.

SHRI PRIYA RANJAN DAS MUN- 
Si:  This is the Question Hour.  Only 
questions should be put.

MR. SPEAKER: He is the only man 
who thinks that he is a super man.

SHRI SAMAR GUHA  I want to 
make a humble submission.

MR. SPEAKER:  Submission about 
what?

SHRI SAMAR GUHA:  He should
consult you in the Chamber, I quite 
agree, but  my  young  friend  Shri 
Sharad Yadav is a new-comer.  This 
is his  first Question.  The  original 
Question that he gave notice of reads:

(a)  whether  the  Government/ 
Planning Commission have calculat­
ed  the  annual rate  of growth of 
employment in manufacturing  and 
extracting and  mines; in services; 
and in distribution and trade in 2ft 
years of planning;

If this first portion is deleted, the 
question becomes not  only irrelevant 
but almost without any st'nse.  I want 
to know whethei this editing of the 
question  was  made  m consultation 
with the members who have put the 

question.  Sometimes I myself request 
the  office  to edit  my question in a 
particular way.  In this case, was the 

editing done in consultation with the 
members who have put the question0

MR. SPEAKER; Where the rule is 
clear no  consultation is  necessary. 
The question goes into past history.
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The question desires information for 
the last 20 years whereas he ?an have 
it for the last 3 years.  There is no 
question of consultation.

SHRI MADHU LIMAYE  Don’t be 
mechanical m applying the rule.

SHRI SAMAR GUHA:  He is a new
comer and it is his first question

MR. SPEAKER1  He  can  Rive as 
many questions as he likes, but they 
must b© within the rules. There is no 
exception for the first or second ques­
tion.

SHRI MADHU LIMAYE: What rule 
•did it violate?

MR SPEAKER : I am not prepared 
to answer it here.

at* nm • t *t*t f i

% sft mrs  m i ̂   ^ iR&r
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MR.  SPEAKER:  We receive  not
♦only hundreds but thousands of ques- 
-tlons and they are disposed of at the 
Secretariat level.  You are doing  it 
again  and  again.  How-  can  the 
'Speaker be expected on the spur of 
the moment to know about it? He has 
to get the information from the office 
as to what was the noting and what 
was the reason.  If you suddenly get 
up and put It in an abrupt manned, it 
if very wrong.  I have clearly brought 
It to your notice that this practice has 
never been followed.  You write to 
me and I win examine it.  If there is 
something wrong, we can rectify  it. 
Otherwise, it it is a correct position, 
'we can satisfy you, but not here.  I

am the last man to be cowed down by 
the way you do it

SHRI MADHU LIMAYE:  I do not
want to go to the Speaker’s chamber 
at all.

SHRI SAMAR GUHA: This question 
can be suspended for the present.

PROF.  MADHU  D AND A V ATE:
You can give him some other oppor­
tunity to put the question.

MiR.. SPEAKER- Mr. Sharad Yadav, 
may I tell you that you are a brilliant 
young man?  If anything goes wrong, 
you try to please bring it to my 
notice.  I can give you  very sound 
advice on that. But, do not interrupt 
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MR. SPEAKER You are starting it 
agatn. Try to adiu®t yourself.

PROF. MADHU DANDAVATE:  It
should be put down for next week----
(Interruptions).

MR. SPEAKER-  I would request 
all of you to sit down.  Shri Haider.

SHRI KRISHNA CHANDRA  HAL- 
DER- In the rural  arês  unemploy­
ment is very acute  and the agricul­
tural labourers, share  croppers  and 
small farmers are mainly harnans and 
Scheduled Tribes.  I want  to know 
from the hon. Minister, or the Prime 
Minister who is holding the office of 
the  chairmanship of the Planning 
Commission, what  steps the GvWem- 
ment is going to take in the Fifth Plan 
to create sufficient employment oppor­
tunities in the rural areas, especially
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in the lean period of August-Septem- 
ber-October and March-April.

SHRI VIDYA CHARAN  SHUKLA: 
What the  hem.  Member has said is 
generally  right,  Unemployment  is 
much more  acute in the rural areas. 
Therefore, in the Fifth Plan we have 
given the highest priority to agricul­
tural development.  Under the general 
programme of  agricultural  de/elop- 
meni  various  schemes  have  been 
drawn up for giving job opportunities 
in the rural areas. It is a very wide 
and comprehensive  question.  But I 
can assure the hon. Member that what 
he has pointed out m liis question has 
been kept m view while formulating 
the agricultural plan.  We a*e sure 
that if the plan is  implemented it 
will certainly give a spurt to employ­
ment in the rural areas

SHRI KRISHNA CHANDRA HAL- 
DER: I asked a categorical  cuestion 
about the concrete steps for the lean 
period when thousands of agricultural 
labourers are dying of starvation.  He 
has not answered the question.

SHRI VIDYA CHARAN  SHUKLA:
I tried to give an answer to ihe ques­
tion.

SHRI NAWAL  KISH ORE SINHA: 
May I know whether it is a fact that 
the percentage of allocation for agri­
cultural development tn the Fifth Pttan 
has been kept lower than the percent­
age of investment in the Fourth Plan?

SHRI VIDYA CHARAN SHUKLA:
May I respectfully submit  that  this 
question really does not arise out of 
the main  Question.  I will find out 
about it and I will give the informa­
tion to the hon. Member.

SHRI D.  BASUMATARI:  May  I
know whether it is a fact or not that 
time and again the Commissioner of 
Scheduled  Castes  and  Scheduled 
Tribes suggested to the Planning Com­
mission that whenever  any national 
project is set up in the backward tri­
bal areas, the people who are dislodg­
ed from their hearths and homes in

the local areas should be rehabilitated 
and that money should be  set apart 
for the rehabilitation of those people 
and, if so, whether it is going to be 
accepted or not.

SHRI VIDYA CHARAN  SHUKLA: 
The matter that the hon. Member has 
raised is an important one which we 
always keep  in mind.  I can assure 
him that it will never be lost sight of.

Setting up of Power Projects to 
Private Sector

*224.  SHRI  SHANKERRAO  SA­
VANT: Will the Minister of ENERGY 
be pleased t0 state:

(a) whether the  private  sector 
units have sought permission to esta­
blish Power Projects in the country; 
and

(b) if so, the particulars thereof to­
gether with their location, the capa­
city of generation of power and  the 
estimated cost in each case?

THE  MINISTER  OF  ENERGY 
(SHRI K. C. PANT): (a) and (b).  A 
statement is laid on the Table of the 
House.

Statement

(a)  and <b). M/s.  Tata  Electric 
Company—-a power utility in the Pri­
vate sector—has submitted a proposal 
for the installation of a 500 MW unit 
at  their  Trombay  thermal  power 
station  at  an  estimated  cost  of 
Rs. 87.41 crores.

Applications from the following four 
Private  sector  units  for setting up 
captive power plants are under exami­
nation by the Government:*—

MW

Ci) M/s. Star Paper Mills., Saha- 
ranpur, fU.P.)  .  .  . 4 5

(2) M/s.J. K» Straw Products
Ltd.) Rayagoda (Orissa)  . 4 c

(3) M/s. West Coast Paper Mills,
Dandeli (Karnataka)  ,  , 10 00

(4) M/s. Andhra Pradesh Paper 
Mills.  Ltd., Rajahmundry
(Andhra Praplcsh).  .  .  io* oo-
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SHRI SHANKERRAO SAVANT:  In
view of the serious shortage! of power 
in the industrial  areas  which  has 
aggravated the economy of the coun­
try, may I know when the proposals 
were submitted to the  Government 
and whv they have not been sanction­
ed immediately?

SHRI K. C. PANT-  So far as the 
proposal of M/s. Tata Electric Com­
pany is concerned,  we  did  get an 
advance copy  ol'  the  project report 
but  we  have  not  £Qt any  formal 
communication giving approval of the 
State  Electricity  Board.  We have, 
however, got a communication  from 
the Stale Government vhich has juven 
a directive  to  the  State Electricity 
Board approving the project.  We will 
consider this proposal.  In fact,  we 
have already looked at it.  We will 
consider it after we get a communica­
tion from the State Government and 
the State Electricity Board.  Th.? four 
other proposals which are mentioned 
in the statement are under considera­
tion even now.
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SHRI  B.  V.  NAIK-  The  hnn. 
Minister has stated about th? pr̂iects 
which are in the stage of application, 
which means, I presume, there aie no 
project reports in these cases.  May I 
know trom the hon. Minister whether 
these projects, particularly with refer­
ence to the West Coast Paper Mills at 
Dhandeli  in Karnataka—the  same 
management is running  the  Andhra 
Paper Mills m Rajahmundry in Andhra 
Pradesh—are thermal plants or hydro­
electric plants and if so, the locations 
thereof, and whether theie is anything 
in the Industrial Policy Resolution of 
1956  or  anything in the ideological 
policy decisions  that, when there is 
shortage of  power in thtis  country, 
these concerns can be permitted to go 
ahead and produce more of electricity 
in this country, whether there is any 
objection other than the administra­
tive. legal and the Electricity Board 
hurdles.

SHRI  K.  C.  PANT:  These are
thermal  stations  and  they  would, 
presumbly, be set up at the locations 
mentioned in the statement.

So far as the  broad  policy is con­
cerned, new generation capacity should 
be set up  in  the  public sector, but 
wherever it is in the national interest, 
then the  private  sector also can be 
allowed.
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WRITTEN ANSWERS TO 
QUESTIONS

Exploration of Geothermal Power for 
Production of Energy

•225. SHRI H. K. L. BHAGAT: 
SHRI SAMAR GUHA:

Will the Minister of ENERGY  be 
pleased to state-.

(a) whether Government have any 
programme for exploration of availa­
ble Geothermal  Power to  produce 
energy;

(b) if so, the  main features there­

of; and

(c) the reasons for exclusion of the 
hot springs of Bihar. West Bengal and 
Orissa fiom such programme?

THE  MINISTER  OF  ENERGY 
(SHRI K. C. PANT): (a) to (c). The 
programme for developing geo-ther­
mal power is  still largely in  the 
R and D stage.  As a part of this 
programme,  a  UNDP project  has 
been taken up for conducting explo­
rations  in the  Manikaran area  of 
Himachal Pradesh, and on the West­
ern Coast of India.  In addition, ex­
plorations are being carried out  in 
the Puga Valley in Ladakh, and  in 
the Sona  area in  Haryana.  These 
areas appeared to be the most pro­
mising.  Other sites with geo-thermal 
potential would be taken up for ex­
ploration on the basis of the experi­
ence gained at these sites.

Study conducted by Government 00 

Danger oi Pollution

*226. DR. SARADISH ROY:  Will
the Minister of PLANNING be pleas­
ed to state:

(a)  whether  Government  have 
conducted any study regarding  the
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increasing danger of pollution result­
ing in serious health hazards to  the 
people in India;

(b) if so, the result of such study; 
and

(c) the reaction of the Government 
thereto?

THE  MINISTER  OF STATE  IN 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN SHUKLA):
(a) The National Environmental En­
gineering Research Institute (NEERI), 
Nagpur  carried out short  term air 
quality  survey in 4 major  cities, 
namely, Bombay Delhi, Calcutta and 
Kanpur in 1968-69 for a period of 1-2 
months for each city. They have also 
conducted studies on water pollution 
in Jamuna, between Agra and Wazira- 
bad (Delhi),  Ganga near  Kanpur, 
Damodar In  Durgapur and  river 
Hooghly in Asansol region (Calcutta).

(b) The studies reveal that pollu­
tion exists in selected places of the 
country though not alarming in moat 
cases.

(c) The institute has helped nu­
merous agencies like Municipal Cor­
porations, Industries,  State Govern­
ments etc. by advising them on suit­
able methods for treatment of water, 
sewage, industrial effluents, air pollu­
tion control and solid wastes disposal.

The  Government of  India have 
taken following  steps to check air 
and water pollution:

1. A high powered National Com­
mittee  on  Environmental 
Planning  and  Coordination 
has been established to inter- 
alia advise the Government, 
public authorltieg and indus­
tries on  matters related to 
air and water pollution.

2. The prevention of water pollu­
tion Act (1974) has come into 
force.  The  ceritre has also 
communicated to the States 
the  necessity lor  initiating 

similar steps by them

3. The draft Air Pollution Con­
trol Bill is now being pro­
cessed.

4. Pollution control measures for
new  industries  have been 
made  obligatory.  A  new 
clause has been inserted  in 
the proforma  of application 
for  industrial  licensing re­
garding  discharge  of efflu­
ents.

5. The  Insecticides Act  (1968)
and the Atomic Energy Act 
(1962) xnter-alia seek to pre­
vent certain  specific aspects 
of water and air pollution.

Sale of Shares of Public Undertakings 
to Private Sector

*227. SHRI VARKEY GEORGE: 
SHRI SHASHI BHUSHAN:

Will the Minister  of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether his Ministry has offer­
ed to sell 49 per cent of equity shares 
of public sector undertakings to the 
private sector;

(b) if so, whether the proposed offer 
indicates a departure in the industrial 
policy of Government; and

(c) the main features of this new 
offer?

THE  MINISTER OF INDUSTRY 
AND CIVIL SUPPLIES (SHRI T. A. 
PAI):  (a) to (c). Scooters India, a 
Public Sector Company, has, in pursu­
ance of Cabinet decision, planned to 
offer 43 per cent of equity to public 
subscription.  This does not in any 
way constitute or Imply a departure 
from the  industrial policy of the 
Government.
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lacrease in Number; of Adivaai 
Welfare Centres

‘229. SHRI  BHAGIRATH BHAN- 
WAR: Will the  Minister ol HOME 
AFFAIRS be pleased to state:

(a) whether the number of Adivasi 
Wultare Centres xn the country  is 
inadequate to fulfil the needs;

(b) the total  number of centres 
existing at present, Statewise; and

(c) the steps proposed to be taken 
to increase their number and bring 
efliciency into their working?

THE MINISTER  OF  STATE  IN 
THE  MINISTRY  OF HOME  AFF­
AIRS, DEPARTMENT OF PERSON­
NEL AND ADMINISTRATIVE  RE­
FORMS  AND  DEPARTMENT  OF 
PARLIAMENTARY AFFAIRS (SHRI 
OM MEHTA): (a) to (c) There is no 
Centrally  sponsored programme  of 
Adivasi  Welfare Centres.  However, 
the  scheme of tribal  development 
blocks had 504 units by the end  of 
the Fourth Five Year Plan covering 
broadly those areas which had more 
than  two-thirds  tribal population. 
This coverage  was  not  considered 
adequate.  In the Fifth Plan all areas 
with more than 50 per cent concen­
tration are being covered under the 
Integrated Tribal Development  Pro­
jects.  It is expected that now about 
seventy-five per cent of the country’s 
total tribal population will be cover­
ed as against about forty per cent in 
the earlier programmes. With a view 
to ensure effective  implementation, 
the States have  been requested  to 
review the  administrative arrange- 
ments and streamline them.
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Setting up  of T.V.  Stations at 
Calcutta, Madras and Mussoorle

*230. SHRI S. A. MURUGANAN- 
THAM:

SHRI M. KATHAMUTHU:

Will the  Minister of INFORMA­
TION  AND  BROADCASTING  be 
pleased to state:

(a) whether any definite dates have 
been laid down for the starting of the 
Calcutta, Madras and Mussooxie Tele­
vision Stations; and

(b) the reason for frequent  post­
ponement of setting up of Television 
stations from year to year thus caus­
ing uncertainty m the minds of ex­
pectant viewers and Television manu­
facturers?

THE  MINISTER OF  INFORMA­
TION AND BROADCASTING (SHRI
I. K. GUJRAL): (a) As the works at 
these stations  we still in  various 
stages of progress, no definite dates 
for starting transmissions from these 
places have yet been fixed. However, 
these Stations are expected to com­
mence operation during this year.

(b)  There has been some delay due 
to difficulties In supply and erection 
of towers and receipt of equipment.

Takeover of Britannia  Engineering
Company, Titagarh (West Bengal)

*231. SHRI ROBIN SEN: Will  the 
Minister of INDUSTRY AND  CIVIL 
SUPPLIES be pleased to state:

(a) whether there is  any request 
from the West Bengal State Govern­
ment to allow them to take over the 
Britannia Engineering Company Unit 

at Titagarh, West Bengal;

(b) if so, the facts thereof; and

(c) reaction of the Centre thereto?

THE MINISTER OF  STATE  IN 
THE  MINISTRY  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI A, C. 
GEORGE):  (a) to (c) In  October,

1974, the Government of West Ben­
gal informed that they were plann­
ing to takeover Titagarh Unit of M/s. 
Britannia Engineering Company  on 
their own on the understanding that 
n0 financial or managerial responsi­
bility would devolve on the Centre. 
The State  Government was advised 
that, before recommending such take­
over, an updated assessment of  the 
state of equipment  should be made; 
it was also necessary that viable pro­
duction  and  financial  ptrojections 
should  be worked out  considering 
that the Unit has been closed for over 
a period of four years.  Final recom­
mendations of the State Government 
have just  been  received  and are 
under consideration.  A final decision 
is expected to be taken shortly.

Revolution in country’s Industrialisa 

tion

*'232.  SHRI MOHINDER  SINGH 
GILL: Will the Minister of INDUS­
TRY  AND  CIVIL  SUPPLIES  be 
pleased to state:

(a)  whether he proposes to take a 
number of steps in  the  matter  of 
policy and administration to bring 
about a complete  revolution in the 
country’s industrialisation, more *o in 
the public sector; and

(b)  if so, the nature of steps to be 
so taken and the time  that will  be 
taken to do this?

THE  MINISTER OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI T. A. 
PAI):  (a) and (b).  The Industrial
Policy Resolution  of 1056 continues 
to govern policies for achieving the 
objectives of growth, social justice 
and self-reliance  in the  industrial 
sphere.  Government do not contem­
plate effecting any changes in the In­
dustrial Policy Resolution  of 1980. 

Within the broad framework of  the 
Industrial Policy Resolution, Govern-
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mem have effected changes from time 
to time  in the industrial  licensing 
policy with « view to stimulate growth 
particularly in priority industries c* 
importance to the national economy. 
The more important decisions taken 
in the recent past are as under;—

With a view  to promoting fuller 
utilisation of existing  capacities and 
to augment production, Government 
have decided to allow machinery and 
machine tool manufacturers full free­
dom for diversification of production 
within the group of range of products 
and within the overall licensed capa- 
citity of the  undertaking.  Govern­
ment have also decided that indus­
trial undertaking* which hold indus­
trial licences  specifying  single  or 
double shift basis may apply for the 
endorsement of their licences allow­
ing for maximum utilisation of plant 
and  machinery.  Government  have 
recently announced that undertakings 
holding industrial licences with speci­
fic capacity could avail the facility of 
recognition of enhanced capacity  if 
such additional production has  been 
utilised for exports, subject to cer­
tain conditions.  In respect of foreign 
majority companies and undertakings 
requiring approval under the MRTP 
Act, a spedal procedure will be fol­
lowed by constituting a Task Force 
in the Ministry of Industry and Civil 
Supplies.

The role of public sector has been 
explained in’ the industrial liecnsing 
policy statement  of 2nd  February,
1973,  Within the  broad framework 
of Industrial Policy Resolution,  the 
public sector is being assigned a more 
positive role to play in the industrial 
development of the country.

Target for Power Generation in Fifth 
Flan

*283. SHRI S. R,  DAMANI: Will 
.the Minister of ENERGY be pleased 
to state:

(a)  the physical targets worked out 
for power generation  in the  fifth 
•Plan;

(b) the broad outlines of projects 
which have been  drawn  to achieve 
the targets; and
(c) the measures thought of for 

strengthening implementation?

THE  MINISTER  OF  ENERGY 
(SHRI K. C. PANT): (a) and (b). The 
Draft  Fifth  Five  Year  Plan  en­
visages an additional generating capa­
city of 16.55 million KW. The names 
of the projects together with their 
capacity are given in the statement 
laid  on  the Table of the House.
[Placed m Library.  See No. LT- 
9090/75].

(c)  The measures being taken to 
implement the projects according to 
schedule are the following:

(1) Reorganisation and revitalisa­
tion of the Central Electricity 
Authority.

(2) Professionalisation  of  the 
Management of State Electri­
city Boards, so as to improve 
the:r capability of implemen­
ting projects.

(3) Setting up of Companies for 
Implementing power projects 
in the Central Sector.

(4) Allocation of scarce materials 
like Steel, Cement, explosives, 
gases etc. on  priority next 
only to defence.

(5) Improved âd limely  avail­
ability  of  indigenous equip­
ment, which would avoid de­
lays associated with imports.

(6) Standardisation of the  lay 
out, and equipment, in Ther­
mal Power Statons.

(7) Improved investigation  and 
preparation of detailed  pro­
ject reports, for Hydel  and 
Thermal Projects.

(8) Introduction of effective mo­
nitoring  of the  progress of 
construction of Projects, with 

a view to anticipate and re­
move difficulties and bottle­
necks.
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Raising of Promotion Quota for IAS 
from State Civil Services

*234.  PROF.  NARAIN  CHAND 
PARASHAR: Will  the PRIME MI­
NISTER be pleased to state;

(a) whether  the  Administrative 
Reforms Commission had recommend­
ed in 1968 that the promotion quota 
for  Indian Administrative  Service 
from the State Civil Services  be 
raised from 25 per cent to 40 per cent;

(b) whether almost all the State 
Governments  have  supported  this 
recommendation;

(c) whether there is a lot of resent­
ment amongst the Sta+e Civil Service 
officers throughout the country  on 
account of delay m accepting the re­
commendations of the Administrative 
Reforms Commission by the Central 
Government;

(d) if so, whether any decision has 
been taken; and

(e) if not, the date by which  the 
decision is likely to be laken?

THE  MINISTER  OF  STATE IN 
THE MINISTRY  OF HOME  AFF­
AIRS, DEPARTMENT OF PERSON­
NEL AND ADMINISTRATIVE  RE­
FORMS  AND DEPARTMENT  OF 
PARLIAMENTARY AFFAIRS (SHRI 
OM MEHTA):  (a) The Administra­
tive Reforms Commission has recom­
mended that  “In  order to  provide 
greater opportunities for the advance­
ment of talented persona who are not 
already in Class I—

(a) the quota of vacancies in Class 
I to be filled by promotion may be 
increased  upto a maximum 40 per 
cent where the existing quota  falls 
short of that percentage.”

This is a general  recommendation 
which also applies to promotion  of 
State Civil  Service  officers to  the 
IAS.

(b) Majority of the State Govern­
ments Consulted have supported the 
recommendation.
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(c) Requests have  been received 
fiom the State Civil Service Officers’ 
Associations to expedite decision1 bn
the recommendation,

(d) and (e).  The recommendation 
is still under consideration in con­
sultation with the appropriate autho­
rities, and necessary decision will be 
taken as soon as possible.

Legislation for Black Listing of Small 
Units for Misusing Saw Material 

Quotas

*235. SHRI N. E HORO;
SHRI VIRBHADRA SINGH:

Will  the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to
state;

(a) whether Government are in a 
position to bring in legislation  to 
permanently black list units in  the 
small industrial sector found to  be 
misusing raw material quotas;

(b) whether Government have also 
taken any initiative to start a chaia 
of raw material banks covering all 
district headquarters; and

(c) if so, the facts thereof?

THE  MINISTER  OF  STATE IN 
THE  MINISTRY  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI A. P. 
SHARMA);  (a)  According  to the 
guide lines circulated among the State 
Governments and Union Territories, 
a small scale unit already registered 
may be de-registered by the regis­
tering authority  if such units have 
been proved to have misutilised the 
raw  materials  allocated  to  them. 
Therefore, it is not considered neces­
sary to bring in legislation for  the 
purpose.

(b)  and (c).  Scarce raw materials 
such as Iron and Steel items are being 
canalised  through the State  Small 
Industries  Corporation  located in 
various States and Union! Territories. 
These Corporations have their depots 
at different places  the respective 
States.  A list of  Small  Industries
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Development Corporations get up so 
far is given in the statement.

Statement

State/Union Territories where Small 
Industries Development Corporations 

have been set up

States

1. Andhra Pradesh.
2. Assam.
3. Wes* Bengal.
4. Bihar.
5. Kerala.
6. Gujarat.
7. Madhya Pradesh.
8. Maharashtra.
9. Karnataka.
10. Orissa.
11. Punjab.
1?. Rajasthan.
13. Uttar Pradesh.
14. Tamil Nadu.
15. Haryana.
16. Himachal Pradesh.
17. Tripura.
18. Manipur.
19. Jammu & Kashmir.

Union Territory 

1. Delhi.

Utilisation of Capacity in Rubber 
Goods Manufacturing Companies

*23fi. SHRI NIMBALKAR: Will th® 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) whether due to a steep fall in 
capacity utilisation the rubber goods 
■nanufacturing companies have shown 
a fall in output; and

(b) if so, what measures Govern­
ment contemplate to take to ensure 
full utilisation?

THE  MINISTER  OF  STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA):  (a) There is no steep
fall in the capacity utilisation of the 
rubber goods  manufacturing  com­
panies during the year 1974 in rela­
tion to 1973,

(b) Does not arise.

Use of MISA to  tackle  Mizos  and
Arresting the Political Workers

*237. SHRI P. M. MEHTA:  Will
the Minister ot HOME AFFAIRS  be 
pleased to state:

(a) whether it is a fact that Union 
Government have decided to use the 
MISA to tackle Mizos;

(b) if so, whether the Government 
has been misusing the MISA for arres­
ting the political workers also;

(c) if so, how many persons have 
been  arrested  in  the States since 
December, 1974 uptill now; and
(d) the reasons for their arrest?

THE MINISTER  OF  HOME  AF­
FAIRS (SHRI K.  BRAHMANANDA 
REDDY)- (a) All the provisions  of 
the MISA are aire&dy applicable  in 
the entire Union Territory  of Mizo­
ram and it is  possible to detain  a 
person in Mizoram  with a view to 
preventing him lxom  acting in  any 
manner prejudicial to the defence  of 
India or the relations of India  with 
foreign powers or the security of India 
or the security  of the  State or the 
maintenance of  public order or the 
maintenance r.f supplies and  services 
essential  to the community.

(b) No, Sir.  The political affilia­
tion of a oerson cannot by itself be a 
relevant factor for his detention under 
the MISA.  It is purely  incidental 
if the person detained for the purpose 
provided for in the MISA happens to 
have a specific  political  affiliation.

(c) and (d).  The information in 
respect of the number  of persons de­
tained under  MISA in some  States 
and  Union  territories  during  the 
period 1-12-1974 to 15-2-75 is given 
in the statement laid on the Table of 
the House.

The information  in respect of the 
remaining States and Union terri­
tories is being  collected and will be 
laid on the Table of the House.
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Statement

Number of persons detained under MISA during the period 1-13-1964 to 15-01-1975.

44

Name of State/U. Ts.
Number of persons detained for reasons cennccted with

with Total

Security of 
State/Main­
tenance of 
public order

Maintenance Regulating 
of essential  of stay  of 
supplies and foreigners 
services  in India

Smuggling
etc.

I 2 3 4 5 6

Andhra Pradesh 1 16 17

Assam  . • • 11 £ 11

Bihar 76 £ 76

Gujarat . 2 2

Madhya Pradesh 1 £ 1

Karnataka 3 3

Manipur. 1 1

Orissa  . 6 £ 6

Punjab . 32 2 34

Tamil Nadu  . 25 25

Tripura . . 2 £ 2

Uttar Pradesh . 5 I £ 6

Total 87 62 32 3 184

NOTBS : (i)  Înformation i awaited.
(ii) The information in respect of the States of Haryana, Himachal Pradesh and the 

Union Territories of Andaman and Nicobar , Arunachal Pradesh, Chandigarh, 
Lakshadweep and Pondicherry is *nil\

(jut)  Till the 19th  December, 1974 when the new Act—Conservation of Foreign 
Exchange and Prevention of Smuggling Activities Act—came into force, detention 
of smugglers and foreign exchange rackfteers, was being ordered under the MISA 
as amended by the MISA Ordinance of 17th September, 1974 which lapsed on 
the 19th December, 1974. Hence the figures of detention of smugglers etc, 
upto 19th December, 1974 are also shown in the above statement.

Symposium  Organised  by  Centra* 
Board  of  Irrigation  and Power  on 

Operation and Maintenance of Thermal 
Power Stations

*238. SHRI DHAMANKAR:
SHRI VASANT SATHE:

Will flue Minister of ENERGY 
pleased  state;

be

(a) whether the Central Board  of 
Irrigation  and Power recently or­
ganised  a  symposium  on  apodal 
problems of operation and mainte­
nance of thermal power stations In 
the country;

(b) if so, the main recommendation* 
made by the Central Board of Irriga­
tion and Power on th* basis of
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deliberation in the symposium  to 
Government; and

(0)  the reaction of  Government 
thereto and steps taken in the matter?

THE MINISTER OF ENERGY (SHRI 
K. C. PANT): (a)  Yes, Sir.

(b) No  formal  recommendations 
have been made bv the Symposium. 
However, a resume of the point* made 
during the symposium is given  in 
the  Statement laid on the  Table of 
the House.

(c) The points  made  during the 
symposium are being  studied.  Ap­
propriate  action on most of  these 
points is, however, already under w<*y.

Statement

(1) There Is scope  for improve­
ment in operation techniques 
and maintenance  procedur­
es  for  improving  efficiency 
and availability or units.

(2) There is need to economise in 
use of cil due to the escala­
tion of fuel oil prices.

(3) The Boilars  Act should  be 
amended to  reduce the  fre­
quency  of statutory  inspec­
tion in case of  large utility 
boilers, to increase  availabi­
lity.

(4) There is need to improve the 
quality  of coal  supplied to 
power  stations,  and penalty 
for default  should be appli­
cable to nationalised  mining 
agencies as in the  case  of 
private  mines  prior  to 
nationalisation.

(5) Greater  attention  should be 
paid to develop  and use ero­
sion resistant  materials  for 
parts  subject  to  erosion.

(6) Availability  of both imported 
and indigenous  spares should 
be improved.

(7) Adequate  powers  both  ad­
ministrative  and  financial 
should  he delegated to  the 
authorities incharge of  con­

struction/operation  of power 
stations  consistent with the 
responsibilities they are called 
upon to discharge.

(8) Facilities should be provided 
for the training  of operation 
and maintenance staif. through 
refresher courses, exchange of 
practical  views and informa­
tion  or data

(9) Suitable incentives  should be 
given to the  operation and 
maintenance  staff  in  the 
thermal  power stations  in 
recognition  of their arduous 
duties and to attract compet­
ent  personnel  to  work in 
these stations.

(10) Common  pools of spare ports 
may be built up at the 
national  and regional  levels 
to reduce the over all inven­
tory cost

(11) Meticulous efficiency  control 
and preventive  maintenance 
would  improve  availability, 
peaking capability  and  the 
economics of  the stations.

(12) Pit head super-stations should 
be set up t<r overcome diffi­
culties in wagon  availability 
in transportation of coaL

(13) A  Central  agency  like the
C.E.A. should  examine at the 
National level  the common 
problems  faced  bv  power 
stations to evolve suitable re­
medial measures.

Alleged Conspiracy to form a Christian
State in Eastern Region

*239. SHRi MUKHTIAR SINGH 
MALIK:

SHRI BIRENDER SINGH 
RAO:

Will the Minister of  HOME  AF­
FAIRS be pleased tr state:

(a) whether  Government  have 
received reports that some foreign



missionaries are hatching a conspiracy 
to  form  a  Christian State in the 
Eastern Region ol the country;

(b) if so, whether any steps have 
since been taken by Government to 
curb  the  plan  of  such  foreign 
missionaries; and

(c) if not, the reasons thereof?

THE MINISTER  OF  HOME  AF­
FAIRS (SHRI  K.  BRAHMAN AND A 
REDDY: (a) No, Sir.

(b) Does not arise.

(c) General viF̂larce,  however  is 
being mainta ntd in the interest  of 
security and public order.

Requirements of Power iu States

*240. SHRI  SUKHDEO  PRASAD 
VERMA:  Will the Minister of EN­
ERGY be pleased to state:

(a) whether Government have taken 
into consideration the present power 
requirements of each of the States;

(b) if so, the total  requirements 

thereof;

(c) the total units of power availa­
ble for each of the States at present; 

and

(d) the  necessary  steps  Govern­
ment have suggested to the States to 
formulate power generation schemes 
to meet the shortages?

THE MINISTER OF ENERGY (SHRI 
K. C- PANT); U)  Yes, Sir.

(b)  and (c)  The estimated power 
requirements, availability and  short­
fall in million units per day  during 
February, 1975 State-wise are  given 
in statement, 1 laid on the Table of 
the House [Placed in Library.  Sea 
No. LT-9091/75 1

(d)  The  Draft  Fifth  Five Year 
Plan envisages  creation  of an addi 
tional generating  capacity  of  lG-5 
million RW by the end of the Plan; 
details o* which are given in  state­
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ment II laid on the Table of the 
House,  f Placed  in  Library.  See 
No LT-9091/75.] With this additional 
generating  capacity, realisation of the 
maximum possible  generation  from 
the thermal stations for  which con­
crete measures have been suggested to 
the States, and integrated operation of 
the different States and regional power 
systems, the power demands are  ex­
pected to be met.

Coordinated National Policy for Es­
sential Articles of Mass Consumption

*241 SHRI SHRIKISHAN MODI;
SHRI  SHIV  SHANKAR 

PRASAD YADAV:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
this policy; and

(a) whether Government ere going 
to evolve a coordinated national policy 
covering  production  of  essential 
articles of mass consumption in the 
country;

(b) if so, the -salient features there­
of, and the various items that  have 
been covered by this policy;

(c) whether a ccnference of Food 
and Civil Supply Ministers was held 
at Cochin in February, 1975 to discuss
this policy ; and

(d) if  so,  the  main  decisions 
arrived thereat?

THE MINISTER OF STATE IN 1HE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE): (a) to (d). The extension 
and strengthening of the public dis­
tribution system according to priority 
and essential needs of the vulnerable 
and  poor sections of the  population 
was discussed  with  Ministers  lot 
Food, Civil  Supplies and  Coopera­
tion of the State  Governments  at 
four Regional Conferences of States 
and Union Territories in <he  North­
ern and Central Region, Eastern  and 
North-Eastern Region, Western Region 
and the Southern Region.  The Con,*
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ference  for States and  Union Terri­
tories of the Southern  Region  was 
held at Cochin on 4th February, 1975. 
The concensus was  that the  initial 
priorities should be in respect of dis­
tribution  of commodities  of  basic 
necessity, namely, foodgrains including 
coarse  grains  and  pulses where 
necessary,  s-ugar  standard  cloth, 
vanaspati including  edible oils, cheap 
fuel (soft coke  and kerosene)  and 
salt in vulnerable areas like metropo­
litan and large urban  areas, labour 
concentrations, in 'mining, industrial 
and plantation  areas, district head­
quarters, hill aieas and rural  areas 
in districts which &re chronicatlv scar­
city affected or deficit. The  demand 
for commodities  like pulses in  the 
F.rslern  ard  fou'h-Eastern  Zones; 
coarse grains m the nill area? and in 
Mah irashtra and  Gujarat;  nusl.tid
oil in West Bengal;  and salt in the 
Eastern  and  North-Eastern  Zones 
will have to be met specially.  It was 
also recommended that effective mea­
sures should be taken to ensure equi­
table distribution of cement,  paper 
and, stationery ft>'~ students, diesel oil 
for agricultural  purjjoses,  essential 
drugs, soap, matches, baby food, tyres 
and tubes, common footwear and soda 
ash.

Exploitation of New Coal  Mines  in
Districts Purulia and Bankura In 

West Bengal

2191.  SHRI  S. N SINGH  DEO: 
Will the  Minister of ENERGY  be 
pleased to state:

(a) whether no new  coal mines 
have been  exploited  during the 
current year;

(b) it bo, the reasons thereof; and

ic) the action taken up-to-date in 
exploiting the new coal mines in the 
Districts of Purulia and Baakura in 
West Bengal?

(c)  The information is being collect­
ed and will be laid  on the table ot 
the House as and when received.

Coal Production in Fifth Plan

2192. SHRI TUNA  ORAON:  Will
the Minister of ENERGY be pleased to 
state;

(a) whether Fifth Plan  target of 
coal production is to the tune of 143 
million tonnes; and

(b) if so, the expected  achieve­
ment  during  the first  year of the 
Fifth Plan ending in the next March?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY):  (PROF-
SIDDHESHWAR  PRASAD); (a) and
(b) The Coal Frogramme, as included
111 the Draft Fifth  Five Year Plan, 
envisages coal production of  !35 mil­
lion tonnes Oy 1978-79.  The expected 
achievement  during the first  year of 
Filth Plan is about 88 million tonnes, 
day.
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Supply of Power to Punjab and 
Haryana from Bhakra

2195. SHRI RAM  PRAKASH. Will 
the Minister of FNERGY be pleased 
to state-

(a) whether Bhakra  Management
Board hag decided to  increase the 
dally power generation,
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(b) whether Punjab and Haryana 
have not received supply a~> far; and

(c) if so, the rêsoni therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY);  (PROF. 
SIDDHESHWAR  PRASAD); (a)  to
(c)  With effect  from 11.2.1973  the 
generation from Bhakra has  been in­
creased from 8 to 8.4 million  units 
per day and the actual power  supply 
to both Punjab tmd Haryana has also 
increased  accordingly.

Written Answers 5a

Closed Holidays during a Calendar 
Year

2196 DR H. P SHARMA  Will the 
PRIME MINISTER  be pleased  to
state

(a) whether the Second and Third 
Pay Commissions had recommended 
that the number of closed holidays, 
other than Sundays  and  Second 
Saturdays, to be allowed t0 Central 
Government  employees  during a 
calendar year  should  be fixed  at 
sixteen,

(b) if so, whethei this recommen­
dation was accepted by Government; 
and

(c) the circumstances in which a 
departure has been made from this 
accepted principle this year  (1975) 
reducing the number of closed holi­

days to twelve’

THE MINISTER OF STATE IN THE 
MINISTRY  OF  HOME  AFFAIRS, 
DEPARTMENT  OF  PERSONNEL 
AND ADMINISTRATIVE  REFORMS 
AND  DEPARTMENT  OF  PARLIA­
MENTARY  AFFAIRS (SHRI OM 
MEHTA) (a) to (c)  The Second Pay 
Commission observed  that  the then 
existing 23 holidays were too many 
and recommended  reduction in  the 
number of holidays  for  office ftaff 
to 16 consisting of 3  National holi­
days and 13 religious and  other holi­
days most  widely  observed.  This 
recommendation was accepted and in­
structions were issued  for the obser­
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vance of IS effective holiday in  a 
year.  -The Third  Pay  Commission 
went further and recommended  that 
no section of employees  should  be 
allowed more than lg  holidays in a 
year and added that the practice  of 
declaring one of the restricted  holi­
days as a public  holiday  whenever 
any of the approved 16 closed holidays 
falls on a Sunday or a Second Satur­
day should be  discarded as  soon a? 
possible.  The list of holidays  for 
the year 1975 has been decided strictly 
in accordance with the above recom­
mendation of the Third  Pay  Com­
mission which has been accepted  by 
Government.  During  the year 1975 
four of the sixteen festive  occasions 
observed in  Delhi and New  Delhi 
happen  to fall  on  Sundavs  viz., 
Republic Day (26-1-75),  Ramnavami 
(20-4.75), Buddha  Purnima (25-5-76), 
and Idu’z Zuha  (Bakrid) (14-12-75) 
and they were not substituted by other 
holidays, in view of the aforesaid ac­
cepted recommendation of the  Third 
Pay Commission.
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Electronic  Telephone Exchange at 
New Delhi

2198 SHRI M. S PURTY:
SHRI K. MALLANNA:

Will the Minister of  COMMUNI­
CATIONS
be pleased to state the results of the 
trial service of the  country’s first 
Electronic  Telephone Exchange, in­
stalled in the Laboratory of the Tele­
communication Research Centre, New 
Delhi’

THE MINISTER OF COMMUNICA­
TIONS  (DR  SHANKER  DAYAL 
SHARMA)- The country’s first elec­
tronic Telephone Exchange, Installed in 
the Laboratory of the Telecommuni­
cation Research Centre, was put into 
service for a limited tisil of 5 weeks 
from 22nd November to 28th Decem­
ber, 1974  About 75 selected depart­
mental officers were served from the 
experimental exchange  which  was 
fully integrated with the Delhi Tele­
phone network and the STD network 
as available from Delhi  The results 
of this service trials have been highly
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encouraging  and have  proved the 
soundness of the indigenous  design 
concepts. The trial has given valuable 
feedback information to finalise the 
design of the commercial trial  ex­

change scheduled xor service in Delhi 
by early 1977.

Letter  of  intent  for  setting  up
Refractory Project in Kerala

2199. SHRI C. JANARDHANAN: 
SHRI V AY ALAR RAVI:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES 
be pleased to slate:

(a) whether  Government  have 
given a letter of intent to a refractory 
project to be set up in Kerala State; 
and

(b) if so, the outlines u* the pro­
ject and the time by which the cons­
truction work would be started?

THE MINISTER Oi1 STATE IN THE 
MINISTRY  OF  INDUSTRY,  AND 
CIVIL  SUPPLIES (SHRI  B.  P. 
MAURY A): (at and (b). The Ke/ala 
St̂te Industrial Development  Cor­

poration have br-'Pn granted a letW cf 
intent on 31st October. 1972, for estab­
lishment of a new undertaking  m 
Kerala State for the manufacture oi 
Specialised Refractories  of  various 
types for the capacities indicated be­
low, subject to their finalising arrange­
ments for foreign col!av ration and 
import of capital ôods to the satis­
faction of Government: —

(vu) Laddie Quality Bricks 

(via) Insulation Bricks

(ix) Sleeves

Total

10*000

1,000

3,000

31,000

The project is estimated to cost Rs. 8 
croreii approximately.  The project is 
proposed to be  implemvented  with
foreign technical  collaboration.  Ac­
cording to indications givien by  the 
Corporation, the construction work is 
expected to start during the later half 
of 1976 or early 1977,
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Documentary Films for Coir Industry

2201. SHRI VAYALAR RAVI;  Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether the Coir  Board has 
requested  Government  to produce a 
documentary film on the coir indus­
try and the coir products for giving 
publicity to coir products in internal 
as well as foreign markets; and

(b) if so, the reaction o£ Govern­
ment thereto; and the steps taken in 
this direction?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTNG  (SHRI  DHARAM 
BIR SINHA): (a) Yes, Sir.

(b)  The Films Division would be 
prepared to undertake the production 
of the film, if i.he Coi- Board will meet 
the cost involved.

Talks with Naga Rebels

2202. SHRI  P.  VENKATASUB-
BAIAH:  Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether  the  Centre  was 
against talks with Naga rebels;

(b) if  so,  the  reasons  therefor; 
and

(c) the steps proposed to be taken 
in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN):  (a) and (b).
The Government are of the view that 
no useful purpose would be served by 
talks with the Naga rebels in the ab­
sence of clear indications on the part 
of the rebels to abjure violence and 
unlawful activities.

(c)  Tight  security  measures  are 
continued, to be taken, to stop such 
activities.

Attack on Chandmari Colliery of 
Bharat Coking Coal Ltd.

2203. SARDAR  SWARAN  SINGH
SOKHI:  Will  the  Minister  of
ENERGY be pleased to state:

(a)  whether about 400  persons 
carrying arms  looted  Chandmari 
Colliery m Dhanbad Area, owned by 
Bharat Coking Coal Limittd on the 
9th February, 1975; and

(b) if so, the action taker, by Gov­
ernment in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF  ENERGY  (PROF 
S1DDHESHWAR PRASAD': (a) One 
worker of Ch-indman Colliery, owned 
by Bharat Coking Coal Ltd.,  was 
allegedly assaulted by some  sncp- 
keepers near the collieiy office in the 

Dhanbad area on &-2-1975, due to intra 
union rivalry.  In retaliation, about 
400 workers-armed with bows, arrows, 
lathis and guns came from Bastacolla, 
raided three shops and set fire  to 
them, as a result of which, one shop 
was completely burnt ?.ad two were 
partially burnt  They also allegedly 

damaged and looted some houses be­
longing to the workeis of the rival 
faction.

(b)  The police have registered 
case and one person has so far been 
arrested.

Foreign Companies Producing Soft 
Drinks in India

2204.  SHRI ARVIND M. PATEL: 
SHRlI VEKARIA:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) the  number and  names of 
foreign  companies  which  are 
producing soft drinks in India;

(b) the number of their branches in 
India;

(c) whether the raw material for 
manufacturing soft drinks is imported;

(d) if so, from which country; and

(e) the foreign exchange spent on 
the import during the years 1972-73 
and 1973-74?

THE MINISTER OF STATE IN THE 

MINISTRY OF  INDUSTRY  AND 
CIVIL SUPPLIES  fSHRI  B  P. 
MAURYA):  (a) and (b). The fol­
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lowing foreign companies having  an 

equity of 40 per cent or more  are 
manufacturing soft drinks or concen­

trates of flavours used for the manu­
facture of soft drinks:--

SI. No.  Name of firm  Foreign Share­
holding

i.  M/s- Coca Cola Export
Corporation ioo0,,

3-  M/s- Bisleri (India") Pvt.
Ltd. Bombay 49%

3.  M/s. Naarden India Ltr'.
Bombay  . 49%

(a)  Some of the ingredients for the 
manufacture of soft drinks and con­
centrates are imported

(d) U.SA., U.K. and other Euro­

pean countries.

(e) Director  General,  Technical 
Development have recommended re­
lease of foreign exchange primarily 
for the import of raw materials for 
the manufacture of soft drinks, con­

centrates and flavours,  as indicated 
below:

1972-73 Rs. 32, 78,599/-

1973-74 Rs-33,12,472/-

Assum Nagaland Boundary Dispute

2205.  SHRI ROBIN KAKOTI;  Will 
the Minister of HOME AFFAIRS  be 
pleased to state:

(a) whether the One-man Commis­
sion appointed by the Central Gov­
ernment to inquire into the boundary 
dispute between Nagaland and Assam 
has submitted its report; and

(b) if *0, the salient features there­
of and if not, when the Government 
are expected to get the above Commis­
sion's report?

THE MINISTER OF  HOME  AF­
FAIRS (SHRI K. BRAHMANANDA 
REDDY):  (a) Not yet Sir.

(b) Does not arise.

Spwdrt paid to Eafineen
posted to And&auuu

2206. SHRI  S. D. SOMASUNDA-

RAM:  Will the Minister of  HOME
AFFAIRS be pleased to state;

(a) the rate at which the CPWD 
Engineers posted to Andaman P.W,
D. axe eligible to  Andaman special 
allowance with reference to the re­
vised basic pay; and

(b) the reasons for delay in giving 
special allowances to Engineers based 
on 25 per cent of the revised pay in­
stead of being restricted  to certain 
quantum that was  due  on 1st 
November, 1973?

THE DEPUTY MINISTER IN T1IE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN): (a) As per 
revised orders issued by Government 
of India on 1st February, 1975, accept­
ing the recommendations of the Third 
Central Pay Commission, all Govern­
ment servants deputed from the main­
land for service under the Andaman 
and Nicobar Administration (including 
CPWD Engineer on deputation  to 
Andaman PWD) are eligible to receive 
the Special Allowance at the follow­
ing rates w.e.f. 1st November, 1973: —

When posted to South 20  percent  of 
Andamans basic pay subject

to a maximum of 
Rs. 300/- p. m.

When posted to North 25 per cent of basic 
and Middle Andamans pay subject to a 

maximum of Rs. 
350/- p. m.

When posted to Little 30 per cent of basic* 
Andaman, Nicobar,  pay subject to a 
Islands and Narcon-  maximum of Rs- 
dum Island. 400/- p. m.

(h)  The question o* revising  the 
rates of Special  Allowance  recom­
mended by the Third Central  Pay 
Commission was under  consideration 
of the Government of India.  As an 
interim  measure  the  quantum  of 
allowance was restricted to that drawn 
on 1-11-73.
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installation of Coal-wath Service la 
India

2207.  DR. K.  L. RAO: Will the 
Minister of ENERGY be pleaaed  to 
State:

(a) what is the ash content of the 
coal used in the thermal stations in 
U.S.A., U.K., France and India; and

(b) what steps have been taken by 
Government in the last two years for 
the  installation of  the  Coal-Wash 
Service in India?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  PROF. 
SIDDHESHWAR PRASAD): (a)  In 
India the ash  content of coal used 
for power stations varies from 25 per 
cent to 45 per cent. A* per the infor­
mation available, there is large varia­
tion ir. ash content of coal used  in 
thermal stations in U.K. which ran­
ges from 6 per cent to 35 per cent. 
In France coal of ash content upto 
25 per cent fa used.  In U.S.A.  the 
ash content varies from 15 to 20 per 
cent,

(b)  There are 14 washeries in the 
country—four under the control  of 
the Coal  Mines  Authority Ltd.,  5 
under the Bharat Coking Coal Ltd., 
and the remaining 5 under the steel 
plants (both public and private sec­
tor).  There are proposals to set up 
three more coal washeries in the near 
future.

Exodus of Architects

2208. SHRI RAGHUNANDAN LAL 
BHATIA:

SHRI D. D. DESAI:
Will the  Minister of PLANNING 
>e pleased to state:

(a) whether a large  number of 
architects have left India recently;

(b) if so, whether recession in the 
milding industry in India hta caused
an exodus of these architects; and

(c)  if so, the steps taken to  stop 
such brain drain?

THE  MINISTER  OF  STATE IN 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN SHUKLA):
(a)  No precise information is avail­
able.  However, according to the in­
formation  available in the  Indians 
Abroad Section of the National Regis, 
ter maintained in the CSIR, 75 Indian 
Architects  were abroad a$  on 31st 
January, 1975.  Registration in  the 
National Register is voluntary.

(b) The reasons of their migration 
are not known.  However, educated 
people go abroad for a variety of rea­
sons.  Many of them go abroad  for 
study, training or for acquiring wider 
experience.  Foreign visits  tend to 
increase their value in the employ­
ment market i» India.

(c) Government have been taking 
from time to time several measures 
to create  employment opportunities 
within the country and also to facili­
tate return of Indian Scientists. Tech­
nologists, Medical  Personnel, Archi­
tects etc from abroad. A copy of the 
measures taken is laid on the Table 
of the House.  [Placed in Library. 
See.  No. LT-9092/75.]

Views of Indian  Science  Congress
held at New Delhi re: Menace of 

Pollutirm

2209. SHRI KRISHNA  CHANDRA 
HALDER:  Will the  Minister  of
PLANNING be pleaaed to state:

(a) whether Government’s attention 
has been drawn to the views express­
ed at the Indian Science  Congress 
held at New Delhi recently regarding 
the increasing menace of  pollution 
throughout India;

(b) if so, the 'acts thereof; and

(c) the reaction of the  Govern­
ment?

THE  MINISTER  OF  STATE IN 
THE  MINISTRY  OF  PLANNING
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(SHRI VIDYA CHARAN SHUKLA):
(a) Yes, Sir.

(b)  A Symposium  on “Pollution 
and Animal Life’' wag held as part of 
the proceedings of  the Section  on 
Zoology and Entomology during the 
62nd Session of  the Indian Science 
Congress  at New  Delhi.  Subjects 
such as genetic effects of chemosteri- 
lanta used for pest control, effects o* 
various forms of pollution on human, 
animal and plant life, effects of the 
insecticide Dimethoate on fish  were 
discussed.

<c) Government of India are aware 
of the problems  posed by environ­
mental pollution and  have already 
taken several steps to mitigate thsm
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Memorandum from Andaman Sarkar 
Karshak Karamchari Sangh, Port 

Blair

2211  SHRI NOORUL HUDA: WiU 
the Minister of HOME AFFAIRS be 
pleaded to state:

(a) whether Government have re­
ceived any memorandum from  the 
Andaman Sarkar  Karshak  Kaiam- 
chari Sangh,  Port Blair  dated the 
2nd January, 1975;

(b) if so, salient points of the me­
morandum; and

(c) steps taken by the Government 
flo redress the grievances of the work.
ers?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F H MOHSim. (a) to (c).A 
demand notice  dated 6th January, 
1975 from  the  General  Secretary, 
Andaman Karshik Karmachari Sangh, 
addressed to the Director of Agricul­
ture, Andaman and Nicobar Islands, 
rort Rian was received by Govern­
ment on 20th  January* 1975.  The 
General Secretary demanded settle­
ment of the following qrievances-—

(1) Payment of Camp allowance 
to the workers of Agriculture 
Department.

1807 LS—3

(2) Appointment  of  Mazdoors 
on  Regular  Establishment 
from among the workers al­
ready working as casual and 
daily-rated basis in the De­
partment.

(3) All other long pending griev­
ances viz., pension cases, pay­
ment of  overtime, payment 
of monthly salary on the date 
already communicated, cons­
titution  of Labour  Welfare 
Fund,  and  declaration  of 
permanency of worker* etc.

Action taken is indicated below.—

Appointment of maz- Casual  mazdoors
doors  on regular are  engaged on
establishment from  as  and when re-
amongst the wor-  qiurcd  basis. Va-
kers already work- cancies of tegular 
ing  as casual and  mazdoors are filled 
daily rated basis in  up by  appoint in e 
the Department.  casual mazdoors and 

mazdoors  working 
in  leave  vacancies 
in  accordanct with 
+heir merit

Settlement of pension There an six pcrsicn 
cises. cases pending. Pen-

moii papers in all 
these  cases  have 
been prepared and 
sent to the Deputy 
Accountant  Gene­
ral  conccrned  for 
issuing  payment 
>rders.

Payment of monthly Monthly  salay  to 
salary on the date  all  mazdoors anj 
already communica- head  workers  is 
ted. P4i“ on the  first

day of the month.

Declaration of pc r- Out of 292 posts of 
manecv of wor-  mazdoors and 25 
ketsetc posts  of  head

workers  in  Agri­
culture Department 
80  posts  of ma2~ 
doors  and 6 posts 
of head workers are 
permanent and the 
remaining  posts 
are temporary. Se­
nior mazdoors and 
head workers have 
already  been made 
permanent  against 
available posts.
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The position regarding other  de­
mands is being ascertained and  the 
information will be laid down on the 
Table of the House  as soon as it is 
received.

Offer from Union Carbide for Invest­
ment in Coal Gasification 

Scheme

2212. SHRI M. RAM  GOPAL 
REDDY:

SHRI HARI SINGH:

Will the Minister 0f ENERGY be 
pleased to state:

(a) whether Union Carbide,  a US 
multinational has  offered to invest 
over Rs. 400 crores in ©ur country in 
a scheme of coal gasification; and

(b) if so, the reaction of Govern­
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD); (a) The 
Government  has not  received *»ny 
such offer.

(b) Does not arise.
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Working of ttaaigug Collieries

2214. SHRI P. GANGADEB:
SHRI D. D. DESAI:
SHEI RAGHUNANDANLAL 
BHATIA:
SHRI SHRIKISHAN MODI: 
SHRI R. N. BARMAN:

WiU the Minister of ENERGY be 
pleased to state:

(a) whether many Raniganj  col­
lieries have become unsafe for work, 
ing and are still working under un­
safe conditions;

(b) if so, the reasons thereof;

(c) whether mining work has been 
suspended in any of these collieries; 
if so, the total loss incurred in pro­
duction; and

(d) the steps taken by  Govern­
ment in this regard?

THE  DEPUTY  MINISTER  IN 
THE  MINISTRY  OF  ENERGY 
(PROF. SIDDHESHWAR PRASAD):
(a) to (d). The information is being 
collected  and will  be laid  on the 
Table of the House.

Report of Inter- Ministerial Committee 
on Coal Prices

2215. SHRI D. B. CHANDRA

SHRI VIRBHADRA SINGH: 
SHRI B. S. BHAURA:
SHRI NAWAL KISHORE 
SHARMA:

mi the Minister of  ENERGY be 
pleased to refer to the reply given to 
Urnstarred Question No. 2S77 on the 
87th  November, 1974 regarding in- 
>**«««» in coal price and state:

*) whether Government have ap-
pointed a high-level inter-ministerial

committee to recommend a  reason­
able price for coal in the country;

(b) if so, whether the Committee 
has submitted an interim report;

(c) if so, the main features there­
of; an3

(d) the action taken  or proposed 
to be taken thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY Or ENERGY  (PROF. 
SIDDHESHWAR PRASAD):  (a> to
(d). An Inter-Ministerial Committee 
was constituted on 8th January, 1975 
to consider the question of revision of 
pit-head prices of different varieties 
of coal and coke keeping in' view, 
among other things, the financial im­
plications of the increase in the wages 
of the workers of coal mines with 
effect from 1-1-1975 and escalation in 
the cost of other inputs tor the pro­
duction of coal.  The Committee has 
not yet submitted its report.

Shortage of Coal

2216.  SHRI E. R. KRISHNAN:
SHRI R. P. ULAGANAMBJ:

WiU the Minister  of ENERGY be 
pleased to state:

(a) whether there is an acute shor­
tage of coal in the country;

(b) if so, the reasons therefor; and

(c) th* action taken in the matter?

THE DEPUTY MINISTER IN THE 
MINISTRY OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD),:  (a) to
(c). As a result of the concerted and 
coordinated efforts made to provide the 
required inputs including power and 
to overcome certain  bottlenecks in­
cluding rail transport, coal production 
has picked up and in recent months 
there has been no acute shortage of 
coal for most of  oonaumen in the 
country.
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Introduction of Joint Sampling of 
Coal at Various Collieries

2217.  SHRI C. M. SINHA: Wll the 
Minister of ENERGY  be pleased to 
state:

(a) whether Government propose 
to introduce joint sampling of coal 
at the touching points of various col­
lieries;

(b) if so, the time by which this 
joint sampling system will be intro­
duced; and

(c) to what extent it  will  help 
consumers who have bulk supply of 
coal?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD): (a) to
(c). All possible efforts are made by 
the Coal Mines Authority  Ltd., and 
the Bharat Coking Coal Ltd. to ensure 
supply of coal of the required quality 
to the consumers.  Joint sampling at 
loading points is done only for those 
bulk consumers  for whom such  a 
clause is provided in the agreement. 
The Quality Control  Department of 
the companies, however, ensure regu­
lar inspections &t the time of loading 
and whenever the consumers so de­
sire joint inspections are also arrang­
ed.

Shortage of Cement in Tamil Nadu

2218.  SHRI R, V. SWAMINATHAN: 
Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state:

(a)  whether there is  an  acute 
shortage of cement  in  the  Tamil 
Nadu State;

(to) if so,  the  reasons  for  the 
shortage;

(c) the total allotment made  to 
the State for the last three months; 
and

(d) the steps being taken to im­
prove the supplies?

THE MINISTER  OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA): (a), (b) and (d). No com­
plaint regarding shortage of cement 
in Tamil Nadu has been received by 
the Ministry.  The State Government 
has been requested to  indicate the 
position.  Reply is awaited.

(c)  The following quantities of ce­
ment have been  allotted  to Tamil 
Nadu during the quarters October— 
December, 1974 and January—-March, 
1975:—

Ocrobcr-Dccembcr 1974  M7,750 tonnes.

January-Marcb 1975 3,i7s750 torrej,

Take over of Coal Mines under Private 
Agencies

2219.  SHRI S. M. BANERJBE: Will 
the Mimster of ENERGY be pleased 
to state:

(a) what  further  progress  has 
been made to take over the remain­
ing coal mines which are still under 
private agencies; and

(b) when a final decision is likely 
to be taken in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY  (PROF. 
SIDDHESHWAR PRASAD): (*) and
(b). The policy of the Government is 
not to allow mining of coal by pri­
vate parties anywhere, except in the 
captive mines of the  private sector 
steel plants which  were specifically 
excluded  from the purview  of the 
legislation for the nationalisation of 
coal mines. Appropriate legal and 
administrative action is being taken 
to put a stop  to mining  of coal by 
private parties as and when any ins­
tances come to the notice of the Gov­
ernment
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Coir  Wool named  ‘Kayarooi’ Deve­
lopment by Coir Board

2221.  SHRI RAJDEO SINGH: Will 
the Minister of INDUSTRY AND CI­
VIL SUPPLIES be pleased to state:

(a)  whether a new coir  product, 
coir wool named ‘Kayarool’ has been 
developed by the Coir Board through 
the joint efforts of the Coir Research 
Institute and the National Coir Train­
ing and Design Centre;

(h)  whether with  this  develop­
ment the export earnings of the Coir 
industry are expected to improve  a 
*rt#t deal; and

(c)  if so, by when its commercial 
production is expected?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AN0 CI­
VIL SUPPLIES (SHRI A. P. SHAR­
MA): (a) Yes, Sir.  A new product 

manufactured from softened Coir fibre 
has been  developed  by the  Coir 
Board.

(b)  and (c).  This new  product 
could improve the export  earnings 
and trial orders are being executed. 
For Commercial Production, organisa­
tional arrangements are being evolv­
ed by the Coir Board in association 
With Coir establishments.
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Inquiry into Death of Collector of 
Oftmaii, Dadra and Nagar Haveli

2222.  SHRI  BHAGATBAM MAN- 
HAR: W5D the Minister of HOME AF­
FAIRS be pleased to state;

(a) the broad outlines of the  in­
vestigations made by the police and 
other concerned authorities about the 
death of Shri Anil Chopra, Collector 
of Daman, Dadra and Nagar Haveli 
who was killed in a hit-and-rua toad 
mishap in New Delhi on the  29th 
November, 1974;

(b) whether late Shri Chopra was 
responsible for the arrest and deten­
tion  of  several top smugglers  and 
there is a speculation in the Press and 
the public that the accident was in 
fact a foul play; and

(c) the further steps proposed to 
intensify the investigation and  ap­
prehend the culprits’

TIIE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN):  (a) Shri
Anil Chopra was killed in a road ac­
cident on 29th November, 1974.  The 
accident took place  when Shri Anil 
Chopra was going on a scooter dri- 
ven by the maternal uncle Shri J. C 
Sobti.  A truck tried to overtake the 
scooter from the right side and while 
doing so knocked it down. The truck 
sped away after accident.  The In­

vestigation of the case was taken up 
by the Delhi Police and a case FIB 
No 548 u|s 279|337|304A IPC waB re­
gistered at P.S. Chanakya Puri.  En­
quiries were started immediately to 
establish  the identity of  the truck 
Unfortunately, its number could not 
be noted down by any person includ­
ing the relatives of Shri Chopra who 
were driving  a little  behind  and 
reached the spot within a few minutes 
of the accident.

(b)  Late Shri Anil Chopra as Col­
lector,  Daman,  Dadra  and  Nagar 
Haveli was the  detaining authority

under the MISA and had issued de­
tention orders ter 12 persons out of 
whom 10 were detained and 2 were 
absconding.  From th© facts and cir­
cumstances of the case it is dear 
it is a case of accident and there is no 
evidence to suggest any foul play in 
the matter.

(c)  All possible efforts were made 
to trace out the vehicle and the de­
faulting driver and these effort® are 
continuing.

Supply of Essential Consumer Goods 
to the Poor at Concessional Prices

2223.  SHRI MADHAVRAO  SCIN- 
DIA: Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES  be pleased 
to state the measures taken to en­
sure availability of essential consu­
mer goods to the poor at concessional 
or leascnable prices In the backward 
areas of the country?

THE  MINISTER OF  STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE):  About 2.13 lakhs  Fair
Price Shopg for distribution of essen­
tial commodities  are functioning in 
urban and rural areas including back­
ward  areas  The  extension  and 
strengthening of the public distribu­
tion system according to priority and 
essential needs of  vulnerable areas 
and poor sections of the  population 
was discussed recently  at Regional 
Conferences, of Ministers  for Food, 
Civil Supplies  and  Co-operation of 
State Governments.  The  consensus 
was that initial priorities should be in 
respect of distribution of commodities 
of basic necessity in vulnerable areas 
like metropolitan  and large  urban 
areas, labour concentration in mining 
and industrial and plantation areas, 
district headquarters, hill areas and 
rural areas  in districts which  are 
chronically scarcity affected or deficit.
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Distribution of Chemical  Fertilizers 
by Co-operative Marketing Societies

2224. SHRI D. P. JADEJA;
SHRI ARVIND M. PATEL:

Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state;

(a) whether Co-operative Market­
ing  Societies distributing  chemical 
fertilizers in rural sector are propos­
ing to abandon this work; and

(b) if so, the reasons therefoi?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE): (a)  and  (b). In  pur­
suance of a Resolution passed by the 

Conference  of  the  Chairmen  and 
Chief  Executives  of  State  Coope­
rative Marketing Federations, held at 
New Delhi on the 1st and 2nd Feb­
ruary, 1975, the National Agricultural 
Cooperative Marketing Federation, as 
the apex  body  of the  cooperative 
marketing structure of the country, 
hus submitted a Memorandum to the 
Government,  indicating  that  the 
present margins for  distribution  of 
fcitilisers, fixed more  than 6 years 
ago, are extremely  inadequate  for 
cooperative  distribution  channels, 
which are mostly located in areas far 
may from rail-heads, due to steep 
inciease in the  costs  of trasnport,
labour, godown rent, high rate of in­
terest  on  bank  credit, etc.  The
Memorandum has urged Government 
to allow higher distribution margins 
commensurate with the  increase  in 
handling and distribution costs,  to
enable  the  cooperatives to  avoid
losses and continue their services to 
the farmers.

The Memorandum  is  under the 
consideration of Government.

Sikh  Brotherhood  International’s 
Demand for Punjabi as second 

Language of Delhi

2225. SHRI ONKAR LAL 
BERWA:

SHRI CHANDRA SHEKHAR 
SINGH;

Will the Minister  of HOME  AF­
FAIRS be pleased to state:

(a) whether the President of Sikh 
Brotherhood International and other 
organisations of Sikhs have demand­
ed Punjabi as  second language  in 
Delhi; and

(b) if so, the reaction of Govern­
ment thereto?

THE  MINISTER OF  STATE IN 
THE  MINISTRY  OF  HOME  AF­
FAIRS, DEPARTMENT OF PERSON­
NEL AND ADMINISTRATIVE  RE­
FORMS AND  DEPARTMENT  OF 
PARLIAMENTARY AFFAIRS (SHRI 
OM MEHTA): (a) No such represen­
tation from the Sikh Brotherhood In­
ternational has been received.  How­
ever, some other organisations  have 
demanded Punjab* as second langu­
age in Delhi.

(b> According to the Delhi Adminis­
tration, steps are being taken to en­
tourage Punjabi  language in DeQA, 
including provision of facilities ror 
education.  The Punjabi  Advisory 
Committee was also reconstituted in
1974.

Manufacture of Drilling Rigs

2226 SHRI S. N. MISRA: WiU the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) whether there is any proposal 
under  consideration of  Government 
to manufacture drilling rigs in  the 
country;

(b) if so, the broad outlines of the 
proposal; and
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(c)  the  funds allocated  for  thejff * 
purpose? 4

THE MINISTER  OP  STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE): (a) Yes, Sir.

(b) A letter  of intent  has been 
issued to M/s. Bharat Heavy Electri­
cals Limited, a Public Sector Under­
taking under this Ministry, lor maim- 
facture  of oil drilling rigs.  It has 
entered into  a collaboration  agree- 
ment with a U.S.  firm for acquiring 
know-how for following two sizes of 
rigs:—

(i) 600 mts drilling rigs,

(ii) 3600 mts. drilling rigs.

(c) It is not Intended to set up se­
parate facility for the manufacture of 
different parts of the rigs but instead 
these will  be manufactured  in the 
units cf Bharat Heavy Electricals Li­
mited and other Public Sector enter­
prises with the basic idea of utilising 
the spare capacities available in the 
existing units.  Hence  no separate 
provision has been made, other than 
a nominal provision of Rs. 1 lakh for 
balancing capital  investment asked 
for by Bharat Heavy Electricals Limi­
ted * "I

Requirements and Availability of 
Industrial! Gas

2227. SHRI H. M PATEL:
SHRI BAKSI NAYAK:

Will the  Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state. ,

(a)  the total requirements of in­
dustrial gas in the country vis-a-vis 
its availability;

(to) whether the present availabi­
lity is meeting the requirement of 
the engineering industry; and

(c)  if not, the steps  Government 
propose to help the industry in getting 
its required quantity of the industrial 
gas?

THE MINISTER  OF  STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MATjRYA): (a) The demand for oxy­
gen gas by the end of the Fifth Five 
Year Plan is estimated to be 175 mil­
lion cubic metres for which a capa­
city oi 200 wiittion cubic metres would 
be required to be built up.  The pre­
sent installed capacity is about 82.65 
million cubic metres and an additio­
nal capacity to the extent of 293 mil­
lion cubic metres has 'been approved,

(b) The present availability of oxy­
gen gas is generally sufficient to meet 
the requirements of the engineering 
industry; however, imbalances do ex­
ist on a regional basis.

(c) To meet regional shortages of
oxygen gas due to transportation’ bot­
tlenecks and to improve the turnover 
rate of gas cylinders, a regional view 
of the industry has been carried out 
'ind  additional  capacity  approved 
wherever demand exists within a ra­
dius of 250 kilo metres

Report of Weights and Measures 
Committee

2228 SHRI M. K. KRISHNAN: Will 
the Minister of INDUSTRY AND CI­
VIL SUPPLIES be pleased to state;

(a) whether Government have re­
ceived the report of the Weights and 
Measures  (Law  Revision)  Com­
mittee;

(b) if so, salient points of the re­
port; and

(c) the reaction of  Government 
thereto?

THE MINISTER  OF  STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  A.  C 
GEORGE): (a) Yes, Sir.
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(fa) The Committee 
proposed:

have mainly

(i) adoption of International Sys­
tem of unitg and other units 
of weights and  measures as 
recommended by the appro­
priate international bodies;

(li) control and regulation of im­
port  and export  and inter­
state trade and commerce in' 
weights and  measures  and 
commodities sold or distribut­
ed  by weight,  measure  or 
number;

(iii) control and.  regulation  of 
trade and commerce in pack­
aged commodities;

(iv) approval of models of sophis­
ticated weights and measures;

(v) punishments for offences;

(c)  Government have examined the 
Report with a view to introducing 
suitable legislation in the matter.
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Priority Industry status to Oodubathl 
Industry

2230. SHRI K. MALLANNA: Will
the Minister of INDUSTRY AND CI­
VIL SUPPLIES be pleased to state:

(a) whether any demand has been 
made  by  the  Mysore  Oodubathi 
Manufacturers Association that Cen­
tre should change its criterion of 20 
per cent exports for recognition  as 
priority industry and sanction priority 
industry status to the Oodubathi in­
dustry soon; and

(b) if so, the reaction of Govern­
ment thereto?

THE MINISTER  OF STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA).: (a) No, Sir. There is no 
record of any such representation be­
ing received by Government .

(b) Question does not arise.

2 231. sftff:

sfarcft ft'srr  *

¥T» IN’ :

«RTT  ^ WcTRt ̂lr fl’TT

fe :

(jp) gpn   ̂ |  ir 

3nrf spt  ^ qx

srfa  srfcT  w^hr

m   | sftr T̂fr cfr

<pff *T  MdrfTm  TOT SfjpT wfw 

;

(«r)  T̂, eft  ®RT

? ;

(*r) *nr st *nff ŝft
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qfN̂r ̂’«TFr $  ?Ri%rr *r̂r ifdmf 

%  fTO  ^̂ /fTfrrf̂ Tt n̂fq?r

#  trf f i  sr̂ r n  ?r̂ f̂%rT

%  qx f̂tr tttt srrrrerf % wrwf 

*Pt ftiwol  wt̂T  wNr  ?WT 

T̂TrTfT % ̂ etk   ̂?W£



S5 Wntten Answers PHALGUNA 14, 1896 (SAKA) Written Answers 86
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Growth Centres in Backward Areas

2232. SHRI P. R. SHENOY: Will
thc Minister of INDUSTRY AND CI­
VIL SUPPLIES be pleased to state;

(a) whether there is any proposal 
to establish ‘Growth Centres’ in indus­
trially backward  areas  during  the 
Fifth Plan;

(b) if so, the names of Growth Cen­
tres already selected; and

(c) the principles on which these 
centres will be selected in future?

THE  MINISTER  OF STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI A.  P. 
SHARMA); (a) Government have de­
cided lo select Growth Centres/Focal 
Points in backward areas for package 
development of small industries.

(b) A  statement  showing  the 
Growth Centres/Focal Points so far 
identified is attached.

(c) Some of the important factors 
which are  considered  in selecting 
Growth Centres/Focal Points are in­
frastructural facilities like developed 
land, transport and  communications, 
water, power and the availability of 
raw materials.

Statement

SI.
No.

Name of State Name of backward 
district

Growth Centre Selected

1 2 3 4

1 Andhra Pradesh CHittoor Tirupathi

2 Bihar  . Bhagalpur
Chpmparati
Darbhanga

Cil-gong
Raxaul
Tayanagar

3 Gujarat . Junagarh 
Suren dranagar

Talala Block 
SureJidraf agar 
(full Distt.)

4 Goa  . . Mapusa Town Mapusa Town

5 Himachal Pradesh . . Kangra Damtal

6 Kerala . . . . . Alleppey Shertallai
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X 3 3 4

7 Mysore . Mysore Nanjaguda

8 Maharashtra Ratnagiri Kudal

9 Orissa . . Koraput 
Keonjhar 
Mayurblmrj

Jcypore
Barbil
Rairargpur

JOPunjab . . HoBhiarpur 

Sangrur

Urtnai Tanda 
Dasuya 
Garh Shankar 
Mukerian

Ahmedgarh, Dhuri

ii Rajasthan . Tonk Newai

12 Tarnilnadu Ramanathapuram
Dliarmapuri

Tirupattur Taluk 
Krishnagiri, Host

13 Uttar Pradesh Rae Bareilli Rae Bareilli

14 West Bengal . Nadia Kalyani

IS Haryana . Mohindcr Garh Rc-wari

16 Jammu & Kashmir n̂antnag
Jammu

Shokhian 
Dayal Chak

17 Assam . Hojai Râgiya
Nagaldia

18 Madhyr Pradesh Dewas

Diesel power Stations in Arunachal 
Pradesh

2233. SHRI C. C. GOHAIN:  Will
the Minister of ENERGY be pleased 
to state:

(a) the  total  number of  Diesel
Power Stations in Arunachal Pradesh 
and how many of these require trans­
portation of diesel oil by Air;

(b) the total capital cost incurred or
proposed to be  incurred on  Diesel
Power Stations,  together with  their
generating capacities, year of installa­
tion, in Power Houses set up in Ka- 
meng/Subansiri  Districts of Aruna­
chal Pradesh by  (i)  Border  Road 
Organisation for Army accommodation 
Project in Tanga/Rupa,  (ii)  Army;
(iii) Arunachal  Administration  for 
Arunachal’s Temporary  and Perma­
nent Capital; and (iv) C.W.P.C. for

power requirements for Tanga 
Valley (Kameng), Hydro-Electric Pro- 

and

(e) the estimated cost,  generating 
capacities present position of work of 
the Hydel Schemes viz. Sappers Gya- 
rong Chu, Ziro Phase I and Ziro Phase 
II, in Arunachal Pradesh as investigat­
ed in 1971?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY  (PROF. 
SIDDHESHWAR PRASAD),:  (a) to
(c). The requisite information is be­
ing collected and will be laid on the 

Table of the House.

Capacity of AIR, Dharwar

2234. SHRI B. V. NAIK: Will the 
Minister  of INFORMATION  AND 
BROADCASTING be pleased to state:

(a) the kilo-watt capacity of the 

All India Radio, Dharwar;

(b) whether it is adequately power­
ed to broadcast to its area of operation;
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(c)  if not, the steps proposed to be 
taken to overcome this shortcoming 
and th© time by which it is proposed 
to be done?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SJNHA); (a) The All India Radio 
Station at Dharwar is operating on a 
10 KW medium wave transmitter.

(b) Yes, Sir*

(c) Does art arise.

Finalisation of Blue Prints of Thermal 
Generation Units

2235. SHRI M. V.  KRISHNAPPA: 
Will the  Minister  of ENERGY  be 
pleased to state:

(a) whether Government have since 
finalised detailed blue-prints of  500 
MW Thermal Generation Units;

(b) if so, the broad outlines of the
blue-prints; and

(c) the total amount likely  to  be 
spent thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY  (PROF. 
SIDDHESHWAR PRASAD): (a) No, 
Sir.

(b)  and (c). Do not arise.

Effect of Increase in Costs on Fifth 
Plan power Programme

2236. SHRI BIREN DUTTA:  Will
the Minister of ENERGY be pleased 
to state:

(a) whether the Fifth Plan power 
programme is in jeopardy due to in- 
crease in the costs; and

(b) if go, the reaction of Govern­
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF ENERGY  (PROF. 
SIDDHESHWAR PRASAD); (a) and
(b). Due to increase In costs, additio­

nal resources would be required for 
achieving the target of 16.55  million 
KW proposed in the draft V Plan. 
The matter is under the consideration 
of Government

Advertisement Rate$ for Small Langu­
age Regional Newspapers

2237.  SHRI SAKTT KUMAR SAR- 
KAR- Will the Minister of INFORMA­
TION AND  BROADCASTING  be
pleasê to state;

(a) whether  Central  Government 
advertisement rates for small regional 
language newspapers are very low as 
compared to the increase in the price 
level; and

(b) if so, whether there is any pro­
posal to revise the rates?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI  DHARAM 
BIR SIN HA): (a) Advertisement ta­
riff is fixed by the newspapers them­
selves on the basis of their circula­
tion, area of coverage, nature of rea­
dership, etc. and not by Government. 
The Directorate of  Advertising and 
Visual Publicity, however, makes use 
of only those newspapers and perio­
dicals whose rates are found economi­
cal from the point of view of Gov­
ernments publicity requirements.

(b) Does not arise.

Increase in Crimes

223b. SHRI AJIT KUMAR SAHA: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) the number of murders, dacoities 
and other crime cases in the country 
during 1973-74, State-wise;

(b) whether the crimes were on the 
increase; and

(c) if so, the reaction of Govern­
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS
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(SHRI F. H. MOHSIN); (a) A state­
ment is attached.  The figures relat­
ing to 1974 have not yet become avail­
able.

(b)  and (c). There is a marginal in. 
under the I.P.C. in the country  dur- 
under the I.P.CX  the country dur­

ing the  year 1978 as  compared to
1972 and 1971. The increase is attri­
butable to the increase in population, 
urbanisation,  industrialisation  and 
other socio-economic factors. All pos­
sible steps are being taken for pre­
vention of crimes.

Written Answers 92

Statement

St at ament shotting Incidence of Crime Jnrtng the year  1973

SI. States Units Cases of Dacoity  Totpl
No, Murder  cases  number of

Cognizable
Crimes

I Andhra Pradesh 12x9 188 3433»

3 Assam 437 259 33276

3 Bihar 1686 1813 95153

4 Gujarat 769 128 45143

5 Haryana 208 8 U443

6 Himachal Pradesh . 65 4 5179

7 Jammu & Kashmir 84 14 7434

8 Karnataka 733 253 42865

9 Kerala 45i 45 40145

10 Madhya Pradesh • 1705 354 108796

II Maharashtrr • 1536 723 128405

12 Mafipur • 37 13 2962

13 Meghalaya 50 7 1799

*4 Nagaland 44 19 1342

*5 Onssa 383 159 33526

16 Punjab 689 9 14871

i7 Rajasthan 699 149 44229

18 Tamil Nadu 95*> 28 6636a

19 Tripura 24 74 3218

20 Uttar Pradesh 3924 4090 205532

21 West Bengal 907 *287 H776

Total 16606 9$32 IOXO794
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 1____________a

U. Ts. 

x A. Si N  Inlands

2  OW'digarh

3  D. N. Haveli

4 Dahi .

5 Goa, Daman & Dm

6  Lakshadweep

7  Pondicherry

4

2

I

148

22

27

2

1360

1334

89

34242

1595

19

917

(b)  if so, the 
therefor; and

Total 182 31 39556

Stock of controlled cloth in Mills under 
National Textile Corporation

2239. SHRI B. S. BHAURA:
SHRI BIRENDER SINGH 

RAO:

Will the Minister  of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 

state:

(a)  whether there is a glut of con­
trolled cloth in the textile mills under 
the National Textile Corporation;

Grand Total 16788  9663  1050350

Setting up of Coal Dumps 

2240 SHRI CHANDRA SHEKHAR 
SINGHc Will the Minister of ENERGY 
be pleased to state:

facts  and  reasons

(c)  the  measures taken to rectify 
the situation?

THE MINISTER  OF STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA): (a) to (c).  As on 31st 
January, 1975, the textile mills under 
the National Textile Corporation had 
about 33000 bales of controlled cloth, 
representing about 12-13 weeks pro­
duction; in stock, aa against a normal 
stock of 6 to 8 weeks’  production. 
This was mainly due to delay in lift- 
big of stocks by the National Consu­
mers Cooperative  Federation.  The 
■Corporation has taken up the matter 
with the National Consumers Coope­
rative Federation.

(a) whether the scheme of  trans­
porting coal by sea and streamlining 
distribution system by setting up coal 
dumps have not made much headway;
and

(b) if so, the reason for the failure?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD): (a) and
(b). Coal is already being transported 
by coastal ships from Calcutta.  In 
addition to the existing movement, it 
is expected that in 1970, Haldia Me­
chanical Coal Berth along with relat­
ed rail capacity would become opera­
tional and would enable higher quan­
tity of coal being moved by sea.  A 
scheme for movement of coal through 
Paradip Port  by coastal  ships  to 
Southern and Western Coasts has al­
so been finalised.  The first shipment 
of about 8000 tonnes of coal, is ex­
pected to take place shortly.

In addition to the coal dump set up 
in Howrah six more coal dumps have 
been set up in Uttar Pradesh recent­
ly by the Coal Mines Authority. The 
scheme will be extended to other se­
lected places gradually after watch­
ing the performance of the dumps al­
ready opened.
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Production of Consumer Goods In 
Public Sector

2241.  SHRI VEKARIA- Will the Mi­
nister ol INDUSTRY  AND  CIVIL 
SUPPLIES be pleased to state:

(a) whether Government have de­
cided to start production of consumer 
goods on a large scale m the country 
in public sector; and

(b) if so, the facts thereof?

THE MINISTER  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI T. A. 
PAI): (a) In formulating projects jn 
the public sector, the need for step­
ping up production of mass consump­
tion goods, in which significant pro­
duction  gaps are likely to develop m 
the future, is also taken into account.

(b)  There are already some public 
sector units both in the Central sec­
tor as well as in the State sector which 
are manufacturing  certain consumer 
goods.  A few such items are (1) ce­
ment (2) leather footwear and other 
leather products (3) wrist  watches
(4) bread (5) common salt (6) drugs 
like penicillin, streptomycin,  sulpha 
drugs, anti-T.B drugs etc  (7) petro­
leum products including liquid petro­
leum gas, diesel oil etc. (8) contra­
ceptives (9) textiles and (10) photo 
films, etc.

It is proposed to take up the manu­
facture of some other consumer goods 
also, in the Central and State public 
sector and in the joint sector in the 
States.  In many cases letters of in­
tent have already been issued to pub­
lic sector/State Government  under­
takings for this purpose.  A few se­
lected industries so covered are writ­
ing paper, electric lamps, tyres and 
tubes, sugar,  safety razor  blades, 
scooters, cigarettes etc.

In the Fifth Five Year Plan, it has 
been decided to effect expansion of a 
number of Central/State public sector 
projects  engaged in  industries like 
textiles, cement and sugar.

Import of Machinery and Cylinder 
for Gas Units

2242. SHRI  RAMKANWAR;  Will 
the  Minister  of  INDUSTRY  AND 
CIVIL SUPPLIES be pleased to ttate:

(a) whether m view of the acute 
shortage of industrial gas trovernment 
plan to review their present policy 
on import of machinery and cylinders 
for gas units; and

(b) if so, facts thereof and the time 
by which Government would take final 
decision in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDLS'IRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA)  (a) and (b).  Government 

have  recently reviewed  the position 
regarding the import of planls for the 
manufacture of industrial gases While 
there is no need, from the indigenous 
angle, to allow the import cf plants 
for the  manufacture  cf industrial 
gases, impoit of gas cylinders is being 
allowed to the stlual users  However, 
import of ,\Lnnts ior the manufacture 
of oxygen gas and 3,000 oxygtMi cylin­
ders is allowed  under  the Import 
TYade Control Policy provided  the 
applicants are able to arrange  these 
imports out of their own foreign ex­
change resources tv) the extent  of 
Rs 25 lakhs.

Expenditure on Security Arrangements
for Shri Jaya Prakash Narayan

2243. SHRI SAT PAL KAPUR WiU 
the Minister of HOME  AFFAIRS  be 
pleased to state

fa) the total amount spent So far 
by Central Government and various 
State  Governments  on  providing 
police escort and making other secu­
rity  arrangements  for  Shri  Jayft 
Prakash Narayan duiing his visit to 
various places; and

(b)  the future policy of Government 
in this respect?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN). (a) The Gov*
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-ernments of Puniab and Haryana in­
curred an expenditure of Rs. 4599/- on 
security arrangements for Shri Jaya- 
prakash Narayan during his visit* to 

their States.

No expenditure was incurred by the 
Central  Government and the State 
Governments  of  Andhra  Pradesh, 
Assam, Himachal Pradesh, Jammu and 
Kashmir, Karnataka. Kerala, Manipur, 
Meghalaya, Orissa and  Tiipura, in 
this regard.

Information in respect of other State 
Governments is being  collected and 
will be laid on the Table of the House 
on its receipt.

(b) The Slate Governments  have 
been asked to make such  security 
arrangements for Shri Jay a  Prakash 
Narayan as are considered necessary 
looking to the local conditions.

Eyes of two Scheduled Caste persons 
gouged by Caste Hindus in Dhaka)] 

Village in Akola District

2244 SHRI R. N. BARMAN:  Will
the Minister of HOME AFFAIRS  be 
pleased to state:

(a)  whether the eyes of  two Sche­
duled  Caste persons? were gouged by
Caste Hindus in Dhakali  village in
Akola District on  26th  September,
1974; and

(b) whether in view of  the  local 
police’s negative attitude in thi# case. 
Government propose to hand over the 
investigation to  Central  Bureau  of 
Investigation?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  HOME  AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS  AND 
DEPARTMENT UF PARLIAMENTARY 

3807 LS-—4

AFFAIRS (SHRI OM  MEHTA); (a) 
According  to  information  received 
from the Government of Maharashtra, 
an incident took place on September 
26, 1974 in village Dhakali of  A»cola 
district in which two  neo-Buddhist 
brothers were rendered blind by  the 
injuries inflicted on them in a scufTle 
with some others.

(b)  A police cate was  registered 
against 9 accused persons in this con­
nection and all the 9 accused were 
arrested and clu.rge-sheeted in c >urt 
on December 4, 1<J74.  The case is re­
ported to be sub judice  The question 
of handing over investigation of the 
case to the C. B I does not, there­
fore, arise.

Recognition of Associations of Sche­
duled Caste Scheduled Tribe Govern­

ment Employees

2245. SHRI S. M. SIDDAYYA; Will 
the PRIME MINISTER be oleased to 
state.

(a) whether the Scheduled  Castes 
and  Scheduled  Tribes  Government 
Employees Associations have applied 
to the Government to recognise their 
associations;

(b) if so, when did they apply; and

(c) whether they have been recog­

nised?

THE MINISTER OF STATE IN T.HE 
MINISTRY  OF  HOME  AFFAIRS. 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS  AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM  MEHTA): (a) 
and (b).  Yes, Sir.  During the  last 
three years, the following Scheduled 
Castes and Scheduled Tribes Govern­
ment Employees Associations had ap*
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fitted on th* dates shown against each, 
for recognition:—

Name of Association Date

1. The Nellore District Sche­
duled Tribes Employees 
Association, Nellore 7-2-72

2. India Government Mint
Scheduled Caste/Scheduled 
Tribe Employees’  Council 
Calcutta. 3-4-72

3. The AU India Federation
of Scheduled  Castes /
Tribes,  Backwards  and 
Minorities Employees Wel­
fare Associations  (Regd)
New Delhi. 16-2-73

4. All India Scheduled Castes
and  Scheduled  Tribes
Employees Welfare Asso­
ciation, Lucknow

5. All India Scheduled Castes 
Scheduled  Tribes  Go­
vernment  Employees’ 
Co-ordination Council Cal­
cutta

6 The Government of India 
Press  Scheduled  Cartes 
Scheduled Tribes Welfare
Association, Simla

20-2-73

19-7-73
and 

Dec , 74

3-9-73

7 The Htnwchal  Pradesh
Scheduled J  pastes
Government  &  Semi-
G>>vtrnment EmpU yees
Association,  Mandi (Hirna-  __
chal Pradesh) 30-12-73

(c)  No, Sir ,The Government’s po­

licy has all along been not to recog­

nise service associations of  Govern­

ment Employees formed on the bnsis 

of caste, tribe or religion

Creation ©f Jobs under half-a-million 

Jobs Programme

2246  SHRIMATI  BHARGAV1

THANKAPPAN Will the Minister ol 
PLANNING be Phased to refer to the 
reply given to Unstarred Question No

398 on the 19th February, 1975 regard­
ing jobs created under half-a-million 

jobs scheme and state;

(a) the specific steps taken to create 

jobs in various fields; and

(b) the  extent  to  which  these 

steps hatfe borne fruit?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PLANNING  (SHW 
VIDYA CHARAN SHUKLA) (a) The 
Half-a-MiUion  Jobs Programme  was 

taken up m the year 1973-74 A larg 
number  of  schemes  were  drawn  up 

by the State Governments and  Umon 

Territory  Adimnisti ations  ander  t*118 

Programme, in the light of tĥ u' e; 

lines of  the  Programme  The Fro 

gramme  covered  the  following  three 

broad categories of schemes

(I) Productive self-generating em­

ployment schemes m the fields 

of  agriculture,  small  indus­

tries,  services,  trade  and 

commerce  for  the  benefit  o 

educated unemployed  persons 

including engineers,  scientists, 

technologists, etc ,

(II)  Trainmg-cum-stipe ldiary  em­

ployment schemes in ihe Gov­

ernment, Public Sector Corpo­
rations  or  the cooperative 

sector,

(III) Employment  incentive  sche­

mes  for  subsidised  employ­

ment in private sector

(b)  A statement of progress achieved 

m  different  States/Union  Territories 

is  laid  on  the Table  of  the House 

[Placed in Library. See No  LT-9093/ 
75 ]  It is to be noted that 3.34 lakhs 

job  opportunities  were  created  as  a 

result  of  implementation of various 

scheme will be extended to other se­

ttle achievements in different  states 

and Union Territories have depended 
upon  organisational  and infrastruc­

tural  factors,  capacity  to  promote 

viable  projects,  as well as expansion
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In the various sectors of the economy 
through Plan efforts or in the private

sector.

Anti-India Element* Ac tire In North- 
Eastern States

2247. SHRI HARI KISHORE 
SINGH:

SHRI NAWAL KISHORE 
SHARMA:

Will the Minister of HOME  AF­
FAIRS be pleased to state;

(a) whether it has come to Govern­
ment’s notice that anti-India elements 
are active in North-Eastern States of 
the country;

(b) the nature of  activities  being 
carried out by these elements; and

(c) the steps taken t0  curb these 
activities?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN) (a) and (b). 
Underground  Nagas  Mizos  have 
been indulging m insurgent activities 
in Nagaland and Mizoram.

(c)  The Gcrurnmenl  are undertak­
ing necessary security measures  to 
turb such activities.

Cola Cxport Corporation will in any 
way encourage Indian Bottler* to pro­
duce their own drinks?

THE MIN1S1IR OF STATE IN Tli£ 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  .(SHRI  B.  P. 
MAURYA); (a); Messrs.  Coca  Cola 
Export Corporation are engaged in the 
manufacture of beaverage concentrates 
including ‘Fanta’ manufacture of which 
is held to be an  item not coming 
within the scope of the  Industries 
(Development and  Regulation)  Act. 
The collection of information on re­
mittances separalely for ‘Fanta’ is not 
possible  because  the  profits—and 
therefore the remittances—of Messrs 
Coca Cola Export Corporation are not 
shown separately but only from  the 
totality of their operations.

(b)  Grant oi an Import Licence  to 
the Coca Cola Export Corporation will 
enable the 22 Indian Bottlers of Coca 
Cola to sustain production by purchase 
of concentrates rionufactured by  the 
Coca Cola Export Corporation.  The 
possibility of development of a wholly 
indigenous soft crink is being explored 
separately

Organisations  receiving Foreign 

Contributions

Coca Cola Export Corporation

2248  SHRI MADHU LIMAYE  Will 
the  Minister  of  INDUSTRY  AND 
CIVIL SUPPLIES be pleased to refer 
to his answer to Unstaired  Question 
No 7993 of 24th April, 1974 and state

(a) whether  information is  being
l collected regarding increase in remit­
tances by Coca Cola Export Corpora­
tion due to  introduction  of Tanta’; 
and

Cb) whether considering  grant  of 
Rfc 15,12 lacs import licence to Coca

2249  SHRI C K CHANDFAPPAN' 
Will the Minister of HOME AFFAIRS 
be pleased to state

fa) the organisations in our country 
which are receiving foreign contribu­
tions above the value of Rs  5,000 
annually;

(b) whether  these  organisations 
are  furnishing  accounts  of  their 
spending of this amount to the Gov­
ernment; and

(c) if so. what are the  fields  m 
which this money is being spent?



THE DEPUTY MINISTER IN THE 

MINISTRY  OF  H 1 IE  AFFAIRS 

{SHRI F. H. MOHS  .  (a) to  (c).
At present, there no legsl restric­
tions on  mward  re nittances.  The 
Foreign  Contnoutioe  (Regulation) 

Bill, 1973, which seeks to regulate the 

acceptance and utilisation oi “foreign 
contribution” ?nd “foreign hospitality*', 

is under the ccrsaderation of a Joint 

Committee of both Houses of Parlia­
ment  The Reserve Bank  cf India, 
however, maintains purely lo>* statisti­

cal purposes, a record of mward re­
mittances of Rs. 10,000/- and above. 
No separate record of  organisations 

receiving foreign  contribution above 

the \alue of Rs. 5,000 per annum  is 
kept.  There is no obligation on  the 
part of recipient organisations to fur­

nish accounts about the utilisation of 
foreign contribution to Government.

Telecommunication Training Centre at 
Ghaziabad

2250. SHRI  JYOTIRMOY  eOSU: 
Will the Minister of  COMMUNICA­

TIONS be pleased to state;

(a) whether  a  Telecommunication 
Training Centre has been started at 
Ghaziabad;

(b) whether there is a  collabora­
tion with a widely known  interna­
tional U.S. multi national  Corpora­
tion; and

(c) if so, whether it will be able to 
intercept our Air Force Communica­
tion system through modern gadgets, 
being close to Delhi?

THE MINISTER OF COMMUNICA­
TIONS  (DR.  SHANKER  DAYAL 
SHARMA); (a) No. Sir.

(b) No, Sir.

(c) Does not arise.

Offices of DMT, Patna and GMT, 

Bihar Circle

2251. SHRI  RAM AVATAR  SHAS- 
TRI; Will the Miruster of COMMUNI­
CATIONS b® pleased to fetate:

103 Written Answers

(a) whether Government have de­
cided to bring District Manager Tele­
phones, Patna  under  administrative 
control of General Manager, Telecom­
munications, Bihar Circle;

(b) whether Government have de­
cided to merge the circle seniority of 
Telecommunication  employees  of 
Patna Telephone District with G.M.T., 
Bihar Circle; and

(c) if so, what would be the fate of 
administrative section of D.M.T. Cir­
cle, Patna in case of merger?

THE MINISTER OF COMMUNICA­
TIONS  fDR  SHANKER  DAYAL 
SHARMA): (a) No, Sir

(b) No such decision has been taken 
so far.

(c) Does not anse.
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Money Paid by Truck Drivers  for 
Lifting of Coal from  Collieries  of 

Coal Mines

2252. SHRI  DAMODAR PANDEY: 
Will the  Minister of ENERGY  be 
pleased to state-

(a) whether illegal  sum  ranging 
upto Rs, 11 is being collected from the 
trucks lifting coal from various  col­
lieries of coal mines  authorities  in 
Hazanbagh area by putting  up  tall 
gates either on public property or coal 
mines property;

(b) whether in some of the  coal­
mines truck drivers have to pay Rs. 
4.50 to organised gang of persons for 
loading trucks and these persons pay 
only Rs. 3 to the workmen  loading 
trucks, thereby running illegal contract 
whereas the trucks are loaded by de­
partmental workmen  m some  other 
collieries; and

(c) if so, steps the Government ar© 
contemplating to  stop such  illegal 
practices?

THE DEPUTY MINISTER IN THB 
MINISTRY  OF  ENERGY  (PROF.

MARCH 5, 1975
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SIDDHESHWAR  PRASAD):  (a)  to
(c). Such report* have come to notice 
and have been referred to the  local 
district  authorities for  appropriate 
action.

Sale of Tickets by C.P.YV.D. Staff for 
Film Festival at Mavalankar 

Auditorium

2253.  PROF. MADHU DANDAVATE; 
Will the Minister of INFORMATION 
AND BROADCASTING be oleased to 
state;

(a) whether tickets  were  openly 
sold by Assistant Engineers and other 
employees of the CPWD working at 
CPWD Enquiry Office  at Vithalbhai 
Patel House in the vicinity of Mava­
lankar Auditorium;

(b) if so, the details thereof, and

(c) the action taken against those 
concerned?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DflARAM 
BIR SINHA); (a) No incident of the 
sale of tickets by Assistant Engineers 
etc. of the C. P W. D. has come to the 
notice of the Government.  Tickets at 
the Mavalankar Auditorium were sold 
at the regular counters manned hy the 
Film Festival Directorate.

(b) and (c).  Do not arise.

Foreign News Agencies  in India

2254.  SHRI  K.  LAKKAPPA  Will 
the Minister o£ INFORMATION AND 
BROADCASTING be pleased to state

(a) the names of  foreign  news 
agencies operating in the country  at 
present, and

(b) the names of Indian nows agen­
cies who have  their  correspondents
abroad*'

THE DEPUTY MINISTER IN TIIE 

MINISTRY OF INFORMATION AND 

BROADCASTING  (SHRI  PIIAHAM 
BIR SINHA); (a) A statement show­

ing Foreign News Agencies who  are 
operating in -ndia is laid on the Table 
of the House.

(b) Press Trust of India,  United 
News of India and Hindustan Sama- 
char.

Statement

1. Agence Fiance Presse F̂rance)

2. ANSA,  Italian  News  Agency
(Italy)

3. Associated  Press of  America
(USA)

4. Allgemeiner  Deutscher Nachri-
chtendienst (ADN), (GDR,

5. Bangladesh  Sangbad Sangstha
(Bangla Desh)

6. Czechoslovak  News  Agency
(Czechoslovakia)

7. Deustsche Press Agenture (Ger­
man Press Agency), (FRG)

8 Economic News Service  (Hong 
Kong)

9. Iraqi  News  Agency,  Bagdad. 
(Iraq)

10. Kyodo News Service (Japan >

11. Polish Press Agency (Poland)

12. Reuters (U.K.)

Tanjug (Yugoslavia)

14 Tass .USSR1)

15 United Press Internahora!
(USA)

Ifi. No\osti Press Agency (USSR)

17 World Feature Services Limited. 
(U.K. ;

18 Rormman News Agency (Roma­

nia).

Setting up of New Rural  Electrifi­
cation Projects at Orissa by REC

2255.  SHRI ANADI CHARAN DAS: 
Will the  Minister of ENERGY  be 
pleased to state;
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(a) the steps taken by Rural Elec­
trification Corporation to set up new 
rural electrification projects in Orissa; 
and

(b) the total number of such pro­
jects with their names to  be set up
there?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD); (a) The 
programme of rural electrification  is 
drawn up by the State Governments 
and implemented through the  State 
Electricity Boards.  Additional  loan 
assistance is provided by ihe Rural 

Electrification Corporation Limited for 
the schemes submitted by the  State 
Electricity Boards.  The  Corporation 
does not execute any project xteseif-

(b) The  Corporation  has s<> far 
sanctioned 61 rural electrification pro­
jects in Orissa for a total loan assist­
ance of Rs. 24.6*3 crores.  The details 
are given in the statement laid on the 
Table of the House.  [Placed in Libra­
ry.  See No. LT-9094/75.]

Allocations for Minimum Needs PrO- 
UUmma in Orissa

2256.  SHRI CHJNTAMANI  PANl- 
GRAHI: WiU the Minister of PLAN­
NING be pleased to state;

(a) whether  any  allocation  was 
made for Orissa in the Plan outlay for 
1974-75 and 1975-76 for executing mi­
nimum needs programme m the State 
in these two years; and

(b) if so, the amount allocated res­
pectively?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA); (a) arid
(b). A provision of Rs. 1?.21 crores 
has been made for Minimum Needs 

Programme in Onssa’s Annual Plan
1974-75  approved by the  Planning 
Commission yf Rs. 71.24 crores.  As 
regards 1975-76, a decision on  tbe 
State Annual Plan size which would

also include provision for Minimum 
Needs Programme, will be taken short* 
1y in the light of the recent discussions 
held in the Planning Commission.

Power Cut imposed on Industries andi 
Agriculture during November,  1974 

to January, liH5

2257. SHRI  DINESH  JOARDER: 
Will the Minister  of ENERGY  be 
pleased to stale;

(a) the percentage of power cut im­
posed on industries and agriculture in 
various States during the period bet­
ween November 1974—January 1975; 
and

(b) the loss in production incurred 
due to this?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD): (a)  A 
statement giving the requisite infor­
mation is laid on the  Table of the 
House.  [.Placed in Library.  See No. 
LT-9095/75.]

(b) It is not possible to assess the 
extent of loss m production solely due 
to power shortage as a number  of 
other factors are also involved.

Persons Arrested under MIS A

2258. SHRI SHYAM SUNDER
MOHAPATRA:

SHRI P. VENKATA- 
SUBBAIAH;

Will the Minister of HOME AF­
FAIRS be pleasej to state:

(a) the number of person© arrest­
ed under MISA and now under de­
tention, St ate-wise;

(b) whether any proceedings have 
been initiated against them; and

(c) if so, the number  of  cases 
settled so far?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS
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(SHRI F. H. MOHSIN): (a) 4784 per­
sons were held .n detention under the 
MISA as on 3J-12-74.  The State-wise 
figures are given in the  statement 
attached.

(b) and (c).  The Maintenance  ol 
Internal  Security Act provides  for 
preventive detention of persons  for 
specified purposes and lays down the 
procedure therefor.  It does not en­
visage initiation of any separate pro­
ceedings against such detenus.

Statement

Name of State/UT. Number

1. Andhra Pradesh

ol Person* 
m deten* 
tion

24

2. A‘sam ' 11

3. Bihar  •
53

4. Gujarat 2

5. Haryana —

6. Himachal Pradesh  • _

7. Jammu & Kashmir • 109

8. Karnataka 2

9. Kerala  ■ 8

10. Madhya Pradc‘h
24

11. Maharashtra • 76

12. Manipur ___

13. Meghalaya
3

14. Nagaland ___

15. Orn&a  * 10

16. Punjab • 117

17. Rajasthan 8

18. Tamil Nadu  ■ 26

19. Tripura 21

20. Utiar Pradc‘h II

21. Wt-t Bengal * 4265

32. Andaman & Nichobar ___

23. Anmachal pradc* h _ ,

24. Chandigarh  * * —*

26. Delhi  •

27. Goa, Daman & Diu

28. Lakshadweep

29. Mizoram

30. Pondicherry  •

Total 4784
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Thermal Power Plants for Bihar  in 
Fifth Plan

2260,  SHRI JSHAQUE SAMBHALI: 
Will the  Minister of ENERGY  be 
pleased to state the particulars  of
thermal power plants approved  for 
Bihar under the Fifth Plan?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD); The follo­
wing Power Plants have been approved 
for Bihar for benefits during the Fifth 
Plan:—

(i) Kosi Hydro Electric  Scheme 
5 MW.

(ISO Subertnarekha Hydro Electric 
Scheme. 130 MW

(iii) Patratu Thermal Station  Ex­
tension I. 220 MW

(iv) Barauni Thermal Station  Ex­
tension I. 110 MW

(v) Patratu Thermal Station  Ex­
tension III 220 MW

(vi> Barauni Thermal Station  Ex­
tension. 110 MW

(vii) Tenughat  Termal  Stations 
20o MW
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Meetings of Hindi  Advisory 
Committees

2262.  SHRI NITIRAJ SINGH CHAU- 
DHARY; Will the Minister of HOME. 
AFFAIRS be pleased to state:

(a) whether  the  Central  Hindi 
Advisory Committee has issued direc­
tions! instructions to Central  Minis­
tries regarding holding of meetings 
of their Hindi  Advisory  Commit* 

tees;

(b) if so, the facts thereof and also 
if Central Ministries have held  or 
are holding meetings of  respective 
Hindi Advisory Committees; and

(c) whether it is proposed to make 
it obligatory for Central  Ministries 
to hold meetings of their Hindi Ad­
visory Committees regularly?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  HOME  AFFAIRS, 
DEPARTMENT OF PERSONNEL* AND 
ADMINISTRATIVE  REFORMS  AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM  MEHTA): (a) 
to (c).  Most of the Ministries  have 
been holding meetings of their respec­
tive Hindi Advisory  Committees le- 
gularly.  However, it was found that 
some of them had not been doing so 
and, therefore, in the meeting of th« 
Central Hindi Committee held on 26th 
November, 1974, it was decided that 
the Home Ministry should write  to 
various  Ministries and Departments
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requesting them to ensure that  their 
Hindi Advisory Committees hold their 
periodical meetings regularly.  The 
Minister in the Ministry of Home Aff­
airs has since written regarding this 
to the Ministers concerned.
It  would  thus be seen that  the 

Ministries are required to call these 
meetings regularly and if it is found 
that there has been a lapse in  any 
Ministry, the matter is brought to the 
notice of the Ministry concerned  by 
the Ministry of Home Affairs,  for 
necessary action.
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Absorption of Executive  Officers w»! 
Deputation from States to Central 

Bureau of Investigation

2264. SHRI BHAUIBHAI FARMAR: 
WiU the PRIME MINISTER be pleased-, 

to state:

(a) the present number of execu­
tive officers, State-wise, who are on 
deputation to the Central  Bureau of 
Investigation for the last five  years, 
or more; and

(b) the action taken by  Govern­
ment to absorb such officers in  the 
Central Services?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  HOME  AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS  AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM  MEHIA): (a) 
and (b).  The information is  being 
collected and will be laid on the Table 
of the House.

Supply of Raw Materials to Manufac­
turers of Industrial  Fasteners

2265. SHRI SURENDRA MOHANTY: 
WiU the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state:

(a) whether the manufacturers of 
industrial fasteners have appealed to 
Government to take appropriate mea­
sures to ensure the supply  of ade­
quate raw  materials of the  right 
type to enable the industry to uti­
lise its capacity fully;

(b) if so, the  difficulties  being 
suffered by the manufacturers of in­
dustrial fasteners; and

(c) reaction  of Government  to 
their appeal?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURYA): (a) t0 (c).  The  units 
manufacturing  industrial  fasteners 
have been requesting  regularly  for 
the allocation of indigenous as well as 
imported raw materials as per policy.
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Some ot these units  have  reported 
that their production is low due to the 
non-availability of adequate indigeii" 
oub steel raw materials as well as 
delay in the supply of imported cana­
lised steel raw  materials  through 
Hindustan Steel Limited.  Allocation 
•of indigenous steel raw materials  Is 
being recommended by the D. G. T. P- 
on th© basis of the firm’s approved 

•capacity; in regal'd to imported  raw 
materials, the import applications ai'e 
being recommended by the D. G. T. P* 
as per the  import policy in  force. 
However, actual supplies of indigenous 
raw materials are being made by the 
Steel Priority Committee taking into 
consideration the  overall availability 
and the demand.  Haw  materials of 
imported category  are  supplied  by 
the Hindustan Steel Limited.

Grievances of Employees Working in 
the Salut Institute of Nuclear 

Physics, Calcutta

2266.  SHRI  SARQJ MUKHERJEE: 
WiH the Minibter of ATOMIC ENER­
GY be pleased to state.

(a) whether he is aware of  the 
longstanding  grievances  regarding 
the working conditions of the em­
ployees of Saha Institute of Nuclear 
Physics, Calcutta and the high-hand­
ed behaviour of the Director of the 
Institute;

(b) if so, what steps the Govern­
ment have taken in the matter; and

(c) what are the latest decisions oX 
the  Government  regarding  the 
various demands of the employees of 
the Institute about promotion, over­
time, use of library, new recruitment 
etc.?

THE PRIME' MINISTER, MINISTER 
OT? ATOMIC ENERGY, MINISTER OF 
ELECTRONCS,  MINISTER  OF 
SPACE,  MINISTER OF PLANNING 
AND MINISTER OF SCIENCE AND 
TECHNOLOGY (SHRIMATI INDIRA 
GANDHI): (a) A few comolaitits tiom 
the employees of the Saha Institute of 
Nuclear Physics were brought to the 
notice of the Department of Atomic

Energy.  These  complatints  were 
generally against the present Dxrectot 
and were part of an agitation launched 
by certain elements in the Institute 
against the present administration. No 
complaints have however been received 
in the recent past,

(b)  and (c).  The Saha Institute ol 
Nuclear Physics is an autonomous or­
ganisation and its management vests 
in a Council consisting of four repre­
sentatives of the Government of India, 
one representative ot the Govemmetft 
of West Bengal and two representa­
tives of the Calcutta University (in­
cluding the Vice  Chancellor).  The 
Vice Chancellor of the Calcutta Uni­
versity is the Chairman of the Council. 
The Council is fully seized of  the 
situation and has been taking suitable 
steps improve the relationship between 
a certain section of the employees and 
the present management.  The Coun­
cil has been constantly reviewing the 
position in this regard  and has taken 
such measures as are  necessary to 
meet the legitimate* grievances of the 
staff of the Institute.

Meeting of Eastern Zonal Chief Minis­
ters on Law and Order in States

2267. SHRI NAWAL KISHORE 
SHARMA:

SARDAR SWARAN 
SINGH SOKHI:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether a meeting of Eastern 
Zone Chief Ministers was held  re­
cently at Ranchi;

(b) if so, the nature of  the  dis­
cussions held and the decisions taken 
to maintain peace,  Jaw and  order 
in the Eastern States;

(c) whether the representatives ol 
the Central Government  had  also 
been invited in the subsequent meet­
ings; and

(d) if <=0, the proposal offered by 
Government to  these  and  other 
States in the country to  maintain 
peace, law and order?
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THE MINISTER OF HOME AF­
FAIRS (SHRI  K.  BRAHMANANDA 
REDDY):  (a), (b) and (d). The Eastern 
Zonal Council consisting of the Chief 
Ministers and the other two Ministers 
of the States of West Bengal, Bihar 
and Orissa held its meeting in Ranchi 
on  3rd February,  1975  under  the 
Chairmanship of  the  Union  Home 
Minister.  The  Council  considered 
inter alia the item suggested by  the 
Government of West  Bengal  which 
related  to evolving  a  coordinated 
strategy for tackling the activities of 
the extremists in West Bengal, Bihar 
and Orissa.  The Council decided that 
a committee consisting  of the  Chief 
Secretaries and the Inspectors-General 
of Police of the concerned States with 
a representative of the Home Ministry 
be constituted to go  into  these pro­
blems  Such problems concerning the 
other States can be considered in the 
appropriate Zonal Council on the sug­
gestion of the Member-States.

(c)  Under the Rules of Procedure ol 
the Zonal Councils, the representatives 
of the Central Government concerned 
with the items? of the agenda are in­
vited to the meetings of the Councils,

Action against Hoarders,  Black- 
Marketeers

2268.  SHRI  BHOGENDRA  JHA: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) what action have been, or  are 
going to be taken against hoarding, 
black-marketing,  smuggling,  adul­
teration, usury and  other  offences 
nnd to what effect, State-wise; and

(b) what is the total number  of 
persons arrested for economic offen­
ces under the various Acts and pro­
ceeded against UjS 110 Cr. P.C. (as 
amended), State-wise?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F.  H.  MOHSIN):  (a)
and (b). Clarification has been sought 
regarding the specific offences covered 
by the  phrases  ‘other offences’ nnd 
‘economic offences' mentioned in the 
question.

Revision of Foreign Air and Surface 
Mail Rates

2269. SHRI G. Y. KRISHNAN;
SHRI D. P. JADEJA:

Will the Minister of COMMUNICA­
TIONS be pleased to state:

(a) whether the foreign air  and 
surface mail rates have been revised 
by the Government; and

(b) if so, the facts thereof?

THE MINISTER OF COMMUNICA­
TIONS  (DR.  SHANKER  DAYAL 
SHARMA)  (a) Yes, Sir.

(b) The  foreign rates were last 
revised in 1971.  They have “been fur­
ther revised and these rates have been 
brought into  effect  from  10-2-1975. 
Revision had become necessary owing 
to the increase in expenditure on staff 
and expenditure costs after the last 
revision  The revised rates have been 
fixed according to the provisions con­
tained in the Universal  Postal Union 
Convention which regulates  the fixa­
tion of postal rates for the member 
countries.

A copy of  the  postal notice con­
taining the  revised foreign  postage 
rates is placed on the table  of  the 
house [Placed rn Library.  See No.
LT-9096/75].

“Captive Power Plants"’ for  Ferti­
lizer Plants In States

2270.  SHRI  NARSINGH  NARAIN 
PANDEY- Will the Minister of PLAN­
NING be pleased to state*

(a) whether the Planning  Com­
mission has any proposal for provid­
ing “Captive Power Plants” for fer­
tiliser plants in various States;  if 
so, the main features thereof; and

(b) whether the requirements of 
the Plants have been assessed, if so, 
the results thereof?
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THE MINISTER OF STATE IN THE 
MINISTRY  OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA). (a) and
(b). There is no proposal for providing 
all the fertiliser plants In the different 
States with captive power plants.  At 
times of shortage of power and over­
loading of feeder lines, fertiliser fac­
tories do experience voltage  and fre­
quency fluctuations  and power  cuts 
wluch result m break iown/damage of 
sensitive equipment and lower produc­
tion  of  fertilisers.  Wherever  such 
indifferent  power  supply  conditions 
exists, the case of each fertiliser fac­
tory is examined on merits and suit­
able provision is being made for instal­
lation of power generation equipment 
to meet the total requirement of power 
or that  portion  needed  to  protect 
sensitive equipment

Cooks in Delhi police

2271 SHRI HARI SINGH
SHRI CHANDRA SHEKHAR 

SINGH:

Will the Minister of HOME AFFAIRS 
ie pleased to state

(a) whether the shift duty of cooks 
in Delhi Police has not yet been in­

troduced;

(b) if so, the reasons therefor, and

(c) the number of cooks working 
at present m Delhi Police and their 
sanctioned strength?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H MOHSIN)  (a) No Sir

(b) There ib no shift system m the 
C.RP. and the cooks remain on duty 
for full day with some break between 
morning and evening meals  The same 
practice is followed m the Delhi Police.

(c) At present 362 < ooks are woik- 
ing in the Delhi  Police  against the 
sanctioned strength of 362.

Criticism of the International Film 
Festival in Western Prese

2272 SHRI PRIYA RANJAN DAS 
MUNSI:  WiU the Minister of INFOR­
MATION AND  BROADCASTING be 
pleased to state-

(a) whether serious criticism has 
been made in Western Press about the 
improper management by the Ministry 
in the International Film Festival held 
in Delhi recently;

(b) if so, the reaction of Govern­
ment thereto; and

(c) whether any Consultative Com­
mittee Meeting was held before such 
Film Festival to take the opinion of 
the Members of Parliament  for the 
festival’

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  D1IARAM 
BIR SINHA)  (a'l No such criticism 
has come to Government’s notice

(b) Does not arise

(r) No, Sir

Supply of Wagon® to Yugoslavia by 
Jessop Company

2273 SHRI N E HORO;
SHRI M S PURTY

Will the  Minister  of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether Jessop Company  of 
Calcutta has failed to execute Yugo­
slavia order for supplying wagons; 
and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE)  (a) No, Sir.

(b) Does not arise.
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UndertrUls «mped from Police 
Custody

2274. SHRI SHASHI BHUSHAN; 
SHRI NAWAL KISHORE 

SHARMA:
SHRI SATPAL KAPUR:

Will the  Minister  of  HOME AF­
FAIRS be pleased to state:

(a) the total number of undertrials 
escaped from the police custody during 
the year 3974-75 upto 28th February, 
1975 in various parts of the country;

(b) the number of those escaped 
from the police custody  who  were 
naxalites, Anand Margis,  smuggler* 
and otihers;

(c) the special efforts made to re­
arrest them; and

(d) whether any arrests were made 
in connection with their escape and 
if so. the particulars thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F.  H.  MOHSIN)  fa) to (d). 
The information is being collected from 
the States and the Union Territories 
and will be laid on the Table of the 
House on receipt.

Companies manufacturing Concen­

trates for A«rated waters

2275. SHRI SHASHI BHUSHAN: 
SHRI NAWAL KISHORE 
SHARMA:

SHRI SATPAL KAPUR;

Will the  Minister  of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state the names of companies manu­
facturing  concentrates  for  aerated 
waters and the foreign share holdings 
in each company?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURY A): The names ol  the main 
companies borne on the lists of  the 
DGTD engaged in the manufacture of 
concentrates for aerated  waters  for

supply to bottlers on franchise basis, 
together with their foreign sharehold­
ings are given below: —

SI. No. Name of the Fnm  Ft rc?gn
Sh art holding

1. M/«■.  Coca  Cola  Expor \
Corporal u n N^wDtilii.  icc°

2 M/*.  Parley 
Bombay

Btveragef,
NjI.

3. M/s.  Bi1. cri  Iiioj Lu'
Bombay 49°

Holding of International Film Festi­
vals at Regional Film Industry Centre*

2276. SHRI DIIAMANKA'R • Will the
Mumster  of  INFORMATION  AND
BROADCASTING be pleused to state:

(a) whether Government are consi­
dering the possibility of holding inter­
national film  festivals  at  regional 
film industry centres instead of New 
Delhi to ensure better rapport between 
the film industry and the film festivals;

(b) if so, whether any decision in 
this regard has been taken; and

(c) the broad outlines thereof9

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA)- (a) The venue for the 
next International  Film Festival of 
India has not vet been decided.

(b) and (c). Do not arise

AI.R. Stations in Eastern Region

2277. SHRI TUNA ORAON: Will the 
Minister  of  INFORMATION  AND 
BROADCASTING be pleased to state:

(a> the number of All India Radio 
stations existing in the Eastern region 
States;
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(b) the number of station# which 
will be on the sir during the next five 
years; and

(c) the power of each such station?

THE DEPUTY MINISTER IN THE 
MINISTRY OP  INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA): (a) There are at present
20 Radio Stations in the Eastern Region 
States, (including  Union  Territories) 
of Assam, Arunachal Pradesh; Megha­
laya;  Mizoram;  Nagaland  Manipur 
Tripura;  Bihar;  Orissa  and  West 
Bengal.

(b) Two new Radio  Stations  at 
Itanagar  (Arunachal  Pradesh)  and 
Darbhanga are expected to go on the 
air during the next five years, subject 
to availability of resources.  The low- 
power stations at Shillong and Aizwal 
are being upgraded to  high and me­
dium power respectively,  Similarly, 
power of Agartala Station  is  beint? 
strengthened by the addition o' another 
medium-power transmitter unit.

(c) Out of 20 existing AIR stations, 
five arc at present operating on low- 
power, ten on mediunv-txnvyr and five 
on high-power transmitters. Jlowever, 
as stated in reply to para (h) above, 
the power of three stations at Shillong, 
Aizwal and Agartala is being augment­
ed. Out of the two new radio stations 
proposed to be set up one will have 
high-power and one medium powor.

Reorganisation of Central Information 
Service

2278, SHRI TUNA ORA ON; Will the 
Minister  of  INFORMATION  AND 
BROADCASTING be pleased to slate:

(a) whether Govertunent have fina­
lised th© reorganisation scheme  of 
Central Information service; and

(b) if go, the broad outlines thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF  INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA); (a) No, Sir.
(b) Does not arise.

BeftuctlMi la PWnv ef Calcutta Higfe 
Pewer Trauntliter

2279, SHRI TUNA ORAON: Will the 
Minister  of  INFORMATION  AND 
BROADCASTING be pleased to slate:

(a) whether the power of Calcutta 
High Power Transmitter is proposed 
to be reduced; and

(b) if so, the reasons thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA): (a) No Sir

(b) Does not arise.

Ad hoc Employees in Central Infor­
mation Service

2280. SHRI TUNA ORAON: Will the 
Minister  of  INFORMATION  AND 
BROADCASTING be pleased to state:

(a) the number of ad hoc employees 
serving in Central Information Ser­
vice Grade IV at the time of inter­
view of the candidates in the first 
C.I.S Grade IV Examination by UPSC;

(b) the total number of ‘Depart­
mental candidates’ declared successful 
and absorbed in C.I.S. from amongst 
the above employees;

(c) the basis and conditions agreed 
upon with UPSC for inclusion of such 
Departmental candidates; and

(d) the reason* for non-inclusion in 
CIS of the left-over ad hoc Grade 
IV employees?

THE DEPUTY MINISTER IN 1HE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA): (a) 103.

(b) 101,

(c)  It was decided with  the concur­
rence of the Union Public Service Com­
mission to treat the ad hoc employees 
as  'Departmental  candidates’  under 
Rule 2(b)(ii) of the Central Information 
Service Rules for the purpose for their 
inclusion in the  Central  Information 
Service.
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<d) Two ft̂ hoc employees were not 
arlginaUy included la the Service as 
Hiey were not holding duty posts on 
die commencement  of  the  Service 
namely. 1-8-1960. They were however 
subsequently absorbed in Gared IV of 

the Service,
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Clash amon̂ H.M.T Workers

2283.  SPIRI C K CHANDRAPPAN: 
Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state:

(a)  whether Government are aware 
that there was recently a clash bet­
ween two sections of tlxe  workers in
H.M.T., 'Bangalore, which resulted in 
the arrest of AITUC workers and a 
lightening strike in the HMT, and

Cb) if so,  the  steps  Government 
propose to take for putting an end to- 
this situation?
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THE MINISTER OF STATE IN THS 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHEI A  C  GEORGE)
(a) Yes Sir

(b)   Government are keeping a strict 
watch on the industrial relations of 
HMT Unions and the Unit management 
have been reuested to ensure main­
tenance of industrial peace
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Study of effect of sex and violence 
ridden flung on children

2285 SHEI S N. SINGH DEO Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) wviether his Ministry propose to 
carry out a study of the effect of sex 
and violence ridden films on juvenile 

delinuency in the country; and

(b) if so, the steps taken in this 
regard so far?

THE DLPUIY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA)  (a) and b) Under the 
Fifth Plan Scheme, a Directorate of 
Evaluation of Information and Publi­
city has been set  up  to  undertake 
studies through professional  agencies 
in the country to assess the reach and 
impact of the various media including 
films It is proposed to set up a pro­
ject to sturdy the impact of crimc films 
on youngsters

Study carried out  by  International 
Experts on  Investment  climate  in
developed and developing Nations

2286 SHRI S N SINGH DEO WiU 
the Minister of PLANNING be pleased 
to state

(a) whether the Government  are 
aware of a study carried out by Mr. 
Frederick Hanser, Associate Professor 
at the College of Business and Econo­
mics, Delaware University and  his 
team of 98 International experts who 
lhave compared the investment climate 
of 43 developed and developing nations 
and ranked India as 41st among them,

(b) whether the Planning  Commis­
sion has taken note of it, and

(c) if so, its reaction thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA) • (a) to (O 
A copy of the study carried out by 
Mr Frederick Hanser is not yet avail­
able and therefore it is not possible to 
indicate the reaction of the Planning 
Commission thereto
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MUttf •# l«fW t film* In Hindi

2287  SHftI 8 N SINGH DEO Will 
fib Minister of INFORMATION AND 
BROADCASTING be pleased to state

(a) whether any step has been taken 

to dub the language Atoms in Hindi for 
All India screening, and

(b) if so, the broad outlines of the 
policy m thi* regard?

THE DEPUTY MINISTER IN THE 
M1NISTKY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA) (a) and (b) The Board 
of Directors of the Film Finance Cor 
poration have approved in principle a 
scheme for  financing  dubbing and 
para dubbing of films from  regional 
languages to Hindi  National award 
winning  films  ‘ Nirmalyam”  (Mal­
ay alam) and ‘Kaadu" (Kannada) have 
been approved as pilot projects  De 
tailed scheme has not yet been worked 
out by the Film finance Corporation

Demand and productions of newsprint

2288  SHRI S N SINGH DEO Will 
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state

(a) the total demand for newsprint 

in the country;

(b) the total existing production of 
newsprint m the country;

(c) the newsprint project that will 
come up during the next five years, 
and

(d) whether with the coming up of 
the new newsprint project, the coun­
try will be self sufficient in newsprint?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES  (SHRI B P MAURY A)
(a) and (b) The demand for newsprint 
is likely to be of the order of 270.000 
tonnes during 1975-76  The indigenous 
production was 54 777 tonnes m  the 
year 1974

(c)  and (d)  The present expansion 
programme of the National Newsprint 
and Paper Mills Ltd i$ expected  to 
be completed in April, 1975 and this 
will raise the capacity of the mill to 
75 000 tonnes per annum Government 
have approved the following schemes 
for the  establishment  of additional 
capacity for the manufacture of news­
print —

Name of the party Location Capacity

at. Ballarpur Paper Mills „ .  H. P 60,000 tonnes

2 Hindustan Paper Corporation Limned .  Kerala 80,000  torses

3. Sursj Industrial Packing Limited .  U P 60,000  tonr.es

4*West Coast Paper Mills .  Maharashtra 30,000  tonnes

5*West Bengal Industrial De\eIopmcnt 
Corporation .  West Bengal 6c ,000 tornes

6. Hargola St, Sons Punjab 30,000 tonnes

7- *»m$ahga Paper Mills .U t 30,000  tonnes

807 LS-—S
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The gestation period in the news* 
print industry being long, the domestic 
production will continue to tie sub­
stantially short of the requirements for 
the next several years.

Future of Hindi speaking Areas of 
Fazilka and Abohar

2289.  PROF.  NARAIN  CHAND 
FARASHAR: Will the  Minister ot 
HOME AFFAIRS be pleased to state:

(a) whether any decision has been 
taken regarding the future of  the 
Hindi speaking areas of Fazilka and 
Abdaar in Punjab since the last date 
for the implementation of the earlier 
Award on this issue has already ex­
pired;

(b) if so, the nature of the decision 
and the date on which it was taken; 
and

(c) if not, the likely date by wtiich 
the decision would be taken so as to 
put an end to the uncertainty regard­
ing the future of these areas?

THE MINISTER OF HOME AFFAIRS 
(SHRI K. BRAHMANANDA REDDY):
(a)  The decision of the Government 
in regard to transfer of Fazilka-Abohar 
area is contained in the Press Com­
munique dated the 29th January, 1970- 
It was stated therein that the transfer 
of the said area will be effected simul­
taneously with the transfers to be de­
cided upon on the recommendations of 
the Commission to be appointed to go 
into other claims and counter-claims 
for readjustment of inter-State bound­
aries of Punjab, Haryana and Hima­
chal Pradesh.  Consultations with the 
State Governments concerned on vari­
ous matters arising out of the Press 
Communique, including the  question 
of appointment of the Commission, ate 
proceeding.

(b)  and (c). Do not arise. 

Transferring the P.C.O. at Naina Devi

2290.  PROF.  NARAIN  CHAND 
PARASHAR: Will the Minister of COM­
MUNICATIONS be pleased to state:

(a) whether the P & T Authorities 
have received a suggestion for trans­
ferring the P.C.O. at Naina Devi to 
Dharamsala  Telegraph  Engineering 
Division since Naina Devi is located in 
Himachal Pradesh; and

(b) if so, the action taken on this
suggestion? +

THE MINISTER OF COMMUNICA­
TIONS  (DR.  SHANKER  DAYAL 
SHARMA): (a) Yes, Sir.

(b)  Naina Devi P.C.O. is located in 
Himachal Pradesh very close to  its 
border with Punjab State.  It is con­
nected to the Telephone Exchange at 
Nangal which is in Punjab State. The 
lines connecting  the  P.C.O. to the 
parent exchange at Nangal also  He 
mostly in Punjab territory. Consider, 
ing these, the P C.O. has been retained 
in the jurisdiction of Patiala Engineer­
ing Division to ensure adequate main­
tenance and operative attention.

Opening of  a P.C.O. in Ladraur, 
Himachal Pradesh

2291.  PROF.  NARAIN  CHAND 
PARASHAR: Will  the  Minister  of 
COMMUNICATIONS  be pleased  to 
state:

(a) whether  a request has  been 
made for the sanction and installation 
of a P-C O on a pair of parallel wires 
at Ladraur, in Jharlog Panchayat of 
Hamirpur District of Himachal Pra­
desh; and

(b) if so, the decision taken by the 
authorities on this request?

THE MINISTER OF COMMUNICA­
TIONS  (DR  SHANKER  DAYAL
SHARMA): (a) Yes, Sir.

(b)  The case is under examination 
and the decision is yet to he taken.

Complaints of Black Marketing in 
Newsprint

2292. PROF.  NARAIN  CHAND
PARASHAR: Will  the  Minister  of 
INFORMATION  AND BROADCAST­
ING be pleased to state:
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(a) the  Jiftnxes  and number  of 
Printers and Publisher* of the News­
papers and Journals against whom the 
complaints  of  black-marketing  in 
'‘Newsprint” have been received  by 
Government during the  past  three 

years;

(b) whether any action has  been 

taken against them; and

(c) if so, the nature of action and 
the steps taken by Government to dis­
courage this tendency?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA); (a) to (c). A statement 
showing newspapers etc. against whom 
complaints were received  for misuse 
of newsprint and the  action  taken 
against them is laid on the Table of 
the House [Placed m Library. See No 
LT-9097/75].

So far as the imported newsprint is 
concerned action is taken under the 
relevant section of the  Import and 
Export ("Control) Act, 1947, to deny 
import licences or allotment of  im­
ported material and for launching pro­
secution under the Act against those 
who are found guilty of misuse of the 
imported newsprint, wherever neces­
sary

Newspapers receiving newsprint are 
required to submit Chartered Account­
ant certificate for consumption of the 
newsprint for the purpose for which 
it is allotted in the previous year along 
with the application  for  newsprint 
allotment.  New newspapers are re­
quired to execute bond duly guaranteed 
by scheduled banks for 75 per cent 
for the value of the quantity applied 
for and the bonds are released only 
on receipt of satisfactory evidence of 

as certified by Chartered

^Withdrawal of Unutilised Licences and 
Letters of Intent

2293. SHRI ARJUN SETHI: Will the 

°f ^DUSTRY AND CIVIL 
SUPPLIES be pleased to state:

tconsumption
Accountant.

(a) whether  Government  have 
examined that the licensed capacities 
m terms of men and machinery and 
licence  and  letters  of intent  were 
fully utilised; and

(b) whether  Government  have 
withdrawn some  unutilised licences 
and letters of intent during last three 
years and if go, the facts thereof?

THE MINISTER" OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES  (SHRI B. P. MAURYA): 
(a; Yes, Sir  A statement showing the 
percentage utilisation ol capacity for
1973  and 1974 in important industries 
looked after by the Directorate General 
of Technical Development is laid on 
the Table  of the House. LPlaced in 
Library.  See No LT-9098/75]  These 
figurê are based on estimates of in­
stalled (and on occasion, on licensed) 
capacity as reported by firms. In indus­
tries other than continuous process In­
dustries, there arise certain problems 
in strarply defining achievable produc­
tion capacity,  especially  for  multi- 
product industries, for industries based 
on assembly operations, and for indus­
tries where the specifications of the 
product may change owing to  the 
changing pattern of demand modifying 
achievable capacity in relation to the 
installed capacity defined in generic 
terms.

(b)  The number of licences revoked 
or surrendered and cancelled during
1973  and 1974 was 21 and 10 respec­
tively. The number of letters of intent 
surrendered, cancelled or lapsed dur­
ing these two years was 167 and 87 
respectively.

The details of licences revoked and 
letters of intent cancelled or lapsed 
are published in “Weekly Bulletin of 
Industrial Licences, Import  Licences 
and Export Licences”, “Indian  Trade 
Journal”, “Journal of  Industry  snd 
Trade” and “Monthly list of Industrial 
Licences  and  Letters  of  Intent”. 
Copies of these publications are avail­
able in the Parliament Library.
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Rejection of Proposals in Backward 

Are« by item*** CmmAUm

2294. SHRI K. S. CHAVDA: Will th« 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to refer to the 
reply given to Unstarred Question No. 
323 on the 19th February, 1975 regard­
ing establishment  of  industries  m 
backward areas and state;

(a) whether  the attitude of  the 
Licensing Committee in rejecting the 
proposals does not amount to flouting 
Government policy of incentives  to 
entrepreneurs in backward districts; 
and

(b) if so, how do Government pro­
pose to overhaul the Licensing Com­
mittee?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  P. 
SHARMA): (a) No. Sir.

(b) Does not arise.

Proposal for expansion of Foreign and 
Indian Firms

2295.  SHRI K. S. CHAVDA; WiU the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state;

(a) the number of cases in which 
the Licensing Committee has  given 
expansions to foreign firms with more 
than 26 per cent foreign equity, during 
the last three yeans; the facts about 
the firms and their proposals; and

(b) whether proposals from Indian 
firms for same or similar items were 
rejected; if so, the fcames of Indian 
firms, their proposals, the reasons of 
rejection and  the outgo  of foreign 

exchange  involved  in  these  items 
during the last thTee years?

THE  MINISTER  OF  STATE  JN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P- 
MAURYA): (a) During 1972—74, 40 
letters of intent and 31  industrial 
licences were issued to the Indian sub­

sidiaries of foreign Arms with foreign 
equity participation of SI pet cent and 
above and branches of foreign com­
panies.

The details of Letters of Intent and 
Industrial Licences issued by Govern­
ment from  time to time are being 
published in  “Weekly  Bulletin  of 
Industrial Licences, Import  Licences 
and Export Licences”, “Indian  Trade 
Journal", “Journal of Industry  and 
Trade” and “Monthly List of Indus­
trial Licences and Letters of Intent”. 
Copies of these publications are avail­
able in the Parliament Library.

(b)  Applications  for  industrial 
licences received from foreign  com­
panies are considered by Government 
on merits in  terms of the current 
industrial licensing policy  announced 
by Government on 2nd February, 1973. 
According to the policy, the foreign 
majority companies and the large in­
dustrial houses are eligible, alongwith 
others, to participate in certain speci­
fied industries which are of import­
ance to the national economy or have 
substantial export potential.  Even in 
these fields of industry, preference  is 
accorded over the  foreign majority 
companies and large ‘BStisesr~f& suit­
able applicants, if any, forthcoming 
from amongst the small and medium 
entrepreneurs.  In general, the  main 
grounds for rejecting applicatipps for 
industrial licensing are the availability 
of adequate capacity or raw material 
constraints.

Proposals for COB Licences in Fourth 
Plan

2296.  SHRI K. S. CHAVDA: Will the 
Minister of INDUSTRY AND  CIVIL 
SUPPLIES be pleased to state;

(a} the number of proposals  lor
COB Licences received during  the
Fourth Five Year Plan period;  the 
number out of them which were not 
within the time-limit with their pro­
posals. date of receipt of application 
and decision of the licensing  com­
mittee;
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(b) the reasons why no condition 
regarding dilution of foreign equity 
of exports was put  while approving 
proposal of firms with more than 26 
per cent foreign equity; and

(c) whether cases  of misrepresen­
tation of facts in applications  have 
come to the notice of  Government, 
action taken against the firms  found 
guilty and the steps taken to discour­
age misrepreoentation of facts?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAUHYA): (a) During the fourth plan 
period, 1720  applications  for COB 
licences were received. Detailed infor­
mation regarding applications received 
after the expiry of the prescribed time­
limits has not been separately main­
tained.  The applications received late 
in point of time are also considered 
on merits keeping in view the fact of 
late submission  and  decisions  are 
taken depending on the merit® of each 
case.  During  1970«—74,  960  COB
licences were issued.

(b)  A condition as to  exports  is 
stipulated subject to the feasibility of 
such exports and having regard to the 
internal demand.  As a  matter  of 
policy, however, conditions as to ex­
ports are required to be stipulated only 
in cases in which the foreign majority 
companies and the companies  regis­
tered or registerable under the MRTP 
Act (Large Houses) are allowed  to 
enter fields of industry normally not 
open to them.  A condition as to the 
dilution of foreign share holding can 
be stipulated in accordance with the 
guidelines issued, only in cases  of 
foreign  companies  having  direct 
foreign equity in excess of 51 per cent. 
In COB cases, having regard to the 
fact that the capacities  in  question 
have already been set up or effective 
steps to set up capacities already taken 
during period* of exemption from the 
requirement of licensing, the question 
of imposing pre-conditions for such 
licensing does not arise.

(c)  COB licences are granted only 
after the concerned  Administrative 
Ministries verify the correctness of the 
facts stated in the applications. If the 
facts stated in any application are in 
doubt, the case is either rejected or 
deferred for further enquiry and veri­
fication.

Decision to set up Special Courts for 
Economic Offences

2297.  SHRI DHAMANKAR; Will the 
Minister of HOME AFFAIRS be pleas­
ed to state:

(a) whether  Government  have 
taken a decision to set up  special 
courts to deal with economic offences 
effectively and expeditiously; and

(b) if t30, what further action has 
been taken or is proposed to be takea 
in the matter?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN)- (a) and (b). 
The matter is under examination.

Loan from World Bank for Fertilizer 
Project at Phalpvr

2298. SHRI ISHAQUE 
SAMBHALI:

DR. H. P. SHARMA:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a) whether the World Bank  has 
extended a loan of $ 109 million  for 
the cooperative  fertilizer project at 
Phujpur in U.P.;

(b) if go, the terma and conditions 
of this loan; and

(c) what are the main features of 
the project and when it will be ready 
for commercial production?
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THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A  C  GEORGE),
(a)  Yes, Sir

(b) The important terms and condi­
tions of the loan are —

(1) the loan will carry a commit­
ment charge of 3/4 of 1 per cent 
per annum on  the principal 
amount of the loan not with 
drawn from time to time, and 
interest at 8 per cent per annum 
on the amount  withdrawn and 
outstanding from time to time.

(2) Interest and other charges, shall 
be payable  semi annually  on 
January 1 and July 1 each year

(3) The Government of India hdve 
guaranteed  the loan  and the 
IFFCO will pay to the Govern­
ment of India, a guarantee fee at
2i per cent on the amount of the 
loan withdrawn and outstanding 
from time to time

(4) The repayment of the loan will 
commence from  1st  January 
1980 and will end on 1st July, 
1990.

(c) The project contemplates pro 
duction of 900  tonnes of  ammonia 
using heavy fuel oil as feed  stock, 
which will be  converted into 1500 
tonnes of urea per day The estimated 
capital  outlay  on  the  project  is 
Bs. 165 5 crores  It is proposed to be 
financed as under—
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(Rs in crores)

1 Rupee equivalent of foreign
exchange loan from World 
Bank 81 75

2 Investment by Go\ t c 1 India
in the equity capital 36 00

3 Equity investment  cttpt- 
ratives and state gwernmtnts 2200

4 Long term loan fn m Indian
financing in titution1- 17 50

5. Subordinated 1c an fn m tin
Govt of India 8 30

—  165 55

The project is expected to be com­
pleted by 31st October, 1978  Com­
mercial production is expected shortly 
thereafter

Elections in States under President's 
Rule

2299  SHRI M. KATHAMUTHU WIU 
the Minister of HOME AFFAIRS  be 
pleased to state

(a) which  are  the  States  under 
President’s rule at present and what 
are the dates of the expiry  of  the 
proclamations issued m respect there­
of, and

(b) whether  Government  have 
taken steps to conduct Assembly elec­
tions in those States where the expiry 
of  the term of President’s rule  w 

very near9

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F H MOHSIN)  (a) and (b) 
Gujarat The  Proclamation is valid 
upto 10th September ll>75, its contmu 
ance up to this date having been ap 
proved by Lok Sabha on 27th Febru­
ary 1975 and Rajya  Sabha  on  3rd 
March, 1975

Closure of Kalol and Kandla Fertilizer 
Plants

2300  SHRI P M MEHTA Will *he 
Minister of INDUSTRY  AND CIVIL 
SUPPLIES be pleased to state

(a) whether Rupees s,vty four crore 
fertilizer complex at Kalol m Gujarat 
which the Prime Minister inaugurated 
on November 8, 1974( has been closed 
because of technical faults, if so, the 

facts thereof,

(b) the mam reasons for the clo­
sure aud how long it is likely to re­
main closed,

(c) whether due to this the ammo­
nia plant which feeds the urea p’atit 

has been shut down.
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(d) whether  due  to  some major 
problems the running of IFFCO’s fer­
tiliser plant at Kandla has also been 
suspended; and

(e) if .so, what are the main defects 
and the time by which they are likely 
to be removed?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A. C. GEORGE):
(a)  to (c). The Ammonia plant of the 
Kalol Fertilizer Complex started trial 
production of ammonia on 5th Novem­
ber, 1974. It was run steadily upto 20th 
November, 1974, when it had to  be 
stopped because the commissioning ot 
the Urea Plan at Kandla could not be 
synchronized owing to late receipt of 
some vital equipment from abroad. It 
was commissioned  only in  January, 
1975. Urea was first produced on 31st 
January, 1975 and the plant was run 
for a limited period at 60 per cent 
capacity.  Both plants are in the trial 
stage, when production is intermittent. 
No major faults or problems have been 
encountered so far in their operation. 
Regular production is expected from 
March, 1975.

(d)  and (e). One out of the two 
streams of the Kandla plant was test- 
run successfully at full capacity. 15,848 
tonnes of NPK fertilizers  have been 
produced in this unit upto 28th Febru­
ary. 1975. Test-run of the second stream 
of the plant is scheduled for March, 
1975, when  another  consignment  of 
phosphoric acid will be received. Pro­
duction is less than capacity due to 
shortage of phosphoric acid, which has
0 be imported and is not readily avail­
able in the  international  market. 
Efforts are continuing to obtain larger 
supplies of phosphor’c acid.

the adjoining  compartments  while 
Shri Mishra was being taken by train 
to DanapUr Hoopital; and

(b)  whether  they  Were bonafide 
passengers?

THE MINISTER OF HOME AFFAIRS 
(SHRI K. BRAHMANANDA REDDY)'
(a) and (b). According to information 
available with the  Government,  no 
separate record was maintained of the 
names of persons who travelled in the 
special train carrying the injured late 
Railway Minister from Samastipur to 
Danapur on the 2nd January, 197g.

Smuggling of Cement from Punjab 

and J & K to Pakistan

2302.  SHRI S. N. MISRA: Will the 
Minister ol HOME AFFAIRS be pleas-
ed to state.

(a) whether  Government  have 
received  reports that large  scale 
smuggling of cement is going on from 
the border areas of Punjab and Jammu 
and Kashmir into Pakistan;

(b) whether this smuggled cement 
is being used by Pakistan to construct 
the bunkers in the border areas; and

(c) if so, the steps taken by Gov­
ernment to stop the  smuggling  of 
cement into Pakistan?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN): (a) No, Sir.

(b) Does not arise.

(c) Government is exercising neces­
sary vigilance in this regard.

Persons  Accompanying  Late  Shri
•  Mishra in the Adjoining Com­
partment of the Train

pROF. MADHU DANDAVATE: 
Will the Minister of HOME AFFAIRS 
be pleased to state.-

the  names of the persons ac­
companying late Shri L. N. Mishra in

Silk Filatures in Karnataka

2303.  SHRI G. Y. KRISHNAN: W:ll 
the  Minister  of  INDUSTRY  AND 
CIVIL SUPPLIES be pleased to state:

(a)  whether the State of Karnataka 
has approached the Centre for imme­
diate  release of Rs. 1.5 crores  for 
advancing loans to sericulturists;
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(b) whether the State has also been 
allowed by the Central Government 

to take over the 8 silk filatures in the 
State to work under a Silk Industry
Development Corporation; and

(c) if so, the facts thereof?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  P. 
SHARMA): (a)  and (bV  No, Sir. 
Government have, however, received a 
communication from the Chief Minis­
ter of Karnataka seeking assistance tor 
some schemes initiated for the ̂ inten­
sive development of sericulture in that 
State which are being examined. These 

Include-—

(1) Crash programme which envis­
ages the production of 35 lakhs 
kilograms of  raw  silk  per

annum;

(2) Introduction of bivoltine  races 
and the establishment of new 
grain ages êxclusively for ore- 
paring bivoltine hybrid layings 
which would result in the in­
creased production of bivoltine 

silk;

(3) Scheme for the grant of loan of 
Rs. 2 crores to State Silk Mar­
keting Federation for its price
stabilisation operations.

(c) Does not arise.

N C.D C. Loan to State Governments 
for Cooperative Sugar Mills

2304. SHRI  MOHINDER  SINGH 
GILL- Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 

state:

(a)  whether the National Coopera­
tive  Development  Corporation  has 
given loans to State Governments to 
make additional contribution to the 
share capital of  cooperative  sugar 

znills; and

(b)  if so, how much money  has 

been advanced to the Punjab Govern­

ment for the purpose?

THE MINISTER OF STATE IN THE 

MINISTRY Or INDUSTRY AND CIVIL 

SUPPLIES (SHRI A. C. GEORGE):

(a)  During 1974-75, the National Co­

operative Development Corporation hag 

advanced loan assistance to State Gov­

ernments, with funds provided under 

a Central Sector Scheme, to enable 

them to make additional share cwpital 

contribution to 7 new cooperative sugar 

mills, after considering  applications 

received so far.

(b)  No financial assistance has been 

sanctioned to the Punjab Government 

for the aforesaid purpose during  the 

current financial year, since no pro­

posal in this regard has been received 

from them by the Corporation as yet.
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Mercer of N«#an*I Coal Development 
Corporation wttfa Coal Mining 

Authority

2307.  SHRI  SUKHDEO  PRASAD* 
VERMA Will the Minister of ENERGY 
be pleased to state:

(a) whether Government are consi­
dering to  merge the National Coat 
Development  Corporation  with the 
Coal Mining Authority;

(b) whether the views of the State 
Government of Bihar have been taken 
into consideration in the matter; and”

(c) if so, the outcome thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF SID- 
DHESHWAR  PRASAD)  (a) to (c). 
The matter is under consideration.

Supply of Cheaper Standard Cloth by 
National Textile Corporation

2308.  SHRI  BHAGIRATH  BHAN 
WAR Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state

(a) whether  the National Textile 
Corporation propose to supply chea­
per standard  cloth in the  country 
through a network of retail depots 

and

(b) if *o, the salient features there­

of’

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  B  P 
MAURY A)  (a) Yes, Sir.

(b)  The National Textile Corporo 
tion mills already had 252 retail shops 
which sell controlled cloth and othe«. 
varieties of cloth being manufactured 
by these mills.  Apart from this, the 
Corporation is planning  to open  a 
number of retail shops for distributing 
the cloth produced by  these  mills 
Three such shops have already been 
opened in Delhi.
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Assignment to Df. Bhatt with 
M/e. Maruti Ltd.

2309.  PROF. MADHU DANDAVATE. 
Will the Minister of PLANNING  be 
pleased to state:

(a) whether Dr Bhatt of the Central 
Hoad  Research  Institute  has  been 
assigned some work with M/s. Maruti 
Limited;

(b) if sot since when and the nature 
of his assignment; and

(c) if not, the reasons for his fre­
quent visits to M/s Maruti Limited?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA)  (a) No, 
Sir.

(b)  and (c) Do not arise  However, 
according to Shri A K Bhat, a scien­
tist m the Central Road Research In­
stitute, he paid a visit to M/s. Maruti 
Heavy Vehicles (Pvt) Ltd. only once 
on Sunday, the 20th of October, 1974 
The visit was 'r>ade by Shri Bhatt m 
his personal capacity at the request o! 
a Director of the firm  to  watch  a 
demonstration

Report of Committee set up  for 
supply of Coal to Steel Plants 

and Consumers

2310 SHRI S R DAMANI Will the 
Minister of ENERGY be pleased  to 
state:

(a) whether the Committee set up 
to find out why suitable coal could 
not be supplied to steel plants  and 
other  principal consumers  has sub­
mitted its report;

(b) if so, what are its findings and 
recommendations; and

(c) the steps  taken t0 implement 

them?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROP. SID 
DHESHWAR PRASAD)- (a) to (c). 
'The Comrdttee set up to review plans

for coal supplies to steel plants during 
the Fifth and Sixth Five Year  Plan 
periods has  not yet  submitted  its 
report.

New Steel casting units

2311. SHRI S.  A  MURUGANAN- 
THAM: Will the Minister of INDUS­
TRY AND CIVIL SUPPLIES be pleas­
ed to state-

(a) whether Government have de­
cided not to permit new steel casting 
units in the country, and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A  C. GEORGE)-
(a) In view of the current level of 
utilization, Government consider fur­
ther investment at this stage in setting 
up capacity in general castings in­
advisable

(b)  Sufficient capacity  has already 
been licensed and installed

Deductions made from  Coal  Miners 
under Compulsory Deposit Scheme

2312 SHRI N E HORO Will  the 
Minister of ENERGY be  pleased  to 
state

(a) whether the failure of the Coal 
Mining Authority Limited  and  the 
Bharat Cokmg Coal Limited to main­
tain separate ledger account for crores 
of rupees deducted from the  emolu­
ments of the  employees  under  the 
Compulsory Deposit Scheme has creat­
ed great bitterness amongst the coal 
miners,

(b) whether at  present  both  the 
companies are deducting from  the 
emoluments  of  their half a million 
new employees 50 percent of the  in­
creases m their variable dearness al­
lowances; and

(c) whether Government would take 
steps to apprise the workers in  the 
coal mines how much was being de­
ducted from their  emoluments and 
deposited in their accounts?
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THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
JSIDDHESHWAR PRASAD):  (a)  to
(c). The provisions of the Additional 
Emoluments  Compulsory  Deposit 
{Employees other than Employees  ol 
Government and  Local Authorities) 
Scheme, 1974, including those relating 
to the maintenance of ledger accounts 
and annual  statement of Accounts, 
which were issued by the Ministry of 
Finance in November, 1974, are being 

Vr»t  Cs>*\ 
Authority Limited and Bharat Coking 

Coal Limited.
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Production of paper in 1974

2314 SHRI  BHAGIRATH  BHAN 
fAR Will the Minister of INDUSTRY 
»ND CIVIL SUPPLIES be pleased to 
itate

1(a) whether a large number of paper 
jroduction units did not fulfil the quota 
êscribed for production under  the 
adduction control order;

(b) the broad trend* in regard to the 
paper production during 1974,

(c) the steps proposed to mal?e up 
the shortfall and increase the produc­
tion of paper; and

(d) the recommendations suggested 
by the  Development  Council  Joint 
Committee on the paper industry?

THE  MINISTER  OF  STATE  IN 
THE. MINISTRY OF INDUSTRY A.&Q 
CIVIL  SUPPLIES  (SHRI  B  P. 
MAURYA)  (a) to (d). By and large 
the paper mills have adhered to the 
pattern ol production relating to white 
printing paper laid down under the 
Paper (Control of Production) Order 
1974 which has come into effect from 
the 1st August, 1974  As against the 
percentage of 30 laid down under the 
Order, the percentage of production of 
white printing paper during the period 
from 1st August, 1974 to 31st Decem­
ber, 1974 was 28.6 per cent m the mills 
covered under the Order. This is con 
sidered to be satisfactory taking into 
account that certain mills have  had 
technical limitations to adhere to  the 
production pattern and consequently 
exemptions under clause 6 of the Order 
had to be granted However, those mills 
whose production of white  printing 
paper was much below the prescribed 
percentage have directed to show cause 
as to why action under the Order may 
not be taken against them Other mills 
which fell short of the prescribed per­
centage marginally have been directed 
to make good the  shortfall m the 
future  In the meeting of the Develop­
ment Council for paper held on the 
5th February, 1975, the need to in­
crease the production of white paper, 
particularly upto the prescribed per 
centage under the Production Control 
Order, was re-emphasised and this was 
endorsed by the Council

Industrial projects in Orissa

2il6. SHRI ARJUN  SETHI-  Will 
the  Minister  of  INDUSTRY  AND 
CIVIL SUPPLIES be pleased to refer 
to the reply given to Unstarred Ques­
tion No. 2209 on the 27th November,
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1974 regarding applications from Orissa 
for industrial licences and state:

(a) the specific items of Industrial 
Pro’jects in Orissa for which licences 
have been issued by the Centre during
1974 and upto date district-wise;

(b) whether any guideline has been 
issued to the individual units concern­
ed to set up the projects; and

(c) if so, the facts thereof?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  b.  P. 
MAURYA): (a) During the year 1974,
12  industrial licences were issued for 
location of projects in Orissa.  These 
were granted for locations in the dis­
tricts of Mayurbhanj, Koraput,  Cut­
tack, Ganjam, Dhanakanal and Keon- 
jhar.  The licences relate  to  indus­
tries such as Food Processing Industry, 
Textiles,  Chemicals,  Non-edible Oil 
and Paper &  Pulp  including Paper 
Products.

(b)  and (c). The licence holders are 
given a period of 2 years from the date 
of issue of the industrial licence for 
the completion of the projects and the 
commencement of production.  During 
this period of 2 years or such extended 
time as may be allowed by Govern­
ment in specific cases the entrepreneur 
is required to take effective stcos as 
defined in the Registration and Licens­
ing of Industrial  Undertaking Rules, 
to set up the project and to start com­
mercial production and also to fulfil 
such other conditions as may be laid 
down in the licence.

Sending of Scheduled Castes and Sche­
duled Tribes students abroad for 

higher studies

2317. SHRI ARJUN  SETHI:  Will
the Minister of HOME AFFAIRS  be 
pleased to state:

(a)  whether Government propose to 
send Scheduled Castes and Scheduled 
Tribes  students  abroad for higher 
studies; and

(b) It 80, the prnftndur* Bwnewium
for this purpose?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F, H, MOHSIN): (a) Under the 
Scheme of National Overseas scholar­
ships to Scheduled Castes, Scheduled 
Tribes. Denotifled, Nomadic and Semi* 
nomadic Tribes  and Other Economi­
cally Backward Classes  the Govern­
ment of India  have  been  awarding 
scholarships each year to 21 scholar* 
belonging  to  these  categories  for 
higher studies abroad,  The question 
of continuance of the Scheme during
1975-76 and onwards is under consi­
deration.

(b)  The  applications tor award of 
scholarships are invited through ad­
vertisement in leading Newspapers in 
India and copies of the advertisement 
are also sent to the Associations work­
ing for the Welfare of these Classes, 
State  Governments/Union  Adminis­
trations  for  Riving  wide  publicity. 
Selection  is  made  with the help of 
Selection Committee  constituted for 
the purpose every year.

Rural Employment Guarantee Scheme

2318.  SHRI NIMBALKAR: Will the 
Minister of PLANNING l>e pleased to 
state:

(a) whether Government propose to 
recommend to other States the  Rural 
Employment  Guarantee  Scheme  as 
visualized by the Maharashtra Gov­
ernment;

(b) whether Government are satis­
fied as to the feasibility of the scheme; 
and

(c) the salient points of this scheme?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PLANNING  (SHRI 
VIDYA CHAjRAN SHUKLA): <a> No,
Sir.  Planning  Commission  is  not 
visualising recommending to the other 
States the introduction of the Employ­
ment  Guarantee  Scheme, which is a 
State scheme, included in  the  State 
Plan of Maharashtra.



(b)  and (c). The Employment Gua­

rantee Scheme  of  the  Maharashtra 
Government aim*  at  creating such 
employment opportunities as will result 
in the creation  of productive assets 
In this sense, the Planning Commis­
sion has accepted the basic frame­
work of this scht-me of Maharashtra.
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World BanU Loan for ertilizer 
Plants

2322. SHRI R. . SWAMINATHAN: 

SHRI P. M. MEHTA:

SHRI A ALAR RAI:

Will the  Minister  of  INDUSTR 
AND CIIL SUPPLIES be pleased to 
state:

(a) whether Government have been 
assured of 109 million loan from the 
World Bank to increase the fertilizer 
production in India

(b) if so, the plants for which this 
loan will be utilised and

(c) the number of fertilizer plants 
in Gujarat that will be assisted with 
it

THE MINISTER O STATE IN THE 
MINISTR  O  INDUSTR  AND 
CIIL  SUPPLIES  (SHRI  A. C.
GEORGE)- (a) es, Sir.

(b) or the fertilizer plant to be set 
up at Phulpur,  near  Allahabad In 
Uttar Pradesh.

(c) None.

Issue of Industrial Licences

2323. SHRI K S. CHA DA:  Will
the  Minister  of  INDUSTR  AND 
CIIL SUPPLIES be pleased to state:

(a)  the number of industrial licen
ces  approved since 1st  November,
1973 i.e. after Secretariat for Indus
trial Approvals was established the 
firms, their proposals and capacities

(b) the number of industrial licence* 
rejected during this period, the firms, 
their proposals and reasons for rejec
tion

(c) whether Government have re
ceived suggestions that Indian firms be 
allowed to plead their cases before thte 
Licensing Committee in its meetings* 
to explain the pros and cons of their 
proposals and to avoid procedural de

lays and

(d) the reaction of   Government 
thereto

THE MINISTER O STATE IN THE 
MINISTR  O  INDUSTR  AND 
CIIL  SUPPLIES  (SHRI B. P.
MAUR A):  (a)  and  (0).  During
November 197.i—December, 1974, 1246 
industrial licences  have been issued 
and 10 industrial licences have been 
revoked or surrendered and cancelled 
The details of the industrial licences 
issued and revoked  are published in 
the Weekly  Bulletin  of  Industrial 
Liconces, Import Licences    Export 
Licences and Monthly List of Indus
trial  LicencesLetters  ox  Intent. 
Copies of these publications are avail
able m the Parliament Library  An 
industrial Licence 19 liable to be  re
voked if the licence holder either fails 
to establish or lake effective steps to 
establish the  industrial undertaking 
in respect of  which the  licence has 
been issued, without reasonable cause 
and within the time specified there
for.

(c)   and  (d).  Government have 
received suggestions in  the past in
cluding the suggestion for associating 
the applicants with the deliberations 
of the  Licensing  Committee.  How
ever, having regard to the confidential 
nature of the discussions held at the 
meetings of the Licensing Committee, 
it has not been found feasible direct
ly to associate the applicants at the 
Committtee stage  Nevertheless,  op
portunity to explain the proa and cons 
of their proposals  is afforded to the 
applicants  by  the  Administrative 
Ministries  and  technical authorities 
handling the cases.
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Setting up of a  Thermal Plant at 
Rayngadha (Orissa) by J. K. Group 

of  Mills

2324.  SHRI ARJUN 3ETHI: Will the 
Minister of ENERGY  be Dieased to 

state:

(a) whether J. K. Group of Mills 
have applied for the establishment of 
a captive thermal plant at Rayagadha 
(Orissa) in the private sector and the 
State Government have recommended 
to the Centre to this effect; and

(b) if go, the reaction of  Govern­
ment thereto?

THE DEPUTY MINISTER IN 1HE 
MINISTRY  OF ENERGY  (PROF. 
SIDDHESIIWAR  PRASAD): (a) Yes, 

Sir. 9

(b)  The proposal  is  under exami­
nation

Relation of output of trained person­
nel in various disciplines with growth 

of Economy

2326.  SHRI SHARAD YADAV: Will 
the Minister of PLANNING be pleased 
to state:

(a) whether the Planning Commis­
sion had made any effort during the 
first 4 Five Year Plans to relate the 
output of trained personnel in the va­
rious engineering, scientific and tech­
nical faculties of universities and in­
stitutes of technology in the country 
with the growth of the economy; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY  OF PLANNING  (SHRI 
VIDYA CHARAN SHUKLA't  (a) Yes, 
Sir.

(b) Question does not arise

Opening of a PCO and a TcleSTaph 
Office at Rohini

•'325. SHRI SHARAD YADAV' Will 
the Minister cf COMMUNICATIONS
be pleased to state.

(a) whether Government have <iny 
plan to start a public call office and a 
telegraph office at Rohini i-n the back­
ward  district of Santhal Pargana, 
Bihar; and

(b) if so, the facts thereof?

THE MINISTER OF COMMUNICA­
TIONS  (DR. SHANKER  DAYAL 
SHARMA) (a) & (b). The proposal for 
Dpemng a public call office and tele­
graph office  at  Rohini has already 
been examined  by this Department. 
The proposal is showing a loss which 
cannot be condoned even under the 
liberalised policy being followed in the 
matter. The facilities can, however, 
be provided  on  rent and guarantee 
bams.

Shortage of power in States

2327.  SIIRI  SHANKERRAO  SA­
VANT  Will the Minister of ENERGY 
be pleasea to state

(a) the extent of shortage of power 
in various States at present;

(b) the reasons of this  shortage; 
and

(c) the steps proposed to be taken 
to meet this shortage?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. S1D- 
DHESHWAR PRASAD)  (a) A state­
ment giving the requisite information 
is attached.

(b)  The  main  reason for power 
shortage in the country is the short­
fall in additions  to  the  generating 
capacity to  meet  the  growing load 
demands.  The failure  of  monsoons 
in various parts of  the  country has 
further aggravated the position.
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(e)  Tfee following steps  are  being 
•taken to iheet the power shortage * —

(i) maximising of generation from 
existing thermal stations,

(ii) Expediting the  commissioning 
of projects under construction

<iii) Arranging relief from adjoin* 
ing States/systems

(iv) Introduction o*  a  of
rational distribution ol avail­
able energy on the  basis of 
graded  priority and curbing 
the use of electricity for osten­
tatious purposes so that power 
so saved could be diverted tor 
increasing  agricultural  an«l 
industrial production

Statement

(All figures in GWh/dsy)

Regior /State Require­
ment

Availabi­
lity

Deficit

NORTHERN REGION

Harvana 7 50 4 60 2 90

Himachal Pradesh I 06 0 82 0 24

Jam-nu & KaV mtr i 30 0 74 0 J6

Pur jab 8 05 4 65 3 40

Raiasthan 7 40 6 84 r 56

Uttar Pradesh .  . . 26 00 22 26 3 74

Delhi 5 00 4 60 0 40

Chandigarh .  . . . 0 60 0 40 0 20

EASTERN REGION

West Bengal ̂ 12 50 11 00 J 50

Orissa 5 50 4 60 0 90

WESTERN REGION

Madhya Pradesh 10 60 10 15 b 45

Maharashtra 33 50 27 so 6 00

Goa . . . . 0 66 0 44 c a*

SOUTHERN REGION

Andhra Pradesh 13 *5 10 04 3*2*

Karftsttka 18 27 14 13 4**4

18 20 $99

NORTH-EASTERN REGION t 7$
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Rat* Of fwwtt of population in the
* tomtry

SHRI  SHANKERRAO  SA­
VANT: WU1 the Minister of PLAN­
NING be pleased to state:

(a) the rate of growth of popula­
tion in the country in 1965 and 1974;

(b) the rate of growth of per capita 
Gro& National Product  (GNP) in 
India during the same period; and

(c) the indication of these  statis­
tics on the question of elimination of 
poverty in India?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PLANNING (SHRI 
VIDYA CHARAN SHUKLA)  (a) The 
population growth rate  in  3 )65 and
1974  is estimated at  2 per cent and
2 07 per cent respectively The annual 
growth rate of population ritmng  the 
period—1965 to 1974 is estimated at 
218 per cent

<!V) Tne idte of growth in the nor 
capita Gross National F'odurt (GNP) 
dt.niiQ the period l%fH36 to ll»7/t-74 is 
estimated at 1 2 per cent per annum. 
The estimate of increase in the GNP 
in H»74-7"i is not \ct  uLihk.

0 )  ]\u definite conclusion jr indicat­

ed  fmm  these  statistxs  on  tho  ques­

ts i  <f  the  elimination  of  poverty  in 

India

Annual Plan for Delhi for  1975-76

2rj SHRI H K. L BHAGAT  Will 
the Minister of PLANNING be pleased 
to refer to  the  reply  given to tin- 
starred Question No 258 on the 19th 
February, 1975 regarding annunl plan 
outlay for States and TJnion territories 
and .state the  main  features of the 
Annual Plan foi D̂ hi for 197%7b>

the minister of state in the
MINISTRY  of PLANNING  (SHRI 
VIDYA CHARAN SHUKLA): A state­
ment indicating the salient  features 
of the Annual Plan 1975-70 of Delhi 
as furnished by Delhi Administrations 
3807 LS—6

is laid on ibe Table  of the  House. 
[Placed in tebrarpt See No, LT-9099, 
75].

Complaints regarding International 

Film Festival

2330. SHRI H K. L BHAGAT: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state.

(a)  whether any complaints were 
received regarding International Film 
Festival;

(b) if so, the nature of the com­
plaints; and

(c) the action taken by Government 
thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHAJIAM 
B1R SINHA)  <a' to (O Somr criti­
cism was hi ought  to  the  notice of 
Government regarding black maiket- 
mg in sale of cinema tickets for festi- 
% al films shows etc  But Go\ernment 
does not share the criticism made

Escort cars for Shri Jayaprakash 
Narayan

2J31 SHRI VARKLY GEORGE 
SHRI M M JOSEPH

Will  the  Minister  of  HOME 
AFFAIRS A>e pleased to state

(a) whether according to an English 
newspaper report dated the 7th Feb- 
rurary, 1975 the Bihar Police has done 
away with, the practice of  sending 
escort cars witlh Shri  Jayaprakash 
Naraya for security reasons:

(b) whether i* has been done on 
the instructions of the Centre; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN):  (a) to (c).
The information is being  collected 
and will be laid on the Table of the 
House when received?
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Special Employment Promotio* 
Programme for unemployed

Engineers "

2332 SHRI  VARKEY  GEORGE: 
Will  the  Minister of PLANNING be 
pleased to state

(a) whether tfce Planning Commis­
sion proposes to initiate any special 
employment promotion programme tot 
help unemployed engineers during the 
Fifth Plan;

(b) whether the Commission  has 
suggested certain guidelines to  the 
State  Governments  in this regard; 
and

(c) if so, what are these guideline* 
alid the ’main featuies of this program­
me?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PLANNING  (SHRI 
VIDYA  CHARAN  SHUKLA)  (a) 
The bulk of employment opportunities 
during the Fifth Five Year Plan is pro­
posed to  be venerated  through  the 
implementation of  various Plan pro­
grammes in different sectors A special 
programme 1 iz.,  the  Employment 
Promotion  Programme  1971-75  was 
also taken up with a view to providing 
self-employment  opportunities to the 
educated  job seekers, including engi­
neers.

(b) Yes, Sir.

(c) A copy of the guidelines of Em­
ployment  Promotion  Programme  is 
laid  on the  Table  of  the  House, 
[Placed in Library.  See No. LT-9100 
75].  The main  features of this Pro­
gramme are described in detail in 
guidelines enclosed.

Permission to freelance producers to 
make T.V Films

2334 SHiRI  S A.  MURUGANAN- 
THAM-  Will the Minister of INFOR­
MATION AND BROADCASTING  be 
pleased to state

(a)  whether there is any facility al­
lowing  freelance  independent  Pro­

ducer* to make T.V. fllms for beitog 
shown from T. V. Stations; and

(b)  if so, the reasons why this is 
not being  implemented more actively 
so that the T V Programmes may im­
prove in quality and content?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA)  (a) and (b), Yes. Sir. 
Outside Producer? are being commis­
sioned by AIR, to produce TV films 
for TV  Stations  as well  as for the 
Satellite Instructional Television Ex­
periment depending on specific  re­
quirements .and subject to adhctence 
to professional standaids

Techno-economic study for develop­
ment of Western Ghats

23S5  SHRI  S A  VURlTnANAN- 
THAM Will the Minister of PLAN­
NING be pleaded to state

(a) whether the  tectino-econarnic 
study for development of  western 
ghat region hâ been completed; and

(b) if so, the mam findings thereof 
and the action taken on these findings?

TIIF MINISTER OF STATE IN DIE 
MINISTRY  OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLAj  (a) No, 
Sir.

(b) Does not arise

investigation into viability of Britan­
nia Engineering  Company, Titagarh 

(West Bengal)

2330 SHRI ROBIN SEN  Will the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) whether Government have con̂- 
ducted  any investigation  into  the 
viability of the Britannia Engineering 
Company Unit at Titagarh tWest Ben­
gal);

(b) if so, salient points of the repot* 
of investigation; and
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(c) the  decision of  Government 
Hwreto?

THE MINISTER OP STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A.  C.  GEORGE):
(a) Yes, Sir.

4  (b) The report of the  Investigation 
Committee revealed that: —

(i) th® production of the  under­
taking is not critical to the 
country’s requirements and

(ii) restarting ol! the unit would 
need induction of fresh finance 
without any prospect of com­
mensurate return.

(c)  On the basis of the recommenda­
tions of the Investigation Committee, 
Government of India decided not to 
takeover the management of Titagarb 
Unit of M/s.  Britannia  Engineering 
Company Ltd.

Performance of Public Sector Uaits 
under Ministry of Industry and Civil 

Supplies

2337. SHRI S. R. DAMANI;  Will 
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) the unit-wise performance  of 
the public sector units under his Minis­
try in the current year and how  it 
compares with that of the previous 
year;

(b) wlhether there is  improvement 
or deterioration in capacity utiliza­
tion together with reasons; and

(c) whether working of the  units 
has been streamlined to give  better 
results; an<d if so, the facts thereof?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  C 
GEORGE):  (a)  A statement is laid
on the Table of House.  IPlaced  in 
Library. See No. LT79101/75J.

(b)  Yes, Sir:  A® will be seen from 
the attached statement, there baa been 
jjenerat improvement in the product* 
t*on performance of all the units except 
Tungabhadra Steel Products Ltd., and

the Sambber Salt Ltd.  Since Tunga- 
bhadra Steel Products Ltd., is operating 
near full capacity, further increase in 
production levels has not been possi­
ble.  Performance.wise, however, this 
unit is doing reasonably well.  In the 
case of Sa tnbhar Salt Ltd:, the manu* 
facture of lalt is seasonal and the out. 
put depedns on the quantum of raiifall 
and certair other factors.  The under, 
taking, therefore, do  not have  any 
installed capacity.

(c)  The working of the public sector 
undertakings under  the  Ministry is 
kept under constant review. A number 
of measures have been taken to further 
improve their performance.  These In­
clude re-organisation and profession, 
alisation of the management, standardi­
sation and diversification of the pro­
duct mix, strengthening of design capa­
bility, better control of inventory levels 
enabling inter-plant, transfer of scarce 
raw materials for optimum utilisation, 
and greater emphasis on  preventive 
maintenance in the  plant.  Detailed 
studies are also taken at the plan* 
level to identify production bottlenecks. 
In the Department of Heavy Industry, 
an information system has been set up 
to enable quick decisions being taken 
in regard to (H allocation of resources,
(ii) operational plans  and schedules
(iii) monitoring of progress on new pro­
jects and continuing schemes (iv) ana­
lysis of information (v) evaluation and 
feed back to exercise the functions of
(a) control and (b> planning, through 
analysis of monthly and quarterly re­
ports.

Dual price structure for Coal

2338. SHRI P. M. MEHTA:
SHRI GAJADHAR MAJKt:

Will the Minister of  ENERGY 

be pleased to state:

(a) whether Government are  con­
sidering a plan to enforce a dual price 
structure for coal in the country;

(b) if so, the main features there­

of; and
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(c)  the time by  which the 
decision is likely to be taken?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF, SID- 
DHESHWAR PRASAD): (a) fo (c).
The policy regarding  coal price is 
under consideration by the Govern­
ment and a aeoisjon will be  taken 
shortly.

National Merit Test by TJ.P.S.C,

2330. SHRT P. M. MEHTA:
SHRI V. MAYA VAN:

Will the FRIME  MINISTER  be 
pleased tf refer to the reply given to 
Unstirred Question No. 5108 on  the 
18th December, 1974 regarding request 

by State Public Service Commission 
far bolding National Merit Test  by 
Union Public Service Commission ind 

ŝate-

(a)  whether the scheme has  been 
considered înd finalised by  Union 
Public Service Commission.

(b> if so, the sĵient features there­

of?

THE MINISTER OF STATE IN THE 
MINISTRY  OF HOME  AFFAIRS 
DEPARTMENT  OF  PERSONNEL 
AND ADMINISTRATIVE REFORMS 
AND DEPARTMENT OF  PARLIA­
MENTARY  AFFAIRS  (SHRI  OM 
MEHTA): (a) ana (b). The  Union 
Public Service Commission have for­
mulated certain broad proposals for 
holding National Merit Examinations 
in various  disciplines at  different 
levels of education which are  being 
examined No  scheme have  been 
finalised yet.

Restoration of cut on newsprint 
distribution

2340. SHRI tHAMANKAR.
SHRI BISHWANATH ROY: 
DR. H. P. SHARMA:

Will the Minister of INFTOMATION 
AND BROADCASTING be pleased to 
state:

(ft) the reasons for the aratftata ap­
proach in not restoring the cut wbat 
the newsprint pile-up with the State 
Trading Corporation is stated to  be 
worth about Rs. 6 crores and when 
the newspapers all over the country 
had been clamouring for more news­
print;

(b) the newsprint requirements for 
1975; and

(c) whether adequate steps have 
been taken to meet the demand  in 
full, by indigenous production as well 
as through imports?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHAKAM
BIR SiNHA)• co While  there is, 
improvement in the supply situation of 
the newsprint at present, it cannot be 
held that the situation including the 
international market of newsprint has 
eased entirely  The position is cons­
tantly under review.  Keeping in view 
the improved position, during the latter 
part of 1974-75. the cut of 40 per cent 
was reduced to 30 per cent  Recently 
it was decided that the entitlement of 
daily newspapers to the extent of 7 
p°r cent which wa-  to be gi* cn to 
them as printing p&per will now  be 
given m newsprint  Provipion has a,co 
been made for̂the allotment of NEPA 
cdd ?ize npw,print to newspapers over 
and above the entitlement for 1974-75 
but within their entitlement for 1972- 
73.  The State Trading  Corporation 
keeps some stock in reserve as buffer 
to meet future releases promptly

(b) On the basis of consumption in
1972-73 when there was no cut, the 
deman a woulo be 230 lakh tonnes If 
a growth rate of 5 per cent Is allowed 
over the consumption in 1972-73 and 
provision is made for new newspapers, 
the demand would be of the order of 
2.87 lakh "fbnne*.  There are, however, 
factors like decrease in the number of 
pages and drop in circulation because 
of the increased cost  of  newsprint, 
which could depress the demand.



(c)  th* requirements of newspapers 

are *M W> mind In n**o«**lni 
tracts for  import  *f newsprint.
There has been some Increase in indi­
genous production.
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“Sons of 4be Soil' Policy

2341. SHRI THAMANKAR:
SHKI S. N. MISHRA:

Will the Minister of HOME AFFAIRS 
be pleased to state;

(a) whether Government are work­
ing on the synthesis of the ‘Sons of 
the Soil’ policy and fundamental right 
to equal job opportunities to all citi­
zens throughout the country;

(b) if so, what is the line of think­
ing on the ‘Sons of the soil’ policy;

(c) whether Government  bave is­
sued guide lines to the State Govern­
ments on the matter; and

(d) if so, the main point* thereof?

THE MINISTER OF STAT* IN THE 
MINISTRY OF HOME AFFAIRS, DE­
PARTMENT OF PERSONNEL  AMD 
ADMINISTRATIVE REFORMS  AND 
DEPARTMENT OF PARLIAMENTARY 
A STAIRS ''SHRI OM MEHTA): (a) 
to (u). The matter is under the consi- 
deration of Government.

Waiting list for Telephone coancetiens 
in Delhi

2342.  SHRI  MUKHTIAR  SINGH 
MALIK:  Wifl the Minister of COM­

MUNICATIONS be pleased to state;

(a) whether a large  number  of 
applications for telephone connections 
are pending in Delhi; *t present;

(b) if so, the number of application*, 
sategory.wise, oa the waiting list for 
iew telephone connection# in  Delhi 
>s On 1st January, 1U75; and

(c) the additional steps  Govern­
ment propose to take to provide tele- 
ffeone connections morespeedily?

THE MINISTER OF COMMUNICA­
TIONS (0|t.  SHANKER  DAYAL 

SHARMA):  (a)  Sir.

(b) The number of applications cate­
gory-wise on the waiting  list is as 
follows:

OYT 25,708

General 61 >332

Special 15,638

(c) With the limited available  re­
sources of equipment and  materials, 
every effort is being made to expand 
telephone systems and provide  more 
telephone connections as early as possi­
ble.  If is proposed to provide about 
50,000 additional telephone connections 
in Delhi by the end of the Fifth Five 
Year Plan.

Reduction of cosswmptton of fuel ail 
by snbstitwtion of eeftl by Thermal 

Power Stations

2343.  SHRI  SUKHDEV  PRASAD 
VERMA: Will the Minister of ENER­
GY be pleased to state to what extent 
the purpose has been achieved to re­
duce the consumption of fuel oil by 
substitution of coal for oil by the ther­
mal power stations of the country?

THE DSPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR’ PRASAD):  During the
year 1974 about 95,000 tonnes of fuel 
oil was saved, as a result of conver­
sion of some dt the units from oil fir­
ing to coal firing.  This amounts to 
33 per cent of the normal consumption 
in power boilers.

Setting up of Thermal Plante of Small 
Unite

2344.  SHRI  SUKHDEO  PRASAD 
VERMA:  WIU  the  Minister  of
ENERGY be pleased to state;

i&) whether Government are aware 
of the  problems that are likely to 
arise due to the setting up of thermal 
plants of vastly larger unit rating; and
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(b)  if so, whether in view of  this, 
Goveinment would consider to set up 
larger number of plants with smaller 
units?

THE DEPUTY MINISTER IN THB 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD) :  (a) ana (b).
The installation of larger unit size of 
generating equipment has several ad­
vantages, like lower unit cost of Install 
led capacity, saving in materials, spee­
dier erection, reduction in the number 
of skilled operators etc.  On the other 
hand, the size of unit is governed by 
the absorptive capacity of the system, 
the higher levels  of skills  required 
for operation and maintenance and the 
question of availability of the  unit 
taking into account the quality of coal 
and other operating conditions.  Gov­
ernment are aware of these  factors, 
ana decisions on the size of the units 
are taken, from time to time, after 
proper evaluation of the  advantages 
and disadvantages.

Power generating target for Northern 
Region for 1974-75

2345.  SHRI  SUKHDEO  PRASAD 
VERMA:  Will  the  Minister  of

ENERGY be pleased to state:

(a)  whether power generating tar­
get fixed for the year 1974-75 in the 
northern region of the country i§ not 
likely to be achieved; and

(b)  if so, the reasons thereof and 
the positive  steps  Government pro­
pose to take in this direction?

THE DEPUTY MINISTER' IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD): (a) and (b). 
Vigorous efforts are being made  to 
commission the projects in the Nor- 
therein Region targetted for 1974-75.

Conference -on energy organised by 
Chambers of Commeree and 

biiurtrjr

2346. SHRI SHRIKISHAN MODI: 
SHRI RAGHUNANDAN LAI* 

BHATIA;
SHRI D. D. DESAI:
SHRI BHAGIRATH 

RHANWAR:

Will the Minister of ENERGY be 
pleased to state:

(a) whether his attention has been 
drawn to a recent conference on energy 
arranged by the Federation of Cham­
bers of Commerce and Industry;

(b) whether re-alignment of  coal 
prices was th« consensu* therein; and

(c) if so, th* reaction of Government 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD):  (a) to  (c).
During the course of discussions in the 
conference arranged by the Federation 
of Chambers of Commerce and Indus­
try, a suggestion was made that coal 
prices should be re-aligned. The ques­
tion of revision of price  of  coal  is 
under consideration.

Complaints regarding accumulation of
Coal at pithead* by Bharat Coking 

Coal Ltd.

2347. SHRI SHRIKISHAN MODI: 
SHRI RAGHUNANDAN LAX* 

BHATIA:
SHRI D. D. DESAI:
SHRI ANADI CHARAN DAS:

Will the Minister of ENERGY be 

pleased to state:

(a) whether any complaint has been 
made by the Bharat Coking Coal Ltd. 
regarding  accumulation of cobI at 
pitheads;

(b) if so, the reasons theTefOr; and

(c) the steps taken to improve off­
take of coking coal?



THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD):  (a)  to (c).
There has been an increase in the pit­
head stocks of coal in Bharat Coking 
Coal in January, 1975 due to increase 
in production in excess of available rail 
transport.  Coordinated  efforts  with 
the Railways are being made to  in­
crease despatches.
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Tyres factory near Mysare CHy

2348. SHRI K. MALLANNA;
SHRI D. B. CHANDRA 

GOWDA:

Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state:

(a) whether Government have decid­
ed to start privat* sector plant for the 
manufacture of *cooter, motor-cycle 
and moped tyre* aear  Mysor* city;
and

(b) if &o, jts cost and when it is 
likely to start itg production?

THE MINISTER OF STATE IN THE 
MINIS! BY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P> 
MAURYAV  (a)  M/s Falcon Tyrea 
Ltd . a unit in the private sector haa 
been u'gi&tered with DGTD for th% 
fretting up of a row unit near Mysore 
for the manufacture of scooter, motor 

tvde and moped tyres and lubes'and 
■industrial V. belts.

(b)  The estimated cost of the project 
is Rs 71 00 lakhs.  The unit is likely 
to commence production by the en<j 
•of 1975

1>eyeJejMmm£ Bytfa| Potential l«r
Power Gcneratto*

2H49 SARDAR  SWARAN  SINGH 
SOKMI:  Will the Minister of ENERGY 

be pleased to state:

(a)  whether the power position  c»J 
‘.the country still remains critical

(b) whether due to the failure of 
th* proper maintenance of the plants 
the power  generation is cut by fifty 
per cent of tfce capacity, hitting  the 
industrial production of the country;

(c) if so, the reasons thereof; and

(d) whether Government propose to 
consider to develop hydei potential 
for power generation, available  ia 
abundance, in Bihar, Himachal  Pra­
desh,  and Jammu and Kashmir and 
step ap the power supply of  other 
form of energy?

THE DEPUTY MINISTER IN THE 
MINISTRY OP ENERGY (PROP. SID- 
DHESHWAR  PRASAD)  (a)  There 
are power shortages in various States 
the worst affected being Haryana, Pun­
jab and Uttar Pradesh in Northern 
Region and Tamil Nadu, Andhra Pra- 
esh and Kamafaka m the  Southern 
Region.

(b)  and (c>. Although poor perfor­
mance of some of the thermal stations 
has aggravated the  situation ( the 
main reasons for the present shortage 
are slippages in additions to generat­
ing capacity, increasing load demands 
and failure of n:onsoons resulting in 
reduced generation from hydro-c!«c- 
tric project*.

(d)  Considerable importance is being 
given to the exploitation of the hydro 
potential available in various parts of 
the country.  Efforts are also being 
made to explore the possibilities  of 
developing other forms of energy like 
geo-thermal, solar, tidal etc.

N T.C C.l 1 aad  Textile  Commis- 
.. aiMier wader oae Miaistry

2350 SHRI  C.  JANARDHANAN: 
WilJ the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to state:

(a)  whether  Government have  a 
proposal under consideration to bring 
the National  Textile  Corporation, 

Cotton Corporation of India and  the 
Textile  Commissioner under  one 
Ministry; and
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(b)  if so, the outlines of the pro­
posal?

THE MINISTER OF STATE In THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL SUPPLIES  (SHRI  B.  P. 
MAURY A),  (a)  Thexe is  no  such
proposal under consideration at pre­
sent.

(b) Does not arise.

Earning of Heavy Engineering 
Industries

2351. SHRI P E  SHENOY:  Will
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state the total 
earn mgs of those units which are en­

gaged in heavy engineering industries 

during 1972-73, 1073-74 and  1074-75, 
industry-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRT AND CIVIL 
SUPPLIES (SHRI A.  C.  GEORG®): 
Government do not maintain  statist 
relating to earnings of private sector 
umts engaged m heavy engineering in­
dustries. However, the following table 
indicates both the realizations ancTpro- 
fit/Ioss of  the  Heavy  Engineering 
Units under the administrative control 
of the Department of Heavy Industry 
during 1972-73 and 1973-74  Since the 
accounts relating to 1974-75 for these 
units are still not yet finalized this 
information for 1974-75 is not avail­
able.

(Rs in cr»res

Sales Realisation

( o  Profit/ 

(- ) Loss (Net’I

UNIT

1972-73 1973-74 1972-71 197̂-74

I. Bharat Heavy Electricals Limited 141 40 230 33 ( 1 )i3 25 C J >27 39'

2. Heavy Engineering Corpn. 47 30 48 82 (~)l6 57(~ ) 7 30

3* Bharat Heavy Plates & Vessels  . 5 45 8 56(- ) 0 86 (- ) 0 33

4* Mining & Allied Machinery Corporation 15 46 2C 19 (f ) 0 12( O  0 25

5- Tnveni Structures Limited 3 76 4 94 (- ) 0 52(-)  0 32

6. Bharat Pumps & Compressors Limited Not in 0 48 (—) 0 01(-)  0 34
prodn.

7- Jessop& Company . . . . 32-10* 28 49 C- ) 5 43*r (- ) 4 4<*

8- Braithwaite & Co............................... 9 27 11 69 (—) 3’57 (—) 4 92

9-
Richardson & Cruddas**  . 7 36 (~)  0*10

10. Gresham & Craven . . . . 1 02 1 07(—) C 17 C—')  0 2*

11. Machine Tool Corpn. of India Limited 1 36 2 03 (—) 0 29 C—)  0 35

12. Hindustan Machine Tools 36 99 45 07(4 ) 0-78(+) 19&

13- ISW—Burn................................. 12 15 14 24 (-*) 3 99 (-) 7-88

14- Scooters (.India) Ltd.
Not in production.

15. Tungabhadra Steel Products 2 24 2 48 (+) 0-05C+)  O'07

•Pertains to 17 months period ending March 1973.
** Figures for 1972-73 not available as Richardson & Cruddas became Government of India 
Undertaking only from ist April, 1973.
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Criteria for determining  Ceptrai 
AssUtmee to States for development 

of backward areas

2352. SHEI P. R.  SHENOY:  Will
the Minister ol PLANNING be pleaded 
to state;

(a) the principles governing ths 
allocation of  Central assistance  to 
States for the development of back­
ward areas,  during the Fifth Plan 
period; and

(b) the assistance given to different 
States for the development of back­
ward areas during  1974-79 (up to 
date) State-wise?

THE MINISTER OP STATE IN THE 
MINISTRY  OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA): (a) The 
principles governing the allocation of 
Central assistance to Stales  for  the 
Fifth Five  Year Plan  are yet to be 
decided by the National Development 
Council.

(b)  In continuation to the procedure 
followed in the Fourth Five Year Plan, 
the Central assistance in 1974-75 has 
been allocated to the States in the form 
of block loans and block grants  and 
does not correspond  to any  specific 
schemes/programmes  Central  assis­
tance and States’ own resources pooled 
together constitute aggregate resources 
for the Plan out of which the sectoral 
allocations of outlays are made includ­
ing the programmes for the develop­
ment of backward areas.  However, in
1974-75 for the sub-plans for selected 
hill and tribal areas .additional Cen­
tral assistance has also been allocated 
to the States to supplement their re­
sources for the development of these 
aieas out of their normal Plan.  The 
actual releases of Central  assistance 
made by the Ministry of Finance, ac­
cording to the procedures in this re­
gard, as on 28th February 1975 are as 
under•—

Amountt of Central Assistance released to States in 1974-75 (as on 28-2-1975)

(Rs. in lakhs}

States C:ntral  Central  Cmtral  Total
Assistance Assistance Assistance Central 
for the  for the  for Tribal Assistance 
normal  Hill Areas Areas  release
plan  Sub-Plans Sub-Plan  in

1974-75 
(Cols ■ 2 { 

34 4)

I 2 3 A 5

. Andhra Pradesh 3983 00 17 00 4000 00

Assam .  .  .  .  . . 3214 00 12 CO 32*6-00

1- Bil’a r ........................................................... 5412 00 35 00 5447-00

\ Gujarat............................... . 2948 00 22 00 2970-00

5  Haryana............................... . 1349 00 — 1349 OO

6 Himachal Pradesh 1839 00 1839 OO

7- Jammu & Kashmir . . 2596 00 2596 ro

8  Karnataka . . . . . 2934 00 • • 1*25 2935 25

9- Kerala............................... 3280 00 I-2S 328125
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io* Madhya Pradesh 

ix. Alahf'reshtra

12. Maripur .

13. Meghalaya 

14-  Nagaland,

15. Orissa

16. Purjab  .  ,

17.  Rajasthan

18.  Taxail N<du  .

19. Tripura .

20. Uttar Pradesh  .

21. West Bengal

Total

Besides, under the Six  Point For­
mula, an amount of Rs. 13.50 crores has 
so lax been released to the Govern­
ment o! Andhra Pradesh for the acce­
lerated development of the backward 

.areas

Coir Industry in Nicobar Islaad*

2353. iSHRl P. R. SHENOY:  Will
the  Minister of  INDUSTRY  AKD 
CIVIL SUPPLIES be pleased to state:

(a) whether Coir is being wasted in 
Nicobar Islands in large  quantities 
without putting it te any use;

(b) whether Government propose 
to develop coir  industry  in  these 
islands; and

(■c) if so, the time by which the 
coir industry will be developed in 
these islands?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CVIL 
ISUPPIIICS (SHRI A. P.  SHARMA):
(a) to (c). Coconut husk available in
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622-00 62100

698-00 *• 69$00
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595-00 500 600 00

991600 40000 o- 50 103x6 50

3544-00 10000 10-00 3654-00

63543 00 500-00 228-25 64271-25

Nicobarg is not being utilised for mak­
ing coir at present.  In order to cTeve- 
lop Coir Industry in these islands, two 
schemes namely  (i)  Pilot  Project 
Scheme for Coconut husk utilisation 
and (11) Demonstration Centre in Coir 
Works, entailing a tentative outlay of 
Rs. 2 lakhs, have been included in the 
Village and Small Industries Sector of 
the draft Fifth Five Year Plan of the 
Andaman and Nicobar Administration. 
These schemes are being implemented 
by the Administration in consultation 
with the Coir Board.

Issue el Feetal Stamps

2354.  SHRI P. R. SHENOY: Will the 
Minister of  COMMUNICATIONS  be 
pleased to state:

(a) the principles governing the 
issue of postal stamps in honour of 
men of repute; and

(b) whether  representation, from 
people and their representative bodies 
is one of the guiding principles?
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THE MINISTER OF COMMUNICA. 
"TIONS (DR.  SHANKAR  DAYAL 
jSHARMA)  (a) and (b)  Stamps on 
personalties are normally issued  <>h 
-their Biith or Death Centenary or ô 
the 1st or 10th Death  Anniversary 
Stamps aie issued on the recommen. 
dationg ul the Philatelic Advisory Com. 
jmittee.  The proposals for the Issue of 
stamps sent by the people and their 
represeslabve  bodies are  given  due 
comderntion
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filling iip of vacancies ol Members of 
Planning Commission

2357. SHRI b. V. NA1K:

SHRI R. N. BARMAN:

Will the PRIME MINISTER be pleas­
ed to slate;

(a) the names of the members of 
the Planning Commission at present; 
and

(b) when the vacancies  in  the 
Commission will be filled up?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS,  MINISTER  OP 
SPACE MINISTER OF  PLANNING 
AND MINISTER OF  SCIENCE AND 
TECHNOLOGY (SHRIMATI  INDIRA 
GANDHI): (a)  The names  of  the 
Memberu of the Planning Commission 
at presfnt are:

1. Deputy  Chairman—Shri P. N. 
Haksar.

2', Member—Prof. S. Chakravarty.

3.  Member—Shri B. Sivaraman.

(b)  As of today, it is not possible 
to indicate the date by which the va­
cancies in the Commission will be fil­
led UP-  However, the entire question 
of filling up vacancies and possible 
changei: in certain aspects of the struc­
ture of the Commission are under ac­
tive consideration.

Arrest of Pakistani and other 
Foreign Spies

2358. I5HRI  M. V.  KRISHNAFPA; 
Will the Minister of HOME AFFAIRS 
be pleased to state;

(a) the names and number of Pak­
istani and other foreign spies arrest­
ed in the country during the last 
three years, year-wise;

(b) the action taken against them; 

and

(c) the steps Government propose 
to take to check espionage activities 
in the country?

THE DEPUTY MINISTER IN THE. 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN); (a) and (b* 
According to information received from, 
Andhra Pradesh, Bihar, Gujarat, Har- 
yaita, Himachal Fradesh, Madhya Pra­
desh,  Maharashtra, Manipur, Karna­
taka, Tamil Nadu, Tripura and Uttar 
Pradesh and all the Union territories 
the number of foreign spies (including, 
Pakistanis) arrested during the  years 
1972, 1973 and 1974 were 3, 3 and & 
respectively. Of them 5 were convicted*.
2 were detained under the provisions of 
Maintenance of Internal Security Act 
and the case of 1 is under trial. The 
Government do not consider it appro- 
prite, in the interest of security, to 
furr.ish the names of these  persons* 
Information m respect of the remain­
ing States will be laid on the Table 
of the House as soon as it is received̂

(c)  Utmost vigilance is bein̂ main­
tained.

Setting up of an International News. 
Agency

2359  SfTRI M S. PURTY-  Will the- 
Minister of  INFORMATION ANI> 
BROADCASTING be pleased to state:.

(a) whether the scheme for setting 
up an international news agency haft 
been kept in abeyance; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER' JN THE 
MINISTRY OF INFORMATION  AND 
BROADCASTING  (SHRI  DHARAM 
BIR 5INHA): (a) and (b). Govern-
ment consider it desirable to strive for 
greater flow of information between

counti ies specially among the develop­
ing countries.  Accordingly  Govern­
ment are striving to enlarge the opera­
tion of the National News Agencies.

Development of Tribal Areas of

Rajasthan

2360. DR. H. P. SHARMA:  Will
the Minister of PLANNING be pleased 
to state:

(a)  whether any schemes f&t the 
coordinated  development  ol  tribal
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areas in Rajasthan has been prepared
and submitted by Rajasthan State
Government for implementation under
the Fifth Five Year Plan;

(b) if so, the broad features there-
,of; and

(c) the Central
.decision thereon?

Government's

THE :\UNISTER OF S'l ATE 1'" THE
MINISTHY OF P:j~NNIr..G (SHRI
VIDYA CHAR AN SHUKLA): (a)

Yes Si r.

(t) In the s~lb_pla:1 ;Ji.-::.pared by the
Raj asthan Government for tribal areas
considerable attention is proposed to
be gJ.,c; to the ellrmn ation 0' exnloi.,
tation of the tribal people. Meas ures
woul.: 1,[> taken to check land alicr;a-
tio.i, in::,=oiednEss aC".dJ l)onueQ Labour.
In C:f?\-'.::L)pn1el"'.t prcgran1111es prior ity
\,,'OlA 1,J L 2 gi Ve!1 to the 1~Tig::-;'-:' foci~
litir r , reads and rural electrification
Agr Iculure progr~j~i-:il'-~ \\7:.:,n10 be
orier}t,=,d so 0..:3 ~,) provide increased in ,
come if" cultivators E~r').i..'is woul.: bp
mad,' to induce Cl change in their to-
ditj':'Y'21 "2'1 of agriculture Pro,
grcnrl~i\:-~ ior llrlparti-ng tr:~';rJlll::; in ~<gr(
and fC!lcst bc_sed industries would be
taken up. Programme of general edu-
cation, .neriical health, nut r.tion and
drinkiDg water supply would also be
included. The Raj asthan Tribal De\'e-
10r,L"2nt F'in anc> Corporation Ltd., will
pl:'Y1 kov role in this respect and help
in l;ri';c;jng about a new relationship
between the t ri bal and the market eco-
nomy through an integrated credit
cum-marketing service. The most
backward groups among the tr ibal
communities will he identified and spe-
cial attention will be given to their
development. Administrative organi-
sation in tribal areas would be streng-
thened.

(c) The sub-plan is yet to be flnalis-
-ed,

Indo- U.K. Collaboration for
Space Research

2361. SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of SPACE be
pleased to state:

(a) whether a British rocket will
be launched from Indian Space
Station, Thumba;

(b) if so, whether there is any
proposal of collaboration with U.K.
in the sphere of space research; and

(c) if so, the main features there-
of?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLANN-
ING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) and (b)
Yes, Sir. Under a Memorandum of
understanding between the Science
Research Council of U.K. and the
Indian: Space Research Organisation,
British and Indian made sounding
rockets have been launched for co-
ordinated sc'ientific investigation of
the upper atmosphere.

(c) Campaigns for launching rock-
ets both British made Petrel rockets
and Indian made Centaure rockets
were planned for February and March
1975. Eight British Petrel rockets
and three Indian Centaures were
launched on 9th and l Dth February,
1975. The rockets carried payloads
for the study of the equatorial atmos-
phere and particle precipitation. The
second batch of rockets will be
launched during March, 1975. The
results obtain.ed from the launchings
will be available for analysis to both
Indian and British s,cientists.

Recommendations of a Committee
of Science and Technology on

Energy Resources

2362. SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of PLANN-
ING be pleased to state:
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(a) whether  a  Committee  ol 
Science and Technology was consti
tuted lor study of energy resources 
of the country

(b) whether the  Committee has 
submitted its report and

(c) if so, the main recommenda
tions of the Committee

THE MINISTER  O  STATE  IN 
THE  MINISTR   O  PLANNING 
(SHRI ID A CHARAN SHUKLA)
(a) to (e)  No, Sir.  The  National 
Committee on  Science and Techno
logy has  restricted its studies  to 
energy  R D only, in light of  the 
given energy resources and forecasted 
demands.  The study of energy  re
sources has been carried out by  the 
uel Policy Committee constituted by 
the former  Ministry of  Steel  and 
Mines, and the Summary  Conclu
sion of the Report was placed on 
the Table of the House on the 20th 
November, 1974 by the Minister  of 
Energy.

Production of Helium Gas

2363.  SHRI SHAKTI KUMAR SAR- 
KAR- Will the Minister of ATOMIC 
ENERG be pleased to state:

(a) whether  research  hag  been 
made for the indigenous production of 
Helium Gas in the country

(b) if so, the progress made in this 
regard and

(c) whether Helium gas is import
ed if so, the amount so imported

THE PRIME  MINISTER, MINIS
TER O ATOMIC ENERG, MINIS
TER O ELECTRONICS, MINISTER 
O SPACE, MINISTER O PLANN
ING AND  MINISTER O SCIENCE 
AND  TECHNOLOG  (SHRI MATI 

INDIRA  GANDHI):  (a)  and  (b)
Studies have been undertaken on the 
feasibility of recovering helium from 
the following three sources and their 

progress is as follows:

1. Meuasite:  Since  laboratory
scale studies have shown the 
presence of helium in mona- 
zite, a pilot  plant is  now 
being set up to look into the- 
feasibility of recovering heli
um commercially.

2. Natural Gas: Samples of natu
ral gas analysed so far have 
not shown helium content in 
the recoverable range,

3. Thenrial spring*: Exgalioratory
work  on  determining  the 
helium content from thermal 
springs at  Bakreswar, West 
Bengal and other springs and 
on the possibility of increas
ing the gas  flow is in pro- 
progress.

(c)   es, Sir.  The annual import of 
helium is about  8000 to 10,000 cu.. 
meters.

Setback to l .D  Government efforts1 
for reconciliation with Nag-as

2364. SHRI   D.   B.   CHANDRA 
GOWDA* Will the Minister of HOME 
A AIRS be pleased to state:

(a) whether  the  efforts  of  the- 
United Democratic ront Government 
in Nagaland to establish contact with 
the underground Nagas leadership and 
bring  about  reconciliation   have
obviously suffered a setback with the 
resumption of  China-traffic  by the 
hardcore of the h os tiles

(b) whether some documents have* 
also been captured in this regard and

(c) if so, th facts thereof

THE DEPUT MINISTER IN THK 
MINISTR  O  HOME  A AIRS 
(SHRI . H. MOHSIN): (a) Govern- 

ment of India  have no information 
in this regard.  Government consis
tent stand has however, been that no- 
purposeful dialogue can be held   
long as the underground Nagas per
sist in their unlawful violent activi
ties.
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(b) No, Sir.

(c) Does not arise.

Definition  of Small Scale  Industry

2365. SHRI D. P. JFADEJA:
SHRI ARVIND M. PATEL: 
SHRI RAMAVATAR 

SHASTRI:

Will the  Minister of INDUSTRY 
AND CIVIL  SUPPLIES be pleased 

to state;

(a) whether Government have put 
any special  qualification to define 
small scale industry; and

(b) if so, the outlines of qualifica­
tion prescribed?

THE  MINISTER  OF  STATE IN 

THE  MINISTRY  OF  INDUSTRY 

^ND CIVIL SUPPLIES (SHRI A. P. 
SHARMA): (al <md (b). The present 
definition of small scale industries is 
as follows:—

Small Scale Industries will include 
all Industrial units with a capital in­
vestment of not more than Ra. 7.50 
lakhs irrespective of the number of 
persons  employed.  Capital  invest­
ment for this purpose will mean  in­
vestment  in plant and  machinery 
only.
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Setting up of X-Ray Films producing 
Project in Public Sector

2367. SHRI CHANDRA SHEKHAR 
SINGH; Will the Minister of INDUS­
TRY  AND CIVIL  SUPPLIES  be 
pleased to state:

(a) whether Government have  a 
proposal to set up a new X-ray films 
producing project in the public sector; 
and

(b) jf so, the outlines of the pro­
ject and the steps being taken m this
icgard̂

THE  MINISTER OF STATE IN 
THE  MINISTRY OF INDUSTRY 
-AM) CIVIL SUPPLIES (SHRI B. P
MALRYA): (a) No, Sir.

(b) Doc? not arise.

Scheme to provide finance to Sugar
Mills under Cooperative  Sector

2368 SHRI M, KATHAMUTHU.
SHRI D  K  PANDA-

Will the Minister  of INDUSTRY 

AND CIVrL  SUPPLIES be pleased 
to state:

(a) whether Government have for­
mula t ed a scheme to provide finance 
to the sugar mills under cooperative 
sector; and

(b) if so, the main features there­
of?;

THE  MINISTER  OF STATE  IN 
THE  MINISTRY  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI A. C. 
GEORGE): (a) and (b),  A Central 
Sector Scheme, with a total outlay of 
Rs. 20 crores during the Fifth  Plan, 
hap been formulated,  for providing 
loan assistance to Stae Governments, 
to enable  them to make  additional 
contribution to the Share capital  of



■ cooperative sugar factories and  co­
operative spinning mills organised by 
growers.  The scheme will be imple­
mented through the National Coope­
rative  Development  Corporation,
which will release loan assistance to 
the State Governments on the basis 
of technically sound and economically 
viable projects,  to be assessed by  a 
Screening Committee  consisting  of

* experts.

19I  Written Answers

Criteria for Opening Branch 
Post Offices

236&. SHRI RAJDEO SINGH:  Will
the  Minister of COMMUNICATIONS 

be pleased to state:

(a) whether the criteria for opening 
a branch post office in  rural area 
differs from Plan to Plan; and

(b) if so, the criteria for the Fifth 
Plan?

THE MINISTER OF COMMUNICA­
TIONS  (DR  SHANKER  DAYAL 
SHARMA):  (a) No, Sir.  However,
the po'icy is reviewed from time to 
time.

(b)  Priority is being given to back­
ward, hilly and tribal areas in order 
to provide better postal facilities  In 
these areas and for removal of  re- 
pional disparities.

Starvation Deaths

2370. SHRI RAJDEO SINGH: Will 
the Minister of HOME AFFAIRS  be 
pleased to state;

(a) whether some starvation deaths 
have occurred  in any part of the 
country during the last two months;

(b) ii not, whether  Government 
a»ropo*e to take legal actions against

those vernacular  newspaper*  wfao
splash such alarming news;

<c) the action taken during the last 
two years against such newspapers?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS

(SHRI F. H. MOHSIN):  (a) to (c).

The  information is  being collected 
and will be laid on the Table of thft 
House.
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Publicity Cells

2371 SHRI RAJDEO SINGH; Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state;

(a) whether his Ministry has orga­
nised so many cells to prepare effec­
tive handbills, pamphlets and  hand­
outs on different policies adopted by 

Government to educate the people of 
this country from time to time;

(b) whether All India Hacho allots 
sufficient time for announcement  of 
information bulletins  on the s>ame; 
and

(c) if so, the number  of publica­
tions  biought  out on  Foodgrains 
Tmde takeover and total time allot­
ted to the subject on AM India Radio?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI DHARAM 
BIEf SINHA): (n) and (b) No special 
Ctil has been set up in the Ministry. 
Government policies and programmes 
are publicised by its various Media 
Units.  Programmes on All  India 
Radio also reflect  on  Government 
poUdes and Programmes.

(c)  Eleven items of printed mate* 
rial, including posters and pamphlets, 
were brought out on the Foodgrains 
Trade takeover.  The total duration 
of broadcasts from All India  Radio 
Stations on  the  subject was  more 
than 140 hours.

MARCH 8, 1975
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News B«Port Regarding ‘Plan  Over- 
targeted lor Folitjiciii Bm im iw '

2872. SHRI M. RAM GOPAL 
REDDY:

SHRI R. S. PANDEY;
Will the Minister of PLANNING 

tie pleased to state:

(a) whether  Government’s atten­

tion has been drawn to the news item 
in an English daily dated the 6th 
January, 1975 ‘Plan over targeted for 
poiiticBl reasons'; and

(b) if so, the reaction of the  Gov­
ernment thereto?

THE  MINISTER  OF STATE  IN 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b).  Government’s attention 
has been drawn  to the news item. 
The Plan targets are not set for poli­
tical  reason̂  but are  determined 
through  well established  planning 
procedures in relation to the objec­
tives set out in the draft Fifth Plan, 
viz, iemoval of poverty and attain­
ment  of self-reliance.  Government 
therefore, do not agree with the argu. 
ment set out in the news item.

Paper presented to 62nd Session  of 
Indian Science Congress

2373, SHRI  M.  RAM  GOPAL 
REDDY. Will the Minister of PLANN­
ING be pleased to state:

(a)  whether Government’s  atten­
tion hag been drawn  to the paper 
presented in the 62nd session of the 
Indian  Science  Congress  which 
showed Indians ‘more cruel, dishonest 
and corrupt* than they were  before 
independence; and

(bj if so, the reaction of the Gov­
ernment thereto?

THE  MINISTER  OF STATE  IK 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). A large number of paper 
on various subjects were presented ftt 

3S07 LS—7.

the 62nd Session of the Indian Science 
Congress.  One of the papers in the 
Psychology section  related to  “the 
changing pattern of Indian character 
as measured by the semantic differ- 
tial technique”.  Since the papers are 
presented at  the Science  Congress 
for discussion'  and debate  among 
scientists participating in the  Con­
gress, the question  of Government’s 

reaction does not arise.

Breakdown of Efectricfty fn OeUii due 
to difference between Bhakra Manage­

ment Board and DESU

2374 SHRI R N. BARMAN:  Will
the Minister of ENERGY be pleased 
to state;

(a) whether the difference between 
Bhakra Management Board and Delhi 
Electric Supply Undertaking  are the 
main reasons of frequent break down 
of electricity m the capital;

(b) whether contrary to the wishes 
of the Delhi Electric Supply Under­
taking,  the  Bhakra  Management 
Board is  pressing  to  renew  the 
agreement on new terms and condi­
tions;

(c) if so, terms and conditions put 
forward  by  Bhakra  Management 

Board, and

(d) the steps taken by Government 
to resolve the differences  between 
the Delhi  Electric Supply  Under­
taking and Bhakra Management?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD):  (a)
There have not been frequent break­
downs of electricity  in the Capital 
during the last year.

(b)  to Cd).  The Bhakra  Manage­
ment Board  had been  supplying 
power to Delhi under an agreement 
devised in 1960 The Bhakra Manage­
ment Board now wishes to terminate 
this arrangement  with effect  from 
13th April, 1075. The matter is being 

looked into.
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Study Report on cfistt In Palp and 
Paper production

2375, SHRI  BIRENDER  SINGH 
BAO Will th© Minister OF INDUS­
TRY  AND  CIVIL  SUPPLIES  be 
pleased to State:

(a) whether  Government  have 
eeen the  study conducted  by  Shri 
JR. L. Bhargava lor the F.A.O. and 
the U N D.P. about impending crisis 
In pulp and p*»per production;

(b) if so,  the  facts  regarding 
newsprint, writing paper and paper 
for books and magazines in the coun­
try; and

(c) the steps taken to mitigate the 
situation?

THE MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  INDUSTRY 
AND CIVIL SUPPLIES (SHRI B. P. 
MAURYA)  (a) and (b)  Yes, Sir 
The Report, however, does not speci­
fically deal with  the newsprint  or 
paper industry of this country, but it 
relates to the first phase of the pro­
gramme of planning and promoting 
the pulp and paper industry in the 
developing regions of the world. The 
broad conclusions of the Report are 
that the current shortages of news­
print in the world will progressively 
grow and that there would be subs­
tantial gaps between the anticipated 
world consumption and production of 
paper and paper board.

(c)  In this co antry, efforts are be­

ing made to accelerate the growth of 
newsprintj paper industry both in the 
public and private sectors, and also to 
maximise the use of secondary  raw 
materials like agricultural waste pro­
ducts for the manufacture of paper.

Directive tamed to Rajasthan  for 
supply ol Power to Northern States

237*. m il M. C. UAOA; 
SHRI RAM PKAKASH:

Will the Minister of ENERGY  b» 
Pleased to state:

(a)  whether  the Central Govern­
ment have decided to connect Bhakra, 
Chambal and RAPP Systems into  a 
single grid;

(b)  whether the Central  Govern­
ment  have issued  a directive  to 
Rajasthan Government to supply  IS 
lakh units per day of power  from 
there to Northern States viz, Punjab, 
Haryana, Delhi and Uttar Pradesh;

(c)  whether the Rajasthan Govern­
ment made a strong protest  against 
this; and

(d)  whether  the Central Govern­
ment  propose to  take  back  this 
directive?

THE DEPUTY MINISTER IN THE
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD):  (a)
The systems have  been parallelled 
on the 27th January, 1&75,

(b)  to (d) Aftei considering  the 
power availability  and requirements 

in Rajasthan,  Punjab and  Haryana 
and taking into  account the Views 
expressed  by the Government ol 

Rajasthan on this subject, it has been 
decided to allot 35 per cent ol  the 
generation  from Rajasthan Atomic 
Power Project to Punjab and Mary­
ana  subject to  the  condition  that 
Rajasthan shall  receive a minimum 
of 2.5 million units a  day from  the 
Atomic  Station.  Thig  arrangement 
has been devised tor the period end­
ing 31st March, 1#75.



397  Wtitttti  PHALGUNA 14, 1896 {SAKA) Written An*wer» 198

2377. i  *WT

nwrt  *ni ,wn%  3RT ̂ *r  :

(v) «WT RT#  ^

% wfftrr vm % tfrf  trercre

4 ;

(«r)  *rfa  ffr  vrr

fw* qptf strttw | ?

fNrrr tfsft (no sm *trw mA\ .*

<*T>) sft^l

(W)  STRTT* *?t 3TT* ft

t'l

Resources for Developing New Coal 
Mines

2378  SHRI  BIRENDER  SINGH 

RAC* Will the Minister of ENERGY
lie pleased to state*

(a) whether the Fuel Policy Com­
mittee has submitted its estimates re­
cently to Governvnent for developing 
new  coal  mines,  building  infra 
structure for transporting coal and in 
pushing up the installed capacity of 
power projects during the 5th  Plan 
period;

(b) if so, the estimated amount so 
•desired by  the Committee for the 
purpose; and

<c) whether  Government  have 
■found out the resources for the pur­
pose and if so, the  main  features 
thereof?

THE DEPOT* MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD):  (a)
"No, S5r  The  report  of the  Com­
mittee only Indicates the likely  de­
mand for coal, power etc. during the 
«ext IS yearn.

(b) and (c) Do not arise.

Setting op of Projects in Kerala  to 
remove  Unemployment

2379.  SHRIMATI  BHARGAVI 
THANKAPPAN: Will the Minister of 
INDUSTRY AND CIVIL SUPPLIES 

be pleased to state:

(a) whether  the Government  of 
Kerala has  requested the  Central 
Government for setting up projects by 
the Centre m that State to meet the 
problem of unemployment; and

(b) if  so, the  reaction  of  the1 
Central Government thereto?

THE  MINISTER OF STATE IN 
THE  MINISTRY OF INDUSTRY 
AND CIVIL SUPPLIES (SHRI A P. 
SHARMA): (a) We have no informa­
tion

(b) Does not arise.

Opening of Post and Telegraph
Offices in Kerala during 1075-76

2380.  SHRIMATI  BHARGAVI 
THANKAPPAN: WiU the Minister of 
COMMUNICATIONS  be pleased  to 
state:

(a) the number of Posts and Tele­

graph offices proposed to be opened 
in the State of Kerala during the year 
1975-76 together with the names  of 
the places, and

(b) the number of places in Kerala 
where the State Government  have 
requested for opening Post and Tele­
graph Offices’

THE MINISTER  OF  COMMUNI­
CATIONS (DR SHANKER  DAYAL 
SHARMA):  (a) Post  Offices.—The
programme is yet to be finalised.

Telegraph Offices.—The number of 

Telegraph Offices approved for open­
ing in Kerala  State and remaining 
yet to be opened ia 59.  The list of 
their names *s given in the attached 
statement.  Subject to availability of 
stores Kerala Circle has been advised
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to open as many of these as possible 

during 1976-76-

(b) Post Offices.—One at Illithode
in Alwaye Postel Division.

Telegraph Offlees.—No request  for 
opening  Telegraph  Offices in this 
State has been, received from  the 
State Government.

Statement

The names of Telegraph Offices yet 
to be opened in Kerala State

1. Puliyoor.
2. Vennikulam.
3. Kuttoor.
4. Chithirapuram.
5. Marangattupally.
6. Madathuvilagam
7. Fort, Trivandrum.
8 Perumkadavila.
9. Kanjaveli.
10. Mukundapuram.
11 Pattazhi.
12. Valakom.
13. Kottathur.
14 Vellicode.
15. Arakulam.
16. Eamamangalam.
17. Shertallai Cutcherry.
18. Thodupuzha East.
19. Thalkattusserry.
20. Manjapra.
21. Pandikad.
22. Makaraparamba.
23. Edakkara.
24. Thekkumuri,
25. Pullikkal.
26. Chengathara.
27. Kakkodi.
28. Thiruvambadi.
29. Vellamunda.
30. Kayyanna.
31. Erdingal.
32. Kunnamangalam.
33. Kurumpathur.
84. Ananthavoor.
35. Naduvattom.
3G. Thanalur.
37. Ozhur.
38. Athavanad.
39. Erumappatty.
40. Ku«feoor.
41. Annimanada.
42. Kumbalam.

43. Thaikkattuk#ra.
44. Kuxnbalangi.
45. Angamali South,
46. HMT Colony, Kalamasserry.
47. Mattancherry LSG SO.
48. Udma Kannad.
49. Kakkanisseri.
50. Iringam.
51. Chemperi.
52. Mudalur.
53. Thalayad.
54. Vityanagar.
55 Chengala & Muliyar.
56 Ramanthali.
57. Edacheri,
58. Ponmeri.
59. Peringathur.

Scheme to bring back Indian  Scien­
tists, Technicians and Doctors work­

ing abroad

2381. SHRI MADHU LIMAYE: Will 
the Minister of PLANNING be pleas­
ed to state:

(a) whether the Government  have 
made an  estimate  of the  Indian 
Scientists, technicians  and medical 
doctors working abroad;

(b) if so, the figures, category-wise;

and

(c) the steps taken by the Govern­
ment to bring them back?

THE  MINISTER  OF STATE  IN 
THE  MINISTRY  OF  PLANNING 
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b)  According  to a study 
conducted by the CSIR in 1971, the 
estimated number of Indian Scientists 
and Technical personnel abroad  in 
early 1971 was about 30,000. Of them
6,000 were  Scientists,  15,000 Engi­
neers and 9,000  medical personnel. 
No recent study has been made. How­
ever, according to “Indians Abroad** 
section of the National Register main­
tained by the CSIR, in which regis­
tration  is  voluntary,  about  18,828 
scientific  and  technical  personnel 
were enrolled upto 1st January, 1975. 
About 50 per cent of those enrolled 
have since returned to India.
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Country Scientists  Engineers  Tech. Doctors Total

U.S.A...........................

Canada . . . .

U.K..............................

Germany

Other European countries 

Australia.

&

Newzeland  .  . J
Other countries

• 1

3224

618

1066

377

630

115

300

2616

327

2581

1092

493

69

277

364

34

417

207

84

3o

52

157

2591

49

83

26

60

7088

1136

6655

1725

1295

240

689

Total  . 6330 7455 1188 3855 18828

In addition 374 social Scientists and 
622 persona qualified in Business Ad­
ministration  and  Accountancy also 
enrolled in this Section.

(c) Government of India have been
taking various measures from time to 
time to facilitate the return of Indian 
Scientific  and  Technical Personnel 
from abroad.  A statement  showing 
measures taken is attached.

Statement

<i) Maintenance of a Special Section 
of the National Register (if Scientific
and Technical Personnel lor enrolment
of Indian scientists and technologists
abroad and for the circulation of their
names to all Ministries, Departments
of the Government of India, State Gov­
ernments, Union and State Public Ser­
vice Commissions, Universities, Public
'Sector  Industries and large private
sector establishments.  The names of
such personnel  are published in the
monthly Technical  Manpower Bulle­
tin <CSIB) which is distributed free
to about 3000  organisations all over
India-

(11 > The fJmrn Public Service Com­
mission and most of the State Public 
Service Commis>ions have agreed to 
treat Indian sewntists and technolo­
gists  whose  particulars appear in 
National Register as ‘Personal Contact’ 
candidates for all posts advertised by 
them. The Umon Public Service Com­
mission have also made arrangements 
for interviewing Indian scientsts  and 
technologists abxoad for posts in India

(in) Provision has been made  for 
payment of travel grant to scientists 
and their families who, on their selec­
tion for appointment in research insti­
tutions in India may give undertak­
ing to serve those institution for  a 
minimum period of three years.

(iv) A  package  scheme has been 
approved to attract Indian scientists, 
Technologists and Engineers working 
in Production Units  abroad to come 
back and start their own industries in 
this country, particularly in spheres 
where they may have acquired skills 
in production technology.

(v) Creation *>f Scientists’ Pool  to
provide for temporary placement  of 
well-qualified Indian  scientists and 
technologists returning from abroad.
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(vi) Creation  of  supernumerary
posts in approved  scientific institu­
tions to which temporary appointments 
can be made quickly from among the 
scientists  woi king  and  studying
abroad.

Operation of Prime Minister’s Relief 

Funds

2382,  SHRI MADHU LIMAYE: Will 
the PRIME MINISTER be pleased to 
(state:

(a) whether it is a fact that  the 
Prime Minister has  been operating 
relief funds for the last several years;

(b) the total amounts received in 
each of these relief funds after  the 
coming into force of the Constitution;

(c) the total amounts paid out or 
spent from each of these relief funds 
during this period;

(d) whether these amounts  were 
deposited in the  Public  Account of 
India as required by Article 284  Of 
the Constitution; and

if not, the reason for not com­
plying with this mandatory provision*
of the Constitution?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECRONICS, MINISTER OF SPACE,. 
MINISTER  OF  PLANNING  AND 
MINISTER  OF  SCIENCE  AND1 
TECHNOLOGY {SH RIM ATI INDIRA. 
GANDHI); (a) to (c).  Details of the 
three relief funds administered by non* 
official Boards of  Trustees of which 
the Prime Minuter is Chairman are 
given m the statement attached.

(d)  and «e;.  Contributions to  the 
first two funds ere being received from 
private donore on voluntary basis,  In 
the third fund made up by voluntary 
private  donations, no contribution# 
have been received since 1966.  The 
moneys of these funds are to be utilis­
ed in accordance with the decisions of 
Boards of  Trustees of a non-official 
character.  The moneys have, there,- 
fore, not been deposited into the Pub­
lic Account of  India but have been 
banked with  nationalised banks and 
the accounts are audited by auditor* 
approved by the Ministry of Finance,

Statement

(a), (b) & Cc)

j w  of the Fond Date from which the  Total amourt rccci-  Total amount  sppnt

Fund  came  into  ved if the Fund from  from the Fund from 

being 26-1-50 to 31-1-75 26-1-50 to 31-1-75

prime  Minister’s National 
RelM"Fund  . 3rd November' 1947 Rs. 6,76,17,064-80  Rs. 5̂ 9,02,657-48

prime  Minister's Drought _
Relief Fund  .  . 18th November, 1966  Rs. 2,01,32,850 -38  Rs. 1,90,77*778 96

Prime  Minister’s  Aid  to
Students Fund  .  . 20th Jure, 1952  Rs. 3,67,038-07  Rs. 1,11,547-70
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Recycling Waste

JS88. SHRI 3P. GANGADEB: 

#&Rl ANADI CHARAN 
DAS:

Will the Minister of PLANNING be 
pleased to state;

(a) whether any working group has 
been net up by the Government to go 
Into ̂11 aspects of recycling waste;

(b) if eo, the terms of reference of 
the working group; and

(c) the benefits  likely to  accrue 

from such recycling?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA): (a) and 
(t). No,  Sir.  However, the  draft 
Science and Technology Plan (Volume 
I & II) 1974—79 which, inter-alia, in­
cludes Sector cn “Utilisation & Recy­
cling of Wastes” wag placed on  the 
Table of the House on 26-3-1974. The 
Terms of Reference of NCST Pari els 
on waste utilisation was to define Re­
search,  Development and Extension 
requirements for Fifth Plan period in 
each sector by  associating research 
workers, laboratories, academic insti­
tutions, producers of wastes and poten­
tial  user  organisations.  The NCST 
Panel on Waste  Utilisation includes 
Planning Group on:—

(i) Agricultural and Animal Was­
tes/By-products;

(ii)Industrial Wastes;

(iii)  Community Wastes; and

(iv) Building Material from was­
tes.

The Government cf India has also set 
up the following Committees to study 
the various aspects of wastes:—

(i)  Government of  India  Com­
mittee  on  Urban  Wastes 
(Ministry of Works and Hous­
ing-1972).

(il) Planning Commission  and 
ICAR  Committee on Rural 
Wastes.

One of the recommenda tioos of  the 
NCST Panel is setting up of a Coun­
cil for Waste Utilization to go into all 
aspect® of wastes reclamation  and 
management This is being examined 
by the Government.

(c)  The Recycling of Waste is neces­
sary m order  to conserve  scarce 
natural resources, reduce imports, in* 
crease all round production and pre­
vent environment  hazards  due  to 
accumulation of waste. Wastes can be 
valuable resource for organic fertili­
zer, energy, industrial chemicals  and 
construction materials.

Resource mobilisation by  States for 
1975-76 Plan

2384. SHRI P. GANGADEB:
SHRI PURUSHOTTAM 
KAKODKAR:

Will the Minister of PLANNING be 
pleased to state;

(a) whether  the 1975-76  annual 
plan outlays of some of the States so 
far finalised by the Planning  Com­
mission show an  overall increase of 
Rs. 370 crore over the approved out­
lays for the previous year;

(b) if  so,  whether  these  States 
would have to allocate the extra re­
sources for  the plan out of  their 
budgets through measures for  addi­
tional resource mobilisation; and

(c) whether  larger increases have 
been agreed to by the Commission in 
the case of some States; jf so,  the 
broad features thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN SHUKLA:  (a) to
(c)  The discussion  on the  Annual 
Plans 1975-76 of States  have  since 
concluded, both at official and minis­
terial levels.  On the basis of  these 
discussions, the Annual Plan sfae of 
each State is in the process of being 
finalised.
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Incentive* sought by Foreign Distri­

butes of Films

2385.  SHRI VA SANT SATHE: Will
the Minister of INFORMATION AND 
BROADCASTING  be  pleased  to 
state:

(a) whether the Secretary of  the 
British Independent Film Distributors 
Association has approached the Gov­
ernment  for incentives to  foreign 
distributors  to bring their films to 
India and submitted a proposal in this 
regard; and

(b) if so, the incentives sought and 
the reaction of Government thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  (SHRI  DHARAM 
BIR SINHA); (a). No, Sir.

(b). Does not arise.

Grant of Pension to Freedom Fighters 
from various Districts of Maharashtra

2m SHRI V AS ANT SATHE.  Will 
the Minister of HOME AFFAIRS  be 
pleased to state;

(a) the number of cases processed 
(district-wise) in respect of pensior 
cases of freedom  fighters in Akola, 
Nagpur,  Buldana and Amraoti  dis­
tricts  in  Maharashtra  State  since 
November 1974 (Uptodate);

(b) the number of cases rejected, 
sanctioned and referred back (district 
wise) since November 1974; and

(c) the list of the freedom fighters 
(with their names and villages) who 
have been sanctioned pension since 
November 1974 (uptodate),  district- 
wise?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN)-  (a) to  (c). 
Two statements (Annexure I and II) 
giving the information are laid on the 
Table of the House. [Placed in Lib­
rary.  See No. LT-9102j75].

Allocation of Special Financial Assis­
tance «9 Karnataka for Development 

of Western Ghats Region

2387.  SHRI D. B. CHANDRA GOW­
DA;  Will the Minister of PLANNING 
be pleased to state.

(a) whether Central  Government 
have allocated any special  financial 
assistance to the Government of Kar­
nataka for the accelerated develop­
ment of the Western Ghats Region 
during 1974-75; and

(b) if so, the main features of the

scheme?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
VIDYA CHARAN  SHUKLA): (a).
Yes, Sir.

(b). The schemes for special finan­
cial  assistance pertain to the animal 
husbandry, horticulture,  'igrjculture, 
irrigation, forestry, small scale indus­
tries  and  tourism  sectors. These 
schemes have been formulated in such 
a way that ihey make a direct impact 
on the living standards of the local 
people.

Licences to Small Units in Haryana 
and U.P. for Raw Materials

2388.  SHRI  BIRENDERA  SINGH 
RAO. Will the Minister of INDUSTRY 
AND CIVIL SUPFLIES be pleased to 
state;

(a) whether the All India Manu­
facturers Organisation  have  found 
number of bogus small scale units in 
the country, who obtained licences for 
raw material and  sold them in the 
black market;

(b) if so, the number of licence® 
so obtained in Haryana  and U.P., 
and the value thereof, till the end of 
December, 1974; and

(c) the action Government have 
taken against these bogus units?



209 Written Answers PHALGUNA14* 1896 (SAKA)  Re. B. 0. H. 210

THE MINISTER OF STATE IN THE 
MINISTRY OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  P. 
SHARMA): <a) and (b). We have no 
Information.

(c). The State Governments  have 
been requested 10 deregister the small 
scale  units which  are found to be 
ji©t in existence.

Difficulties In  implementation  of
Science and Technology Plan

-2389. SHRI P GANGADEB;
SHRI AN ADI CHARAN DAS: 
SHRI SURENDRA 

MOHANTY:

Will the Minister of PLANNING be 
pleased to Uate

(a) whether  the implementation 
of the Science and Technology plan is 
not i*unning smoothly;

(b) if so, whether there is resist­
ance to its acceptance even from the 
agencies which themselves formulat­
ed the Science and Technology  pro­
jects for the plan; and

(c) if so, the reasons therefor and 
the steps being taken  to overcome 
the difficulties being faced m its im­
plementation?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
’VIDYA  CHARAN  SHUKLA).  (a). 
No Sir.  Budgetary allocations  for
S &  T programmes to  Ministries/ 
Departments were however subject to 
financial constraints.

(b) and (c). Question does not arise.

Non-availability of Wheel Sets in 
Wagon Industry

2390. SHRI P. GANGADEB:

SHRI ANADI CHARAN 
DAS:

SHRI D. D. DESAI:

SHRI RAGHUNANDAN 
LAL BHATIA:

Will the  Minister of INDUSTRY 

AND CIVIL SUPPLIES be pleased to 
«tate:

(a) whether due to non-availability 
of wheel sets, wagon building indus­
try is facing a crisis;

(b) if so, the reasons therefor; and

(c) whether any imports of wheel 
sets are being arranged by govern­
ment?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  A.  C. 
GEORGE), (a). Yes. Sir.

(b)  and (c). There  has been tre­
mendous shortage of wheelsets due to 
delay in import receipts.  Therefore, 
the wagon  builders had to  cepend 
entirely on My <3, HSL, whose supplies 
are far below the requirement.

12.00 hrs.

RE BUSINESS OF THE HOUSE

MR SPEAKER: Now, Papers to be 
laid.

SHRI N. K. P. SALVE (Betul): On 
a point of order, Sir;  Before you 
enter into the list of business, I have 
to draw your attention to Rule 199.

MR SPEAKER: I have seen it.

SHRDI N. K P. SALVE; Rule 199 
lays down that the statement by an 
ex-Minister shall be made after the 
questions and before the list of busi­
ness for the day is entered upon.

MR. SPEAKER: I have examined 
it.  I know what point of order you 
are raising.

SHRI N. K. P. SALVE:  We have
been violating the rules right,  left 
and cepitre.

THE PRIME MINISTER, MINISTER 
OF ATOMIC  ENERGY,  MINISTER 
OF ELECTRONICS, MINISTER OF 
SPACE, MINISTER OF PLANNING 
AND MINISTER OF SCIENCE AND 
TECHNOLOGY (SHRIMATl INDIRA 
GANDHI): Now it is on the order 

paper.

SHRI N. K. P. SALVE: Such  a 
statement t shall be made after the 

questions and before the list of busi-
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ness is entered upon.  It is my duty 
to point out the rule and now it is 
upto you to do whatever you consider 
proper.

SHRI SAMAR GUHA (Contai):  I
am very glad that you have allowed 
his point of order.  This  should  be 
applied uniformly----(Inter ruptions).

SHRI PILOO MODY (Godhra):  1
congratulate him.

SHRI MADHU LIMA YE (Banka):
I thank you for re-establishing our 
right.

MR. SPEAKER:  That is not  the
question.  There seems to be a con­
tradiction m that.  This is not about 
questions.  This is about the  next 

item.

SHRI SAMAR GUHA: Exactly the 
same thing I raised yesterday.

MR. SPEAKER; You raise wonder­
ful points Of order sometimes.

There seems to be a contradiction. 
Under the Rules such a statement is 
to be made immediately aftetr  the 
Question-Hour.  In  the  Order  of 
Business as it is set under the Direc­
tion end according to which we go 
daily, this comes after Call Attention 
and all that.

SHRI N. K. P. SALVE: Directions 
cannot over-ride the rules.

SHRI JYOTIRMOY BOSU  (Dia­
mond Harbour): I am glad you raised 
it.

SHRI VASANT SATHE (AkolaK 
The rule prevails oveir the Direction.
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MR. SPEAKER: There is no point 
of order.  The order of business, as 
you know, is set as jper Direction 

No. 2 and we ore following that.

SHRI SEZHIYAN (Kumbakonam): 
The statement shall be made after 
the Question-Hour and before you go 
to the business of the day.  It does 
not mean immediately after thti ques­

tions.

MR. SPEAKER: This  has  been, 
settled by your Committee that this 
order of business should be followed 
and we have been following that.

SHRI SEZHIYAN:  After the Ques­
tion-Hour and before  the  regular 
business, so many items come. There­

fore, you take it up after the  ques­
tions but before the normal business. 
There, priority is given to so many 

other items.

MR. SPEAKER: I have nothing to 
say.  If  ̂is immediately after the 
questions,  it may be. There is no 
bar to that.  I ha«ve no objection to 
that but the Direction seems to be a 
little in contradiction of this Rule.

SHRI SEZHIYAN: The rule  says 
‘after the question-hour but before 
the business of the day is  taken*. 
That is before the legislative business 
is taken.  Therefore, it is not immcfr* 

diately after the questions.
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PAPERS LAID ON THE TABLE

Review & Annual Report of Uranium 
Corporation of India for 1973-74

THE  MINISTER  OF  ENERGY 
(SHRI K. C. PANT): I beg to lay on 
the Table a copy each of the follow­
ing papers (Hindi and English ver­
sions) under sub-section (1) of sec­
tion 619A of the  Companies  Act, 
1056:—

(1) Review by the  Government 
on the working of the Ura­
nium  Corporation of  India 
Limited, Jaduguda, for  the 
year 1973-74.

(2) Annual Report of thci Ura­
nium  Corporation  of  India 
Limited, Jaduguda, for  the 
year 1973-74 along with  the 
Audited Accounts and  the 
comments of the Comptroller 
and Auditor General thereon

[Placed in Library See No LT- 
9083/75]

Notification  under  Industries  (De­

velopment and Regulation)  Act, 

1951

THE MINISTER OF  STATE  IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  A  C 
GEORGE): I beg to lay on the Table 
a copy of Notification No. SO. 107(E) 
(Hindi and English versions) publish­
ed in Gazette of India dated the 21st 
February* 1975, rescinding the Com­
mercial Vehiclcts (Restriction on Re­
sale) Order, 1974 issued under sec­
tion 18G of the Industries (Develop­
ment and  Regulation)  Act, 1951, 
[Placed in Library.  See  No. LT- 
9084/753.

Statement re- Delay in laving 
Notification

THE MINISTER OF  STATE  IN 
THE MINISTRY OF INDUSTRY AND

CIVIL  SUPPLIES  (SHRI  A.  P. 
SHARMA): On behalf of Shri B. P. 
Meurya, I beg to lay on the Table a 
statement (Hindi and English ver­

sions) giving reasons for delay in 
laying Notification No. S.O. 273(E) 
published in Gazette of India dated 
the 29th April, 1974. [Placed in Lib­
rary See No LT-9085/75].

Notifications under All India 

Services Act, 1951

THE MINISTER OF  STATE  IN' 
THE MINISTRY OF HOME AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
DEPARTMENT  OF  PARLIAMENT­
ARY AFFAIRS (SHRI OM MEHTA):
I beg to lay on the Table a copy each 
of the following Notifications (Hindi 
and English versions) under sub-sec­
tion (2) of section 3 of the All India 
Services Act, 1951:—

(lj The  Indian  Police  Service
(Fixation of Cadre Strength) 
Second Amendment  Regula­
tions, 1975, published in Noti­
fication  No  GSR  223  in
Gazette of  India  dated  the 
22nd February, 1975

(2) The  Indian  Police  Service
(Pay)  Second  Amendment
Rules,  1975,  published  in
Notification No. G.S.R. 224 m 
Gazete of India dated the 22nd 
February, 1975

(3) The All India Services (Leave
Travel  Concession)  Rules,
1975 published in Notification 
No GSR. 225 in Gazette of 
India dated the 22nd Febru­
ary, 1975.

(4) The  Indian  Administrative
Service (Fixation  of  Cadre
Strength) Fifth  Amendment 
Regulations, 1975,  published 
m  Notification  No.  G.S.R
226 m Gazette of India dated 
the 22nd February, 1975.

(5) The  Indian  Administrative
Service  (Fixation  of Cadre
Strength)  Sixth Amendment



Regulations, 1975,  published 
m  Notification  No.  G.S.S
227 in Gazette of India 
th6 22nd Feoiuary, 1975

(6) The  Indian  Administrative 
Service  (Fixation  of  Cadre 
Strength) Eighth Amendment 
Regulations, 1975,  published 
in Notification No GSR 228 
in Ga/elte of India dated the 
22nd February, 1975

[Placed m Library. See Ns> LT- 
9086/75]

^Central  Excise  (4th  Amdt j Rule* 

1975, Notifications under Customs

Act, 1962 and Central Excise 

Rules, 1944

THE MINISTER OF  STATE  IN 
THE MINISTRY OF FINANCE (SHRI 
PRANAB KUMAR MUKHERJEE)  1 
beg to la> on the Table—

(1) A copy of the Central Excise 
(Fourth Amendment)  Rules, 
1975 (Hindi and English ver­
sions) published in  Notifica 
lion  No  GSR  67(E)  in 
Gazette of India dated  the 
1st March, 1975 under section 
38 of the Central Excises and 
Salt Act 1944

rt.2) A copy each of  Notification 
Nos GSR 124(E) to 136 (E) 
(Hindi and English version̂) 
published m Gazette of India 
dated the 1st  March,  197=) 
under section 159 of the Cus 
toms Act  1962 together with 
an explanatory memorandum

*(3) A copy each of  Notification 
Nos  GSR  65(E)  70(E) to
8UE), 83(E) to 118(E)  and 
121(E) (Hindi  and  English 
versions) published in Gazette 
of India dated the 1st March, 
1975 issued under rule 8 ol 
the Central Excise Rules, 1944 
together with an explanatory 
memorandum

[Placed m Library. See No LT- 
M87/75].

Papers Laid.

Notification under Delhi Sikh  GtmJ 

dwaras Act, 1971

-HE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F H. MOHSIN); I beg to lay 
on the Table a copy each of the fol­
lowing Notifications (Hindi and Eng­
lish versions) under sub-section (4) ot 
section 39 of the Delhi Sikh Gurdwaras 
Act, 1971,—

(1) The Delhi  Sikh  GurdHWa 
Management Committee (Co­
option of Members) (Amend­
ment) Rules, 1975, published 
in Notification No, F 18/33/74- 
Judl in Delhi Gazette dated 
the 25th February, 1975

(2) The Delhi  Sikh  Gurdwaras
(Election  of  Prt>-tempore
Chairman,  President,  Other
Office Bearers and Members of 
the Executive Board)  (Am­
endment) Rules, 1975,  pub­
lished in  Notification  No
F l8(29)/73 Judl (n) in Delhi 
Gazette dated the 25th Febru­
ary, 1975

[Placed m Library See No LT- 
9088/75]

Wagon Breaking  aid
Racket (CA)

hrs

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Reportfd wagon breaking racket in 

Koderma

SHRI B V NAIK (Kanara)  Sir, I 
call the attention of the Minister of 
Railways to the following matter of 
urgent public importance and I re­
quest that he may make a statement 
thereon —

‘Tfte reported  wagon  breaking 
racket in Koderma involving politi­
cians and RPF personnel swindling 
railways to the extent of  Rupees 
Five crores ”

THE MINISTER  OF  STATE  IN 
(FHRI MOHD SHAFI  QURESHI): 
Sir, a scrutiny of the crime reports 
received from tbr Eastern Railway as

MARCH 3. 1975



,iso other source information had in­
dicated that th©  incidence of crime 
igainst booked  consignments in the 
3rand  Chord Section of  Dhanbad 
Division of th© Eastern Railway was 
requent.  A team from the  Central 
Zirime Bureau of the Railway Board 
vas deputed to make confidential en­
quiries into the matter and they also 
sought help from the Bihar CID and 
other State Police authorities. The in­
formation was developed further and 
on February 28, 1975, searches  were 
conducted at seven places in the rail­
way quarters at Railway Station Ko- 
derma and in Jhumri Talaiya Town 
of Bihar under the supervision  of 
Superintendent of Police, District Ha- 
zaribagh, and an Assistant Security 
Officer from the Railway Board.

The main party of the Central Crime 
Bureau, Railway Board, who had made 
preliminary enquiries and  organised 
the raid is still working in the field 
on this case and full deails of  the 
aevelopments thereof are  not  yet 
known.  However, on the basis of in­
formation so far received in the Rail­
way Board, the facts are as under:—

As a result of these searches, some 
property suspected to have been stolen 
from the Railway, cash amounting to 
about Rs 1,05,000/- and some papers 
were recovered and as a consequence 
thereof, three Rakshaks of the Railway 
Protection Force and one other rail­
way employee were arrested.  One 
more railway employee wanted in the 
case is absconding.

Government Railway Police, Gomoh 
(Bihar) have registered  four  cases 
under Section 414 IPC and  Section 
5(2) of Prevention of Corruption Act 
and are investigating the same. A case 
under Section 3 of the Railway Pro­
perty (Unlawful Possession) Act has 
also been started at  R.P.F.  Post, 
Gomoh, and is under enquiry.

Since the whole matter is under in­
vestigation by the Bihar State Police 
authorities and the papers etc. seized 
will require a detailed examination, it 
would be premature to say anything
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at this stage about the alleged links 
of the wagon breakers.

Separate statistics of losses incurred 
at Koderma Railway Station are not 
readily available.  However,  during 

the period from January  to  October 
1974, 1219 ca&es involving a loss of 
Rs. 16,37,098/- were reported from the 
entire Dhanbad Division.

SHRI B. V. MAIK: Sir, what we 
have listened to in the reply and the 
most operative r'art as usual in res­
pect of almost all replies to the Cal­
ling  Attention Motions is that  it 
would be premature to say anything 
at this stage about the alleged link of 
the wagon breakers.  Whatever has 
been seized, will need a further  de­
tailed examination. Before I go  to 
the subject  proper, I feel that the 
very utility of tb<? Parliamentary Ins­
titution is in o’’der to expose these 
rackets and give them as wide a pub­
licity as possible so that culprits are 
afraid of the due process of law; in 
due course of time, under Sec. 414 
of IPC we can book them. After they 
book the culprits, if the magistracy 
accepts the contention of the prosecu­
tion, there is 1  maximum of three 
year’s  punishment and some  fine. 
Since it is in the interests of  both 
the  Government and  the Railways 
not to say the least about the oppo­
sition, that the Parliamentary  Ins­
titution is at least not made inarticu­
late, I would perhaps request not only 
the Minister for Railways but all the 
ministries concerned to come out with 
a frank clarification involving all the 
fact? at their command.  After all. the 
proceedings here are protected.  By 
making these general observations, I 
would also like to submit to you (hat, 
according to the Railway Convention 
Committee Report for the year 1971, 
thefts that took place in 1968-69 were 
of the order of Rs. 35 lakhs; in 1969- 
70 they were of the value of Rs.  39 
lakhs; in 1970-71, they were of the 
value of Rs. 110 lakhs but, in 1971-72, 
the value was of the order of Rs. 127 
lakhs. I do not have the figures for 
the year 1972-73.  But, at the time 
of presentation of  Railway Budget, 
the  Indian  P̂ilways  Report
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(Shri B. V. Naik.)

• was also submitted which showed how 
much of thefts had occurred in the 
Railways in the consignments booked 
In the year 1973-74, the thefts involved 
an amount of Rs. 2.39 crores nearly 

Us. 2.40.

This is only in regard to the thefts 
which have been classified as thefts. 
Over and above that, during the year 
1973-74 out of the  railways  gross 
earnings of about a thousand and odd 
crores as much as one percent of its 
total gross revenue goes to pay the 
icompensation claims, most of  which 
will be accountable on the basis  oi 
'thefts, pilferages and wastages  on 
transit  In 1973 74, the railways settl­
ed the claims worth  Rs. 6,62,513/-. 
The compensation that was paid to the 
people who had booked their consign­
ments and the 1o*k on railway pro­
perty as well as the loss on revenue 
earnings on consignments amounted to 

Rs. 13.50 crores.

We can now see the dimensions of 
-the amount of the goods lost in transit, 
goods missing in transit, railway pro­
perty stolen and the pilferage that took 
place.  All these could be understood. 
The worst part of this racket seems 
to be by the so called guardians  of 
law the Railway Protection Force, the 

constables, who are expected to pro­
tect the railway proprety have shown 
themselves as the criminals—I do not 
want to use any other w ord — involv­
ed in thefts.  II the guardian of the 
law is risen to such a level,  what 
punishment are you going to provide? 
Section 414 provides for three years 
imprisonment.  But, if the magistracy 
is in a generous mood, it may be two 
years or even two months, unless they 
are going to be honourably acquitted. 
Under the circumstances, it is a shame 
,©n the part of the Railway Protection 
Force and for the R ailw ay Adminis­

tration to entrust the investigation to 
some of its own personnel who have 
"been taken on loan from the Home 
Ministry as trial authorities for in- 
«vesti -ition of the railway  protection

forces involved in this case.  Why is 
it that we cannot commission the CBI? 
There i® one more reason  why the 
highest authorities in the CBI have to 
go and investigate because it is not 
only the guardians of law but it is also 
the politicians—-the guardians of de­
mocracy—who have been involved in 
this.  This is the most shameful chap­
ter.  I would like to know whether 
one of the Members belonging to one 
of the parties in this country and  I 
do not think I would be erring on the 
wrong side if I say  Mr.  Chander 
Shekhar Singh belonging to the Com* 
mumst Party of India has been sus­
pended by his own party.  I compli­
ment the party.  Under the circum­
stances, let the country know  where 
the crooks are hiding and let action 
be taken against them.  I would like 
that in  future in rackets of this kind 
the Railways should come out  with 
more facts. You have inherited bureau 
cracy.  I suggest instrumental revolu­
tion and changes in our system.

I hope the Railway Minister would 
accede to my request for intervention 
of CBI at the highest level to probe 
It in details because as the Paper savs 
the racket is not of one lakhs  but 
worth Rs 5 crores.

SHRI  MOHD  SHAFI  QURESHI* 
Sir, judging from  the  information 
which we received from various rail­
ways, we noticed an upward trend of 
pilferages and thefts more especially 
on Gaya Gomoh Section.  So.  the 
whole job was entrusted to the Central 
Crime Bureau of Indian railways.  It 
was done in November and in Febru­
ary when raids were conducted it was 
found that railway property was re­
covered from some railway rakshaks. 
We have also seizêT certain documents 
but it is rather premature for me to 
say whether we can establish any link 
between the persons  whose  letters 
have been seized and rakshaks who 
aave been held responsible for steal­
ing railway property.  The  rakshaks 
involved are one Mukti Nath  Singh 
from whose house cash worth  Rs. 
89,257/-, two bags of wheat, one bag
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*0»f rice and <me tarpaulin  bearing 
•.railway  marking  all  suspected  to 
fcave been stolen from railway wagons 
were recovered.  Another is  Shiv 
Kumar Tiwari from whose house cash 
worth Rs. 1900/- and jewellery roughly 
of the value of Rs. 5,000/- and registra­
tion documents and ignition keys  of 
-one Ambassador car  No. BRH 275 
were recovered. The car registered as 
taxi in the name of C. S. Smgh has 
been seized by the police as It was 
parked outside the railway quarter of 
rakshak.  The registration of the cal­
ls in the name of one Shri C. S. Singh. 
Another  Rakshak,  Ram  Lakkhan 
•Sharma.  From his house, cash worth 
about Rs. 3404 was recovered.  Then, 
a cabin man.  From his house, some 
•empty packing materials bearing rail, 
way marks were recovered suspected 
of having been stolen from the goods 
shed, Kotlerma.  Shunting  porter, 
Parmanand Tiwary  From his hoû-e, 
railway hand signal lamps suspected 
to have been stolen from the railway 
premises have been recovered.  The 
RPF

SHRI B. V. NAIK. What is the full 
name of Shri C. S. Singh7

SHRI  MO HD  SHAFI  QURESHI:
I have given the information.  In the 
registration document which the Police 
have seized, the name which has been 
entered is C. S. Singh.

Sir, as the work has already been 
taken up, not now, but in November, 
by our own investigation bureau, we 
do not think it necessary to bring in 
CBI at this stage because the State 
Police and the State CID are  also 
helping the RPF in tracing these cul­
prits.

Sir, then, certain documents  have 
been found.  There is one letter which 
~was addressed to Mr. Chandra Shekhar 
®mgh by the Minister of Railways. I 
<io not know the contents of the letter 
but that letter has also been recovered 
r̂om *he house of the Rakshak. These 
''are the facts of the case.  We have 
n̂othing to conceal.  These facts are
ere-  Whatever further  documents

are needed by the investigating autho­
rities, those will be made available to 
them.  At  this  stage, I would again 
repeat that there is no question of in­
volving CBI in this case.
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#?3R ftrf *?T ̂ft *phV qTft if % 5ft, ̂ T 

*t 3CTPT =fft  cr̂rsft'tf 11

«ft 9T«i ̂ tyfr: ?fm:

 ̂  sTRT t  ̂ arrf vft  ̂  feTpft 

nf |, sft TOTT vftx tpFTT - if 
«ll+fl ?r̂> finft ̂ 2̂  % ?T̂T ̂Ft ̂t % I
^FT 5Tf ̂+)'t>d ̂ f% ̂   T̂3T*?T

if w 1T f̂ T *PT  5lk STTift d«J<fîll 

it̂ % f̂T3? s»if) ̂ j® ̂njrT ̂*rrt firf̂ sr 

?n̂ r ft p  t, f̂ra- r̂  ̂  «ft 

"̂?w t   'jft % ̂ rlw snf ̂ t

«JT 20-3-74 Wt 3TO  cRT 5Tf̂ T̂ T̂
^ tt t̂̂ et>i4«iî f̂̂t ̂t f̂fr  ^

 ̂  ̂TT̂r ̂ f̂ ̂T <TPTT  % d«j«n 7 

fjfEJT  I  3  % 3TR" ?tfRT

R̂T vNlX f^ «ft %  Hi<al t%?T if 

fk̂TT ̂TTT ̂   <tiWl̂l Ĥt «Ft I tTf 

3ft T$F$ t  % fWFR ^

% ̂ ^  ̂ft  if  U ?ft  f«

«Tff % ftp*  fT?RF)T ft̂» ferr 3TR I ̂ ft 

f% ̂ T ®Ft *Ft3X̂TT ̂ fT'Ji<it  *̂̂1

WT, R̂T T̂Fnft̂T T̂ĉ?T t̂ VHTR I 

T̂TTT  *pf̂t % ̂tW  S  I  ̂ I ?ft

4\£<m if ̂ t  5nT2r «ft̂:  sfrt̂ r

r̂r «rr  ̂ fen w

î R   ?fmf ̂ t ̂ TTTTTT % T̂̂: 'jTRT 

*TfT I

âr TT ?rf̂ T  % ̂?r 9Pt 3-8 74 

3pt ̂fcT f̂ r̂r :

3807 LS—8,
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[Shri Mohd. Shafi Qureshi]

“Please refer to your letter dated 
20th March 1974 regarding the reten­
tion of  Rakshak Shri  Sheepukar 
Tiwari,  Ram Lakan  Sharma and 
Muktinath Singh at Koderma. I had 
the matter looked into and find that 
according  to  the  reorganisation 
scheme which came into force with 
effect from 1st  November 1973 no 
staff is to  be postod at  Koderma 
The RPF staff at Gujandi is  how­
ever detailed for duties on rotation 
bâis at roadside stations including 
Koderma. Though the above named 
rashaks arc attached to  Gujhandi 
outposl.  they  are  provided  with 
quarters at Koderma and  such 
there should be no difficulty in +hc 
education of  their children  The 
counter court cases can be pursued 
by them while remaining at Gujandi 
which is not far from Koderma,”

This clearly shows that the Minister 
did not agree to his request to trans­
fer them back to Koderma but he said 
that they could get the oducaHon of 
their children at Gujandi  and other 
facilities they have asked for can be 
provided  Subsequently  when the 
representation was  pressed  by Mr. 
Singh and the plea was taken that the 
employees' children were  studying, 
orders were issued that their transfer 
should be stayed in  view of  their 
children's studies upto March 1975 or 
the cases were finished, whichever was 
earlier.  There is no favour shown to 
any person.

I have said that the hon.  Member 
who had been pressing the case of 
these employees happens to belong to 
a particular party; it is not to say that 
the whole party is  bad.  I am  not 
saying so.

SHRI  PILOO  MODY  (Godhrs): 
You also come to the game conclusion.

SHRI MOHD. SHAFI QURESH:  I
say that it is rather premature at this 
stage to establish a link between Mr. 
Singh and those rakshaks.  The reco­
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veries have been made; the documents 
are there; nothing has been concealed.

fast :  *TTft m

%

sft iga nra srcft Ŝft :

fif whi, s'trt  f 1

*r-j (srfaT)  wsra

srnr *r

Mr  tt wpt qrr 

it r fa  srV

 ̂  ̂ 1 fa

It#?: rti 3 nr & r̂FT f̂ %Fr

? 1 wz  fâ

TT 5TFTT I 5*T affff

SR7p?T nfr ̂ mT I  I

TT-fr fa f3R-  37TT

0itt 5titt w  ?rV fsr?r ~<ft f ™

fatfT W # 'TT’T  ̂ vTF5 ^7 *t

vfm; sft fîrr 1  srnr k  ̂ £ 

fa c5Rcprt *r cht

f?r 1 (> wrm w?  t̂ttt

I 1  ?ft  ̂  r̂r ftrrr 1

tefrcr 1G "TFsT 37  T m  ̂  I

?ft cr̂rftsR 15 srrar ̂  «rt ̂rtft 

cf̂rgr jfift 1  *t wr ̂ t̂ r % 

xtî t g fa w  sre ̂  wttt  m mr

% q̂sr w  % stwtt

%  ^ "Erĵnft ̂rt ^

sftfâ rrr  r̂wrt 1  ?ftr̂fn4

«Tg<r TTTT TfTH 'aft  «fint % qro «rr

it m  ^ ̂  few nrnt

«At w  ̂   t̂t w  fft̂t %

WFT it  ^

srt t[̂ T̂cr ̂  ̂  ^

VffT | fa VPWTS xftr  Wf

m I, rft   ̂ *pt  ?ft %m
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wr«T n?fa*r, w  ff f tnr fom

%  FfFFFF % F3HFF TT Ft FTF 

|  ?  siftr  fsrfR % $rtr tt?: for

 ̂̂  fsnrr tfr f! FFrTrfr Ft 1

cttf ?ff m i<Tf % ft fftf f̂rr

 ̂ Sf W=FFT %7  FT TF'F FFTF I 

FT Ff  FFTFT IV FFF FF*FI  TT FfeT

ftft qrfer f̂ rr ftft

| wtr f̂nr «p* r̂rwr tfo, ft Tfr̂r 

mfbrr p̂ffcF f ff f^tf fff f t f

T̂ Ft̂ FFF FT̂ FFTF ^TrTTt̂ T

ftft gsfR jwir̂r ftt sf ft ? ft 1 ff 

ŝ 'tf *ff srm̂ fftft i  ff f f?t 

fftsf f th ft fs ftft  ̂ ft 1

ft Ft ftf ̂ ?  $  firm Ffr f  ?-

7T  frF̂ tt 1 t tiff f tst

?r ^ ft fr *prr f?  iRt ftf  (t 

■̂nrfirT qrf̂ 3r fFF ftf!   ̂f 

TIFF Fpfl tt ft TFT ftft ft

*it  r- -4 a (=FF̂ FT?7") 

FTF CTTT Trf irr I

f»rfr  ftf  *ff  T̂ Ffr̂   fpt 

 ̂t?f ?■ fr fa7 f 7* ̂ srrr r
FTFF̂' TrTFTF *  %F FFTF fTFT I  FT 

sttf srri f£  FrFnft F#r  f  ̂ f 1 

tffTF ft ̂7 ftff ftt ft t̂ tf faFFT 

f ffftt srt ffftft Ffr frFr ftft 

t  rrrrF5' «rr*i f ff f FP" 

q̂r nr mr ftftf t ft̂  f frt (-iffYf

 ̂  jpfcfr  F̂T  FTFT ?  7 FT ifi FF 

SfFT̂r lri - »P7 ôT rrf̂T̂T

opener it; 5=1 FT % 5TI ‘̂ T  T̂TT ̂ 7 »lf 

«ft  WT  5r  T̂Tjg %qT f-

sn% % f̂FT  3R3TT  TT T7  T̂ T 

ipTT fr TTcf or TT̂T̂, nr rrf- 

srr T̂TFTT ̂FT T̂T ?

m fr tor ?t̂ ft w t  %

ĉ RT T̂̂ F f fT W  F̂RTrf %

«rftFT Jrf̂fF 

m% ̂ r̂fr Vi #w  «rr 1 wf̂-

f̂ : Tr€f % Ft t*t  tf T̂ r̂ gr 

*Rt fVTFT  ferr  5#fTF  5TPT vfFTT *;

gr§T ?rr?̂ T̂ t t?.

5TTTFR WFT tt STTT F 5PTf  F -̂ 

 ̂ fw  | 1  3ft ?RW

fF % WT "̂ | I  T̂FfîFZ Flff % 

TFT TOFT trsfire  ̂  t̂,

 ̂  FTFI TT fcjsrr I FT WT IF ̂T 

TTWT WFT TT W TFFJfr F FTF  | ?

«ft W?  fFFF ' FFT F7T  FFTJ’F 

FFF T7 FTF  'FT 'SFn'F I  FT̂T TT FTT

r 1

>sft  ■iFjT ̂f  F r̂ mf- rr fft 

?tFff 1

FF fFFF : F?T I  FT FFF F^F 

FT FT7" FFT F?F TT F?*F FT̂ IRJ? 

feT % F̂T TT FTF  ̂STP- 5 FTFF 

FT̂ T F F'̂IT r\w TT T  fjlfFTF FFFF 

FjfT fFFT  I  IF TT n\ f̂ FT f  ̂ 

FTFF FTf̂FT TT I  5>T I  I  F? fF 

TT F^FT  FTFFF t,  P̂S?MlO  TT 

TFTFfF f 'TT  FK Ft̂ F OTP?FT 3ft FF 

FTFT TT tFTTF FT I  3tT FTF  |  I

FF fFF fFFTTt TT FTF F 

fTFT, FF f̂ FtfT  T FTF F FT ?T̂t 

FFFFT ?TtiTTFFTfTFFT I  T̂TFFt3 

?T2T frfer Fli fFFRt I  (®FF«TTf) 

Ff ̂ TJF̂ffe  FT I  TF T FTF FTFT 

f̂T̂T |FT FF FTFT FFT, fFF F F̂fTF 

F̂ T FT fT fFFFT W  ?TF TTFT FF, 

*t FF% TT FFTF | %%F F̂ FT  FTT 

FtFFt FTT T̂FTTF T̂ T̂T t, FF Tt 

F̂FFTFt  TF T T̂FT̂tr |  ̂ofTTFT 

FTfFT | fT m  Ft FK ̂ F fFFRt TT 

F̂FTT 3̂5 FFF FF̂FT % ?FTF %
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«ft F̂sr*! \t  ft ?rf|f 

?r̂r   ̂1 %

ŵ rrr w  srV ̂   forc, srwrer

~̂T5*T, f% ^ TfT̂ TR t ST> l̂fTr 
ft*R*W5? <$\ St̂T  q; f̂Tr t̂T T̂

1̂ <r  ^

 ̂ ft T̂rarr  *r tpm̂ m  r̂ ft

f̂tcT f̂t̂ ft̂  ft ,

fffft TO ̂  t, WIST ̂ T̂r, fa

■m  tt W' ’# RT

% r̂r 7TTf2TT I *T3T R̂T 

I fgpT wn- 3fTT fT3TT  ?r̂ T

ft| 1  3? OT’T qraf wrr ft*̂rr | 1

fF*TT pcft̂TT  3RrK?T %ir, TT ̂ T *TT
 ̂  f. %f%R- ftrr ̂rr̂r

1snft % *tst  ^ ̂tptt  ̂ tft i 

wrsr qffisre,  sr© r̂rfo sfto

mfST *»ft % I ft ftt ̂  ft Tift |TT | |

ĉq'Of * ?ft?nj ;t7Tf; % fjTRPT 

 ̂ 1 % JFrrf̂r

* *t mfsp ft t?t ̂t q?,ft ̂rr % *ftT 

3T  fft *jfr I

«ft *T| ftmft : £ H3T5T ̂  FfT g 

fftr *PTT Hf ̂IM'+'TTt ?TSt f

Questions are asked to elucidate a 
matter under discussion.

$ w?rr t  ?tpt  ft  fftr wr

r̂ % «F?r?rr?̂ qfttjr #7̂  ft ftter

jjt  jrrrTR' ftr fwr f sftr 

st in̂ft̂r *nferr  w r '-fr *rsw< 

fft̂ *rt srt ft sftr ftt

tTV̂ft̂T wt €r TO t Tft % gfi 7f%?T 

WfMWV ̂ T?r irf I  I

r̂ ?n̂ =#jfr % <rrt ft mwrrt

t  TO ft  srfapr 5TFRT I fr ftTT

3ft fsrf̂ r̂ «frr ̂ rr?r fc, w  ̂   *rro

*Pt «ft ft # I

wjjw *ĵt?ir • ?rsft «r|  wr ?

aft ^nrosTOtf̂ fft: ftv̂ r ?f?TW 

sqŶ, W  f«p ft?r T̂ft <ft *P?5T t, 

 ̂  » srnft m? wM ft ̂  srrfr ̂  

r̂r̂ ft ̂ptt f?rr | % f® grw

ft  SR?ft irr Tjft %t f5R- if ̂rrmrT
»̂ 5Fr ̂ft TOT  IW | TTT ̂rmrr | 

Iftftr ft ft  JTm,  ffT f̂RT ft TOT

stftt %, f̂ T ̂  TpFff to t f, %f\r. fsrw 

ft  t̂ ̂fTR- ftt #, ̂ r ft ̂  ̂ftvj

?«tfT»T f̂t t f*P 19 73-74 ft  ̂ TT

10 w r ¥t f̂rj fri $rtr m: ̂ tft

k; *T*fT W? <FT IT? ̂fp> l H fTP? F?ft

t̂?t*Tf«rtT??Tft̂ f̂t fprt̂r ftt 

«rrcr  ?t»a?ft t f̂  STiTnr % fefr ft,

r̂frRT ĵ dM ‘TT qtfV?TT  ft T̂fT

^Tt »T| I »̂T ft ̂T?T «Tjf £ f% r̂ TWft 

gft ft ft ̂hc fr   ̂ ,«̂!rft

t£,  ft  «f ,T fiFRT T̂r ?ftT W

t-it  «n,  ̂ft *r   ̂ t̂ht

^dl I

«ft  fft1̂  : -3mt

*Ptf3nr 1

«ft  5P?fr  ¥T5Tt : ft m&

 ̂TfT̂ , ?m ®ffft *Tf I „  .  (n w w )

«i> m  TW?T ?r*rf ( strtt )  : w

fTT̂ % STTTfT snrr ?PTTft T̂ft, ?ft 3TTT 

T̂R- TORft I

«ft  m t t̂5ft  *̂r it srfa

# t *fa f® ̂ T̂ft̂T  f%ft f I

r̂m f̂t *̂tpt  t#  T*rft *ftr

far̂ R fttofirfofto «rtr fiTrr f̂arsr 

ft  fTVifeff  WScT  f%ft  11
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m mm   «rr  qrrfepr 

%% m  f*m 1   ̂ *tt far

«ri'̂eOfd'*HH q>T f?TsP’ 5ft T̂% T̂RT

f  T̂*f ?PT  ̂ 3̂T %

fo# TtVfo «fto tfTf* % aptf 50RT ftrsfY 

fafiregg  eft ̂  fcnu | sflr ?̂r

t*srr f%  5SRT J ifhr sft wihsT fof

gft apT ?̂r  prr qw ^ snf̂ r̂ 

*tV̂5 f, &wm smn fen g*TT 

*i<jfl srt ®pV ?i <.Hi ?t, ?rf̂r snw q?t ct «.w< 

«r?t qr fotwz §*t fc1 *v$t

tt'Wfl'T <T»*ri”:wj i % *1̂ Ml+t

*r$r t  qr̂TT ft? anq5t sft sTq̂Rsr

(------

«ft *% fa**:  sft *t

11 qn̂rr? qref % hsft 

% sn* *r srTwrrr |  qrrâ % 

wrTt % *rr̂ $f q̂r f f%  qT?r 

r̂mnt ̂  11 %

trqr fqfror *ft f I

JT̂RR" STqft  : 3R wnq̂t

t̂Rff qir? % 11

«ftr #T* faqw : *T?T q?t fepf %, 

srrq q̂rq̂ Tt if f t f*r q?fr r̂fr

 ̂ % * «TR% oCTT wk 5T S?T% 3̂ R I

weerw  : STPT sffa Jf WPT

qr̂ 5nr̂ & <ftr *r tsr ftoT t

•T <3f!JT I 5ft f*¥4t»%qT. ft+*T jfjl̂lT I

=̂r% st, ŵf fmt tz ?FFfr f fort 

1

*ft *££**?*  «RT̂ : 3ft 3W% r-

**r W  n*t &  from anqrmr 

% r̂nir qr ?tr% xw 1 

 ̂ m q? wrmr «jt f% «ry 

w »rt % ̂ wr n̂rr | ft*

r̂ sit ̂ftft gtrft f,  q̂ ftnrr mi 

 ̂ ftqn1 3n%, q̂ft

r̂fq̂r t̂t wtt % f% iinwi' 

ftWFft q̂T I iftt *F%  ^

'5®TRT f̂ qyft t I

«r  ?r̂ f?r :̂ im  «nqr

wrtr 11 irt sit sr̂ «r, w r 

J*$f f̂rr ?fk  3Fqr irWfrr wcrr 

*m 11 ^ %5Rf «rt fsr 11 «rrr %■ 

*f*n? ?r̂r  qi%  |  crnr

#»ra ?t aR H  3-ttt ?rWt̂T

t?

SHRI B. R. BHAGAT (Shahabad): 
Sir, I rise on a point of ortter.

MR. SPEAKER:  No point of order
on a Calling Attention.

sf) 3R?qr fw : =̂T qrT *rT

mix ̂   jfrr I
 ̂ •

SHRI B. R. BHAGAT;  It is not on 
the Calling Attention.  I say that the 
House is being conducted against the 
rules. That is my basic point of order. 
You have to listen to this.

MR. SPEAKER:  How is it that the
House is conducted against the rules?

SHRI B. R. BHAGAT:  How can I
explain it unless  you give me  an 
opportunity?  As you know, I am not 
in the habit of getting up and raising 
point of order every now and then. 
Sot I am sorry, you said “No”.  Rule 
197, which deals with Calling Atten­
tion, says in sub-rule (2):

“There shall be no debate on such
statement at the time it is made."

A member can only ask a qucstioh.

SHRI JYOTIRMOY BOSU:  Sir, are 
you allowing this point of order?

In the past, we have many instances 
where brief speeches were made... 
(Interruptions)



MR. SPEAKER:  He is already On
a point of order. I am not calling you.

SHRI B. R.  BHAGAT:  The  rule
clearly says that a member can only 
■ask a question with the permission of 
the Speaker.  According to  me, my 
hon.  friend, Shri Madhu Limaye, did 
not ask a question.  He made allega­
tions against the whole party, the Con­
gress party----

SHRI  MADHU  LIMAYE:  Not
against the whole party.

SHRI B. R.  BHAGAT:  He  said,
there are two Congress Members, one 
Member from Bihar and one leader... 
(Interruptions)  He was  asked to 
give the names.  He said, “I will not 
give the names.”  He was  making 
allegations against the  entire  Con­
gress party and,  particularly,  the 
Congress  Members  from  Bihar... 
(Interruptions).

My point of order is that in the garb 
of a question, an  allegation is made. 
I am sorry to say that the Minister 
also ignores that. He does not answer 
whether it is a fact or  not.  So, a 
doubt has been cast on all the Con­
gress Members of Bihar. You, Sir, as 
the Speaker also, keep silent about it. 
It is the duty of the Speaker to see 
that the honour and  the conduct of 
Members is  protected.  Either  this 
question  must be  cleared  or Mr. 
Limaye should withdraw the allegâ 
tiara.

SHRI JYOTIRMOY BOSU:  Sir, to
my utter distrust, I notice that a right 
which you have perpetually denied to 
Opposition spokesmen without excep­
tion almost, you have allowed that to 
a Congress Member.  Not only that. 
In the name of a point of order, you 
have allowed him to make a speech. 
Let it go on rfecord.- I only want this 
to go on record, to my utter distrust, 
that In this House, no uniform stan­
dard Is being practised by the Chair.
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sft *,*TW?r *TT wmi* )  :

3ft $ | vw't ? 1  r  j? w

737  | | (Interruptions).

MR.  SPEAKER:  Shri  Bhagirath
Bhanwar.

SHRI B. R. BHAGAT:  What about 
my point of order?

MR. SPEAKER:  I do not treat it
as a point  of order. We follow the 
practice.

SHRI B. R. BHAGAT: Can any bon. 
Member make any allegation by way 
of putting a question?

MR. SPEAKER:  Nobody can make
an allegation.  He did not  mention 
anybody’s name.  I asked him if he 
could give the names to me with any 
advance information.  He keeps it for 
future. If he had mentioned anybody’s 
name, that was  different.  I do not 
think  he mentioned the party  as 
a whole.

SHRI B. R. BHAGAT:  He men­
tioned Congress Members from Bihar. 
There are  many Congress Members 
from Bihar. (Interruptions).

Tt  I eft  WT | £ I

He said that he would submit later 
on. There was nothing wrong about 
it.

*r=r w t<wt? *pft sm sftr  $ i 

eft sTFprt sift ̂  | srk farentft

3T<ft ^ «FfT  I

sft  *T*TTT  (ftfsraK̂ T)  :

5PT* Sift BTFft % TT̂tT ft TOTT i t
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MR. SPEAKER:  Any other points
against the Chair?  You are welcome 
to do.
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*r«wr   ̂ eft frtft if ?rar

sft *TT»TT*T WWC (3TT̂r) : f̂ TR 

3TTPRT f t T$T f I  sfr

 ̂ 9TRT *rrf I f® sftT *ft*ft t t o

mo[ i WT̂ tTfT| i

qnre m* tt  {Htgfou 3f*rfr fr 3ft

*T5fr sft TT CTTR VI  Tt STR

*§rfaT ̂nwr Tfr 11  %ŝr vtmrr Tt

wrar ̂  11 ̂st % sftT f̂ wf t tft ̂ff ir

W 5TTTT ®l?t =5fTfw ftcft t f̂PT 

T*ft Ttft rft sr̂t ft ̂rmt t tftr  stt 

I %  *ft  ft TfJ f S7T%

toto if 3fr f ® sft t o ff | stt Tt 3rr 

Tft | ̂  fr Wt  f̂f % 5TTT Tt 

TT ft«r I ZTT T̂T# *jt$tt ̂   stfy-

TTfWt TT «ft ̂  fr fT«f | ? W tfWPH 

fr 3ft TOTtft frcft 3fr ?pt ffr̂ft  tft 

^R- ?T̂T Tt ?Jft €t \ fkw%  fr Tft

fr  Trsnftfar ̂crmf tt, stth?

*rrr tft  fr fra 11  *ft qmrft 

fral- sft spt for *r̂ f i r̂crrt

f̂r % fatr foTT ?fft | | fr 3TRFTT ̂ T̂TT 

g fo WT3f WZtf H T̂ ̂ Tcff TT fwwi 

Wt | *rtr *ff ̂ r 3ft ̂  <*r % <m 
f̂t % ff?T fr | ̂Tf 3RFT Tt ̂TT  | ?

WT 3ff ?T«r *ft ̂Tt 3TRTTTT  ?

t̂f̂ ft ?pt  TfTTO  TTff  %  f?TTT

T̂T fr ĝ TT  ft̂ T | I  3ptf 53ftfw

f tHY f, ̂ rrc sfrfw ?ft it m% fkfr 11 
f̂r r̂<srr  ft Tt Ttrfr fr *rcre>?r 

fo? ft TfT ̂ ̂    ̂yflĤI'  g

fr sprr «rrr  sq̂T«n ̂

if TT% ̂  T| t, TTT  fTSTT ̂  % 

«nr TRffa  Tt ̂Tc«fr T̂r m Ttf 

^TS^^^^^ W rjftTtftTT 

J5JT  ̂ ?

fer ?f fFRr «rft larre 11 t̂ 

STF̂ Wr  T̂r % i #o tfto ̂rt srttot 
f̂rr 3tt t̂t 11  3nr%  ?|rr

WTR ft Ilf I *RT ̂ RTR *ft%fV fT f̂ TT 

H'<+K Tt fJT f̂TT 3nrr f̂tr Tt̂ 

r̂rt ojtcfstt  t̂tt ?

13.00 hrs.

??T% TO TO n  3TR-rr ̂ TTf *TT 

fr *rert 3ft gft ̂   t̂ t̂ |,

«rt Tt̂ q% to srrRr ft 3ft % tt3t- 

*flfti<i» Tr€f % ?t>t  cfr ̂r% to frr

^T Tt wrint I ?ffT ̂  cTT WRIT ?

«ft ̂  ?TTt  : 3m m
T  ̂T̂T—'pm  ̂ft cr%'̂ »td # 3ft TR- 

3TRT 3r*?T fTTT »TTT | qT 3TT JRT̂TO ̂ TTt 

fWft T̂Tt rTTO ̂fWT flW WTt ̂t 

3TT̂ft If̂fT̂ TT̂ Tt.feTT̂ Tt T>f 

3TTO" *ft | I  r̂ O TI ̂  «TRT 

TT | fa ̂T TO% ̂ft 3'fdl«M Ttf̂Ptî H 

T»T ̂ TT ?PSFT TPT% ̂t ̂ TT f̂Tt ̂rTcTT

11 ?RR *m ’sn̂r | f% ^  to%   ̂

f*nrt  ^ eft TOFft7 *rerq-% to 

3ft ̂ fw | ̂    ̂% ?ftr sprrft

t  ̂I

3fft rTT  if :?ftft TT *TTO |,

% TJfcntt ̂  3het f, srrfr % wt»r 

«ft | «ftr # ift | wt sfrft #r to tt

TO T7% I I ̂ R- ̂fffr ̂T, Tt̂ TO % f̂rrr 

frrr Tt Tnhrrft Tt  ̂ | i  ̂ 

zrrW I fr TOTO T̂TTT

5qk 3fr ̂ffrni ̂r% TTq 

tir cTtfr fir w to  k sfrwT  i

SHRI VASANT SATHE (Akola): I 
will not go into the question of these 
allegations and counter allegations of a 
political nature that were injected into 
the question by my friend...

SHRI  MADHU  LIMA YE:  Pleas# 
read the Call Attention for a change.
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SHRI VASANT SATHE: Some poli­
tical parties or persons  may be in­
volved or linked. It has been stated in 
the question itself, T5ut to make allega­
tions against members of a particular 
party ..

AN HON. MEMBER:  Wild allega­

tions.

SHRI N K P. SALVE (Betul):  In 
violation of rules

SHRI VASANT SATHE:.. .without 
naming them is not fair.  He parti­
cularly said that members of the rul­
ing party and who are members of 
Parliament and from Bihar are in­
volved but he does not name them 
But I am thankful to you that you 
have reduced the question  only to 
those having beards.  That at least 
reduces the area  But I do not know 
how many persons from Bihar have 
beards

SARDAR SWARAN SINGH SOKHI 
(Jamshedpur): rose—

SHRI DARBARA SINGH* His beard 
cannot hide even a small thinfca.

MR SPEAKER: I think the gentle­
man at your back has offered his beard 
to be searched

SHRI VASANT SATHE* Therefore, 
I am also surpnsed when Shri Lunaye 
named a big leader of Bihar who does 
not belong  to  any  political  party 
Now. I do not know which big leader 
he was referring to because he only 
said a ‘Bad a Neta ...

SHRI MADHU LIMAYE:  Why are
you misquoting me7  I never said *A
Nir&aleeya Neta‘

aft SRFfffTO : tfr

Ipfa 3T£T q?TT f, V? «RT  I TO 

frFfsr 3ft 3ft srnrr k fr ?nTr  %% |tr 

'Sfprr ^  Jr  r̂r,

*fR5T  | srk w$?r gpn*ft 11 
 ̂̂  *rm, ̂   | r

sfr »*rfr rx

t̂ft ft,  m swttt ftan ft;

art sfrr,

wt wto «fVo ̂rtfio ir *ft |  5r,

wft frm-

?ft wx ̂  3TTT

VtftfXT |

i  ft» t qref  ft ^

sttt m  ̂ nrnrr 1 gqfat*

ift TOT ?T*rMI Trff % sfPT

*fVr ft̂T Hell % iT̂CTpft ̂ RF 

% ?TPT VT ̂tft  f*T% fTT «J ?

$ ̂   3TFRT *TTf*TT f%  T̂

% =sfrfr %f, WT̂T-

ff *rtr ̂ r-̂ r sft*r  n̂r̂ r

* 7  *mr *?h wt sptt %%

arRvift sn9

«rt snst jtsrt :  ?fprt

aft ft; ̂  wb ̂sft fcrr tftr
w jitst *r sft Fq̂iT  gsrr  ft*r

<ra% *r  f*nrr *m  «ft srm,

ft ?T̂rft t rr̂t | I 3ft

r̂tfr  % ?Tcft | ^ ?rrwr  1

ft:  20 wrr,̂ Wf t̂  f[T

11 t o r

$  t̂tr wît % »rm:

%  *fr 33̂ mr sflr  *ft

fk*m ̂rt mmnvgt  ^ ̂  

t; $ I
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13.05 Ills.

PUBLIC ACCOUNTS COMMITTEE 
Hundred and thibty-seventh Report

SHRI  JYOTIRMOY BOSU  (Dia­
mond Harbour):  Sir, I beg to present 
the Hundred ■and thirty-seventh Re­
port of the  Public Accounts  Com­
mittee on paragraph 43 of the Report 
of the Comptroller and Auditor-Gene­
ral of India for the year 1972-73. Union 
Government (Civil)  relating to  the 
Department of Supply regarding Pur­
chase of Blankets.

sft  Hr (w p f ) :

ilidK *T  4 T315WT P̂TT,  ■̂ft 

f̂ror W  I sffr TTcff % xft % ift

5 *nfrr for m  tt

I »

MR. SPEAKER:  I have passed on
to the next item

13.07 hrs.

STATEMENT  BY  SHRI  MOHAN 
DHARIA  ON  HIS  RESIGNATION 

FROM THE  COUNCIL  OF 
MINISTERS

MR. SPEAKER: Mr. Mohan Dharia, 
earher I received the gist and points 
of your speech,  but I received  this 
statement while  sitting here and I 
have not been able to see the state­
ment, but you can read that.

SHRI  JYOTIRMOY BOSU  (Dia­
mond Harbour):  I request that the
same may be circulated to Members.

MR.  SPEAKER:  It came to  me
while I was sitting here.

Mr. Mohan Dhatia.

SHRI MOHAN DHARIA  (Poona): 
Mr.  Speaker, I rise to  discharge a 
painful parliamentary duty which is

cast upon me. It cannot be a pleasure- 
to make this personal statement to ex­
plain the situation in which I resign­
ed from the Central Council of Min­
isters.  I am  on my legs  with full 
sense of responsibility and accounta­
bility towards this august House and 
to the people of the country.

' Sir, to make my statement explicit 
to the Hon’ble Members of this House, 
I reproduce from the Prime Minister** 
letter of March 1, 1975 received by me 
at 1.15 PM on March 2:

‘I have been astonished to  read- 
newspaper reports of some of your 
speeches and also your reply to the 
letter of the Maharashtra Pradesh 
Congress Committee.  It is obvious 
that your views on this issue are not 
in conformity with the thinking of 
the Congress Party.

If you had any doubts was it not 
your duty to convey them to me? Ih 
the circumstances it is not  proper 
for you to continue in the Council 
of Ministers.  I am informing the 
President accordingly.’

After the receipt of  this letter, I 
immediately sent my letter of resigna­
tion to  Rashtrapatiji which  is as 
follows:

‘I have just received a letter from 
the Prime Minister, copy of which 
is attached herewith. Had the Prime 
Minister shown the courtsey of indi­
cating  me  her  intention,  either 
directly or indirectly, I would have 
immediately and willingly tendered 
my resignation. This letter of mine 
may kindly be treated as my resig­
nation from the Council of Minis­
ters of the Government of India  I 
will  offer my  comments in this 
matter either  through a statement 
to be made in Lok Sabha or through 
a press conference.*
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Sir, broadly I will dwell  on the 
points raised in the Prime Minister's 
letter with  other related  circums­
tances.

Sir, we are living through critical 
times.  This nation is  facing unpre­
cedented problems; the economic, so­
cial and political situation is in a state 
of ferment. I am fully convinced that 
I have to respond to this situation in 
a restrained manner.  I was astonish­
ed and pained to read from the letter 
of the Prime Minister that I have not 
conveyed my differences of views to 
her.  It has also been said that I do 
not share the policies of the Congress 
Party.  I have not been able to un­
derstand the basis of these conclusions. 
Just to put the record straight I want 
-to state that I have used  the party 
forums and other avenues to make my 
-views known to the Prime Minister 
and other dignitaries of the party to 
which I have the honour to belong. 
As early as November 19, 1974 I had 
sent a letter to  the Prime Minister 
along with my note and requested 
her to take  up the matter at the 
JSTarora Camp with a view to evolving 
a time-bound programme of action. I 
had suggested that  integrated battle 
■on social, economic and political fronts 
will have to be fought if we are to 
succeed against the reactionary forces 
in the country. I have expressed these 
views in my statements, speeches and 
public utterances. My letter of Febr­
uary 28, 1975 to the Prime Minister 
further elaborates my view*. I wrote 
this letter after I endeavoured to get 
an appointment since 11th February, 
which  could not materialise.  I have 
made all possible efforts to keep her 
posted with my thinking.  Even on 
most delicate and complicated issues 
I have ventured to express my opinion 
frankly to the  Prime Minister.  On 
October 7, 1974 I personally conveyed 
my feeling  that the  continuance of 
persons with dubious reputation in the 
Ministry would erode  the credibility 
of the Government. I had no misgiv­
ing about the effect of my suggestions 
and requests but in a democratic set-
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up I thought it my duty as a colleague 
to suggest the way out.  It is unfor­
tunate that very often these sugges­
tions were not given any consideration 
and were ignored.  On the contrary it 
resulted in growing misunderstand­
ing.  Any democratic or other system, 
where  corruption is  protected and 
honesty is penalised cannot endure for 
long.

Sir, to me democracy does not mean 
a mere tool to acquire political power 
and to hold it.  It is a system meant 
to involve people in determining and 
running the course of country's ad­
ministration with a view to achieving 
the objectives of the Constitution and 
the struggle for freedom in which the 
whole  nation loined. The adminis­
tration is expected to absorb certain 
ethical norms and should be respon­
sive to the people's urges and their 
grievances.  It is  essential for the 
survival of this system.  In any slow­
ing down of these basic values, the 
democratic system loses not only  its 
vigour but also its face.  To adopt a 
callous attitude towards rising doubts 
in the public  mind is easy  but to 
ignore them is very dangerous. With 
this  understanding I had no  other 
option but to raise my voice at times 
even at the risk of being misunder­
stood. It may be easy to suppress the 
dissenting voice but surely it does not 
help the democratic functioning.  In 
democracy we derive our strength and 
authority from the  people.  If  this 
very source dries up, its decay is in­
evitable.  The strength of this system 
is directly linked with  the people’s 
confidence in the honesty and integrity 
of those who are at the helm of affairs 
and also with their spontaneous con­
viction in the  purposefulness of the 
functioning of the system. If this faith 
dwindles there will  be  nothing left 
except frustration and despair which 
ultimately leads to chaos and anarchy.

After 1967 we witnessed such a 
spectacle when in many places un­
certain situations occurred.  The con- 
culsion in the Congress Party in 1969 
was the result of this situation. As a 
humble worker of the  party, I also

MARCH 5> 1975
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contributed my mite to  restore the 
faith ol the people in the Congress and 
also in the very structure oI parlia­
mentary democracy.  Under the able 
leadership of Slirimati Indira Gandhi 
the faith was restored and people ex­
tended their unflnrhing support which 
was reflected in the Lok Sabha elec­
tion results of 1971 and Assembly elec­
tions Of 1972.  The period  between 
1969 and 1971 was one of making pro­
mises and giving assurances to the 
people in the new  situation.  In my 
view the period starting from the year
1971 should have been marked by the 
determination of the Congress and the 
administration to enter upon an era 
of performance, not only convincing 
to us, but to the people. The Congress 
election manifestoes of 1971 and 1972 
and the resolutions of the party and 
the utterances of the Prime Minister 
are the charter of action on issues like 
poverty, unemployment, rising price#, 
non-availability of essential articles of 
mass consumption and the  need for 
massive distribution system, elimina­
tion of social and economic disparities, 
curbing  of  growing  monopolistic 
trends, removal of regional and other 
imbalances by paying special atten­
tion to economically backward areas 
and weaker sections of our population, 
eradication of black money and cor­
ruption, implementation of land re­
forms. changes in educational system, 
the overhauling of the administrative 
apparatus and the urgent task of elec­
toral  reforms.  These  programmes 
were projected to get the willing co­
operation of the people to tackle these 
problems.  These commitments to the 
people  were made  with the  full 
knowledge of the hurdles  that were 
bound to come in the way of imple­
menting these  programmes.  Sir, if 
these very programmes are taken up 
by other political forces or individuals, 
how can we go back on our own asser­
tions and reject a meaningful dialogue 
for the implementation of these poli­
cies and programmes? In my  view 
such a dialogue is the essence of par­
liamentary democracy.

Parliamentary democracy hinges on 
very delicate balance.  If we have

to run this system, wc have not only 
to give opportunity to the opposition 
to criticise and attack us but we will 
have to instil a feeling in them to be 
co-partners in  the  nation-ouilding 
activities.  To-day we are too much 
engrossed  with the  problems  of a 
small section  of our  people.  The 
elitist politics of today is more con­
cerned with the  niceties of political 
manoeuvres and the whole energy is 
being frittered away in gaining a point 
over adversaries.  We must remember 
that we are the representatives of a 
poor nation.  Seventy per cent of our 
people are illiterate.  The number of 
illiterates has steadily gone up during 
he last 27 years of our freedom.

About two thirds of our people are 
living below the poverty line.  Out of 
120 million people, wbo live in urban 
areas, nearly 30 millions have filthy 
slums or foot-paths and hum* pipes 
as their dwelling places.  Lakhs  of 
our younger people, both educated and 
uneducated, are deprived of any op­
portunity to participate m the pro­
duction processes and are denied  to 
earn a dignified living.  They have at 
present neither a feeling of particpa- 

in nation-building activities nor 
can they look forward with hope for a 

uler and richer life for tomorrow. 
This situation has  caused  enormous 
social tensions and strains.  Even be­
fore the present movement led by Shri 
Jayaprakash  Narayan,  there  were 
sporadic acts of violence ana unrest at 
many places.  If these problems  re­
main, agitations are bound to grow. 
It is nothing but an expression of the 
surging albeit suppressed feelings of 
young men.  If wa have to remedy the 
situation, our emphasis should be on 
solving the problems.  Over-poliiicali- 
sation of the issues will further com- 
plicate them.  Instead  of  having  a 

solution, if we get involved in acri­
monious debates, we may be  driven 
away from the objective.  It is for this 

reason that I ventured to  suggest a 
policy of national dialogue and con­
sensus on burning problems. I fail to 
understand how  this  aproach  goes
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against the accepted policies  of  the 
Government, the Party or the  basic 
tenets of parliamentary democracy.

Sir, the Prime Minister in her lettei 
has made a reference to my reply to 
the President of the Maharashtra Pra­

desh Congress Committee.  I shall not 
like to go into the political considera­
tions of the letter and the reply there-* 
to. But it will not be out of place if 
I quote from the letter which is rele­
vant to this point,

"It calls for a very serious dia­
logue.  This view of mine is  also 
consistent with tĥ  philosophy  of 
our party.  While  addressing  tho 
Congress Parliamentaiy Party meet­
ing on February 15, 1975 (the very 
day you released the letter to Press) 
our  Prime  Minister  advised  the 
party member to have a dialogue 
with  opposition  Members  with a 
view to avoiding acrimonious debate 
and confrontations.  In  the  Presi­
dential Address delivered bv Rash- 
trapati}i only day before yesterday,

i.e., on 17th he said:

'I appeal to all sections of the 

people to ponder seriously over 
these  fundamental  issues,  olfe; 
positive nnd constructive sugges­
tions and criticisms and co-opcr- 
ate with the Government in work­
ing out national solutions.  Tnis is 
the democratic way.  Any other 
way will Tead only to chaos ond 
disillusionment.’

The policy enunciated by Rashtra- 
patiji is the well considered policy 
of the Central Government and the 
Congress Party and I **ave commit­
ted no offence in making that de­
mand in the Congress Camps  and 
<even outside.  I would like to reite­
rate that whatever T have said  is 
absolutely in thi interests  of  the 
country, de.no-'racy, our Forty j-nd 

the Prime Minister,  If it is a crime,
I openly confess that  I have com-
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mitted the crime and in the in­
terests  of  the  country  and  de­
mocracy,  whenevery  necessary, at 
any cost or sacrifice, I shall  fear­
lessly and repeatedly  commit  th* 
same/’

If a suggestion is made by the Presi­
dent and the same view is expressed 
by the Prime Minister I have  every 
right to feel that my plea fox a na­
tional dialogue with opposition parties 
including persons of the  stature  of 
Shri Jayaprakush Narayan is neither 
against the accepted policies  of  the 
Party nor aimed against parliamentary 
democracy.  It is all the more n«c«s- 
sary in meeting the present situation 
which is  facing  the  nation.  In  a 
period of growing distrust and discord, 
it is the duty of parliamentary institu­
tions to be the radiating  points  to 
generate  mutual  co-operation  and 
goodwill in the minds of the people. 

To have conciliation and compromise 
for implementing national objective* 
is not a crime.  In my speeches or in 
my stand on public issues I have not 
given any quarter to the reactionary 
and obscurantist forces nor have I 
ever pleaded for any  clemency  to 
those who stand in the way of achiev­
ing our national  objectives  T have 
been  of  the  view  that  the  co­
operation of all  such  parties  and 
people should be nought who are will­
ing to contribute in the implementa­
tion of the policies in the interest of 
the comon man,  I did try to lift these 
issues and objective from the narrow 
confines of political labels, dcbasingly 
used to control the levers of power,

I am constrained to mention  that 
some friends who claim to help Ug in 
accelerating the process of imt>lenien» 
tation of policies have thought it pro­
per to use it for their own political 
ends. When they find my views  in­
convenient, they do nst hesitate to in­

dulge in the worst type of  personal 
vilification.  It will be in their rwn 
interest if my friends in th"? CPI re­
alise, even at this  stage,  that  any 
attempt to trade in the difficulties of 
the Congress Party and to aspire to
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share power through political machi­
nations will prove disastrous.  It is a 
sad spectacle that the CPI can conve­
niently ignore policy deviations  but 

has developed a tendency to make a 
big issue of certain trivial  matteis, 
which really do not count in the larger 
perspective in achieving our goal.

SHRI BHOGENDRA JHA (Jnina- 
gar): Mr. Speaker, Sir ...

SOME HON. MEMBERS:  No,  no
(Interruptions)

MR, SPEAKER: Do not  interrupt 
him,  He is not yielding.

str 3>rrr i

SHRI MOHAN DHARIA; I am not 
yielding.

SHRI BHOGENDRA JHA: If he i, 
accusing the Communist  Party,  you 
must allow us to explain the posihon

SHRI  SHYAMNANDAN  MISHRA 
(Begusarai): I agree with him  that 
there should be a discussion  of  hi.s 
statement.

PROF.  MADHU  DANDAVATB 
(Rajapur): When the Prime Minister 
does not get provoked, why  is  the 
CPI getting provoked?

MR, SPEAKER:  No  interruptions
please.

STFT STffr  ?jfaTT |

After all, all others are listening. This 
is very wrong.  Listen to him.  Let 
him finish.

*ff *£frTT, ̂  #

I

SHRI BHOGENDRA JHA; He doe# 
not belong to the CPI; he belongs to 
the Congress.

SHRI MOHAN DHARIA: They seem 
to be engaged in exaggerating differ­
ences on unreal and imaginary issues 
end thus indulging in a sinister de­
sign to famish the image of the Cong­

ress Party and its honest and tried 
workers and ’eaders,  With all the 
camouflage, they cannot conceal their 
real face from the people. It is bound 
to be exposed and in the process they 
will lose all that they think they have 
acquired by taking unpiimipled posi­
tions.

Sir, ever since 1 jamed the Council 
of Ministers, 1 ha.v sincerely tried to 
fulfil the task entrusted to me. Tuere 
is no denying the fact that on  many 
occasions I differed witn my leader# 
and with my  senior  colleague.:  as
happens in democratic system,  How­
ever, I may assure this August House 
that 1 have never deviated from  my 
commitments 10 the country and  tir 
the people, whom I have the honour 
to represent.  Here I am  making  a 
mention of my own constituency the 
Poona City Parliamentary  Constitu­
ency  I  presented  my views  and 
suggestions in writing to the  Prime 
Minister at the time of the mid-term 
appraisal of  the  Fourth Five Year 
Plan.  Soon after 1972 General Elec­
tions I submitted a note  on time- 
bound action programme for the Cen­
tral and State Governments and the 
Congress Party with j view to ful­
filling the commitments made  to the 
people. I also submitted a note  on 
the involvement of the people in the 
process  of planning.  In Septcimfter, 
1972,  I submitted a  paper ‘Hising 
prices, essential ar*i< les and commo­
dities of mass consumption and their 
distribution.'’  I insisted  on  serious 
discussions and decision.  I felt that 
the Government has a moral respon­
sibility to make available th* essen­
tial articles and commodities at rea­
sonable prices to the  common  man 
which is all represented in my report 
on this subject.  I submitted by Re­
port in December. 1973.  I  am  not 
aware of what has happened to my 
own report which is considered to be 
one of the important reports.

SHRI NOORUL HUDA  (Cachar): 
We raised this matter on the floor of 
the House.

14, 1896 (SAKA) Statement by 25a
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SHRI MOHAN DHARIA: At the
Bidhan Nagar (Calcutta) plenary SI'S,

sion of the A(CC, a categorical assu-
rance was given to the educated youth
that a programme to .'$enerate half-a-
million additional jobs "or the educat-
ed unemployed will be taken up every
year. I was put in charge of the eel)
created in the Planning Commission
for this purpose. I ;:'\:c1e :Ill pcssib le
efforts to forr::,u1·."0 an.I i. onlomcnt
this programme. To my great I'egrct.
no provision has been made for new
schemes in the budg·:t for the year
1975-76. r a1:'0 cL:.:'.'." t"· ::t~tc''ltion of
the leadership to th e assurance to
implement programmes like Environ-
mental Improvement Scherns s, Hr.us-
ing for Weaker Section" and house-
€ites for the landless and to provide
adequate amounts for their implemen-
tation as envisaae.j in th-e Naror.i pro-
gramme, Untortunatelo there is no
adequate provision for t;18 same. It
is regrettable that my efforts in t'vis
direction not only failed but WH:~ not
ta}:en in the right spirit.
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In this gra'le situation the parlia-
mentary institutions seem to ,be satis-
tied with routine functioning and
shadow-boxing, Challenges are ur-
gent, situation serious and stakes ars
very high. We cannot afrort to be
complacent. TIle younger people are
restless. They want to discover their
OWn destiny. The p'·)"'nt challenges
can be an opportunitv, provided there
is cohesive effort to mobilise the
youth for the socialist advance. 'This
opportunity can be availcd if these
parliamentary institutions become the
true symbol of their hopes and aspi-
rations.

Sir, may I place 0'", record llly fe~l-
ings of gratitude to you, to the Chair-
man of the Rajya Sabha, to the Prime
Minister, my colleague- in the Govern-
ment and in Parliament and also to
the members of my staff and also the
staff of Parliament for their kind-co-
operation and affection which they
extended in abundance during the
tenure of my office.

Statement by
Shri Mohan Dharia

In the hope of a better deal, the
people have extended to the point of
extravagance their support to the
Congress Party, They are still ready
to sacrifice and suffer [Cl' the common
good. Their endurance is terrnendous.
But they will refuse to bear up any
more with a situation when promises
have been foqotten and. hopes sh3t-
tered. I strorialy ie·21 that such a
situation should not be allowed to
develop, As I see the \v:'iiirlg on the
wall, I feel it 011 the more inte;1sely
my national duty to r'li~2 my voice
for the carryin;,; out cf our parry's
programmes. I ha V2 made all endea-
vours cnd strained every nervo for
the common WC".! and shall continue
to do so, regardless 0: risks involved.
I am always prepared to pay any
price for the values I have cherished
and fought for, No hurdles can de-
ter me from the charted path, hall-
owed by the supremo sacrifice of :'JUT

martyrs. Mr .. Q"'''·'l~cT, Sir, I have
seen my friends ar\d colleagues falling
without the slightest hesitation a: the
altar of the Motherland r have seen
thos., dead bodies in the pool c-i bleed
and I have taken the oath and there-
fore no sacrifice is supreme for me,
It is all immaterIal for me, whether I
am a Minister or not. It is the glo-
rious memories of their sacrifice and
suffering, and not the position of
power, which is the source ot my
inspiration. Limitations arc many and
constraints are formidable, but let me
assure you. Sir, that every struggle
steels my determination ever more to
recapture the spirit of the Freedom
struggle.

I shall end by reminding the call
given by Swami Vivekananda to the
youth of this country. He said "you

.•.-, h ....
have read-rrn;c;,l"{ 'A"T ; 'Tl~:~"r'IT--Look
upon your mother as God. Look upon
your father as God". But I say,
",.... ... "" ~, ... .
?;i\~~~: 'l1~ lF~f?;q'" 'lT3' -,rhe poor,

the illiterate. the ignorant, the afflict-
ed-let these be your Gods. Know
that service to these alone is the
highest religion",



... 

• 

253 Statement by PHALGUNA 14, 1896 (SAKA) Statement by 254
Shri Mohan Dharia Shri Mohan Dharia 

Sir, I would like to submit wib your 
permission that whateve1· I have said 
is not out of any anger. It is out of 
my anxiely, it is out of rr1y agony, for 
th€ progress and in-,Jsperity of my 
country and drcmouacy. I am thank­
ful to you for :::;'owing me to lay on 
the Table of the Hou,e the :'.)aJwrs, a 
list of ·wh.:ch I ha•1,c s=nt to you. I will 
simply read, ,vith yc:1r pe��missivn, t:-1e 
list of the papers I am a1lowed to lay 
the Trabl,? of the Fou'.,e: 

(i,) C'.)py of fr,? letter o[ l\'[arcb 
1: 1975, 11.�oi.n th j Prirne \\Tin­
istcr. 

(ii) Copy of 11'Y letter written to
Shri F2K1Ei.:cldin Ali Ahmed,
President of bdia (and cJpy
e!1dorsed to tile Prime Minis­
tiir) on March 2, 1975, at 1,30
pm,

(iii) Copy of my letter of March 2,
l!l75, sent to the Prime Min­
ister, alo1}g with th€ copy of
rr.,y letter sent to her on Feb­
ruary 26. 1D75.

(iv) Copy of letter of February,
rn, 1975, received from the
President of the Maharashtra
Pradesh Co11gres3 Committee.

(v) Copy of my reply of Febru­
ary 19, 1975, to the President
of the Maharashtra Pradesh
Congress Committee.

(vi) Copy of my note ·•Explosive
Situation ancJ the Way Out",
on the basis of which I have
made my statement at various
camps and outside.

(vii) Hesume of my sp?ed1 dt,Jiver­
ed in the series of lectures
organi3ed by the Harold Laski
Irtstitute ::if Political Science.
Ahmedabad, of March 1, 1975 .

(viii) Copy of my letter to the
Prime Minister dat€d 19th
November, 1974.

[Placed in Library. See No. LT, 
9089/75]. 

Sir, I am grateful to your and to 
the whole House for giving me this 
patient hearing. Thank you very 
much. 

13.40 hrs. 

The Lok Sabha adjc;'tirncJ for Lunch
till Thirty Minutes past Fourteen of

the Clock, 

The Lok Sao7w rc-c,:;scmbied after 
Lunch at Thir!y-)'om· :Jirn1.tcs pas!

Fourte2;i of /he Clock 

[MR, DEpUTY-SpEAKER in tile Chair:

�rv .. r:,.::r �@, � �r ,frf�Ji· ITT, � fr. 
'€i:;,J cnf�i:p: �; $°{-f,r-J �'J;T 14 4 '1lTt 
� ,:;rn: rm: zy,- i=r cr1· if.; ",frr:: Y, cfr�"'r 
�!� cfi'fuc;r � �f � I 'J:;o;r 'H � �81T 
.... "' "'' '"' c . _:::, ·

"' 

. "'· .._. +f �rn cfiT � � t°fflti YT, t ,;rn: �111T 
er,) m;:r �r � � ! 1 ��i c:rrcr1� 
� �,m m '<.{T � i ',Fief, lT{r ':H<:1T 
Efi�l" q�fr I >,ff1T i:[q' �:ft iT cf� fif. �· 
�B' cf 't i:i' � � I 3>Pl<: >f'aH 1Tc;[T cff: 
f�<I � cft � �·..-: cfiT � '-!·� :qr 
<:� � � � cf.T m,:r,=rr � I ( <i1.;·c.f1:1", .:f)

� rnl1 B cr;r;:i: in: er� cfi'� 
� f ,t � 'l;!"T, B 1=fqf 9-fr �cf fz;i1n&t 
llqt �i 8i:;; �, �mr cfi'T �� �2�11 in: 
'3':ITU 'ofr � � I � �'&f '3fTaT � fcti 
�r:r ��� if ;;rr ,t � i:fT �'3fRRf 
�flf�,rf I �����);fr� I 
�;min: 1,SOO'l'io �Tffi' 'ofT�� I 
:l;ffm � � ;;r,:r,ff cfi'T � m <'fRTlITT� 
�.::�1 

MR. DEPUTY-SPEAKER: I am not 
able to follow what he wants to say, 
If he wants to make a brief submis­
sion, let him do so in one 01· two 
sentences. H€ should net shout like 
this. 

9..'ft �;:\''?;� r� : �ri�� .:r�r�<T, 
� � f.=r:r.:r 3 7 7 �; �a ;;ri-i:ra:r +r�� 
� .-JTicB' f�<Tr '<IT 1 � 'i:f<: 'q � i 'llT 
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[ fa* ]

3pgr % sresfa % fa*  srr Tit f 

3̂ % ITT̂PFT  75TT *rr 5TF<T  eXTlt, 

fâft %  5RT>

«nr®Ft  & fa ̂TTR r|JT wfa *T ̂T'T̂ft 

5T*T # T̂TWT rfr f̂TPT T̂̂TR fW 

3IWTT I

3TT3T ̂ TF OoR ftfH T ̂ fa WT Ttf

*fr  *r Tgc f, tt ?r̂ r 

ffpsm ?t nf ̂ fa m*n ̂  w  %

3TW I SJHT % 8 ) % sqr̂T ?fpfT T̂ 

3WK f̂PTT WT ! *PT?  T T̂TT

cRTE B̂T 144 T̂PT  ̂I T̂ T  ?T

?t9T n̂TcTT  'SfT 4̂ dl Ŝ 4J I < <TEP"

srf?   ̂ 1 wr  ̂y+i ̂

*T eft ̂FTrTT 3FT ̂TR̂rr T?\T TqFJT 144 

I

W5? »TT¥ (<a#|if(l«IK) 

31TE2T5T  fafrefr T̂t tt

M5JI I fTt WT n fa TflT 'rt <«t>K % 37TT 

ftvffV «T fen SFFR TT snrfa cTTTFTT 

1 # % ̂rnsfr % sr'ffcr

7̂rrr ̂nr̂fr | 1% f̂RT fere *rp?rr 

!frrr <r 1  '5r*( «i j-cf̂ h>it t̂t ?n*rr

*? 1  «fort ?ft «T*T»T 3Ft 9rM ̂ T

t̂pt srrciv  fam I 1 w qr

srprfar ̂ i  ̂ ̂ Rcrr strt r̂̂ft 

?ft r̂ =̂ftrr wr  ̂ 1

SHRI SAMAR MUKHERJEE (How- 

Tah): It has appeared in  the  news­
papers also that Government is put­
ting obstacles m the way oi  normal 
transport  by  rai1 ways  and  motor 
"transport  I want to register my pro­
test  It is an attack on the elemen­

tary democratic lights of the people

sft TTR  !IF>$U ( <M*K*I I«f) 

JTfFPT, s?T  *t TRiftfW 

W   SnTRT  EfTTrfT -fl̂ U I

<3fo% ?̂rT̂ r|,

fsRwr ?rnrr | m  11 ̂  zt̂t rt 

srît 'tor fFrr vftx «ftt  ?rm 

?ft 3*r% f̂rrr <#TfT=r̂rr  ̂%

«r%̂- #frr̂r rt ̂  so «ri«{4fi   ̂

W  fax ̂ FT | ^  n̂p ̂rfiT̂T ̂ I 

t ?TTT ̂  T̂'TT ̂ cf f f̂P 5Tar#5T 

srferr jti «ft ft ̂ rrf̂at ?r̂fY ̂ %r (

H 2W3T FT ?$ % y)j H  T$\ ̂ 1

PROF  MADHIT  DANDAVATE 
(Rajapux)  I want to ourg to your 
notice that our Constitution guaran­
tees free mobility for the citizens of 
the country  I w’sh to say that this 
is not a plea or an apology, in spite 
of this, lakhs of people are go ms? to 
come to Delhi tomorrow  But it is a 
fact that a number of bus owners and 
truck owners have been foice'l not to 
give their buses and trucks to those 
who are coming for tb ' demonstration 
We want to lodge our protest against 
this attitude and \*e would insist that 

you siould please  vr directions  to 
the Ministers concerned not lo allow 
this demonstration to be obstructed

«ft §*T(T  ?T8T*(I* (*ĴTT)

STFT̂rcV ! fa THF«TFT, ipTW, 

jm sr̂wr, r̂gTTfg*-  mw?T % ̂rt

W  f ŴT  affr# wr %

jft f 1 Hr̂r % wfsnprFfift srrr 

wrm t  f̂ fr ̂ ?rr̂ w | % 

w\ q'Tf̂rer ?r ferr smr 1 r̂t ifr 

6 Tr̂fr % ̂ =nf

fefr % ssmnmT  qr

 ̂  ft |  T̂T 3[it 7̂ 11

*trr ŝnr ̂ tt ̂  t fa Tr̂iMd 

% wzr t̂o %rrio 3fto,  ?fh:

fro wi f̂ wT

fw I, m tr̂ f̂rr ?mT ̂

?r <£3 3R fw  11 wfa mx % *n% 

5ft  t  ?rro?Tcrr f,

3’tj ̂ThF ?mT  % f̂Ttr VTT faJTT 3TT
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<mr   f̂ T   f,

ft qw   v3ri f fk ̂nrr<T *hrfftr

*rpft qft  i fprr̂ srt Harrocrar  sfo 

f    ̂  wm 

fwrqr r̂ ftr ^TTtti

UR, DEPUT-SPEAKER ou hsve 

expressed your feelings you have re­
gistered your protest.  This side also 

has bad their say.  So,  the  matter 
should end there.  We cannot go on 
wrangling over the same thing.  The 
purpose is served.

«fr **r w«i *t

trt   fsf*t vsrr   11 ttct    f̂nr 

*RT fTO WT TIT  I PT 'ERTT   t 

f   thtt fen wt TgT 11 ̂ft̂r Tftr- 

fcsnrr    sftr  t̂

 ̂  STOT t 1 Inter ruptiovs)

MR.   DEPUT-SP.AKER   The
House cannot be tun in this manner. 
I have given you enough opportunity.

*f   W* SR̂arTtr    HTT 

TRT T̂T 3    feT  ̂I

MR.  DEPUT-SPEAKER*  They 

have made certain allegations.  I al­
lowed them to give expression to it. 
ou have repudiated it.  ou say, this 
is baseless, there is nothing like that. 
The matter should end there.  What 
else do you want et us get on with 
the business of the House.

«fiwt irf*T srsnff (rf faMt)  

Rfa   SETTT̂ T STRT  3ft nfr

fa ̂ rr i Trfr̂  3iw ̂    

wnrst ff̂T *rr   fc sftr 

fatft ̂  fm  m   1

3trt    fa *ft   ftro

^ Tlfw$(  5TTWRT ^T 144
* S—9.
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r̂ar *rt P, rt sw 144 <fr 
sqfŷfR- wr  snra-

trt   r̂rc ffrft t, ^ 3ptf rf

5THT  f, I  V* (Interruptions).

MR.  DEPUT - SPEAKER  Order,
please. I am not going to listen any­
thing further on this.  Nothing more 
will go on record.

SHRI HUKAM CHAND KACHWAI.*

14.41 Ur s.

GUJARAT BUDGET, 1975-76

MR. DEPUT-SPEAKER Now, be­

ta e we take up the presentation of the 
estimated receipts and expenditure of 
the State of Gujnrat  for  the  year 
1975-76, I have a note from Mr. Mava- 
lankar saying that he wishes to raise 
a point of order. I do not know what 
is the point of order.

Mr Mavalankar.

PRO.   MADHU   DANDAVATE 
(Rajapur) It is good that you are 
listening to the point of order before 
giving your ruling.

MR.   DEPUT-SPEAKER   Of
course.  I think, it is the right of every 
Member to raise a point of order and 
it is the duty of the Chair to listen 
and to give a ruling,

SHRI P. G. MAVA ANKAR (Ah­
med abad)  Mr. Deputy-Speaker, Sir, 
I am grateful to you for permitting 
me io raise a point of order on the 
Gujarat Budget and the Supplemen­
tary Demands for Gants fo  Grants 
for Gujarat to be presented to this 
House by the Minister of State in the 
Ministry of inance, Mr. Prnnab Ku­
mar Mukherjec

My point of order is this. Gujarat 
continues to be under the Presidents

•Not recorded.
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Bui© and the Centrt has, therefore, a 
direct  responsibility  for  everything 

that happens there in terms of  ad­
ministration.  That is why they have 
come to this Hou.>e today to present 
the Budget for n«y State.  My objec­
tion is, why it is that  the  Budget 

which should have been presented to 
this House and to Lius  House  a’.one 
has already been presented  by  the 
Government lo the other House? This 
is a very serious affront on all well- 
established  rules  and  conventions 
enshrined in the Constitution in the 
Rules of Procedure, in the  Conven­

tions and in th<~ Directions  of  the 
Speaker.  This House has the exclu­

sive privilege '">£ having in their pos­
session  all  the  financial powers. 
Therefore, I am surprised, sorry and 
even agnry that tho Government should 
have found it proper to lay the Bud­

get and the Supplementary Demands 
for Grants in respect of Gujarat al­
ready before the other House

MR  DEPUTY-SPEAKER.  You 
have made the ooint  Hr.s the Min­
ister anything to lV.,y on thî

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI 
PRANAB  KUMAR  MUKHERJEE): 
At the very outset, let me tender my 

apology for the inconvenience caurtd. 
But what had been decided was that, 
after laying  the  Budqet  }u>u*  it 

would be laid on the fl'nr of the other 
House which  ̂th'  usual  practice. 
But what happened v.â this  When 
the list of busings ca.ne, it was found 
that presentation of the Gujarat Bud­
get had been placed after thr*  call- 
ejftention  bat  after  call-attention 
there wag recess and it could not be 
placed here  Wh c*n my colleague the 
Deputy Minister, r'*is?d this issue on 
the floor of the other* House, she was 
permitted by the Doputv Chairmen of 
the other Housp to lay it on the Table, 
and 8he had not othor option but to 
do it.  Unconditionally I tender 
apology Dt tr the inconvenience caused

to this House. There was no inten­
tion to lay it there first,

SHRI P. G. MAVALANKAR: While 
I appreciate and  accept  what  the 
Minister says in terms of uncondition­
al apology, nonetheless I must  say 

that the matter cannot be allowed to 
rest at mere expression of  an  un- 
qualified apology, because, alter all 
I snid in the beginning, this is a direct 
violation of the Constitutional provi­
sion and of ‘h's Rules of Procedure...

MR.  DEPUT Y-SPEAKER:  What

is the Constitutional provision?  Why 
don't you read that out?

SHRI P. G. MAVALANILAR: The 
Budget must first be introduced in the 
lower Hout-c.  The RmKw  of  Proce­
dure and tho Con«stuutiuml provision 
clearly say that all financial powers 

are exclusively in the possession of 
the Io woj House. Lok Sabha, and the 

Rajya Sabha tan 'Jiilv diuCU1'

MR  DEPUT Y-SPEAKER-  I have
youi point.  Kindly sit down.

If we go by the Constitution strict­
ly, these is nouuiK to  l/vevtn:;  the 
presentation.  Tlie Riles of Procedure 
cannot overnde the  Constitution.  I 

will ivnd f>ut the relevant provision 
of the Constitution  I think, j,ou are 
making a point relstîg  lo Monoy

Bill0. There î a question  of  pro­
priety in W'hnt you sa/.  But if you 
go strictly by the spirit of the Con­
stitution. I do not think there is any 

bar.  I will rend out the prois»on of 
the Constitution.  Article 112 says:

“The President shall in respect of 

every financial year cause to be laid 
before both the House  of Parlia­
ment a statement of the estimated 
receipts and  expenditure  of  th© 
Government of India for that year, 

in this Part referred to as the ‘an* 
nual financial statement’.*'

So, strictly, accord inn? to this, it does 

not bar the presentation of the Esti­

mated Receipts and Expenditure  to



the other House  even  before  this 
House. But there is another provi­
sion in article 100 which says:

“A Money Bill shall not be in­

troduced in the Council of States *’

This is, to establish tlie primacy  of 
this House ’in financial  matters.  I 
think, the Minister himself  aw:* re
of a little bit of impropriety in this 
regard.  He has  already  given  his 

apology.  The matter should end there.

SHRI P. G. MAVALAKKAR- is it 
not the practice that the Central Bud­
get is always introduced in the  Lok 
Sabha and never in the R jva Sabha? 
This is something like a. Central Bud­
get.  The Central Budget of ihe Gov­

ernment of India is introduced in the 
Lok Sabha and never in the  Rajya 
Sabha.

MR. DEPUTY-SPEAKER: I see that 
there if> an element '»f impropriety

SHRI P. G. MAVM.aNKAj?:  ! ms 
is also a kind of Central Rudret inns* 
much as Gujarat is under Central rule.

SHRI H  • MUKIIERJEE <Cakulta- 
North-East).  i would not have pre­
sumed to intervene unless  you  had 
made the observations to begin with 
to-day which irûht cans:* rorm con­

fusion later or.  If a.̂ ŷu began by 

saying that the Constitution has  no 
bar in regard to this  position  that 
President shall cause the Budget, if he 
so chooses, to be presented first in the 
other House, if that kind of observa­
tion falls from the lips of th"» Deputy - 
Speaker, it might conceivably  cause 

some difficulty.  I appreciate that you 
have said later that some impropriety 
was involved, that the Minister  has 
acknowledged it and with a handsome 
apology explained how it happened, 
but the original  observation  which 
you have made might cause some mis­
givings and might later be exploited 
to the disadvantage of the Lok Sabha, 

whioh I want to guard against.

26i Gujarat Budget„ PHALGUNA 14,
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MR. DEPUTY-SPEAKER: I do not 
think 1,0.  I have made a distinction 
between the p resent At: on of a Budget 

and a Money Bill.  In the case of a 
Money Bill, you  cannot  present a 
Mone> Bill in the ether House, but, 
with regard lo thid, it is the practice 
that it should first be presented here 

and then it goes there, and the Min­
ister has given h'? apology and  has 
also explained tht? circumstances un­
der which he had to do it.  We should 
accept that ana proceed  with  the 
business.

PROF MADHU D ANDAVATE* The 

opposition alwa>s a coopts an apology.

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI 
PRANAB KUMAR MUKERJEE): Sir, 
I lay, on the Table of the House, the 
Annual  Financial  Statement  of the 
State of Gujarat for the financial year
1975-76. I shall, in due coursc later in 
this Session, also move  the House to 
vote, on-account, supplies  needed to 
meet the State Governmnefs inescap­
able  expenditure  on  administration 
and development drnrmg  the first 5 
months of !<J75-7<>, until supplies for the 
whole year are granted.

Revised Estimates 1974-75

2.  The Budget Estimates for 1974-75, 
as passed by Parliament, envisaged a 
nominal overall surplus of Rs. 3 lakhs. 
Despite economies in non-essential ex­
penditure, raising of additionl resources, 
acf,elei ated recovery  of  Government 
duet, and receipt  of  advance  Plan 
assistance amounting lo Rs. 14-14 crores 
from  the  Central  Government, the 
overall position in the current year is 
now estimated to deteriorate by Rs. 70 
lakhs.  This is mainly due to the large 
expenditure that the State Government 
was called upon to incur to provide re­
lief to the people affected  by the un­
precedented drought, price escalations 
in the cost of irrigation and power pro­
jects and grant of further instalments 
of dearness allowance  to  the  State 
Government  employees. Against the
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original estimate of Rs. 5 lakhs as the 
cash balance of the State Government 
at the commencement of the year, the 
annual cash balance was minus Rs. 2.63 
crores.  As a resit, the State Govern* 
meat is now expected to close the year 
with a minus  balance  of  Rs.  3.30 
crores.

Budget Estimates 1975-76

b. Revenue Receipts in 1875-76 ar« 
estimated at Rs. 391.99 crores and ex­
penditure, on Revenue Account, at Rs. 
364.06 crores, leaving a surplus of Rs. 
27.93 crores in the Revenue Account. 
Disbursements on Capital Account are 
estimated to exceed the  receipts by 
Rs- 31.20 crores.  On the whole, there, 
fore, the estimates lor 1975-76 envisage 
a deficit of R*s. 3.27 crores and. conse­
quently, the Stale Government would 
have overdrawn its cash  balance  by 
Rs. 6.57 crores at the close of the year 
Obviously, therefore, it might be neces­
sary for the State Government to mobi. 
hse fresh resources in 1975-76 so as to 
wipe off the deficit.

State Flan Outlay 1975-76

4.  The outlay on the State Plan  to 
1975-76, including a special provision 
tentatively of Rs. 15 crores for tackling 
effectively the  problems  created by 
drought and other natural calamities, 
is contemplated at Rs. 187.65 crore. The 
contemplated Plan outlay will be met 
to the extent of Rs. 51.08 crores  by 
local bodies and public  sector under­
takings from their own resources and, 
for the balance of Rs. 136.57  crores, 
provision has been included in the State 
Budget I have  just  laid.  Central 
assistance towards the State Plan  for 
1975-76 has been assumed at Rs. 32.17 
crores, which is of the same order as 
in the current  year,  excluding  the 
advance assistance to which I referred 
earlier. In formulating the Plan  for 
1975-76, due emphasis, within the con­
straint of resources, has been laid on 
the requirements of the core  sector#

of power, irrigation, agricultural pro* 
duction and productive labour oriented 
wx>rks like Soil Conservation,  affore­
station, minor irrigation etc., to meet 
the problem of scarcity relief.

Drought

5. Failure of the monsoon in three 
successive years and the  devastating 
floods in certain parts of the State In
1972 have caused serious strains in tke 
economy of the State.  Scarcity  and 
semi-scarcity conditions  have affected 
nearly two-thirds of the villages and 
more than 6 lakh people  are being 
provided work on various relief meas­
ures taken up by the State Govern­
ment.  Government have also  been 
providing cash doles, where necessary, 
and have taken steps to supply  to 10 
kilograms of foodgrains per month to 
each scarcity  labourer.  In addition 

Government has undertaken distribu­
tion of vitamin tablets and other medi­
cines to the people affectcd by scarcity 
conditions.  We must also express our 
gratitude to  the  several  voluntary 
agencies  in  Guparat  ’vfflTo  have 
generously  extended their helping 
hands  to  supplement  the  relief 
measures undertaken by the State 
Government.  While  the  Finance 
Commission had  allowed  for  non- 
Plan  expenditure  on  relittf  worics 
at Rs. 4 55 crores a year, a provision of 
Rs. 11.60 crores has been included in the 
Budget for  1975-76.  Besides,  as  I 
stated earlier, the Budget also includes 
a provision of R’s. 15 crores for Plan 
outlay on relief  works.  I  may add 
that the drought  prone  areas  pro­
gramme, for which a provision of Rs.
6 crores has  been  included  in  the 
Budget for 1975-76, will also help to­
wards scarcity relief.

Public Distribution 0/ Foodprdfns

6. Public distribution  of foodgrains 
in the State had to be increased con­
siderably due to scarcity  conditions. 
In January this year, the quantity of 
foodgrains distributed  exceeded  one 
lakh tonnes against 64 thousand tdnnes 
last Tear. The State Government In.
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tensifted its effort to augment supplies 
needed for  the  public  distribution 
system, both by making market pur­
chases from other State as well as by 
obtaining larger allocations from  the 
Central Pool, from which 92,000 tolines 
were allotted in February 1975, against
47,000  tonnes in the yreceeding month.

Agricultural Production

7. Th® drought has had its Inevitable 
adverse effect on the agricultural pro­
duction in 1974-79. Kharif production 
of foodgrains in 1974-75 fell short ol 
the target by 22 lakh tonnes.  Rabi 
production  also  is  not likely to be 
satisfactory.  The  State  Government 
has taken several measures, some long 
term, to increase agricultural produ­
ction in the State.  A high-level Com­

mittee, headed by the Governor,  has 
se&n set up to guide and monitor ̂agri­
cultural programmes. A  Foundation 
Seed Corporation is also being set up 
in  the  State  for  streamlining  the 
arrangements  for  supply  of  seeds. 
Considerable emphasis is being  laid 
on development of irrigation  facilities 
through multipurpose, major, medium 
and minor irrigation  projects, Con­
struction of canal works for the Ukai 
Project, which is complete, has  been 
accelerated  With a view to  raising 
the level of sub-soil water, which has 
reeeeded unduly low, a three-year pro­
gramme of chock dam is being imple­
mented in each District.  To  achieve 
full utilisation of the irrigation poten­
tial of major irrigation projects and to 

ensure coordinated development of the 
command areas, two Areas Develop­
ment Authorities, one for Ukai-Kakra- 
par and the other for  Mahi-Kadana 
Pioject, have been set up.

Power Generation

8. With the commissioning  of the 
first two units of the  Ukai  Hydro- 
Electric Project in August and Decem­
ber, 1974, the  installed  capacity for 
generation of power in the State went 
up from 1142 MW at the end of 1973- 
74 to 1292 MW. The third unit is ex­

pected to be commissioned within  a 
short time and the fourth by the end 
of December 1975.  Two units of  th« 
Ukai Thermal Power  Station are ex­
pected to be commissioned in June and 
September 1973.

Industrial  Development

9. The  IFFCO  Fertiliser  Plan in 
Kalol was commissioned in November 
1974 and dedicated to the farmers  ol 
India by the Prime  Minister.  The 
Gujarat State Fertilisers Co. Limited 
has secured letter of intent for setting 
up new  fertiliser  plants with daily 
capacity of 1350 tonnes of  Ammonia 
and 1600  tonnes  of  Urea.  As the 
Honourable Members are aware,  the 
caprolacfum plant of the Company was 

commissioned in March 1974.

The Gujarat  Industrial  Develop­
ment Corporation has taken in hand a 
massive programme  for the constru­
ction of 4000 industrial sheds. Three 
other new Companies have also been 
registered, namely, The Gujarat Tyres 
Ltd., Gujarat Alkalies and Chemicals 
Limited and Polymer Corporation  of 
Gujarat Limited.  For development of 
electronics industry in the State,  the 
Government is setting up an Electro­
nics Development Corporatoin.  The 
Government of India also have decid­
ed to set up their second Security Paper 
Mill in Gujarat.  In the field of cottage 
and small scale industries also, addi­
tional funds have been provided to the 
Gujarat Khadi Board to take up the 
programme of providing  employment 
in scarcity areas.

Welfare of Backward Classen

10. The State Government  has un­
dertaken special programmes in educa­
tion, health housing, etc., for the wel­
fare of backward classes. The rates of 
scholarships to the Schedled Castes and 
Scheduled Tribes, Nomadic Tribes and 
Denotified Tribes have been raised. A 
Tribal Area  Sub-Plan  for the tribal 
people in the State has been prepared.



267 RlV‘ Budget, 
1975-76

MARCH 5, 1176 Hly. Budget,  *68
1976-76

[Shxi Pranab Kumar Mukherjee]

The State Government has also taken 
vigorous steps for the removal of uru 
touchability  and  has increased  the 
reservation quota for employment of 
Scheduled Castes and Scheduled Tribes 
m gazetted posts of the  State Gov­
ernment.  It has also been decided to 
set up a Harijan Development  Cor­
poration for the socio-economic uplift- 

ment of the Scheduled Castes.

SUPPLEMENTARY  DEMANDS FOR 
GRANTS (GUJARAT), 1974-75

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI 
PRANAB KUMAR  MUKHERJEE): I 
beg to present a  statement  showing 
Supplementary Demands for Grants in 
respect of the State of Gujarat for the 
year 1974-75.

15.02 hrs.

RAILWAY  BUDGET,  1975-76— 
GENERAL  DISCUSSION

MR. DEPUTY SPEAKER:  Now we
take up the General Discussion on the 
Railway Budget, Shri Samar Mukher­
jee.

SHRI  SAMAR  MUKHERJEE: 
(Howrah): Mr.  Deputy-Speaker, Sir, 
this time, the Railway Minister  has 
presented an optimistic budget and it 
has been  called  a  surplus  budget. 
There has been  no rise  in fares or 
freight rise as it was done last year.

That was  because the election is 
coming. So, the railway Budget is pre­
sented in sucn a way that it helps the 
ruling party to win th© election. That 
is why this budget has been presented 
in such an optimistic way. This budget 
has raised high hopes.  But, from 
reports, it is clear that the railway is 
sick and that sickness cannot be cured 
by this budget.  It  is  illusory  and 
absolutely unrelated to reality.  The 
Minister, for example. ha$ said in his

budget  speech  that  the  Railways 
are seeing the end of the tunnel. You 
should know that the tunnel is not one 
that you can pass it over. But, you are 
going too deep in another tunnel.  In 
the railway tracks, there are so many 
tunnels and when the train tumbles in 
darkness inside such a tunnel, nobody 
will come to rescue you at that time!

What Is the basis  on  which  this 
optimism has been  expressed? You 
have further said that the prospects of 
the next year  will  depena  on  th® 
growth of the industry and our agricul­
tural economy as also the cost of living 
index.  So, your expectation  is  that 
the cost of living index will go down. 
But, the actual reality is just the re­
verse.  The economy is not recovering. 
It is further worsening and deterTcffat- 
ing

I again  quote  from  your  budget 
speech:

“There is a general apprehension 
amongst economic analysts that re- 
cession-cum-inflation  will  deepen 
and economy in the highly  deve­
loped countries will get worse be­
fore it gets better in 1975-76.”

You admit this.  But you know also 
that day in and day out our Prime 
Minister  and all the  Ministers are 
saying that there are forces which are 
beyond our control for which this rise 
in prices is taking place and this has 
become a global phenomenon.  Here 
your idea is to completely isolate the 
Indian economy from the international 
economy and you expect that our eco­
nomy will be less bloomy, if not oosi- 
tively better.  This is not a realistic 
assessment.  I do not know some as­
trologer might have advised that the 
coming year wil] be a bright year but 
the observation of that astrologer is 
beyond  this debate.  So, I am not 
going into it.  There was a news-item 
in the Press that even the timing of 
the presentation of the  budget  was 
changed on the basis of the advice of 
an astrologer.
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THE MINISTER  OF  RAILWAYS 
(SHRI  KAMALAPATI  TRIPATHI);
Many funny things  appear in the 

Press.

SHRI SAMAR MUKHERJEE: I am 
not going into that. I am only saying
this is not the  analysis of a realist, 
The situation of the Indian economy 
is going to be further worsened  and 
already the General Budget has been 
presented and you  have seen how a 
heavy burden of indirect taxation has 
been imposed on the common masses 
and the prices ol the commodities are 
rising up beyond the calculation. You 
have calculated that only a marginal 
increase has been mado in the freight 
charges of  foodgrains  and iron-ore 
etc. and you expect there will be no 
such big impact on the rise of prices 
of foodgrains but in actual reality in 
our economy that is not the fact be­
cause whenever the  trader gets the 
slightest scope to raise  the  prices, 
such as rise in freight, they use that 
to their maximum advantage. Already 
the President of the All-India Food­
grains Dealers Association has  com­
mented  that  the  proposed  freight 
structure  worked  out to be rather 
steep ranging from 75 per cent on the 
long haul and 90 per cent on the short 
haul.  They will certainly make use 
of this excuse to push up food prices 
particularly when they know the Gov­
ernment is unwilling to check price- 
rise.  There will be efforts in favoqr 
of inflation and that is why the basis 
on which you have  expressed your 
optimism is unrealistic.  The reality 
is just the opposite.

The second thing is there cjJftnot be 
any basic improvement in the health 
°f the Railways and in the adminis- 
iion unless the Government of India 
thinks in terms of basically changing 
the whole set-up of the railway ad­
ministration.  The old pattern  which 
was set-up by colonial powers is still 
there.  There is the  same  Railway 
Board and there is the same top heavy 
bureaucracy which is  running  the 
Railway administration.  You are fol­
lowing the same old pattern fn regard 
allocation  and  disbursement of

money.  This system of  payment to 
the general revenues was introduced 
by the British in 1924.  In 1924, this 
was first Introduced.

‘'The system of Railways  paying 
dividend to general revenues began 
in 1924.  The then British Govern­
ment separated the Railways from 
the General Budget, introduced in­
dependent budgetting for the Rail­
ways and began charging  dividend 
from the Railways.  What is inter­
esting is that the dividend charged 
at that time was only 1 per cent. 
It rose to 4 per cent in 1950-51. Up 
to 1963.64, the rate  of dividend 
charged on the capital invested was 
5 5 per cent snrf since then the rate 
is 6 per cent.”

This is a big dent on the finances of 
the Railways.

Another thing is the social burden. 
Up till now, you are carrying on the 
same old policy of giving concessions 
to big business and for that, the com­
mon man is to pay and bear the heavy 
burden.  In this year also, the social 
burden  is of the order of  Rs. 203 
crores.  It has been repeatedly criti­
cised that  why should the  common 
people bear this social burden of the 
big  monopoly capitalists.  They are 
made to pay higher fares and when 
freight is raised, the entire burden is 
distributed on the customers.  Imme­
diately, the prices of  various  com­
modities rise.  On the one hand, they 
are fleecing the customers and on the 
other, they are taking full advantage 
from  the  Railways.  If this is not 
changed basically,  how can we im­
prove the conditions of the  common 
people and the finances of the Rail­
ways  You cannot improve.

Moreover, in regard to the perform­
ance of the Railways, which the hon. 
Minister has dealt with in his "budget 
speech, it shows that thr» health of the 
Railways is not good and there is no 
basis for the optimism which the hon. 
Minister has expressed in his budget 
speech.

I am only citing certain figures be­
cause there is not nroch time At my
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disposal.  First, you have  calculated 
that the  traffic will increase.  Your 
calculation is that it will increase to 
192 million tonnes or something like 
that.  But, our experience is this.

“Falling far short of the targets 
is an old story with the Bailways. 
In the Fourth Plan,  the  Railway 
Board set up a traffic target oi 265 
million tonnes by the end of 1973-74. 
This was scaled down to  240 mil­
lion tonnes at the time of the mid­
term  appraisal, and then to  215 
million tonnes a year later.”

But, the actual  performance is 185 
million tonnes.  This is the target and 
this is the performance.  What is it 
that there is a big gap?  This shows 
the total  inefficiency of the-  entire 
bureaucratic set up.  But, you cannot 
get rid of that.  Because, the whole 
Government is defending  capitalism 
and that is the reason why they are 
dependent on the bureaucrats.  They 
cannot believe the railway employees, 
the railway workers and they cannot 
involve them in the administration of 
the Railways and there lies the real 
tragedy and the real failure.  What is 
the position of the economy'’

“Despite tall claims by the Rail­
way Minister  about the  efficient 
working of the Railways, he had to 
admit that the indebtedness of the 
Railways on 31st March 1974 Tose 

to B£. 208.02 crores.”

1973-74 was truly in nil  respects  a 
depressing year—this is your  admis­
sion.  Then what is the position? 
‘Matters became worse during 1974- 
75’—this is your budget speech.  Des­
pite a big rise in passenger fares, the 
budgetary deficit was expected to be 
Rs. 128.19 crores.  Then you have ad­
mitted that the Plan outlay has been 
reduced Referrnnj? to the Plan outlay 
of Rs. 308 crores for 1974-75, the Rsil- 
way Minister noted that the allocation 
was even less than the reduced allot­
ment for the current year.  So after 
all this, now you expect that the next

271 RlV- Budget,
1975-76—Gen. Disc.

year will in your language, be one of 
‘stablisation, growth, promise’, though 

you admitted that if not  positively 
better it will be loss gloomy.  These 
are two  contradictory  assessments. 
Both are in your language.  Is  this 
not an election budget?

Rly. Budget, 272
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SHRI  KAMLAPATI  TRIPATHI: 
Where is the election’

SHRI SAMAR MUKHERJEE: It Is 
coming next year.  This is  the last 
year before election.

AN HON. MEMBER: How do  you 
know?

SHRI SAMAR MUKHERJEE; It will 
be in February 1976 before the budget. 
Then another budget will come.

If you are really serious about im­
proving the condition of the Railways, 
you have to change the colonial pat­
tern and colonial system.  You have 
to take the full co-operation of  the 
workers and employees.  The target 
which this budget has set  regarding 
increase in freight tonnage or passen­
ger s is not on the  basis ol  previous 
experiences, and not based on reality-

In order to improve the finances, in 
the  past  also  we  made  several 
suggestions.  Even during our nego­
tiations before the strike, we sugges­
ted that we  are  prepared  to  co­
operate with the Railway  Adminis­
tration if thev are seriously prepared 
to stop corruption In  the  Railways 
and also to stop various other  mal- 
administrative practices. We suggest­
ed that a Committee should be form­
ed taking into it representatives  of 
the various Unions so that  we  can 
seriously undertake a  drive against 
corrupt practices.  But that proposal 
was rejected outright.

Today there was a  call  attention 
motion.  If  was  admitted  by  the 
administration that in one Division
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alone, theft amounted to Rs. 16 lakhs. 
Shri Qureshl stated in  reply  to  a 
question that each year Rs. 20 crores 
are being wasted on this.  Moreover, 
there are claims to be met. You know 
the  corrupt  practice  of  ‘assisted 
siding’ that is going on.  I have some 
figures and  documents  here.  For 
want of time, I cannot go in  detail 
into them.  But these private parties 
are using these sidings called assisted 
sidings where wagons are kept in a 
disjointed condition for  these  com­
panies.  In  Bilaspur,  there  are 
several companies which  are  given 
assisted sidings.  There is a  cement 
company, another the Oriental Paper 
Company.  There is a large  amount 

of duea unrealised from these  com­
panies. They are not paying all these 
moneys.  I have got a  report  that 
nearly Rs. 50 lakhs  are  due  from 
those companies.  That is not  being 
realised. By the use of those assisted 
sidings, you are wasting nearly Rs. 2 
crores in one division alone.  There 
are more than fifty divisions in  the 
nine zonal railways and this type  of 
wastage alone would come to nearly 
Rs. 100 crores.  This ia the type  of 
corruption thnt  on  Without the 
involvement  of  the  officials  this 
cannot take place.

Huge sums of  money  are  being 
spent by the Railways due to agree­
ments with American  collaboration 
companies  for  diesel  engines  and 
other parts.  Here is a  release  by 
the public relations department of the 
Southeastern Railway and I do not 
want to read it as it will take much 
time. It gives an analysis of such 
agreements.  The diesel engines were 
defective or too costly  and  below 
standard.  They are not fulfilling the 
targets.  Due to this a huge amount 
of money is f'eing wasted by the rail­
ways, This type of foreign contracts 
must be cancelled and our rail in­
dustry must stand on its own feet or 
°n its own’ wheels.

I now come to industrial relations. 
have given the heading: indus- 
relatione but without consider­

ing the nailway as an industry. I 
raised the question yesterday  also. 
The ILO has declared that the Rail­
ways should be treated as  an  in­
dustry; Miabhoy tribunal also said so. 
The Calcutta High Court and other 
High Courts also have said so. We 
shall be repeating this demand till It 
is conceded.  You  have  said  that 
labour relations have shown consider­
able improvement after the unhappy 
events of May last.  It is not correct. 
Labour relations have  not at all im­
proved.  The Railwaymen have been 
brutally suppressed and victimisation 
is still going on. The railwaymen have 
been forced to accept further workload 
and your budget has acknowledged it.

The Railway Minister in his speech 
has appreciated the all round increase 
in productivity which has lately taken 
place.  But that has come  about  by 
imposing heavy work load  on  the 
railwaymen.  But  this is most un­
healthy.  You are creating conditions 
of terror and keeping the Railwaymen 
in abject slavery. By this you can get 
some results for the time  being, but 
this cannot improve relations. Bitter­
ness m gradually  growing  and the 
storm is gathering and it will burst in 
future  again  if  you  do not change 
your  total  attitude.

1 have got some reports which  show 
how railwaymen are  being  treated. 
The Secretary of the Loco  Running 
Staff  Association  has  written  on 
10.2-3975 to Shri Qureshi as under:—

“The dismissed Railwaymen  who 
were arrested prior to the strike and 
against whom there ig no charge of 
sabotage and violence have not been 
taken back to duty as yet. Not only 
this, but the strange thing  is that 
their dismissals are being confirmed 
by the DSs also.  Even last week 
several letters confirming  the dis­
missals have  been  issued by the 
different Divisional  Superintendents 
of several divisions.”
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Even your announcement about the 
condonation of break  in  services is 
not being  implemented  and at the 
lower levels the bureaucrats are say­
ing that whatever may be the Minis­
ter’s pronouncement  on the floor of 
the House, till they receive written 
orders they will not condone break m 
service.

The situation is worsening further. 
Several times the late Railway Minis­
ter  announced on the floor  of  the 
House that he would negotiate with 
associations  wKich  have  not  'E'eefi 
granted recognition, but whenever they 
want to present their case before the 
local officers, the officers refuse to talk 
with them.  They are able to sit with 
the Minister and the Railway Board 
Members in the Grievance Committee 
here, but even the Members  of  the 
Grievance Committee are not enter­
tained by the local officers.

One Assistant Engineer, Mr M. S. 
Nagarajan, has sent a secret letter to 
all officers as follows: —

“in a secret meeting of the local 
officers with the S. M. (W) jf has 
been decided that  to  tackle  the 
probable situation of a total strike 
it will be barely necessary to exact 
dismissal orders against the follow­
ing union cffiee bearers

I assure that if i am selected as 
an Emergency Officer as has been 
given the  understanding,  I  shall 
implicate these ring leaders by any 
manner of means:  S.  N.  Sinha,
N K. Prasad, B, P Sahai etc.”.

This is absolutely jungle rule.  A 
conspiracy is going on to remove the 
trade union  leaders  from  Railway 
service in this way.  There are  so 
many cases where loyaT workers have 
been rewarded.  In th# Eastern Rail­
way there is an order in which even 
the name of person appointed has not 
been mentioned.  It is only said Shri 
(Name not given), son of Shri H P. 
Hazara is appointed.  People without
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the required experience Or qualiflca* 
tions are given jobs and promotions 
suppcrseding  their  seniors  whose 
promotions have fallen due

This is the letter written by the 
General Secretary  of  the  ERMU’s 
Central Office, Eastern Railway: —

“Retaliative Transfer Orders are 
still being made.  200 strikers are 
under order of transfer.  Transfers 
are being made at the instance of 
Railwaymen’s Congress.  Re-instat- 
cid Casual Labours and Substitutes 
are being treated as fresh entrants 
to such persons  who  have  been 
engaged long after the strike. Fresh 
appointments are being made even 
now keeping the strikers at bay.”

So,  the old workers are not being 
taken.  So many High Courts have 
given judgments  The High Courts 
of Calcutta, Andhra Pradesh, GujSrrat 
and  Kerala  have  given  Judgments 
against the Railway  Board’s  action. 
They have asked the railway admi­
nistration to take back all those who 
have been dismissed or whose ser­
vices have been terminated, even in 
regard to causual workers  The Rail­
way Board, instead of accepting the 
verdict, are  not  only  dishonouring 
those  orders  but  even  going  on 
appeal. Today I have received a letter 
from the Western Railway Employees’ 
Union saying:

“I am here to communicate to you 
that very very welcome and glo­
rious news that the Gujarat  Divi­

sion Bench have rejected the appeal 
of the Western Railway against the 
judgment of the single judge, hold­
ing the dismissal of the employees, 
connected with the May. 1974 glo­
rious struggle as illegal”

Even the appeal  has been dismissed 
but he has writtem that the Railway 
Board is thinking in terms of appeal­
ing! to the Supreme Court.

There  is  open  violation  of  the 
safety measures. 1 have written so
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many letters to the Minister pointing 
out that no safety rules are  being 
followed.  Trains were  allowed  to 
move even without breakevens  and 
without guards anti that has caused 
serious accidents. There was a serious 
accidents at Nimdih about which  I 
wrote a letter to Shri L. N. Misbra. 
Day before yesterday there was  one 
accident and just now my friend, Dr. 
Sardish Hoy tells me  that  all  the 
trains are being diverted because of 
that accident which occurred.  The 
reason was that the brake was not in 
proper condition. With half brakes or 
no brakes trains are allowed to mem 
The guards who refuse to run such 
trains are being penalised.  This it 
absolutely illegal. There was an acci­
dent to the Darjeeling Mail in January 
causing so many deaths because of the 
defect in EMU coaches.  So. thorough 
enquiries must be made.  It has TSeen 
admitted in the budget speech and in 
the Year Book supplied by the Rail­
way Board  that the major  part  of 
rolling stocks has not been  repaired 
or overheauled for 50 or  60  years! 
The old rolling stock are being used. 
After all this, to say that next year is 
tin year of promise and railways are 
heading towards progress is an abso­
lutely wrong assumption and wrong 
optimism not  corroborated  by  real 
facts.  Conditions in the railways will 
further deteriorate if industral rela­
tions are not improved.  This  is  a 
very vital issue which you must take 
into consideration  Dismissal  cases 
must be reviewed and all should  be 
taken back.  The declaration given 
here must be immediately implement­
ed because at the base, the bureau­
cracy is causing heavy  obstruction: 
tn his budget speech,  the  Minister 
las stattid that only cases of violence 
and sabotage will be treated separa­
tely : All the others will be  taken 
pack.  But now  Shri  Qureshi  nas 
|dded the word  “intimidation”  «nd 
Kr. Tripathi immediately yielded to 
pat.  This is how the Minister is 
weldng to the pressure of the Rail­
way Board, to the pressure of the 
bureaucracy.  So, I would request the

Minister to stick  to  the  assurance 
given by him on the floor of the House 
and not to add  “intimidation”.  I 
would again reouest him not to yield 
to the pressure ot the Railway Board. 
I warn you that a storm is gathering 
that it will burst forth and you will 
be wholly held responsible,  along 
with the Railway Board,  for  this 
calamity.

MR. DEPUTY-SPEAKER:  I have a 
request from the Minister of Parlia­
mentary Affairs to ration the time of 
the( Congress members to ten minutes 
each.  I hope they will bear that in 
mind.  It  is  their  internal  party 
arrangement.

sfro wwm w*r tttstt  (ipftT-

5?;) :

SrtaTTCT I % ̂rrar»TR?T % 15 ̂

m *r $ srrsr wpfhr «fr ̂ r*rr- 
farot ift  srftffhrr tof sftr

•d'l % 5TTT T̂PRT

fTF 1 ^ wr  ari str if faftsft

% HH'a qtri! sfV

55̂ wrr sprc* fw sft? jt# sr̂rwr
f̂T  ̂ grr   ̂ ^

f3511  f̂TT̂t  ̂ traft

37rT   ̂fsRT %

ft 1 t *rt̂t *r far w& 3r 
ir ffe ^

mr  fârr, r̂r  ^

qTETr, w f̂ r  t  fv  f —

trsf? «f̂ RT  Vt  5fTT

% 1 wt wtfriHi Tr̂rr gr %

 ̂̂ rrt   ̂ sp#, 

?ft *fc*Rr*T ̂    ̂sttct %,

% «re 5f?r eft ^  spt

*ffr fwrr 1 %f̂r  vt eft ̂rm ?rc%

WT W*tX %  T̂̂T,

5̂FT ft 5T3TT ?TIrTT % q-fT WTm

*ft I *nr st?t «ft | 1 irFiT *r?r

3fr*r  ̂ «rtft wr- Tf̂r?r 1



279 RlV• Budget,
1975-76—Gen. Disc. 

fsfro  WTTHIT]

I  «| Ji<d spT  ^—

W  ̂ *lfcT  T*T 3̂T* *r* |, 

smrrf *ft t i *r *r q̂ r #

fâT 37cf T̂ f̂TRrT 3vRT T̂fcTT g-—

^ ^ | fa fnq- * fV̂fr *fr ?rcf #

T̂ TFft =ft iwsi  fazrr, wrrf

* **f srfe ?rgt 3*, * mwt mi * sfa 

*t ’tft *tt£ *, fa*£  snr̂dmr

* sr srannrr

fa wn̂fr ®ft sptf  ̂ grfrqT  ̂

fWVTvRT ft *TT I 5̂ % 3TRT  ̂ |̂cT

snrr *nT— ĥI  f̂t—«rt  srnr  % 

f m r fadsft̂ fr # *nft 

iftlFTR W M ft ’Tf, f̂ qrr % fa 

im* ^Nrfwf  ?rf%*r-

T̂T* sfiT  IIHM  faqT,

f̂t  sftr  * fa*ft ?wr

% %%̂tr; r̂ ? i ^ r̂ wft 

% fa*, sft fwt %  ir m r̂,

SryftvR" % T̂T °t‘ 1 'TT fa?ft % BR̂iT*

% m wx  * wrfa*r ?fr m «r, 
inp srwr sft *fa?r % ?ftT # wr sft % 

stnrrhj amrr fa r̂  ^r ̂fr sn* 

cTV *Pt *flf*id  *T <'3,  fr̂ JFRT

N̂r?r cTsf Mĝnra  i spftfa  grp- it?tt

ffaTT % fa  3.' jft $TT̂r i=fl* t- "3̂T % 

*ft%  M§'tH  «PT •H HI  T5T  ̂ facT 

ffaiT 5?, STPT “FT f«M eft 3f=r ̂ TT ôT %,

?nwr sct*̂  jft% ?p̂ ?nft tfit

Mĝ dl ̂ft ̂ ?ft '7?T ̂FT MH'4 •Tft 

f̂rr | i ?rrT % mmmr\ ?r

UTRTT vSR' O t  T̂ WT3 JR'Tn spt 

fafvFFRf %  T̂ ?̂t l%%,

f̂t % Tfr̂ RT ̂ r ?̂fft % f̂rir, r̂ qr 

?T5n̂T:  qT?Fr ft f̂lr  ̂  tTR 

qjr̂ft 5FT wzrzz * ̂ r, f̂F̂r #4 

v%   ̂ f«F *r̂t ̂ft ?r 3ft 

f̂rr |, ^ *pj fsrr i

w % to ̂  ̂  ?ps®r ’r  ̂ rtt

m  % I r;*T ?mr crt fem ̂  -?| % 

vt, f̂ TT 3TW % wWf tft 

*flr  qrq-  r̂t̂ ; t?r#

t̂ f  ̂ Jf qf̂ft.

$m ft'im «fk jjPr.fq-a-  t 

3ft f̂ rnff f  tot n̂rf̂ | eft ̂ r 

% W  ftw M wrfw gtf̂rr 1 inrr 

 ̂?̂r 5?tr t̂ t̂̂rn: sr %rr |

% fa* # 5TTT ̂PT ^

I 1 wrc WTK  ip: fft 

 ̂  ̂   f̂r  % fT %

frxfm mfm 

rft m  ?r wr  srowr f>ft fwm- 

fmf ?ft, T̂??T JjfSwRfvt, *

*r̂t  ̂   ftrtfW  % t̂ 5r%f?rfsT 

f̂f  "Tcnrsr rift, fâ mff wtRnt- 

^T «n< 'fhRT Wtf%*5PT f̂t rRVt

* f̂t wŶt ?tr wf ̂ft srnr jft qn̂ vKî  

’rrfcrf?RTt ̂  ̂ tttt f-:̂TT ̂ ̂  sqfh: gsnw 

% wv rfr ?r5?5T I 1 r̂f% hrw fwt 

«FT% «T?r % SJTTTTft t̂ ?Fqf?T ?rft |

% wz wt&rrft jfhft̂j ft?TT 7|f ĝn-. 

 ̂  ̂ r̂ ti t| «ftr ’trFKf ̂ft f ?r 

% ̂'pt ̂ mT ?tr̂   ?fh: f̂ rwf

^ ift*  spt aptf #gr 

 ̂f*r% 1 eft ̂  % fa* sft ?ttt % snf*fsrnr

f̂TT | F̂T  % fa* *9T T̂ *̂fT spf 

*TFT T̂ WTflW sfT̂nr  I

trap <m % m*t  ̂ft |

?rk T̂f q-f fq? 3Tfr ?TPT  *  *5Rff*r 

?rfarr =tr ̂ t *̂r?ff  fâu fkm

 ̂  fa>  cît̂ f̂?r f̂t ?r=3#  6fnc 

% ?n%  % 2fTT* VTR ̂ T tr?F  ?f̂f

* fWrvTT, 3Tf ffWRT «ft  ?Ft gnsr % 

fir*  ̂f* WTT Rifhn vt fejT «fl7: 

T̂rT 7f* «TT F̂Rftp * ?mT ^

xft ferr 1 fm % «rf̂ «pt to to* 

VTT̂t m  5HT »rt «rr wfw STf *
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sm tfr tsforr stfttt

qr wwftyt *r wr  *ft

Eforr 1 t sn*nr  ̂ gr f*r w ̂
q-nrefw  stft  fotft stp t̂ 

w *r   ̂ sn̂fr 3̂

:sr̂tt *£»rr 1 *r<n̂rc

3tr  *tflfro ?fteft T̂rft f, 5̂5

wvs % $ttft |, fâ ft % nrrt %

fftfr | 1  f%̂ft  TT?JT %  ‘  ct̂ t”

3fcnft*T %  «TT  “The railway

strike was a total revolution's paw.” 

^ îf qrarr «n gfr  ^ wmr qr ̂ htt 

m 1 ?ft ̂  qfcr mr\ wi shfr % ̂ r * 

«rf|̂ t̂3r»r̂ Twr| 1 wt-3̂ r̂ <T̂tâf 

% 3fcf f̂pĵr p̂ipft qreft f- 1 

T̂r wnr q%*rr *ito ̂ft  f̂t srHH 

|  r̂arr vt f̂̂ T

w^m wr?rt | 1 

n̂fhr *rf?rer   ̂*rnr ̂?r ir ̂ng? 

?t  m̂r w f̂t «r ?n% sftôr it 1 
$ t̂̂tt f? f% er?r mt wvr r̂r\

1 îrr * t£t fr *ist rt ?jwa ̂fr 

 ̂ t̂ctt  ^r qr ?ft   ̂ wV 3T5T 

qr  vr ̂tctt ft, wrfkm |>ft w't wr 

ft ^ 1 3R imr̂RT,

?rk  w F̂t % aft ?raf 

wrft f¥̂ m w ?rmT % fc w *r* 

f̂ &^WTRTfw^̂ ttTX&WTWVt 

tfh t*wt  5frtt % m  ?ft ̂rmt 1 

srfop m  f%?n vm *rr % 7* pftnr 

 ̂5ft ̂?r w?t ?ftm qr  |  Rf 5irmT 

tt m t ifr sftr ̂ rwrr *r 

 ̂  mfkm Tf̂- ?fiT ttsrtct ?r Jr̂ro’ 

irrf̂TT ̂  i srt if̂rt %  to

W ̂t  ?̂t  % to WRHqq-

% ^  ̂  ̂ TK T| t ̂   ST.̂T 

*PT f̂RT̂ ffmWST̂ r̂  «ft

f̂t% 22 f̂FTRR, 1974 ̂   ?fJT?r % 

^ «̂««  r̂r̂r ?pt  f%?n

qT, ̂ r f̂FT ̂ nr ̂  ̂ T̂mr ferr 

?fR ̂rrr tjcrt  ?r ?m *m*3gft

wf»nTPTir n  fro% w  t̂ f̂PF

tar ?fn: «ft  f̂ F im  1
w  fwT 1  % f̂ir snTR wt «ftwt

r̂r̂ft % f̂r  ̂ ^ rt

 ̂ '4T  f%rT  *T?ft  Mt  #to

% ̂fr ̂ r ̂ft Hwr fro an 1 

*n«r %■ t̂ «n f% f̂nrf̂T 

?ftr ?tw, r̂nr-̂rq’  n̂̂r ?ttr r̂

t̂ *T T̂T f%̂TT WT̂Fnrr \

sTrf  ?nq- >sft ftr«r t̂ er̂nr ̂tj wt 1

pT̂ ̂  ̂  % 3TT ̂ TT  «TRT ̂ T

m  Hthwi I f%  n̂r «rt ^

ftrr r̂ff̂ 1 ^ ‘ r̂ ®̂”  wwn: 

(23 f  ̂̂ r, 74)  ̂ fm ? I for 

f̂rw Tt fr ̂ T7" ?HvT IT w TT*T ̂ TT 

^Wr 1 7Ĵ’T%  f% 10 t̂i<a ô % 

f̂b#Fft q̂ % TW ̂  sfT T̂T g, ̂ftr

im * *£z im̂ nz % ŝt 1 ^nrt 

TM ŴTT.  ^ m   ̂fm ^  

5TOf ?fnr ̂  F̂t ̂ftq-TT ̂Ft I I «TcT*

?rrq ̂ ttt ctsft grr  t̂fsr%  t f̂t

ST̂TT  Î +H«t'I qTTRT YTP" ̂ ■inHTt 

qTB̂T ̂r ̂rr̂ft tt vfr ihtwwh fw 

«fT I WT fTTJTT ̂ nft jn ̂ I

r̂nr tt t?t wrtt ̂ f%   ̂ 

fW  % maTT qT ̂ Tfr  I

%f%JT ̂ T ?TTT -JTHTT ̂ ̂ kT I ftp ̂TTIW 

St% ̂ FTt | W  sq̂Fm- TT̂T,  TT?zft 

% ̂ 5% f f% vfl̂Ti % f^ pfd-n

eft “3ir tt 4R  F̂Trrr

t?  -?r?ir T̂wrt ̂Tfr I 1 ?̂rt

MOT Tn?qr TOĤt ̂FT f?RTW ̂

?T<r?rr  ̂ ?ît  -H®hdi 1

WRrT mx I eft •*TTTrT rr% W%\ f, %% 
p̂nR WT  t,   ̂ TRET I

ir ̂  ̂    ̂ mwr̂ rmt vt

P̂TT fPTT I 5ffk f̂rrspT Jrtw %, TT
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T̂T srtsr ir, fsRR *T, ̂fSTOT *t, ̂  *f,

 ̂*Tfr̂r ̂r, *r?r ̂  fr ?rr̂ ̂sr 

% f̂t tft w ^ m -  ̂ fatr  ̂ grrtV 
Tfpt   I  H    WT SfrrcTT 11

%̂r  rr̂rr mr % re -srnpft 1 

VM* «iigci % n̂T STFtT n 5T̂T 27 *TTWt 

% STPT ̂    qff̂TT   R̂T I STFT

«rq̂ Sf̂ T̂ T  apt   ^r 

%fa*T 3R ̂Ffi ̂ f 3FT qfpT T̂T̂  %5T 

W\   1̂T rR <RT WTJ ̂T?r TTsfT
?ft*TT I pT -3T£H t f% fwt ̂ T̂T% ̂ T% 

T̂ % ̂ gt   ft ̂ T *?R ’TT̂’T 

r̂f̂5f I wV SR-*- falft % ftwr ̂  ̂  

*RT t fa 3*T W?r TT̂ NTfê SR W *T

*w  srt tt̂fit |, m «rar ̂  

mzir it wptfh I eft ̂  mn ftrmro ?r 
T̂rf r̂r fWrvr % 1  wirs % 

?£5r̂ s*ftfrR t̂ ttr P 1 gf f̂  

|*r£% ̂ 't % fornft  str   fw 

t̂rrt f̂iT  vrp̂TW’" m m n i  trt 7§r 

^TRR I ?TT W> c*R *R TF sCt’TT ̂lfô I
ftrei #sr *t 'jfr vft w
5%, ?PF  ̂I ̂ *TFT ®T̂T   % Tt *T13 

cft̂T ’TFT *t 'JmT   TT%̂ I T̂%

STFT <' lHI*ft   3R T7̂ f ^WtfsR'7' 
*TR P  <ft  mi 

srTiif*t<i'ju' ̂ T «f=t ̂ rtf̂t 1 *mr 3fR ?rt 

^r i?3̂ f?t ’irt I, f̂nr TTf *r ĝrf ̂ ?tt 

t W f̂r % . ̂  % 1 f*r% s? ̂ nr Pr 

frrr̂ sr%iT % 1,043 ̂srwf «r»rir 
|ir, ̂ r % trfVsrre>   jtt̂ ̂ ?n% 

f̂rar ̂  11   mfsur ?m % ww 

Ir wr WFffr?-   Tf ̂  1 F̂Pfrte

 ̂m  ?t   Trr̂t ?r̂t ̂ tst <?rfsr?r «ttw 

 ̂Ŝrnr f̂ rr f%  ̂ r̂sxtrt r̂ T̂Tf̂rr

5FTr̂»TT sf̂r   % 3Tt̂*TT  I rrf̂ T

sptt mtip; ̂  ̂ trt I m fero ̂t 

«fr sp̂ rt tri'»rr 1 r̂rr f̂t % ttsp r̂nr

^ tr̂FT 5BT«T %   T̂cRT | I

w  % w* % snr srfw   frrr̂: m  

tr 0\ w m *rfr tot ?rwr I 1 tr* 

^ ̂ Nt %   % feRT ̂ftr 1 1 r̂%

ftr ̂ ̂rr  q̂r m srt ?frt f«TT<V 
?TRt WIT    ̂    1926 t

3ft  «ft  f* »Tf I

farr mrr  fa 31 f̂ TR, 1975 ?r̂r 

r̂ mvr t< fftpp wit i

rrfm 3Tk ft 22 ferarr, 1974 ^ 

ft T̂H fâTT, «ffT VT̂T ITŜTST 

tit F̂ft fat «Tf% «t tftr gVT̂ Wnft 

îfT̂rft % rfnr  T̂ % ’TFT'T f̂TT WT 

Wn̂RTT ?̂ft 5ft̂ W  ̂   % TTĤ

r   tarr ft srk ̂  ^tr fw  I %

30 ̂T 197 5 %̂ TR 1 976 % 5ST§Tift »

?H %  wt̂ "snnr  srV ’fT̂ft̂ ̂ r 

fsnTT I fâr f̂r% ? sfOf'̂ fa w m* 

^̂TT% .̂̂rTPT P ‘SToT   ̂  ĉT 

7 0,000 sft*r TO ̂t ̂ Rl' % #3 |tr |, 
=TST 3FT flRfTIp' fWr̂ T % ff̂sft T7" wft 

5fR fMr   # 7WT   T3T t» <t«f

?mr % ?̂ri%  ̂frnr   % ?fr*r ̂

r̂TH qrr’-f t, WTT ̂rr ̂ T̂FR w> tt?tr 
T̂Trn t fa   "rr̂r  wnr ?tr fr® 

WTt 'iTRTTT I  ?R̂ sft̂r *Tm it 
7T̂ *IP>?TfR TT ?T̂T IcRT ̂ TT   «Ft 

>̂T H sfTT ?7T9rT 5> *TWt t I W'T ̂STR

r̂f̂ r i q̂ft 3rr?r =r ft fa

=̂fi «lt1 sft̂' T̂R   «TTT % WT̂T 

ffrtt «TR   3TW,  ̂ STFT %

f̂ti TT?rt cfrprft ̂r  ̂    *rtr ̂ r 

jt̂ tr?r tjjfirsr   qf ̂ ̂r faw %

5TOWT % f?RR f® ?nfT *T ?IFt 1 

5TTT ^R V3jm 5frt ZTFJZ Wfi &m 
f?r̂niT5t  r̂ sfr̂t | 3R f% ̂5 |̂rfr 

sfp- f?rmrr ̂   n    ̂   ?̂t

f   f̂tmWRRferT«TT,

5̂«I1WRR <PT tm* 

f̂r f̂ R Trrf̂rt ̂t *1$

|̂ rt   xfa TT̂nr ?
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% ?r*rraT stft ̂ ft «trt 

|r i *r *tpt % | % sjtt #

sprr *r

fotft 3f*r? ̂  tSW *TTTT % «TTT % f̂nrr 

11  >̂fV =5tt?t % ̂fr ̂   «r 

g-fr eft 3R epTf̂ *TC 3f?T *T»n% ft 3T=r «fr,
vm  ̂ w* sr-rt
wr t, ?Ts*r ̂   ̂ *r

crqr ^FT jffaT Wt#

ffk  #  ̂rf?W W¥?TPT%f%5t

T̂f̂r i %f̂ r f̂t trot t?rr% I, 

3T3T % sfPT *F ̂  f  ̂  f t ̂ STr % £# 

55TFrr r̂rf̂r i

tfn   ̂ ft ̂STT'T ffr ̂9T ̂ *RR H 5ft 

FTFT WT srVT % *[W *psft  ̂ ̂  f\ 

ŝr *fft «rnr ?r grit snnsrw f srrr *rsrf?ft 

*r  srar̂r srV  ^r for srnr %

TT̂f JT SFR *ft FTHPT r̂ r̂ T 5FRT £ I 

STR ?TR̂ ?rfTdTFT 3PT *mtcFT Vft 

r̂̂rr *r 3h srcr fw  £ *fp *t<jt*t5ji t̂ 

2 s =rr ̂t ? i T7T°r  tpr ̂ R'rfr

#20 f̂ n ,̂ 1 9 J4 % f̂ r ̂  

frsr'Tr̂'JR’ *  SFT?T fqpTT *T7T Jjr  I

r̂  50  ĤR t *? fT-T'TT 53)d'TT  ^

WT ¥ fspTfl  TTf̂ TT <T?~r f I 190S

*r ̂73 afri «nrc m i  to *tft % 

fô Ffr sri“r i3?  to  fsrftr t̂ frar

f*PTT ? ?  SPF 5T?V fa*rr £ m w i % 

■tffaW I  ̂TO 5TCcT P̂T r̂ T̂̂TT 

T̂nfTT  T̂T̂T ?TTT t  t̂i

% ̂ RFT % pj 3Tl̂r q̂r?T | I  fr*ft 

fsR' qr wr ftr |'n  ^r % 

r̂?ptcr ̂T% t, 5hr ̂  %z ̂rrar jtt ht 

r̂nr irr ?hw-«tw % ̂ m  n̂r  irrcft 

t I 3TCT ̂-?TT I 5?T STFT TJ   ̂ ̂ T

11 ^  ̂  ̂?Fn ̂tt̂t I wv% 5T̂rr 

% *nwr %, sr̂rrra- %  It, far r̂ 

T̂T  T̂T I 1 srr<T fr̂ T #^r, % 

r̂t  f̂t  ^ ̂ pt *(§ wm \ 

 ̂ ̂  % <fT4'M,N ̂ r fsrrf̂ t 

 ̂  =pt r̂t afti m m ̂  <ns?rffft yr
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?tft r̂ ^ wrr  eft  #rt 
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TfT m f a f?rw  ̂f% 3T̂R 
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ffr 3*!% ttV tt u   ̂ 5fP5T

rft̂r r̂ ifRt ?nfg7T i  2o 

55m̂̂r  ic>74 ̂rr inc 2937

5f; 3̂rr?'  ?nTr "ti  ̂ iTijt  ofr r̂ 

r̂TT  # %  4=> sJTf̂T  |

ftSFT  TT  STOt  rR7 ̂RWT  ̂  *PTT

|  i  «?r  MT  T̂TTT fTrTT  *?n%

|tr \t *nr trtr ft  ?r«ft

5T?t tfr iflft *fa:  T̂T

9FT tM'i ft «TRT *K'̂%  ̂ I  «Îd

ir m m r % focmx ?nr  f̂ | 

f̂FT  T̂TcTT f̂TT  WtgifT

|tr, TTft r̂err  srk jt̂'Y

 ̂   ̂ % ?r?vr  ^

ŝ Rt % r̂r  ̂ ?r>P<t ^  «ft̂r
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^ | 1 g®  ̂ mmr ¥f  r̂r
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MR. DEPUTY-SPEAKER;  I think 
you have reached the climax n little 
while ago.

Sto 5TTTnr»T ?F?  TTJ5TT  *T?T
'vJ

5TPT  t̂  fw  I

% smt %  ^ f^r  srr

w   ^ s?ft zm T w m

t »

^  STR n̂f̂rlTJT % q̂r  TTcft 

% C*‘db'M'l*fi # T̂T WA ?TR VX

sim fmr 1  #% ?

“The Government’s cause was not 
helped by Patrick Jenkins, Energy 
Minister, who declared that Britons 
should not turn on the lights when 
brushing  their  teeth  since  this 
function could easily be performed 
in the dark.”
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stPr- wr # %  fw, ^
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"In an inept demonstration of his 
point Jenkins posed for the  Daily 

Telegraph shaving by candle-light...

Mirra %  qfortam *?rt 

f-q- rr%̂rr»fr wx t| f i

—using  an  electric  razor.”
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f̂r-'rr̂ *̂r> r̂ sr̂ f

*•  prrar  * '̂rtt nmr  wfxm

SH RIM AT I PARVATHI KRISHNAN 
(Coimbatore): Now that the humour 
is over, may I talk something serious’

At the very outset, I would like to 
share the sentiments  expressed  by 
the hon. Minister while presenting his 
Budget in paying tribute to the late 
Shri L. N. Mishra.  Whatever might 
have btirn his  failings, there wore 
very strong points in him which we 
would like to remember to-dr>y when 
we are discussing the railway budget 
after his unfortunate assassination »n 
the beginning of January.

As far as  the  Railway Minister’s 
speech goes, I would like to say that 
tty reaction to it is that it  is  like 
;he proverbial curate’s egg, good in 
some parts and very bad in others, a 
ittle  more,  than  the  proverbial 
urate’s egg.
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I welcome  one or two things he 
has introduced in his speech.  Firstly, 
he has for the first time said some­
thing absolutely positive which, I am 
sure, the bureaucrats sitting in  the 
Rail Bhavan may not be very happy 
about.  He has given an absolute and 
categorical assux&nce  in  his speech 
that there will be condonation of all 
break in service—a demand that has 
been before the House and before the 
public ever since May, 1974, on which 
a lot of tight-rope walking was done 
by the late Shri L. N. Mishra and 
the Minister of Statfe, Shri Qureshi.

Rut  the  Minister  is  courageous 
enough and I think him for it.  I 
would like him to go one step fur- 
t ier; he should in his reply, clarify, 
that this condonation applies also to 
those peopre who are taken back after 
beinc left for months on the starva­
tion line with their appeals pending 
before the authorities of the Railway 
Board.

To come to the  finances  of  the 
Railway  For >ears are faced with 
this piobJem cf the growing deficit and 
the railways going into the zed. Why 
are the(y in the red? We are not told 
in the budget nor are we  told  in 
any other reoorts the  real reasons 
for this.  Except, as usual, to blame 
the horse that is beaten to death, to 
blame the workers for their non-co- 
operation, for doing this and doing 
that.  But wrhat is the Railway Board 
doing?  What is the Ministry doing 
to go down to  brasstacks,  to  the 
fundamentals,  to  set  these finances 
right?  This we do not know. There­
fore, I do not call this a happy Budget 
or an Election Budget.  I would say 
in a nutshell that this is nothing less 
than the  Railway  Board’s  Budget. 
And I would appeal to the  Railway 
Minister that this year at least from 
the beginning itself he should take 
some positive action in the direction 
of reorganising the Railway Board 
from top to bottom of its working.
It has to be reorganised and reorien­
tated so that next time we may know 
where we stand with regard to the

14, 1896 (SAKA)  Rly. Budget, 290
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entire  question  of  these  railway 
finances.  Let us be clear about the 
aims and objectives of the railways 
Every time we are given a long list 
of accidents, this was up or down, 
Wh«t  measures  were  taken  about 
punctuality,  how many  new lines 
were taken up and so on  Wo should 
know what is really wrong v ith the 
railway finances

This is  our  biggest  nationalised 
industry m thei country as a whole 
Government may not choose to call it 
an industry but it  is  an  industry 
This term is very clear  W. wanted 
that Government should run railways 
as a commercial undertaking because 
then finances can be  generated  not 
only for improving the working 0t 
the lailviays not  only to introduce 
new lines and bring satisfy tion to 
many hon Members like Mr Parashar 
and myself, but also to see that the 
railway workers are paid their- indû- 
trial wage which Mr Qureshi during 
the negotiations agreed and sud was 
acceptable m  principle  He  said 
‘'where are we to find the money, the 
principle is there”  We don t find anv 
picture of the money being found in 
the budget because  we  are  bemf 
told the same thing m new form, it 
is the same old wine in a new bottle'

Last year we had a review cf the 
performance of the railways and wc 
went through the  same  We  had 
found out certain jugglery m figures. 
This time they have put some other 
type of cover and they have given 
thei same m other form  But if you 
go through the report you will find 
the same figures are there  I will 
give one concrete example  We are 
being given the figures of not tonne 
KM moved the per-tonne of wagon 
capacity which went up to 16558 in 
1960-61  from 11833 m 1950-51  and 
hag now come down again to 14,283 
But freight movement  and  wagon 
utilisation has certainly not improv­
ed and i* not improving at all  Time
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and again we have bectti given hope 
that gome special  programmes  are 
there  Still we find, steel and other 
goods could not move, the wagons are 
tied up, and so on

16 00 hrs.

This brings me to my point  The 
question is  Why are we not given 
the figures as to what is the leturn 
per wagon and what could be the im­
provement made on the return per 
wagon’  We would like to know what 
positive steps h>ave been taken by the 
Railway Administration to s*e that 
the fitight traffic, which would gut* 
the maximum return is given piiout̂. 
That can onlv be woiked out if 
know  what is the return  on  e'ich 
wagon'’ To-finv whal do We hate’ We 
are only  given  ougmatmg  tonnage 
figures We do not know \vhefhe  the 
wigons are used to the ful] c  nutv 
We me totally unaware of the utih 
sation of wagons  in  ficignt  UufHc 
If that is givtn then only could £0'"i~ 
tivo figuies be woiked out qni ut1 
wuulj be m a nosition  to  pi jpn-»c 
what jhould b« t-one Unther  In th*»t 
way we would ulsc 1 e in 'i posit  to 
point out wheie the  pilfer n *  mci 
other malpractices take  mi 1 ;K 
pilferage and malpractices have  al­
ready been lefericd to by my hon 
friend, Shri Samai Mukherjee  All 
these could be checked at anv time 
at the divisional or at the local  els 
We should also be told that tl i, will 
be the freight earnings  Why theio 
is no indication given in this repaid 
Has there been anv analysis made to 
achieve that kind  of  target  No. 
The target is given m terms of wa­
gons kilometers and ô on and  so 
forth  Financial picture is not given. 
We are only given an abstract picture 
This type of giving a target  is  no 
good at all  Targets for earnings on 
freight should be given to divisional 
and local levels  Once the target is 
given, they w >uld certainly have to 
fulfil it  If it is not fulfilled, th* 
question arises as to why that target 
has not been  fulfilled  I want  too* 
know whether the pilferage or mal-
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pmtice that have been going on in 
the railways is checked or not.  i do 
not think so.  For instance there is a 
difference in freight charge between 
carrying  coal  and  sugarcane.  Is 
sugarcane the commodity from which 
you get more?  Or is it coal?

We are not given figures with  a 
■commercial approach.  No  scientific 
give you one example.  Take  the 
analysis has been made at all. Let me 
North-east   Fiontier  Railway.  We 
would like to know why there is a 
fall in the share of traffic of tea. The 
despatch of tea produced  from  the 
tea gardens  of  Assam  has  fallen 
from 62 6 per cent in 1971-72 to 34.4 
per cent in 1973-74.  Don’t  tell  me 
that it is due to the strike.  Every- 
time you blame the workers when­
ever thero is less traffic carried by 
railways.

Similarly, if you take the movement 
of jute on this railway, you will find 
that in 1971-72 it was 72 per cent of 
the total traffic but it has come down 
to 59 3 per cent in 1973-74.  Why is 
this sharp fall?  Why is it  that  it 
takes nearly a week to ten ddys for 
the wagons to be provided to the tea 
gardens to transport the tea to Cal­
cutta0  Tea is a bulk product:on in 
that  area.   Surely,  the  railways? 
should be m a position to lift that 
amount of traffic and tran-ipuit the 
same to Calcutta.  You should see 
that the goods which are for a short 
lead are'diverted by road. You should 
Change the policy of quota allocation 
Should there not be that coordination 
between rail and road traffic so that 
the ftieght movement is made commer­
cially oriented? This is what I would 
like t<> Jay  stress  on.  Railways 
should go in for long lead traffic and 
block trains avoiding yard and termi­
nal delays.

Coming to commercial orientation, 
unless we are given the figures which 
would help us  to understand  and 
judge whether the commercial targets 
have been fulfilled or not, It  is  no 
Use giving this Parliament this sort of

budget and saying that this much of 

money we lose or this much of money

leZ' m< T e-1   SSSto the Minister to See that  this  is 
done and this commercial orientation 
takes place so that we know  how 
much we are earning per wagon and 
how many wagons are being utilised 
which are already there and whether 
this earning is upto the mark or not.

Now t come to the Railway Boira 
itself, to-day we see in this country 
that in Rail Bhavan there are  twr> 
different officers functioning  in  the 

railways one is the Minister -and the 
other is the Railway Board.  This is 
the dual authority.  Last year, parti­
cularly, we had a bitter expedience. 
After an assurance was given on the 
floor ot tho House to Members  of 
Parliament, the same is put into the 
waste paper basket by the Railway 
Board.

Tlus Railway Board is inoculated 
against independence; they are inocu­
lated against  any  national  outlook 
They have been  inoculated  aga>n t 
any jdeu of having a healthy attitude 
towards labour.  You, Sir, have called 
foi it and tne irte Shri Mishra had 
called for it m 1974 whe he spoke 
on the railway budget,  i quote:

I  recognise  that  enlightened 
management is essential for happy 
industrial  lcinUons and mc.-e* sx-d 
productivity.  A rigid bureaucratic 
approach :n the handling of indus. 
tiial relations is now an anachronism 
It is, therefore, the objective of all 
railway  executives  to  &ee  that 
management responsibilities are dis­
charged with an  enlightened  out­
look.

Similarly, Sir, you in your wisdom 
have al?o said what in effect is the 
same.  I quote:

Well-being of the staff forms a 
corner stone of this policy.  I have 
directed the Zonal Railway Admi­
nistrations to deal with all service 
matters speedily and gympathetical-

(JSAKA)   Rly. Budget,   2CM
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2y,  wherever  employees  are  not 
charged with sabotage or violence.'’

Now, wHat "happens nfter you have 
directed them to do that.  Here is one 
of the dismissal  orders handed over 
on the lStH February, Just on thci eve 
of your budget speech, to Shri Cha- 
xnan Lai Kochiiar.  I quote

‘The disciplinary  authority  has 
removed Shri Chaman Lai Kochhar 
from service  in  exercise  of  the 
power conferred on him  by  Rule 
14(ii) of  the  RS  (D&A)  Rules, 
1968.  Under the said Rule  14(h), 
where the disciplinary authority is 
satitsfied for reasons to be recorded 
by it in writing that it is not rea­
sonably practicablê to hold an m-

*  quiry in the manner provided  in 
Rules ibid, the disciplinary autho­
rity may consider the circumstances 
of the case and make such orders 
thereon as it deems fit.”

Rule 14(ii) is based on proviso (b) 
to Article 311, (2) of  the Constitu­
tion. Under clause (3) of Article 311, 
on the question whether it is reason' 
ably'practicable to hold an  inquiry, 
the decision of the  authority  em­
powered t0 dismiss or  remove  the 
person or to reduce  him  in rank 
shall b€| final.

“I  have perused  the  relevant 
records. I am satisfied that the dis­
ciplinary  authority  has  recorded 
detailed reasons in writing as to 
why it was not reasonably practi­
cable to hold an inquiry in this case 
His decision on this aspcct is final 
I do not also consider that on the 
facts and circumstances, the penalty 
imposed is severe.  The appeal is, 
therefore, rejected.”

His decision on this appt*al is final 
fend not your decision.  Where  is 
sabotage or violence here?  It is only 
the wisdom of a pen-pushing and file- 
pushing officer in the railways who 
knows nothing  about  humanity  or 
labour or industrial relations. Simi­

larly, again there is the case of two 
workshop employees in Bikaner who 
have been dismissed because) they had 
addressed a meeting asking the staff 
to jofcfi the strik.e 1b it not the assu­
rance given by Mr. Mishra  nnd  in 
your speech also that there will be no 
victimisation.  Then what is the rail­
way administration doing?

Sir, 27  years  after  independence, 
this Railway Board has remained un­
changed.  It  was  established  under 
the Act of 1905, not evem 1938.  How 
are you going to remove these people 
with fossilised minds? If  you  ask 
me I have a more humane view and 
will not say throw them on the road. 
I certainly do admit that there may 
be some of them who are efficient but 
first, Sir, let Iho post of the Chairman 
of the Railway Board be  abolished 

here and now.  There has to be one 
single authority in Rail Bhavan and 
it is the Railway Minister who should 
be the  Chairman  of  the  Railway 
Board  This Chan man might be once 
upon a time an engineer.  What does 
he know about industrial  relations? 
He may know what a wagon looks 
like but not what a human being, 
a worker, looks like.  Therefore, my 
appeal is to re-orgamse the Railway 
Board and living it under your con­
trol.

We wcire told  yesterday by Mr. 
Qureshi  that  some  demands  were 
granted.  One of them about which 
a great sfiow was made was about 
the Miabhoy Tribunals recommenda­
tions on which we were  told  that 
Rs 35 crores were required for im­
plementation of the recommendations. 
Wei were told in the August speech..

PROF.  MADHU  DA7TDAVATE: 

When he explained that fraud,  you 
were not in the House.

SHRIMATI  PARVATHI KRISH­
NAN: I was not in the House,  but* 
I went through the proceedings.  I 
am quite literate.  I am not illiterate
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like the Members of the  Railway 
Board.  Rs. S5 crores.  This is what 
has been said yesterday. Rs. 35 crores 
tor implementation of the recommen­
dations of the Miabhoy Tribunal. We 
wipe told by the late  Shri  L.  N. 
Mishra, in £is budget speech  when 
presenting the Supplementary budget 
last year, that this extra money was 
wanted and that is why the increased 
freights and increased fares and so 
on and so forth.  What  happened? 
Here, Sir, is a circular from the South 
Central  Railway  Sholapur  division. 
Miabhoy Tribunal has said 84  hours 
and here you are, ‘OT is to be calcu­
late beyond 90 hours’. This is dated 
6th February, 1975  Is this the v»ay 
that the implementation is going to 
take place?

Then, about fair price shops.  On 
25th August, 1974, the late Shri L. N. 
Mishra said ‘A start has also been 
made to set up fair price shops in 
railway colonies  housing more than 
300 employees’.  What is the record 
we have?  Absolute record, I  must 
say.  We are supposed to have  fair 
price shops for every 300 employees. 
You have got nearly 20 lakhs of work­
ers, both casual and permanent.  How 
many fair price shops?  48!  What a 
record!  Let us work out how manv 
families are covered.  Only 48 fair 
price shops.

Then, in regard to  decasualisation, 
which should have gone on in the 
Railways all these years, what is hap­
pening?* This is  also  one  of  the 
recommendations of Miabhoy Tribu­
nal. Thet Railway authorities are very 
busy witin&ecasualisation  from  the 
back door.  Victimise all  the casual
workers, throw them out  of  work
and take them back as  daily rated
workers.  But when you ask  them
the question, they say  *Cahinet  has 
asked us to effect economy measures’. 
This is where they are saving their 
money.  Do you think this is fair? 
Ninety three workers in Jaipur who 
have been doing  regular  work  of 
maintenance, * who have been in ser­
vice from five to 16 years and  who

should qualify for  provident  fund, 
for all kinds of retirement  benefits 
and for all benefits Which are due to 
permanent  employees,  are  thrown 
out today and they will be taken on 
tomorrow as daily  rated  workers. 
In regard to ELR workers who  are 
working on your construction every 
where, you say economy, no money 
no plan outlay and you throw them 
out.  Sir, in regard to some of them, 
with 15—20 years of service, there is 
no providfent fun<T.' T*7iy should the 
Railway  Board  care?  Everybody 
knows that when most people who sit 
at the top  in  the  Railway  Board 
retire, thetr {5TbviffisM fund  amounts 
would run into teJK of thousands of 
rupees.  They are able to build huge 
houses for themselves.  Where does 
the mone(y come from1'  Maybe,  it 
comes from sources other than provi­
dent fund?  May be, that is why, they 
do not want  to  rationalise  freight 
movement.  I do not know.  Sir, I 
am  sure  you  would  be  dynamic 
enough to look into  it.  Sir,  fKTs 
question of casual Tabour, partite ular- 
ly, in regard to those who have been 
victimised 'Curing the'StrTke is some­

thing that merits immediate interven­
tion by you.

Lastly, I want to deal with a very 
important aspect and that is, Railways 
and Industrial Relations.  Sir, as far 
as the Railway Board is concerned, as 
I said quite earlier, as far as indus­
trial relations are  concerned, they 
are totally illiterate.  Even the tech­
nically illiterate  UNESCO  form  of 
illiterate woman working in the Rail­
ways is wiser than they are, as far 
as industrial relations are concerned.

Today, Railways get exemption by 
virtue of cheating and  bamboozling 
from almost all thosef material clauses 
of labour legislation which are neces-- 
sary for the protection  of  labour 
For instance, the Labour Ministry has 
said ‘provident fufid for all’.  Rail­
ways say we have our own schemes. 
Now, there are casual labourers with 
years and years of service.  But kept 
as casual labour, they do not qualify,



299   ̂ Budget,
1875-76—Gen. Disc.

MARCH 5* 1975 Rly. Budget, 300
1975-76-Gen. Disc.

[Smt. Parvathi Krishnan.]

for no provident  fund. You talk 
about loyal workers.  There are ex­
amples and  cases of workers who 
have served thp Railways loyally for 
31-32 years.  Their cases have been 
put bttfore the Minister, but, no pro­
vident fund because there are no pro­
vident fund deductions.  What kind 
of Ministry is this, if  you  cannot 
look into it and see that your workers 
who belong to what is known as the 
nationa’s lifeline, who belong to that 
industry without which your national 
economy would be brought to a stand­
still, who keep the wheels moving are 
neglected in this way.  Even at the 
time of their retirement, what  is 
their position?  After all, they joined 
when they were young youths.  Wh<-n 
they retire, they have their families— 
parents, wives and children—to .sup­
port.  I do not think I need go fur­
ther )nto that because I am sure you 
are equally aware of this

Therefore, this whole question of 
the railways being in absolute iso­
lated glory has got to be done away 
with once and for all.  This is the 
demand we  havci been raising time 
and again in this House.  Therefore,
I would not like to labour  it  any 
more. * '»

Finally, I would like to  say  one 
thing. The south, where I come from, 

is a sadly neglected arcfe.  I much 
appreciate Shri Parashar’s very fer­
vent appeal for national integration 
and so on, but he seemed to know 
nothing about the south, because he 
could not give any example.  Now 
may I give them?

In the speech of Shri L. N. Mishra 
last year, there was mention about 
speeding up the electrification of the 
Vijyawada-Madras  section.  Nothing 
is thejre in your speech this year—I 
wonder why.  On the other  hand, 
those workers who should have been 
at work after that assurance came, 
are being reverted.  In Octobcr, 1974,

80 engineering  inspectors have been 
reverted to lower grades and ctven 
put on alternative jobs like juniw 
clerks.  Therefore, J would like to 

know what is  happening  to  this 
scheme.

i

Similarly, in regard %o the* doubling 
of the track of the sou«s-west broad 
gauge line, now it has reachecf Jrugur. 
There we find that ELRs who were 
engaged in the work have be<en served 
with retrenchment notices. Does this 
mean that the doubling of the track 
on that gauge is going to come to a 
standstill  or  not.  Similarly,  the 
Salem-Bangalore meitre gauge tran.s. 
Why do  they  stillstand  cancelled? 
This is a very important link bet­
ween Tamil  Nadu  and  Karnataka. 
Are you interested in national inte­
gration?

PROF. NARAIN  CHAND  PARA- 
SHAR:  Yes.

SHRIMATI  PARVATHI  KRISH­
NAN:  There you arc(.  The chonis is
there  Therefore, why is it that these 
lines are being neglected and trains 
are being cancelled?  When unecono­
mic lines are cancelled, the blame is 
put 011 coal.  The Railway Boaid is 
above all blame whatsoever.  It is an. 
absolute Haris Chandra sitting as a 
panch  It  time their age old theo­
ries, pet theories, all the fictions they 
put before us are blown up,

Le me give you one more instance* 
of  discrimination.  In  the Indian 
Railways:  Report <md Acconfto*, on
page 38 are listed Important events 
of the year 1974.  Honourable mem­
bers of Parliament and the Minister 
would do well to rciad it.  Not one 
place south of Narmada has an impor­
tant event in 1974 to be detailed to 
Parliament.  Is  this the  way they 
are going to have national integra­
tion?

That is why I say that you have a 
set of men there who do not haw a 
national outlook, a national pexvpec*
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tive  nor  patriotism.  Therefore, I 
appeal to you and in International 
Women’s Year 1975, I hope it will not 
fall on deaf ears, and hone that even 
before this budget comes up for vot­
ing, you will come before us as Chair­
man of the Railway Board as well as 
the Railway Ministter and we will 
not have that  dual authority.  It is 
only then that proper steps can be 
taken by you.  Then perhaps we can 
consider whether 1975-76 is a year of 
promise, a year of stabilisation and a 
yiiar of stea'dy growth all round.  But 
if matters continue as they are, I am 
afraid we are in for a bad time, the 
Railways are in for bad  time,  the 
Minister is in for a bad time, and 
none of us wants to have this bad 
time.

Therefore, I should appeal to him— 
I hope that my appeal does not fall 
m deaf cars—that a national orien­
tation will have to be brouph into 
the Railway Administration at least 

in this year of 1975.

sft tfto tjrffo  (Tft'TPTJRT) '

qirjur %  t  : “1975-76

#  snmr *r wrm,  fN̂ rr sftr
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i£m,  wt m ^

r̂f tftur 1

16.22 hr#.

[Shri Ishaque Sambhau in the  Chair]
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4Nĥr, ĤfdfM«gR m %

tirolr *f *pft* 11 frfa* $re *ft- 

ifol WTt H *Tf  ̂  9WWT I I t

“WWAT g fa wrft ifigtW ̂   ̂ WV4-

r̂fWt % faRTi   ̂f ?  f?wr?r
| fa# ̂  «rh: ̂r %
 ̂  ̂ fr̂ rr 1 qfa

vihnxt Weft %   ̂ eft ̂fat
sprf̂w ̂  1  $n$-w-
T̂t  fTHT  f,

f̂at 5T̂r  farr t Hit *F$m I
%fa* *f m\ ̂rfr̂q- vt  ĉrr ̂ 
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ŝfr *TO*TrT  gSK «Ft WITÔ Ml'
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*rro% m  ŝftenr fw | for %r§ 3% 

srf?r form % f̂ n* Sr r̂nr wt̂it 

t̂fW  «r  5pt %rm q%nr,

*rr «rar qw,  r̂oifiwf  | 

f% %mt «rpc ?w qx »7t»n i *r|  I 

%ir|% *fa 

«frr %rrw mm f̂ranr, 30

313  Hly. Budget,  FHALGUNA 14,
1975-76-~Gen. Oise.

«pft?  ^ ̂f5T  »rdf 3PTcfT

"tt ?r*rr f̂f 'Spt f?r̂r ^

?rfif 11  ^   ̂  f for

q̂?r 3ft 3<Tar£«rr ̂r ̂r̂arr % for̂ irfMw 

f̂osrr̂r r̂̂rr

% fm f̂asrrc %zft ̂  ̂rrr ?fr srrq- 

3t<t  ̂ ?rr x\ % ?rfo>̂ for̂ 

sm % ^   g i if

?r ̂f̂rr ̂rffrr f for ?rrT 

fo-ffr arrfifr T̂rfr # vtnt % 
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3T fft  TT T   fr SHTTC 
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ip faTT    t   ft fwTT srrT f T fTT
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 5R fT5  T T  if      TPTt
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gqTT if HWt t f 7 r        jTr nTrft 

if fH f1t fft jsfri  Ppfr srfrr ir fwt

qr ffTPTTT TT7 pTf fT*       

3ft  vr fr T fwr I i   rr ft  *rr  

19 7 5     *r       rrf ,

rt *    $ TW *   ifi ** 

$     friT   f n wr 1  fsrrw 

 rr 1 fr ptt wnrw m fv       m  
sfrr  r      srff qr  4ett *rf m 

f w  fr *r  w  m    11,
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flsr *r*r f% tot sjiw <rt T*ft frmt 

froft t ?   f % fiRn? srrenr 

*f tft fanrcft *t

«ff 1  arftr 5 w w  *ft  tfr far 

mf farst  qpft rf ? <rt   stttt 

1% '«w if   wrsftw T̂<f  ̂  

«fr 1  ^ 5̂  wirT forffor ?r̂r «fV

<fti*?TST ̂TrcT   f%rr 3|T%   I

%f R  <Tt*ft Ttftrr*t Trferr

w  1 srr̂nrt  *rrf

?f trsjr TW 19 fWRT 1974 Tt f%'3T 

jt *ff*FT vR Tt Ttf jttr ?rft fârr 1 

% f% s*r % «rr* if 3rfa ?ft 

grrfr  *rtt   fr*r w   ̂  t<r# tt? 

% ŝrfian̂fVTcfr ?r tt *zt*(  t T̂*f 

% fâr tt *resre it  1

 ̂ ?pr shr %  r̂TFrr-

stcnrra wtj? rr&ft jfft ?r  ̂  ?frnr 
Tt vrz? rr#?fr & if? aft̂ n? t̂ t

I 1  Tp % w r  % fspffîr  Tt fr 

*nr # *rrsr w , fTf̂rrr tfr̂T I,

*(M sHVrf PTFT TT *T̂t 'TJTT, *TFT *JVTW 

ft TTT I sftr Trft Tift Tt f̂RT W  % 

f̂ Viifi 5ft *ri far % t%t if  ?rnjr *0 

Tr ̂frvPTT̂r f*rr  1 t w tt f: % ?ff o 

aft* srcio ?r ̂qr Tt wrw Tt jtw fw
%  TTT  <TT w'v  fr  JT<TPTT-3ftTr*T3 

rnrfrt fiR sff*rr Tt ft rf «rt 
r̂*f frr̂  *tfj   Tr  sftererr gm

I 1  Ttf *rram wstt ̂rfr I ?rr<?f
To Tt <5fT TT 5T7T t- I # TT̂rTTJfrTTTT 

*fft 3ft OTft   3TPT TTTTT̂ I

17.00 hrs.

*Rft *rffa5T % Tt tffa arTS Tf TT # 

wft 3TcT srwrer w r rr̂rr g 1 

t *rat r̂̂rgr̂r tt tpt fwr̂rr

fT ?I%T fsfTjRt % KTZX irnT  fwr

t&r «fk to %   ŝr?r # vrc ̂

3807 US—11.

frr I 1   r̂r̂ft *fk vm*t

% ft JT̂f srf̂sp  5T?f % WZX ’TTT

t̂,TT3r̂   twr  t«ftTT

Tf I afTtfT   % 5̂  5n̂T T̂t ft T| 

f I TTT # ̂lf T?r TT T̂r ̂Trtr ̂rT 

| I %R Tt ̂9T if ft ̂ ft ST r̂r TTrft 

?tf̂ T fsRTir ̂  f̂ rsr %fr< *t* 

ĵpr t-t îrtr ̂ft ̂rreff *ftr Trt̂f

TT TT mr  ̂Ttf̂zff tt w  t| |,

1

wptt  frsr̂ftTTOT  Tt  wr fpr% 

f ? wr ̂rrr t̂ hprt Tfer % ̂rsq- 

TTW TT̂ if   ^r % J W     ̂

srrspWT *TtWT if fT3pft ̂ FTSff I I

 *foft wt̂ r ?r ̂ t «rrcr *̂tr t̂ tt 

T̂frr ?ftr w vrformf (fart % wrt f̂

11 r̂?rrf%̂ TOt wwf % ?t̂ t rrf r̂ 

VTW mt&t  tt %   Sn̂fJTRrr 

? I JTFFft̂f  9rr?T?r  TTTTW  f̂TST  % 

20-2-73 Tt ■3ft  ĴT fTTT̂T TT̂cT 

fTTr «TT, 3̂TT  ̂ f̂t% TfT «TT :

Apart from the surveys proposed 

for improving the trafHc capacity on 

the existing routes and for giving 

relief to hard pressed terminals at 

the major cities, surveys are also In 

progress or are being taken up for 

some new railway lines, which, when 

constructed, would promote the de­

velopment ol some backward areas 

in the country.
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*r$ <m «P|t «fr fftr m  *r fa?T 

$sr strt *5Y ̂ jqr | 1$  g ft? 

Tfl*r STT9T % srwr srk ̂ r:  BTWf

% Twr vft*  *r  <$r 

| irtr srrc sr̂?r  *ft t$r wsr ft *PF?r 

f, ̂?ft ̂t stv °5r̂npTT 53fnr i ff stfrt 

Vr̂crr f fa mr̂r Hr *t̂ , sprr % tfsrcft 

*rr wr fsrr sflr spreâ T wmt 

r̂t r̂r̂r  sr wr pT i w % arr̂

% % srFT̂rr T̂f=rr % i 3r r̂̂rr f % 

mfemft srY?-  ftr 5T̂f % farr 

r̂ gf°ranrr sqrsrr  ŝrrtr i

t % »tpt % ̂ft  fsnrnr 

% £nr r̂nr̂r r̂r̂r ̂ tsnr  '3’«t °Ft 

t wwr  sftr srenrrr *rt  fer 

tsrrtr i  ̂   % <t*tt  %?F??r %

3̂ r *r 'RTft sr̂r̂TPTT I  i  oft 

sptFtt art  sfffa 'Tĝ rm1 ■&* w?r Ttrr 
r̂rtr sffa  vi ft5p«rr»r vr *fr stfst

fspjn tarnr < ?r*n: t̂ht ?ff f«RT

sfft TK ̂irrr, f̂TT ST'fT TOT STJnj,

F̂fTT ̂  srfETFifsrr fTJT -, T *TRT | I 

sfof  wro  ̂ ?tp

 ̂jpr ̂  q-̂T-rTsr ̂   to 

3R3T’ft *ft r̂̂ TSTT'T   ̂  ̂

yrj  %trr. ift  *ni n̂Tnr irq- f, r̂ 

¥TT JT vt STFW # I

SHRI  K  HANUMANTHA1YA 
(Bangalore):  Sn, after  I  left the
Railway Ministry, I have not partici­
pated in railway debates.

Today I am impelled to particip i+e 
in the debate for the railways 1 ve 
suffered so much. Never before ip its 
history was thrre such a low perfor­
mance and tragedy.  It is not merely 
the railways that arc iesponsible. The 
railways have left on me a great im­
pression of affertion and loyalty. They 
say that the railwaymen are a family 
and I saw that literally with my own 

eyfs and experienced in my Qwn per-*
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son: that affection and loyalty wlilch is 
expected of civil servants and govern­
ment servants.  Many Members speak 
without really knowing  the  inside 

story and condemn the Members of the 
Railway Board and other officers.

Sir, I merely want to bring to your 

kind notice the well-known principles 
of parliamentary debate. In a parlia­
mentary system of Government it is 
the Minister who is responsible and 
the overall powers are vested in the 
Minister.  The Railway Board Mem­
bers at best place their views  and 
opinions before the Minister and it is 
for him to take the decision.  So,  if 
there is anything wrong the correct 
form is to blame the Minister because 
he is vested with the overall power. 
We should not attribute motives  or 
blame the Railway Board  Members. 
That is hitting below the belt.  We 
forgot the magmficont  service  they 
did m the war effort during the days 

of Bangladesh liberation which earned 
approbation from Government as well 
as Members of Parliament.  I beg of 
the hon Members not to attribute un- 
patriotism to these Members.  They 
should take a reasonable attitude to­

wards the Members of the Board.

I have found by experience that if 
the Minister is honest and efficient and 
is capable of inspiring them to a higher 
altitude of mind, namely,  efficiency 
and honesty the performance would be 
magnificent.  It is mostly the  Minis­
ter—and next the Prime Minister— 
who is responsible for what  takes 
place, either good or bad, in the ad­
ministration.

If railways had not performed pro­
perly it is not the Board or the Minis­
ter who is solely responsible. During 

the last ten years probably there have 
been ten Railway Ministers.  By the 
time they enter the office and learn 
and understand the problems  they 
are changed.  The Railway Ministers, 
like the chain-pulling operations which 
delay the trains, are suffering from 
Jthese change?, Therefore, let us have
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the courage and honesty to see where 
the fault lies. Out of some considera­
tion other than the correct one,  to 
blame the Railway Board  Members 
and spare  the Railway  Minister is 
sheer cowardice.

I welcome the new Railway Minis­
ter. He happens to be my friend. He 
is a good man.  Since he hails from 
Varanasi which is supposed to  wash 
off all sins, 1 want him to wash off all 
the sins in the railway administration. 
He is a great exponent of Hindi and, 
therefore, I will give him a slogan in 
Hindi ‘Panchhseel’.  It is ‘Panchsheei’ 
that he has to understand and imple­
ment.  Clean the railway administra­
tion of corruption, theft,  pilferages, 
ticketless travel, chain pulling, over­
time payment and delays,  that  is, 
maintain punctuality.

Sir, we have not yet assessed cor­
ruption in terms of money.  So far as 
thefts are concerned, the payment of 
compensation was Rs. 12 crores in my 
time and it has become Rs. 13.5 crores 
this year.

You will,  therefore, see that cor­
ruption and thefts in the Railways are 
mounting up.  When X was in office, 
I saw really that men of the RPF—not 
all of them; many of them are honest— 
some men of the RPF were in league 
with the thieves and the looters.  I 
wanted to reduce their number so that 
I can introduce fresh elements, honest 
and efficient.  The previous Minister 
has increased the strength of the RPF. 
They cost about Rs. 12  crores.  The 
RPF hag been given a larger person­
nel for the mis-deeds some of them 
are doing?  Sir, in these two items, 
you can save Rs. 24  crores.  Cutting 
RPF to its size and eliminating this 
kind of theft.  In fact, we must fix 
responsibility in every division.  Sir, 
the concerned RPF Officer in every 
division must be made personally res­
ponsible for corruption and thefts and 
if there are instances, we must frame 
laws proportionately to reduce their 
salaries, If they do well, we must in­
crease their emoluments, tt is on this

basis alone taat we will be able to do 
it. i have got another idea though it 
may not be practicable now.

Though our Goverment leaders have 
been proclaiming that there must be 
a revolution, there must be a new so­
ciety and all that, we are not able to 
do anything of the kind;  we  have 
whittled it down to our proclamations. 
If you have the courage, transfer these
58,000 and odd of RPF men as Border 
Security Police.  Let them not lose 
the job.  Let them go and work under 
the BSP' cadre. Let them do the work 
which the BSF, the Home Guards and 
others are doing.  Post the  Border 
Security Forces in those places. They 

are not contaminated with this kind of 
corruption.  If we take this major 
step, you will see that automatically 
there will be elimination of these thefts 
and pilferages in the Railways. But.
I wonder whether the Cabinet as  a 
whole will  be  able  to  take  this 
courageous decision.  Unless  we  do 
something out ot the way something 
courageous, we will not be able  to 
straighten up things; things which are 
being done with the assistance  and 
connivance of the men of RPF.  Only 

the other day, we had the incident in 
Kouerrna of thefts  of the value of 
about Rupees five crores. ThL is hap~ 
pening every day in Mugalsarai an-1 
various  other  centres.  The Mem­
ber of Parliament involved has been 
suspended by their party. All honour 
to them  I have great appreciation for 
the CPI which has taken this bold and 
courageous step.  I very much  wish 
that the other parties including ours 
have that courage in order to cleanse 
t'.ie railway administration of  undue 

influence exercised by Members  of 
Parliament or whoever it may be.

Sir, then, ticketless travel. In 1968- 
69 the loss due to this was estimated at 
about Rs. 24 crores. Now. the railway 
fares have gone up.  The transport of 
persons and goods have also increased. 
Now, due to ticketless travel alone, 
there is a loss of about Rs. 50 crores 
to the Railways. This is done mostly 
in your State and in Bihar.
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I will also tell you another thing. 
t was travelling in your State.
*e Holy festival, all the vin­

tage boy. throw colour, •«“ <*££ 
and branches of trees on the raaw y

compartments.  The
ties are helpless. 1 appealed to the 

then Chief Minister and he was 
to appoint a committee and did s»me- 
thing. I do not know w hat subse 
quently happened.  I did try  ° s 
thefts and ticketless travel  ^very 
State with the cooperation of the con 

cemed Chief Ministers.

Now alarm chain pulling has gone 
t* *0rmc nf figures, according to 

up. In ter  _ 2,80,000 and

Zi  mh t f  ̂nd of disorder and 

discipline, how can the Kailways nm 

efficiently and properly? 
merely the workers who are respons 

STit*is not merely the  ^
management level who are respons 
hie  It is not merely the  Kaiiwy 
Board or its members who are res­

ponsible. PeoPle inthe States  rth“ 

P°*ftef t̂ Vate Governments and

“ c  ̂e s at  ̂d er  to 

straighten up these things.

ter also.

Theo punctuality. I once told P*"- 

dit jawaharlal Nehru in our  party

PubUc

inefficiency  of.  the8e railway

£Tg,Cl'punctuaUty we 
"  bfab* to achieve much. You

a  religious-minded  man-  Th

X 0leÛ « ™ ° ntimC' Whe
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it is the sun rising and setting, the 

seasons coming  and  going. 
devotion is to be  in  harmony with 

natural laws.  Therefore, punctuality 

is a kind of worship; you have to take 

pit in that spirit and see that it  is 

maintained by the goods as well  as 

passenger trains.

The second item of the panchsheei 

is; rationalise the railways. This Par­
liament approved stopping the cons­
truction of MG and making every new 
line a BG, but that has been given the 
go-by. I need not argua  Every per­

son who has studied  the  problem 
knows that ultimately it is more eco­
nomical to have BG rather than MG. 
Then I enunciated  another  policy. 

Many members here asked for  new 
lines.  It can be done in another way. 
From Madras to Delhi, lines have been 
doubled, trebled.  I told them- why 
do you double and treble lmes of this 
round-about way from  Madras  to 
Delhi?  Have new  lines  that  run 
through Madhya Pradesh, Hyderabad 

and all that.  It may cost a little more, 
but you will have given new railway 
Sms as well as seen to it that justice 

is done to every State. But bUndly 
and in a routine manner, they go on 
doubling and trebUn* the same Une. 
neglecting the vast areas of our coun­
try in MP,  Hyderabad  and  other

places.

SHRI R. S. PANDEY:  Particularly

backward areas.

ciHRT K HANUMANTHAIYA: Yes. 

H e  ̂ll ttll you that tb.
Board are not to agreement with this. 

They express their opinion, 

take a firm decision and  ^J!■
policy of Government, how canJw 

£bel%ow can the,,«** 
it?  It is for you to take a oeo*

SHRI MUBASOLI MARANCMadras 

South):  Why are they opposing?

curt k HANUMANTHAIYA: Thi»
parliament wholeheartedlyaMatoMt

with ovation accepted the idea
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rationalising th® railways  by having 

broad gauge lines to Delhi from every 
State capital.  In the old  days,  the 
British pattern of railway building was 
that they connected the three Presi­
dency towns, Bombay, Calcutta  and 
Madras.  Now all State capitals are 
equally important.  Each must have 
a direct line to Delhi.  You have no 
direct line from Bhubaneswar,  from 
Trivandrum, from Bangalore.  There­

fore, I initiated this new version  of 
railway building of not only having 
broad gauge but of connecting  the 
State capitals direct with Delhi and 
with one another.  That has also been 
given the go-by by {He previous minis­

ters.

The third panchseei is, reform the 
administration. When I was Chairman 
of the Administrative Reforms Com­
mission. I appointed a study team of 
eminent people. Pandit Kunzru  who 
took an abiding interest  in railway 
administration, was its Chairman, and 
one of the members of the  present 
Railway Board was  its  Secretary 
They have given an excellent report 
When I became  Railway  Minister, 
immediately I got the report processed 
and formulated our  own  proposals 
with the  consent  of  the  Railway 
Board.  Then I wrote to the Cabinet 
for approval.  It is  still  pending 
there, for the last four years and you 
want to blame the Railway Board for 
it? 1 hope that hereafter people who 

swear by patriotism, justice and im­
partiality  will  not blame  Railway 
Board but somebody else.

The Fourth Panch Sheel is expan­
sion of production of wagons, engines 
and coaches and other things.  I saw 
that India was progressing economi­
cally in such  a  way that markets 
vacated by the western countries wt-re 
going to be used, with profitability by 
India. Whether it was Iraq or Syria 

in the Middle East or Philippine or 
Malaysia or some African  countries, 
all want to buy from  India.  They 
want to purchase wagons and other 
things from India.  We sticuld be in

a position to satisfy the export re­
quirements.  Under some  statistical 
formula the Planning Commission re­
duced the construction  of  wagons. 
That led to the shortage of wagons. 
You will find it in the record. Instead 
of having imagination the  Planning 
Commission became  an  Accountant 
looking strictly into what is so called 
the figures  supplied  by  somebody. 

When 1 came, as the House knows I 
gave a blank cheque, whether it was 
public or private sector to build more 
wagons,  I do not know what has hap­
pened.  The railway wagons have to 
be repaired expeditiously so that they 
may be in circulation. 1 will take a 
long time if I enumerated all the ce 
commendations of Administrative Re­
forms Committee.  They are in the 
office, the records and reports.  I hope 
tne Minister will be ible to see which 
are the recommendations that are ac­
ceptable to him and implement them 
immediately with all efficiency.  One 
day 1 saw axle wheels were being im­
ported from Poland and other western 
countries.  I immediately said; let us 
manufacture them here.  The Durga- 
pur Plant which was entrusted with 
this work could not do so for many 
reasons.  The Railway Board took a 
decision but it seems no money had 
been allotted for its implementation.

The Fifth Panch Sheel is; adopt a 
policy participatory functioning. These 
are days of socialism.  I want  the 
workers to participate in the adminis­
tration and management of the rail­
ways not in the usual slogan monger- 
mg sense.  I want *he railway emplo­
yees to have one  Union  and that 
Union must be able to suggest a per­
son  of  standing,  experience  and 
honesty to be on the Railway Board 
on their behalf.  I have no objection 
to introduce that ki"d of reform in 
the railway administration at others 
level also, so that the workers  feel 
that they are participating.  They 
must know the pros and  cons  of 
every step they take whether it would 
eesult in the loss to the railway or 
not. I had made a promise that after
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meeting all the expenditure, whatever 
money was left as profit should  be 
distributed to railway employees  as 
bonus or whatever is the nomencla­
ture. Afterall they are our own men 
and let them prosper.  If they  get 

Rs. 2 where they were getting only 
one rupee- it is our own people.  I 
am not jealous. I do not  want  to 
earn profit and show it in the sense of 
commercial forms.  Therefore  this 
participatory function has to be evolv­
ed through discussion between Union 
leaders and the Management with the 
Minister as the presiding authority.

This is the Panchsheel  in  brief 
which will be able to tone up the ad­
ministration.

We in the Congress Party and some 
of the friends opposite wlso have taken 
socialism as a matter of faith, as the 
sheet anchor of our work. Unless you 
make this biggest public undertaking 
really a success, how can  socialism 
succeed in this country?  If my son 
cannot pass even the SSLC Examina­
tion, how can be sit for IAS and be­
come an IAS Officer?  The proof of 
the pudding is in the eating thereof. 
The workers, the  management,  the 
Ministers and the Government  must 
summon determination and courage to 
see that this biggest public undertak­
ing functions profitably and efficiently 
so as to bring satisfaction o the pas­
sengers and all concerned.  It is only 
then that the socialism that we preach 
will be seen in deeds.  Any amount 

of slogan-mongering or one sided ap­
proach to the problem either by the 
management or by labour will  not 

help.

SHRI SAMAR MUKHERJEE:  The

idea is good, but Utopian.

' SHRI K.  HANUMANTHAIYA:  I
agree with him, but Utopia has  a 
function to perform in our life. It 
is the inspiring idea which is Utopian.
If you hitch your wagon to the star,

you will fly two or three hundred feet 
above the earth, but if you  hitch 
your wagon to the ground, you will 
go further down.

17.27 fars.

[Dr. Henry Austin in the Chair]

Even the anarchic state of society 
which the Communist ideology adum­
brates is utopian.  So why do  you 
object?

SHRI SAMAR MUKHERJEE:  In
a socalist society the workers are the 
masters, but you are throwing thou­
sands out of jobs aud putting them 
into jail and talking of socialism.

SHRI K. HANUMANTHAIYA: That 
is beside the point. I am not discus­
sing the strike.  Let us discuss the 
problem of the strike separately.

I went to Moscow once.

SHRI  SAMAR  MUKHERJEE: 
Going to Moscow does not make you 
a socialist.

SHRI K.  HANUMANTHAIYA:  I 
met the members of the  Planning 
Commission there, the people  who 
plan for the evolution of society into 
that state.  I asked them: When do 
you expect the anarchic socicty which 
is your ideology to be reached? None ol 
them was able to give any time limit, 
but still that is the ideal.  Therefore, 
do not dismiss  ideals,  visions  and 
Utopias as of no consequence.  They 
are the inspiring forces for the human 
mind. Please keep that in mind.

I do not want to be parochial, never 
have I been in my life.  As Shipping 
Minister you inaugurated the Manga­
lore Port. That day I came there. I 
came not so much for that function 
as to see how the Mangalore Hassan 
Railway connection  js  progressing. 
It has almost come to a stop.  The 
previous Minister has diverted to North 
India Rs. 6 1|2 crores allotted to the 
South. All the lines under construc-
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tion in the South whether they are in 
Kerala, Andhra or Karnataka, are now 
just paying the Salary of the • stabhsh- 
ment and are not able to  do  any 
work. I want you to favour me with 
a categorical answer  whether  this 
diversion of Rs. 6& crores to lines in 
Bihar is true or not.  Now I do not 
speak merely as one of  your  fol­
lowers. This is going to be an elec­
tion issue in South India. Please keep 
it in mind.  And one has to be just 
before one pretends to be generous. 
The money allotted being thus diver­
ted and work getting stopped in all 
these places is wry unfair.  This is 
unpatrotic.  It is not  the  Railway 
Board that is unpatriotic.  I cannot 
speak because the person who did all 
these things is dead and there is no 
use blaming a person who is not here 
to defend himself.  So many irregu­
larities were done.  I kept quiet be­
cause in all these human efforts there 
is what is called the hand of destiny 
also  I want the person who comes 
from Kashi, which is held with equal 
veneration all over India not to toke 
a parochial line and not to thirlc  of 
his own State and his own constitu­

ency but to think of the whole  of 
India. The line  that I started---the 

direct  line  from  Rameswaram  to 
Delhi—must be pursued and ccmole- 
ted by you  I do not mind if there 
are some lines to  be  executed for 
commercial purposes  in  UP  and 
Bihar  If they are token up, M them 
be taken up. '  n ^

SHRI NARSINGH NARAIN  FAN- 
DEY:  During the  time  when  Mr.
Hanumanthaiya was Railway Minister, 
technical survey reports about certain 
lines were completed and received in 
the Railway Board.  On several oc­
casions 1 have pointed out to him that 
in northern India also many of the 
lines whose technical and survey re­
ports were completed and lying in the 
Railway Board are not being executed. 
What did he do about them?  When 
Shri L. N, Mkhra is not present in 

the House to reply to what he Is say­

ing now?  I think it is most unfair for 
a senior member like Mr. Hanuman­
thaiya to cast aspersions in this way. 
If he wants to know the line I ask 
him whether it is a fact or not that 
the technical survey report for  th© 
Bhatani-Maduadih line was  comple­
ted?  Why was that line not taken 
up and some new line about  which 
the technical survey report was  not 

even initiated was taken up during his 
time?  I protest against his remarks 
very strongly.

SHRI K.  HANUMANTHAIYA:  I 
am very happy that my friend has 
defended the previous minister. It is 

an honour to him. If I express  an 
opinion and if he feels that the pre­
vious Railway Minister is being criti­
cised, what he says is correct; let us 
leave it at that.

So far as the railway lines he has 
mentioned are concerned, I request the 
senior Minister and the Minister  of 
State to get those files. I will  si* 
with them  On seeing the papers, if 
they find that I have done anything 
wrong. I will apologise to him. I am 
incapable of doing things on a partial 
basis  Whatever  decisions  I  have 
taken, they are not  after-thoughts. 
They are recorded in the files them­
selves and I will show it to him. If 
the Minister so pleases, let him look 
into all the new lines that are being 
eiven in the northern India. Let each 
file be examined.  Mv lady  friend 
from the CPI said that railways must 
be run on a commercial basis  This 
recommendation was made  by  the 

Kun7ru Study Team and the decision 
tiken bv the Railway Board was on 
that basis.  The railways 1 ave to be 
profitable  I want Shri pandey to see 
how much of a commercial proposition 
v'i<? line is

Lastly, from page 6 of the book 
Indian Rail'tcatf* you will see that the 
profitability,  the percentage  of net 

revenue to capital at charge in  the 
previous year was 4*41 per cent. Thfa
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year it has been reduced to 1.43 per 
cent.  Is it a commercial proposition? 
Things have been done not correctly. 
I agree with you that we should not 
talk ill of a man who is dead. But I 
do say this because it is a question of 
railway administration.

SHRI NARSINGH NARAIN  PAN- 
DEY; T us slogan from the south that 
if railways are not being opened, it has 
to be faced with bitterness at  the 
time of elections is most uncharitable. 
Shri Hanumanthaiya is a senior mem­
ber.  He should not make such char­
ges.

SHRI K.  HANUMANTHAIYA:  I
want t0 appeal to Shri Pandey to see 
that justice is done to alJ areas. Under 
the colour of all India unity, certain 
people cannot walk away with all the 
money and leave the rest to  their 
fate.

SHRI NARSINGH NARAIN PAN­
DEY:  You have done it in  your
regime. Of course, I do not say  that 

south should not get anything.

MR. CHAIRMAN:  I would request
Shri Pandey to address the Chair.

SHRI NARSINGH NARAIN  PAN­
DEY:  Sir,  I am  addressing  the
Chair. I say with a full sense of res­
ponsibility that what Shri Hanuman­
thaiya is saying now is totally wrong 
and baseless, and a senior  member 
like Shri Hanumanthaiya should not 

make such wild allegations.

MR. CHAIRMAN: I would  request 
Shri Hanumanthaiya to cut short his 
speech.

SHRI K. HANUMANTHAIYA: With 

all affection and respect to my hon. 
friend, Shri Pandey, I repeat  that 

money has been diverted, and so there 
is dissatisfaction in the south, and you 
will see the result of it in the next 
elections,
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SHRI THA KIRUTTINAN (Siva- 
ganja):  Mr. Chairman, I preface my
speech with respectful homage to the 
late Shri L. N. Mishra, on behalf of 
the Railway Employees’ Progressive 
Union of Madras, of which I have the' 
privilege to be the President.  While 
welcoming the new Minister, I would 
like to request him to pay greater 
attention to the welfare of the multi­
tude of the men under his care.

Coming to the present budget, with 
an estimated additional revenue of 
Rs. 39 crores, the railways is expected 
to close the year with a surplus of Rs. 
23 crores. This is a deliberate attempt 
to paint a better picture of the railway 
finances than justified. A close scrutiny 
in fact give-; a clear impression that a 
greater degree of accounting jugglery 
with the figures has been gone into to 
project an optimistic picture.  There 
is no doubt  that  the  railways are 
suffering from  poor  planning, mis­
directed  investment and  fall  in
efficiency.  Those problems cannot be 
tackled by an Accountant-General’s 
approach.  They require management 
capability of a higher order. There is 
no evidence in the budget that these 
will be forthcoming.

Shri Tripathi has made certain modi­
fications in freights.  Unfortunately, 
the major burden falls on wheat, rice, 
jowar and other foodgrains. The pre­
sent subsidy of Rs. 3.45 crores goes. 
The incidence may appear statistically 
small but the real impact on fotftf 
prices is likely to be disproportionately 
large.  I am not  'happy  that  this 
subsidy and the concession on food­
grains has been withdrawn when there 
is a serious drought in Tamil Nadu 
and a lot of foodgrains have to fce 
sent to the southern part of the 
country.

It is not at all surprising that the 
Railways are continuing to pile Up 
losses.  They have been doing so in 
the last 10 years.  What is shocking, 
however, is that the Railway manage­
ment’s response to such state of affairs 
has been so extraordinarily improvf-
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dent and apathetic. It has dealt with 
its  problems  in  the  manner of a 
wooden-headed bureaucracy.

•The present performance is barely 
it th* level of that at the beginning 
of  the  fourth  Plan.  Meanwhile, 
additional funds to the tune of Rs. 1400 
crores have been invested.  Actually, 
this should have substantially improv­
ed the Railway’® functional capacity. 
But there is no evidence of this having 
happened.

The Railways have joined the ranks 
of “siclt” industrial units. The Minis­
ter has talked of "stringent measures 
to cut down our working expenses 
and bolster our earnings”.  He has 
also promised to cut losses by eschew­
ing “all wasteful practices".

Obviously, the real cause of the sick 
state of financial and general manage­
ment of the Railways has to be sought 
not in low productivity or high wage 
bills. But Public Accounts Committee 
has rightly drawn pointed attention 
to  the  need  for  improvements in 
budgetary control and for allocation 
of resources in a realistic manner. 
The Railways have been indulging in 
the luxury of heavy investments on 
the basis of inflated 'guesstimates’ of 
traffic* resulting in greater dividend 
liability to general revenue, thereby 
reducing net income and increasing 
need for loans with consequent burden 
of debt servicing charges.

The real areas of loss are the main, 
tenance  of  unremunerative  branch 
lines, below cost freight on certain 
items which account for 60 per cent 
of the traffic and freight concession 
for a number of commodities all of 
which are covered by the delightful 
term “social burdens’*. In 1073-74, the 
coet  of  social  burdens  came  to 
JBs. 225.44 crores.  Add to this, com­
pensation for pilferage amounting to 
Bs. 13.18 crores. The ticketless travel 
is estimated to account for a loss of 
Rs. 20 crores a year and theft of pro. 
perty Rs. 2 crores.  If these  losses 
could be cut down even by half, there 
would be a saving  of about Rs. 130 
crores per year.  It  is unlikely that 
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promised stringent  measures would 
touch tnese areas.

The practice of paying dividend to 
the general revenue  is  a  peculiar 
system that we have inherited from 
the colonial days.  This is a major 
source of drain on the net income of 
the Railways.  In 1973-74, the usual
6 per  cent  dividend amounted to 
Rs. 168.60 crores, reducing the net 
income  from  positive  balance  of 
Rs. 66.85 crores to a loss of Rs. 99.75 
crores.  Having given away the major 
portion of their net income, the Rail­
ways have to take loan from the 
general revenue  for  financing their 
works and bear the burden of interest. 
I mentioned this point in my last 
year's speech also. The time has come 
to reconsider the financial manage­
ment policies of the Railways. Struc­
tural changes are called for.  The 
Railways should function like any 
other commercial organisation.

The payment of dividend to the 
General Revenues should be dispensed 
with and if not, it should at least be 
related to the profits  earned and to 
the  financial  requirements  of  the 
organisation.  The percentage would 
thus vary from year to year.

Modern  management  procedures 
have to be adopted.  Apart from the 
emphasis on th© profitability, input- 
jutput ratio, efficiency, proper indus­
trial  relations  and  performance- 
accountability, attention will have to 
be paid to manpower, planning  and 
marketing  principles,  especially  in 
relation to pricing, and expansion of 
services.  Without such fundamental 
changes in the management of the 
Railways,  it  is  futile  to  expect 
efficiency, productivity, economy and 
even a national cost structure and 
better services to the community, let 
alone the question of ensuring healthy, 
financial conditions.

The largest public sector undertaking 
in the country should stand on its 
own feet. It is difficult to say whether 
the Railways will succeed in res tor-
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ing their financial health because their 
assumptions and calculations can go 
wrong as they went wrong in the 
previous years. The additionl commit­
ments on account of the Fifth Plan, 
inflation and oil crisis have added to 
the  burden  of  the  Railways.  In 
1973-74 the indebtedness of the Rail, 
ways to the General Revenues wag 
Rs. 206.02 crores; in 1974-75 it is 
Rs. 181.67 crores.  The main culprit 
in the Railways’ unhappy story is the 
str&ixed extpteyer-eznpity’se retet&nw 
ship and the inability of the Railway 
Board to carry conviction.  As it ia, 
the stall costs account for more thâ 
60 per cent of the working expend̂ 
ture.  It is apparent that, unless th* 
Minister reorganizes the set-up of th* 
Railways and makes it, commercially, 
a profitable enterprise, no amount of 
fare—and freight—hikes will help. Th* 

Railways have been  losing  money 
from as far back as 1964-65.  The 
attempts to balance the books yea* 
after  year  by  adjusting fares an<i 
freights have been unavailing.  The 
poor plight of the railway finances is, 
essentially, due to two fundamental 
causes. The first is the general show>. 
down in economic growth in the last 
ten years.  As against the target of 
265 million tonnes of originating goods 
traffic at the end of the Fourth Plan, 
the actual freight carried by the rail-, 
ways in the last year of the Plan was 
only about 185 million tonnes.  But 
the Second more important cause is 
the fall in efficiency, poor planning 
and misdirected investment in the rail, 
ways.  Even though huge investments 
went into the railway system during 
the Fourth Plan, its carrying capacity 
has not correspondingly increased.

What is needed is a fresh and bold 
approach to the working and develop̂ 
ment of the railway transport Joot 
isolation, but as part of the large*- 
design  of an integrates  rail, road< 
inland waterway and coastel trans-. 
port network.  Unless the transport 
system is so reorganized and stream- 
lined, the attempts merely to covet 
losses by increasing  the  fares ana

freights  are  bound  to  be 
wasteful and a burden on the entire 
economy. The Public Accounts Com­
mittee hag asked the Railway Board 
to draw up a plan without delay to 
improve the overall efficiency of the 
Railways and economise on expendi- 
ture to the maximum extent possible. 
The committee observed:

"There is a lot of scope for im­
provement in the system/'

The former "Railway Minister, ihe late 
Shri L. N. Mishre felt that the finan­
cial structure of the railways needed 
to  be  re-examined by an expert 
committee in the light of various 
developments.  But the authorities 
point an accusing finger to the militant 
labour and their basic demands. One 
must understand that this does not 
explain the whole story.  Even if all 
the demands of the labour are rejected 
outright, there are basic inadequacies 
in the financial management of the 
railways which are bound to accen­
tuate its economic malady.

To begin with, there is a need for 
ending all the wasteful expenditure. 
There are many instances.

First of all, one big source of waste 
and corruption is the employment of 
extra casual labour by the engineering 
departments without any concurrence 
from the Finance.  Every vear the 
casual labourers are taken and are 
ousted every year and are again taken 
back.  If the present casual labourers 
are made permanent, then, there is no 
need of taking more casual labourers 
every year in which process we waste 
quite a good sum.

Secondly, even a casual visit to the 
yards of the railways will reveal that 
very valuable Jattoes awd rolYxng stock 
repairing machinery are rusting in the 
open without being utilised on an all 
India basis.  The value of such idle 
machinery  would easily  run  into 
Rs. 3—i crores. I want to know Who 
ordered these machinery and for what 
purpose.
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Thirdly, lakhs of rupees are being 
spent every year for white-washing 
and repairing the bungalows of senior 
ofllers.  Moat of this expenditure can 
be curtailed.

There is yet another field where a 
lot of money  goes down  the drain. 
That is in inviting tenders for ballast. 
Some zonal railways have their own 
quanies but some of them won’t have 
them since this will put an end to a 
prolific source of black money.

Fifthly, most of the malpractices 
arise out of the so-called zonal con­
tract system.  Informed opinion con­
firms the view that by scrapping this 
system, the railways would save some­
thing like Rs. 25 crores a year

Sixthly, wasteful practices also exist 
in scrap disposal, issue of tickets and 
allotment of wagons, settlement of 
claims and arbitration and upgrading 
of posts, supply of medicines and 
cement, so on and so forth.  So, it 
would be rewarding if an  expert 
committee Including parliamentarians 
go into the expenditure pattern of the 
railways during the last five years.

There is a dire need for indepen­
dent  auditors,  preferably  rotating 
year to year, to plug the loopholes in 
the existing system. According to the 
present system, auditors do not check 
up all items of expenditure.  It is 
simply a test audit done on a random 
basis.

Investments on the railways are not 
judiciously and economically deployed 
and the built-up potential is not pro­
perly utilised. For instance, it is well- 
known that the new lines opened in 
the Fourth Plan period have been 
badly conceived and are uneconomic. 
In some cases, they were sanctioned 
under parochial pressures. While hon. 
Shri Hanumanthaiya was speaking, he 
said that the whole of the south was 
neglected and that about Rs. 6 crores 
were diverted to the north.  I am 
fcappy to hear him.  Not only Shri 
Hanumanthaiya but Shrimati Parvati

Krishnan also had mentioned that the 
whole south had been neglacted. 1 
am very happy to hear it from a CPI 
Member.  If a DMK member speaks 
like this, he will be immediately 
dubbed as parochial but people who 
are national leaders and who have a 
national outlook like Shri Hanuman­
thaiya and Shrimati Parvati Krishnan 
have advocated and demanded more 
funds to be allotted  the south as it 
has been long neglected.

Mr. Hanumanthaiya was accused by 
Mr Pandey.  On the eve of the UP 
election alone, work was inaugurated 
on four of these wholly unnecessary 
naw line projects in that State at an 
estimated capital cost of over Rs. 40 
crores.  A government that is pre­
pared to indulge in this kind of waste­
ful expenditure for party gain cannot 
plead the railway strike or other ex­
traneous factors to cover up its own 
irresponsible and reckless actions.

Government  has  failed  to  allot 
sufficient money to carry out the con­
struction  of  Tirunelveli-Kanya- 

kumari-Nagerkoil-Trivandrum  line. 
The economic survey has shown that 
this line will give a return of more 
than 6  per  cent  return.  Karur- 
Dindigul-Madurai-Tuticorin  conver­
sion line has been considered as a 
profitable line.  But conversion work 
has not yet been taken up,

As regards the Madras-Vijayawada 
electrification  work,  the  work  is 
moving  at  a  snail’s  speed.  The 
Madras-Trivellore electrification work 
was inaugurated by our hon.  Chief 
Minister of Tamil Nadu, Dr. Katalgnar 
M. Karunanidhi in the year 1973. That 
work has not been taken up so far. 
Tamilnadu  is  now  under  severe 
drought condition. Once the State of 
Bihar was affected by drought and at 
that time a special work was sanction­
ed there to give more employment to 
the labour there.  Now Tamilnadu 
is on the verge of severe drought con­
dition.  The  hon.  Minister  should 
announce at least a line in his reply 
so that more employment can be given 
to the hardworking people of Tamil
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Nadu area especially in my district 
Ramanathapuram  in  Tamil  Nadu 
which is suffering very much.

The time has  also come for a 
thorough reappraisal of the structure 
of railway receipts by way of freight 
rates. There is no economic justifica­
tion for granting large scale conces­
sions for a number of commodities. At 
present about 60 per cent of the total 
revenue  earning  tonnage  does  not 
pay at all for the entire moverent on 
the different gauges.  On many items 
the freight does not cover the cost. 
One  can  understand some  special 
treatment to movement of foodstuffs 
and export goods.  Even these con­
cessions for foodgrains and exportable 
commodities have been withdrawn and 
freight levies have been imposed.  I 
(highly Object to this while a number 
of  other  commodities  are enjoying 
these concessions. I wonder why Rail­
ways should continue to suffer great 
losses, on the movement  of several 
goods.  The intention may be to help 
the industries to reduce the cost of 
transporting raw materials. But most 
of such industries do not pass on the 
benefits to the consumers by reducing 
prices of the ultimate end products.

Sir, the utilisation of track in India 
is much more than that of other 

countries.

It is estimated that the total traffic 
units per route K M per annum is 
about 7 million in India as against 
2.4 million in Canada, 2.7 million in 
UK and 3.3 million in U.S. It shows 
that traffic density  in India is high 
and therefore  the  total profit  as 
proportion of capital should have also 
been high.

1M» fars.

The railways  must  improve  its 
operational efficiency.  As against an 
increase of 82 per cent and 74 per 
emt respectively in freights and fares, 
over the past two decades, the escala­
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tion in the cost of stores hat bean as 
high as 259 per cent.

The oil crisis casts a responsibility
on it to more and more coal.  But 
precisely in order to do so efficiently 
it is right to plead that its relatively 
modest demand for high speed diesel 
traction in the Fifth Plan should not 
be reduced since the country’s trans­
port infrastructure cannot be weaken­
ed at this juncture.  More rapid and 
extensive electrification is the answer* 
The obvious course is to explore tKe 
possibility of extending electric trac­
tion which  is  stated  to be  more 
efficient than steam power.  Improve­
ment in finance can come only from 
handling a larger volume of goods 
traffic.  Even here past experience 
has been disappointing.

JWf. Budget, 344
l»75-7«—Ge». IJisc.

While the earnings have dropped, 
the working expenses have jgone up. 
The main task therefore is to increase 
the earnings and to bring down the 
expenses. By giveing more powers to 
General Managers  and  officials still 
further  down  the  Railways  can 
encourage  initiatives  among  em­
ployees.  The  Railway  Board  has 
more powers than it can effectively 
exercise, £nd the function of the Board 
should  be  revised.  At  least  the 
centralisation of power and authority 
in the board has led to demoralisa­
tion, at lower levels and withering 
away of initiative.

It is high time that the Railways, 
the largest commercial undertaking in 
the  country  with a revenue  (over 
Rs. 1400 crores) larger than that of 
many U.N. Member-Nations ceases to 
be a department and  converted Intb 
a corporation like the LJ.C. or Hindu­
stan Steel,  it has functioned far too 
long  as  an  unwidly  bureaucrat- 
dominated  affair  rather  than a 
dynamic  project-oriented  business 
organisation.

With these words,  I conclude  ray 
speech.

MARCH 5, 1975
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 ̂  fŴ  ̂   Hr ̂rt wnhrr̂
^ 5̂ f, ̂ T*Ft«fr«nn:wnrtarr vr 

«Wtt IW# tff V93T ?kr l ̂  ̂ 3TT%

$m «r «rr# j irmrr% zrs* % 

fto«WTvr«pr»rw tit
w * m S*TOT* *K%, Vi % w  *r

*w% £r ffk ifr #Tr j
i

*Rft f̂RTiTT  Iff ̂f % fafr

u wt | iftr ̂  <wwn̂t vt̂ Fe

w ̂   ?ft imr «Ft gfaOwrfî 
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SHRI  P.  G.  MAVALANKAR 
(Ahmedamad):  Mr. Chairman, Sir,
I must at the outset repeat what I 
staid on a previous occasion last year, 
on a similar occasion last year, that 
Railways are a national organisation, 
and therefore, while trying to discuss 
the problems and challenges faced by 
the  Railways,  we  should  take  a 
national view of the  matter  rather 
than a political  or a partisan  view 
of the problems involved. Sir, we are 
told, Railways in India are the largest 
in Asia and they are the fourth largest 
railway system in the world. The new 
Railway  Minister,  Shri  Kamlapati 
Tripathi, presented his first Budget 
this time.  I am sorry, he is, at the 
moment, not here.  But, I am quite 
sure ttiat the Minister who is ably 
assisting him will try and understand 
the various points and problems raised 
by us not only in terms of our con­
stituencies and regional areas, but 
also in terms of the general national 
deveHopmeal of the ralways as a 
whole.

I warmly congratulate the new Rail­
way Minister on his maiden perfor­
mance  of the presentation  of the 
Budget, though  I am sorry that  he 
happens to be the 15th Railway Minis­
ter in 27 years!  I wish the Railways 
were a little more fortunate in having 
some kind of continuity by  having 
political head rather than having too 
many Ministers heading this Ministry.

Reference ha* been rightly made to 
the late Shri Lalit Narayan Mishra. 1 
also join the other members in pay­
ing my homage to him. Whatever be 
our differences with him—and  they 
were many, sharp and acute—the fact 
remains that he was a lovable man and 
as a parliamentarian and as a mem­
ber of the House, he was liked by all 
in various sections.

This year’s budget, if I might put 
it that way, is soft, soothing #wd sym­
pathetic.  tt is not surprising,  for 
after all, in a sense this is an election 
year budget. That being  so, it is a 
pardonable exercise on the part of the 
Railway Minister to do things in such 
a way that they do not disturb  or 
irritate people.  That is why you will 
see that he nas not given  a further 
hike to the fares. But 1 must say that 
the marginal freight rise he has pro­
posed is bound to hit the  common 
man. He has not raised th* passenger 
fares because they are already prohi­
bitive. But I want to tell him and the 
railway authorities that because of t?fe 
existing already high passenger fares, 
pasenger traffic has been  adversely 
affected.

Many hon. members have  men­
tioned the Railway Board. Many have 
argued for its abolition.  I am one of 
those who believe that the  Railway 
Board certainly needs a radical  re­
orientation  because  after  all, old 
habits, old tiadilions bom out of the 
colonial past and imperialistic  tradi­
tions die hard.  Unfortunately,  al­
though the Board does contain a num* 
ber of people who are expert, know­
ledgeable and experienced, the  fact
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remains  the  old  paraphernalia, 
modes, moorings,  colonial  workings 
and conventions  which have  b««n 
built around the Board’s functioning 
have not been removed.  Quite often, 
the Ministers, whoever  they are, find 
it very difficult to tackle  the senior 
officials of the Beard.  They will not 
admit it in public, but the fact remains 
that the Railway Board officials  tend 
to take a narrow formalistic view, and 
if I may put it that way, even a rigid 
view of many things concerning rail­
way development.

Therefore,  I would  repeat  this 
point which I made in the last session 
also when the late Shri Mishra  was 
present, and Shri  Qureshi  was also 
there, listening to that debate—I  am 
sure he will recall it—that some  ol 
us have been demanding  a thorough 
revision of the entire railway  Code.
1 think the Minister will  agree  that 
the code has been in operation  for 
many many c'ccades.  Changes must 
be incorporated in the code and  we 
should have a reoriented fresh rail­
way code.  If that takes place  and 
if in that context there is a reconsti­
tution of the Railway  Board,  that 
would be welcome. 1 am  not taking 
a propogandistic view  of the matter 
and am not arguing against the Rail­
way Board.  Merely for the sake of 
abolition of  the Board.  I am not 
botherered about abolition, but 1 am 
bothered about the obstacles created 
and put by some of these old tradi­
tions which come in the way.

Many members have spoken  about 
the railway employees.  Last  >ear’s 
strike unfortunately  disrupted  the 
railway functioning,  but I hope the 
new  Railway  Minister's  gesture, 
welcome as it is, will  produce  the 
necessary  climate and open a  new 
Chapter of good industrial relations. 1 
must  say  that  labour  relations 
and labour  morale on the railway::8 
today  are  not  necessarily  very 
happy.  The  Minister will  agree 
that there is a certain  amount ol
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irritation, a ceitain atmoshphere  of 
agony and anguish, prevailing smougs 
the railway employees, although the 
Minister  has rightly said that except 
those proved guilty of acts of violence, 
the break in service of the resft will 
be condoned.

Even with regard to acts of voilence 
I should like the Minister to be sure 
that they were proved, and he should 
not go merely on  the basis ol  re­
ports and here say  which he gets’ 
from officials because sometimes those 
complaints against certain  employe­
es are given  in order to take some 
kind of vidictive action against those 
employees by their respective senior- 
people.  We have in the Indian rail­
ways a large number  of experts, en­
gineers and technicians. 1 am .glad 
that we have very good  railway staff 
training colleages.  I had occasion to 
visit one  particular  Railway  Staff 
Training College et Baroda and 1 was 
glad to find that not  only our own 
young men were  there  but  also a 
batch of Railway officials from Bangla­
desh had come there for training.  It 
was inspiring to see our friends from 
the neighbouring developing countries 
come to India for  getting  training, 
know how, etc.  Such  Railway Staff 
Training Colleges should strengthened 
further.

The hon. Minister has given a lot 
of points t bout the  functioning  of 
the Railways and he ended his speech 
by saying that  he  hoped the y«ar 
1975-76  would be a year of promise, 

stabilisation and steady growth. He 
also referred to higher physical per­
formance and better financial results. 
It was a pious hope and we all share 
it  We want the railways to achieve 
those objectives.  If you look at the 
financial position, although it is not 
as bad as it was last year because of 
the higher level of traffic that is ex­

pected this year, we  have not gone 
fully in the direction  of exploiting 
adequately and satisfactorily the scope 
for economy  and  rationalisation  of 
operations,
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I know the difficulties of the Rail­
way Minister,  AfteraU the wage Bill 
auoui 7U per cent and th© tuel costs 

ate about 2U per cent. It is difficult to 
luiU areas  where the Minister couid 
eileei economies in terms of wage bill, 
especially when there is the further 
dittlculty ol additional instalments of 
D.A. to the  employees almost every 
two months. Nonetheless I dare say if 
operational eiiiciency and productivity 
are emphasised as indeed they must 
be, the  picture of  Railway finances 
will certainly be better and more at­
tractive.

Coming to the question of Railway 
Development in  general, I am sorry 
the Budget makes hardly any reference 
to the construction ol new lines.  In­
deed, it tells us respondently why the 
Government leel that no new lailway 
lines could te constructed.  I should 
have thought that m&pite of  the diJh- 
culties of ihe economic situal.O’i, and 
they are undoubtedly acute difficulties, 
the  Railway Mui.ster  should have 
gone ahead with the  Planning an i 
construction  of new  railway lines, 
particularly in  the  backward  âd 
developing areas.  I want to mention 
here  the two  railway lines which 
deserve the consideration of the Minis­
ter and they are;  Bliavanagar-Tara- 
pore  and  Kupadwank-Modai-a  in 
Sabarkantha district of Gujarat. Guja­
rat is sintering from scaicity condi­
tion.  The lion. Home Minister told 
us the other day why Guju.at would 
have to continue  under President's 
rule.  Why not start these two lailway 
lines as part of the scarcity relief ope­
ration?  That would have added im­
petus to the projects.

Further, I want to suggest that the 
Baroda-Chhota Udaipur line and some 
other  narrow-gauge  lines,  Nadiad- 
Kapadyanaj and Nadiad-Petlad Bhad- 
ran-Pratapn/igar should be converted 
into broadgauge.  There is a project 
for converting the  Ahmedabad-Delhi 

metre-gauge  line into broad gauge. 
The  survey was  completed in July 
1973.  I do not know  whether Mr. 
Qureshi can give  any promise, but 
perhaps the answer is; no finance,  It 
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will perhaps be the perennial answer! 
You will have to set  down certain 
priorities and go forward.  Tms line 
should be taken up because Gujarat 
and Rajasthan thiough which this line 
goes are border areas with our neigh­
bour, West Pakistan.  For the move­
ment of goods, foodgrains and  other 
important materials, the distance bet­
ween Delhi c*>id Ahmedabad  will be 
cut down, and it will be done only 
if you have broad gauge.

The  Vn amgam-Gkha-Porbandcr

line should aJbo be  converted from 
metre gauge to bioad gauge. 1 know 
the work is going on, but the pace is 
ve/y slow. I want it to be accelerated.
I believe it  tequires an amount of 
Rs. 25  , Rs- l>0  crores, out if it is
delayed from \eai to year, instead of 
Rs. 25 crores  ou will require Rs. 4U 
crores later on.

Kutch xs a  backward area.  Dr 
Mohipatray Mehta has also mentioned 
it. 'lheie nas ueen a continus uemand 
for many years voiced m Parliament 
also that the  Gandhidham-Lakhpat 
tram must be  extended to Abhilasha 
via Mundra, Bhc-dereshwar and Man- 
dvi.  It is only 50 miles in terms of 
broad gauge.  I do not know why the 
railway authorities are not willing to 
go ahead with it.

There is an Association in Bombay 
which has submitted very studied prô 
posals.  Indeed, they have made some 
research and they propose that if tne 
necessaiy engineenng-t̂ m-traffic sur­
vey is mad>e for the broad gauge line 
from Dahod in Parchmahal to Jhamar- 
kota in Rajasthan via Jhalod and the 
line is constructed on a priority basis, 
it will mean a  saving of more than 
Rs. 300 crores in  foreign exchange 
annually and it will mean carrying of 
more goods and passenger traffic as 
well.

If we want development of the Rail 
ways, efficiency, productivity punctua­
lity must definitely improve. I am one 
with  Hanumanthalaji  when he says 
that  punctuality must improve, but 

even  after starting  electric trams,
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punctuality has not improved, nor has 
the running  time been reduced.  If 
the same time is taken, what is the 
use of introducing electric trams be­
cause these are  introduced for quicq 
movement?

The problem of ticketless travel is 
a  social one.  You  cannot merely 
blame the railway authorities for it,
I find that many times the so-called 
young  people, angry  young people, 
educated young people try to go to 
various places m trains without tickets 
at all.  That is not fair.

The Ahmedabacl-Bombay rail traffic 
has been dislocated for nearly a week 
because the iailway authorities found 
that the vaitarna Bridge was unsafe.
But even when there is no monsoon, 
no floods, how has the bridge suddenly 
been found unsafe.  Therefore, greater 
care has to be taken in the building 
and maintenances of such bridges on 
which  important fast express trains 
run.

I want very briefly to refer to the 
very good point  made by my Hon. 
friend  Shrimati  Parvathi Krishnan 
regarding wagon  tonnage and wagon 
earnings.  I want to  know whether 
the railway authorities have given any 
attention to the problem of commercial 
orientation of freight movement.  Will 
they please Ml us what the earnings 
are? After all you are having so much 
tonnage of goods movement, that is all 
right, but you must also tell us whe­
ther you are really having the maxi­
mum possible earnings from this.  We 
are not given the facts and figures.  I 
would like this to be made a profitable 
proposition. For example, in you carry 
90 to 96 tonnes of coal I am told lour 
wagons are required, but if you carry 
the same quantity of sugarcane, seven 
or eight wagons aie required.  Surely 
the value 0f four wagons and the value 
of eight  wagons are not the same. 
When certain commodities like sugar­
cane can be eesily carried by road, 
why can’t you do it?

5̂5  &h/. Budget, MAIiCH
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I would like the  Western Railway 
Headquarters to be shifted from Bom­
bay to some ether important town like 
Ahmedabad or Baroda.

As many as 75  trains still stand 
cancelled  in  the Bhavnagar-Rajkot 
regions in Saurashtra.  They must be 
started immediately.  Top  priority
must be given to the supply of diesel 
engines to important trains like the 
Somnath Mail  Kirtx Express and the 
Bhavnagar Mail running in Saurabtra.

The second class passengers must be 
given  more  amenities like sleeping 
berths for lunge.' durations of travel 
as also larger and more wailing halls 
at railway stations.

In Ahmedabad  there are a  large 
number of people who have business 
connections in Calcutta and there is 
heavy traffic between Ahmedabad ar.d 
Howrah.  So, why not start a direct 
train service between Viran̂am and 
Howrah because the present arrange­
ment is grossly inadequate?  A large 
number of  ptople from U.P., Bihar, 
Delhi and Punjab live in Ahmedaban— 
in lakhs.  They have been demanding 
a direct  line fiom  Ahmedabad  to 
Bhopal, Kanpur, Allahabad and Vara­
nasi.  This direct train service  also 
should be introduced.  I understand 
that the Southern Railway time-table 
is printed in Tamil also; I am  happy 
about it.  Similarly why not have the 
Western Railway time-table in Guja­
rati also?  During nights,  hawkers 
and vendors shout on the platforms 
“Ch&i gar am” and other things, dis­
turbing the people who are  asleep. 
Why not have a rule that say between
12 midnight and 5 a.m. when  trains 
are passing and people are  sleeping 
inside the trains the hawkers should 
not be allowed  to shout on the .plat­
forms?  If some passenger  wants 
tea, he can get down and get it from 
the stall.

I hope the hon. Minister will look 
into all these suggestions.

1975 Mly, Budget, $56
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SHRI P. V. G RAJU (Visakhapat- 
nam):  Sir, the railways are the lead­
ing transport system in our country 
3 feel that we should not only d eve loo 
the railway svstem but we  should 
develop our road find water transpoit 
systems also.  All the three should 
be linked together.

I may be forgiven if I am a little 
theoretical because  as a student of 
Indian economics at  Madras we had 
a paper on the Indian railway system 
and I am only repeating what I read 
30 years ago.  I was told that  the 
Indian railway syttem was developed 
by the British with the specnl pur­
pose of selling tneir own railway lines 
to India and theiefore,  the  system 
was broad gmige and metre  gauge 
whereas in Europe they have 1 gen­
eral gauge.  Theiefore, though  we 
are larger than Europe we are smaVIoT 
so far as railways are concerned. Our 
railway lines do not have the  rame 
strength as in Europe  I am tt 13 
that the Indi m hroad gauge  svste-n 
has a weight of lH‘ ]bs per unit  of 
rail while it is lf>p lbs in Europe.  In 
metre gaut7e it is 60 ibe 90 rail lbs 
can only bear  a speed of 65 to 70 
MPH.  I 1m 1old that the  railway 
track in India has not bera improved 
in the last 25 or 30 years.  We *till 
mak<> rails of 90 lbs for broa-1 gauge 
When we havp our own steel industry, 
why can’t we have  the same track 
weight as in  Europe,  i.e. 150 Ib̂7 
Then we can increase the rpeed  of 
trains from f>5 to 70 MPH to nearly 
100 MPH  Therefore, J am only sav­
ing that as 1 student 1 used to learn 
that we have to give oriority to  an 
essential noint about the  Indian rail­
ways,  namely,  that while  lidh-n 
railways are only 90 lbs  the Euro 
P<jan railways have 150 lbs.

There  is another point.  Thu rail­
ways in India have been built on the 
same pattern  as the railways in  the 
United Kingdom.  Now that the Uni­
ted Kingdom has joined the European 
Economic Community,  it is  having 
difficulties to takp the rolling stock of 
the European railway system. There­
fore, in the referendum  which  th®

United Kingdom is going to hold to 
decide whether UK should join  the 
EEC or not, this is «ne of the points.

As a matter of fact, in Europe and 
America the railways and  roadways 
are inter-linked.  It  is possible in 
America for a tiailer which  carries 
about 7o or 80 tennes to be hoisted or 
placed in ihe railway  wagon.  Then 
the railway wagon  goes  from one 
centre to unother centre and the trail­
er is removed from the wagon  and 
kept on the xoad by an object; smce 
1 do not know the technical  term, 1 
am using the  word “object”.  That 
object places the trailer  from  the 
ioad on the i;ulway wagon or  from 
the railway wagon on the load.

The railway track bridges in Europe 
and America can carry a weight of 75 
to 80 tonnes.  In India the railway 
bridges can carry  only  weight  of 
j0 to 55 tonnes.

I do not know whether it is possible 
to increase  thy weight  capacity of 
our bridges.  Certainly, effort should 
be made to have broad-gauge  lines 
with wider br dges and more  power­
ful bridges between major  cities like 
Madras, Bombay, Calcutta and Delhi.

In this connection, I may s*y that 
I have been informed that in  Japan 
they have developed a new sŷtsm of 
an over-head track.  They have a 
track which runs in the air and the 
railway wagons are attached to  the 
track.  The  Japanese  trains  run 
U a speed of about 300 km per hour, 
which is much more than what  the 
Indian railways can think or reaching 
I do not know if it is possible for the 
Indian railways to reach the  same 
speed as the Japanese trains.

MR. CHAIRMAN.  He  should con­
clude in another two minutes.

SHRI P. V. G. RAJU; I have  only 
two points.  One is that the railway 
track  should  he  improved.  The 
second point  is that  the railways



[Shri P. V. G. Raju]

Rly. Budget,
1975-76—Gen. Oise.

559
MARCH 5, 1975 Rly. Budget, 360

1975-76—Gen. Disc.

should be linked with the road trans­

port. I would say that the road tran 

port in our country is one of the me 

backward in the world.  The  India 

road bridges unnot bear a weight ol 

more than  12 tonnes  if they  are 

national  highways  and  8  ton”es  1 

they are State highways. Ihe  Indian 

railway bridges cai.not bear more tha 

50 tonnes.  We will  certainly  « 

considered  backwairl  when we  com­

pare ourselves with the railway tracks 

in Europe.  Therefore, we should try 

to increase the capacity ol the  rail­

way bridges to bear at least 80 tonnes 

as  in  Europe  and  Amcrica.  1 00

not know how much it will cost. Bui 

certuinly the effort should be  made 

because  the  railway  transport  sys­

tem is the basis  on  which we can 

develop.

There is cnly one more point that I

want to make.  I would not  like  a

composite  railway  system to b_  dev­

eloped in the country.  All the metre- 

gauge should  b'-' comerted into 

gauge.  Here, I w ou ld  say, theie is a 

wonderful  railway  station  in  India, 

that is Banglorc city.  I do not know 

if my friends know that you can go

to  Bangalore  city  on broa>l gauge

from Madras; you can  go to Eanga- 

lore city on met re-gauge from H yd era­

bad on the enstern side and you can 

go  from  Bangalore  city  to  Mysore 

on n arrow -gau ge. Surprisingly,  there 

are three railway lines to B an galore 

city.  This should be abolished. l 

can understand  metic-gauge  and 

broad-gauge lines  going  to  Bangalore 

city  but not nanow-gauge.  It shows 

only narrowness of mind of the Indian 

railways.  Nariow-gauge  should  be 

converted into broad-gauge  and metro- 

gauge should be converted into broad- 

gauge.  This is my  request to  the 

hon.  Minister of Railways.

Thank you for giving me an oppor­

tunity to speak nn the Railway Bud­

get.

TTmtarc am* (mv) :
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2R"̂ % % I %=FT tRo f 0 ’SftT̂'To tpjo

r̂# if MhR 1969 ̂fsmcwr

j«rr 1 %f%*r sr fn'f t̂rt  r̂t Mhrr 
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fr̂fR fw «rr ftr fa# cn̂ ̂ tfh*rr 
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TOt f, I frmfcr  WT    W f

 1 t fer ww zrmrTT     TOt 

$ tf7 TOt fT 3IT     offTT WT
t I

t iTRfm ipft TT *T faTT TT 

tpr     SrfT fT     5RTTT
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flft t I Nxr r q-T ETPT fT TOT 

TTT fa fwf R  TO W-W 

flTO-srs fa ift ttt   3ft faw r 

 grnr sri feft sftr fewi snft 

qr   I  wt qr wf 4r rtr tWt 

qrt nr farm rr 1 

t jfRrjftT *rat Hfrr SIR R ftT 

fTPTT 5rrcrr  fj

ft w   r  vhrnr jjvft 11 
 f mr f wt Tcr     5ft 

fnr jfmr wmf ft f    fwrw
 T,  tft oft ftr TO

t     W p W  $ Ttrj

1

wt rffcT     frgrr  tr *t 

smfr ir ftrr t gt fr t    sfr sjrftt

pft ft f 6    fT WHt 6    TfT

qTTR TT  fR jft TfT  5

T TT T f  t f-v-q-i

 Itt     fr Ttft fn  it
*re  TTpft      Tftf7  f rrr  TTTTr   t t 

m f r  fTt *ft WTH  7TT SPT T ST  TKT     t 

   fTTf  fT   flf  T7  T

rt srr to 1 faroi      n ttr 

f a t e r      fHTt  n   sfr    r   ssniT  t

, MI ir rft    WT TT5r  5fT

rrtT oft ffcr  *r  r      m    fr  

rrr  snrtr 1  t  wr  5Tfm 

ir M r m fw wnvv:wr TOt jpt 
TTf  5t ft jftro tIttct to r 5Prrt 
*ft WfTt TT    I

tt - it  ft  ts -tt   c t t   g   fw

rar 1  3 t  *ft  nfnr  rtr  s r r   

TT    I 3TpT  4   T O   T CT 

T T     T W T  TTf*  t s  f 1  t   I

arnr t hIhhi   
zft 1    f nctw w   T r 

f r Trir r 1     wt ti.jawnrrr

fTTff TTT l*-44 0  T3 W.
TffT  f    TTO T   d I f   T  jfl 5f*ft*T

yH fHTr rr   d H rh T  TPTT TfTT I

3 1  fs r  T    1974      c P T 

frtr  sftfeR- zt ni  fr  i TO rt r 

Wt 3ft  TTTr  To T 5PT T rr

5    fern jhtt t xftr *rrfm 
m*rr wt W H n   f,  TOT t 

rrPw r Tt   fe t     Pt 

f fit n TT  fT wr fTT TO I



budget,  PHALGUNA 14, 1896 (SAKA)  Rly, Budget, 366
1875-76—Gen. Disc. 1975-76—Gen. Disc.

TT HHIW <T$% % TT̂rr 

qt̂r TP9"  K-i[£  «(SI  I

t I «r̂rf 5TT% HTT*T %  *tft ̂jft%

fm 11 n̂: vnztft f̂ r ̂ r

% 7TT%  <̂T3*T ̂  sm *T 3TC 37T %

grrw ̂ wnr #  £ 1 *nsr-??rar?r 

«pt%  t̂kt *wr  t «rtr

 ̂ =Ff  ̂I

TT3TT ^nwsft m tt 

tor srifkRt r&cM  ?t> ot«t ?mr

f̂T?ft 3̂1̂1 scrf̂T ”Pt T̂T  % 

T̂RT BPT *PTFT Jft sq̂ T ̂ HTT 3̂ 

3fa<T sfift ̂ RTT $, sftr TO ̂  5TWT̂ 

sftr JTTTT?r̂rfr ?jt  % f-w <fr

sfsrfT fT̂V | I  ^

f̂ r̂r qr»r<if fa* wm ir -sft ̂ rt

f17 £ ̂rrzm  *t

■̂TTT ?TFT %  S f̂'T=r  % 3ft

smrr ?f «fr  «tftt fwr n̂rr t 

•?*ro n 3fT srfrr far?* w fm  ?m̂r 

% f̂FTT Sfrr  f̂̂3PT  3FT  JTT?̂nf̂r 

% T̂PTt ̂ T  ’TT Hl̂yFT 7̂% 
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SHRI  PAOKAI  HAOKIP  (Outer 
Manipur). At the outset I congratu­
late the Minister and the Miaistry  as 
a whole for the budget.

I should express my thankfulness to 
the new Minister for a number of new 
proposals.  The proposals are  there 
before us, that is to say, it is con­
tained m his speech and in the diffe­
rent papers circulated to us.

The hon. Minister  has come for­
ward and said that there will  be no 
more increase m the passenger fares 
and freight rates  This is  one  of 
the happy things.  The steps  regard­
ing increasing the number of facilities 
have got  to be vigorously implemen­
ted.

Sir, one happy thing is this. In the 
matter of recruitment of  Scheduled 
Castes and Scheduled Tribes, he says, 
he ih determined to implement  this 
policy, by ercouiaging members  be­
longing to Scheduled  Castes  and 

Scheduled Tribes and other backward 
classes to get employment and  that 
these facilities will be provided  for 
students m the university campus for 
reservation purposes.

About the ether facilities a  num­
ber of my predecessors  who  have 
spoken have already dealt with them 
and I do not think I have mucn to •'idd. 
But neveitheless I would like to say 
that in ivgatd to facilities over  the 
years we have been told that the faci­
lities will be increased and amenities 
will be increased.  But what have 
we witnessed today? It is true  that 
the Railways are not different todav 
from what we have been seeing. But 
today, I find, from the new budget 
proposals,  it  has  been stated that 
more facilities will be provided and 
this  matter will be taken care of, 
and will be looked into.

The most d stressing thing is  this. 
In the railway compartments we find 
that there is no proper light,  fheie 
is n0 proper  lavatory,  there are no 
proper book-stalls or other  catering 
facilities and services. These facilities
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and services are  lacking  and these 
things  should  be properly looked
into  and  improved.  Who  is 
responsible for these things?  Every­
one of us as responsible.  Whenever 
anything happens  one is pious  to 
blame the  Minister  and  Kailway 
Board.  But  we should try to  im 
prove these things. But has the posi­
tion improved to the extent we desire? 
The reality has been  this.  These 
facilities, have been absent all along. 
Now that the new Minister has taken 
over, I hope( he will look alter these 
amenities and facilities very effective­

ly.

19.00 hrs.

So far as ccnstiuction of new rail­
way lines are concerned, a  number 
of speakers  have  already  spoken 

about the same in the present con­
text of our  country.  We  all talk 
about national iiiteigration.  But, that 
can only be achieved when there  is 
sufficient neiwjrk of airways, railways 
and river transport.  Among  these 
systems, air traffic is the  expensive 
one.  Common people cannot  avail 
of this facility  River transport  is 
not an easy one.  Road  transport 
important  But, railways are most 
important  which  can carry  more 
passengers. When Government thinks 
of national integration,  one  way of 
achieving this is to lay more  and 
more railway lines.  What  has been 
done over the many years?  When 
you think of constructing a new rail­
way line you take into consideration 
the economic  viability  of the  re­
gion.  When we talk of national  in­
tegration,  this consideration has  to 
go.  We are  compelled  to  invest 
more and more funds in constructing 
new railway lines.  Sir, I conie from 
the  north-eastern  region—Manipur. 
For centuries, Manipur-Tripura have 
no railway lines.  The only line that 
is there is from Assam. Hete  our 
demand is this that the Government 
must examine  introduction  of  one 
train from New Delhi to  GauhaU via 
Farakka.  Our demand has also been
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for extension of the line from  the 
New Bongaigaon  upto  GauhaU  so 
that this line may be effectively uti­
lised by  the  masses.  I hope that 
this will be taken into consideration 
by the new Minister.

I am now concluding with  the fol­
lowing.  In the Fifth Plan period, 
the ministry will pay its attention for 
the development of the eastern  re­
gion in order to bring that with  the 
levels of the other parts of the coun­
try.

I hope the ministry  will give its 
earnest consideration for the develop­
ment of these areas by providing 
link to this part of the country.

' SAW  fa?  (WTFT)  :
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^̂t gfŵr T̂ f̂t t i   ̂v*r ̂ n:

mi srrt vt #̂t ̂t snspsr ft ̂ mr i 
sraraT ̂  v> ̂t̂ ̂ftrr fr 

Frrfsf ?mr srtWt «pt   ̂vr *trpt 
?t 3IT ̂  J



'3W ?ft  sfrr 

ftr̂cTT t m $  ̂ f̂ rr g far

f*TT<t t̂F TTFT I f% fâft *T T̂SS'PT 
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SHRI  SHYAM SUNDER  MOHA- 
PATRA  (BalasoreK  It IB for the 
first tune that I was happy that under 
the leadership of Pandit Kamlapati 
Trtpdti there was no rise in the price 
u£ tickets.  It it» lor the first time 
that wo see a comfortable sigh pervad 
inf» the corridors of the Lok Satoha. 
All members were happy that people 
m the entire country heaved a sigh 
of relief that there was no rise in the 
price of tickets.

At the same time, I should  bring 
home a cardinal factor in this  as­
pect to the hon. Minister, that  he 
must see that in the next budget the 
price of tickets should go back to the
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level of 1972. My  suggestion may 
sound very odd. But if you go through 
the price rise, you will find that bet­
ween 1973 and 1975, the price has gone 
up by more than 50 per cent The 
chair car ticket from Howrah to Delhi 
was perhaps Rs. 117; now it is Rs. 198. 
It is the business tycoons who have 
left travelling In sleeper cars ha air- 
conditioned coaches and taken to the 
air-conditioned chair cars. Can  we, 
the middle clasg people, afford to pay 
Ra. 198 for this? So I hope our pro­
gressive Minister  of  Railways  will 
consider, while presenting the  next 
Budget, going back to the 1972 level 
of the price of tickets. It will be a 
dynamic, revolutionary move.

1 must ugain thank tEe Railway Mi­
nister that he has obliged the people 
of Orissa by including two or tnree 
more members in the Zonal RaiJway 
Committee. He had said in his budget 
speech that when the Zonal Railway 
Committees were formed, States’  re­

presentation would be kept in view. If 
you consider the goods traffic of the 
entire India moving in all the zonal 
railways, 65 per cent moves on  the 
South Eastern Railway. If that is so, 
I want to know what is the percent­
age of the Orissa people serving on 
the South Eastern Railway? A quota 

must be fixed. If the S. E. Railway is 
carrying 65 per cent of all the railway 
goods traffic, why not give a bigger 

quota of representation to Orissa  in 
the South Eastern Railway? I  think 
this is a vevry honest suggestion.

The food supplied in the trains by 
the catering  department  is below 
standard. Tea served on railway plat­
forms is worse than anything. It  is 
four times poisonous. The tea served 
to passengers is black in colour. Un­
fortunately, the  Catering Committee 

has been abolished on the suggestion 
of some  Committee. I suggest that 
whojetime social workers should  be 
put into this Catering  Committee. 
They must go and supervise the stan­

dard of food served on the platforms. 
If the food is found to be bad,  the
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licences of the vendors should be can­
celled and drastic action should be 
taken because it is poison whicn  is 
given to the passengers. Why should 

the standard of food be bad when we 
are going in for all round develop­
ment of railways?

Orissa has been neglected all these 
years by the Railway Board. There 

has been a persistent demand by the 
political  parties that the Bansfcani- 
Jagpura line should be  constructed. 
There have been violent  agitations 
and peaceful agitations for it. All the 

newspapers were full of  comments 
that this is a line which is a lifeline 
connecting all the mineral areas  of 
Orissa. But I understand that  only 
Rs. 1 lakh has been earmarked  for 

this line. It is a shame that only  a 
lakh of rupees has been sanctioned 
whereas the total expenditure amounts 

to more than Rs. 20 crores.

In any case, the  Rourkela steel 
plant area should be connected  with 
tne Paradeep port. There should be 
railway lines through all the tribal 
areas. Unless you develop the tribal 

areas, the fate of India will never be 
changed, the fate of Orissa will never 
be changed because 33 per cent of 
the population of Orissa are tribals 

and Harijans.

The argument adduced by the Rail­
way Board against this is that they 
are uneconomic lines. Unless you put 
the railway lines, how can we improve 
the economic condition of these areas, 
It is no use saying that these areas 
are not developed. Unless we have a 
deep infra-structure, we cannot brrng 

about economic development. Gandhi* 

ji had said that Orissa is the poorest 
of the  Provinces.  Our  esteemed 
Prime Minister has said a number of 
times that the people of Orissa  are 
very poor. Is it possible to improve 
the fate of Orissa by allocating only 
a lakh of rupees for this Bansbani 
Jagpura line?  So many suggestions 
are lying with the Ministry of Rail­
ways for a line between Bhadrak ar.d
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Chahmbali and certain other areas, 
was informed that a committee to sur­
vey the uneconomic lines or some- 
thlnk like that was there; it is time 
that that committee sent its  report 
Government should come forward with 
definite suggestion how those  Imes 
could bt| made economical instead of 
telling people that they are unecono­

mic lines.

I come from Balasore where there is 
a defence installation. It is the only 
one of its kind m the entire South­
east Asia. There is no quota for Bala­
sore passengers  m  any  important 
tram.  As far as Madras Mail is con­
cerned, there is quota from Balasore 

to Madras but there is no quota from 
Balasore to  Howrah.  The  defence 

personnel  want  to go to  Howrah. 
Sometimes Ministers depend upon re­
plies submbitted by the officers  But 

the Minister must also have time to 
go through our suggestions they must 
not always accept the  draft  letters 
which emnate from the officers of the 
Railway Board but must also go into 
the legitimacy  and the logic of the 
suggestion and then only arrive  at 
conclusions.

The Indian Railways are fortunate 
in having an integral coach factory. 
1 saw a picture of the double docker 
which we are going to exuort to Indo­
nesia,  Our engineers are in no way 
inferior to others.  While travelling 
abroad, I have heard senior  techno­
crats and  engineers praising Indian 
engineers. Similarly our coachos  are 

equal to any trne anywhere in  the 
world.  What is required  is  main­
tenance, In first class compartments 
X have found that the seats were out 
by blades, it is a fearful sight lonely 
ladies are travelling in railway com­
partments but there is no HPF; Trains 
between Howrah and Cuttack and bet­
ween Howrah and Balasore sometimes 
run wittio it RPP men. There is dan­

ger to thsiT  safety and  security. 

There are besides a lot of charges 
against the RPF people. Corruption 
is writ large. If corruption could he 
eradicated from the Railways  the 
railways  income would go up  by 
ten times. We are increasing  fares 
and freights but we are not able to 
improve the standard of the Railways 
because there is no increase in the 
income. We are unable to give more 
money to the workers because  the 
Railways are in deficit. And the Rail­
ways are in deficit because millions 
of people are travelling without tic­
kets  Are the> not in collusion with 
the ticket  checkers’ I am  trade 
unionist. I have seen in my consti­
tuency how those people corrupt the 
officers and the- RPF Ticket check­
ers are in co’lusion with the offen­
ders  Exemplary punishment should 
be given to those people 1 so that these 
ate eradicated for ever.

Some trade unions with infantile 
approach to things have some vest- 
ei interests and are thinking  of 
another railway  strike jThey are 
taking advantage of the fact  that 
thousands  of workers are yet  to 
be reins fated. Hundreds of  thous­
ands of workers  were  misled  and 
they were made tc believe that some­
thing new will dawn.  Hon. Minister 
must, see that their families  and 
children do not suffer and that they 
are absorbed hack in their work. The 
lo'-al workers who did their  duty 
di'ring those momentous days risk­
ing their Jives had not received jus- 
lice; sonve (not all, railway officers 
ore wocdf-n in their approach. They 
do not appreciate that those work­
er.1* did their duty with patriotic zeal 
during) those days  So, all facilities 
should be j,iven to them. Th© pro­
mises which were made  must be 
fulfilled  Under the  leadership of 
Pandit Komlapati Tripathi and  his 
able colleague Shri Quresni, I think 
justice will be done to the workers 
very soon. They must do everything 
possib’e in their power to see  that 
justice is done.
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19.32 hrs.

The Lok Sabha then adjov,rned titl
Eleven of the Clock on Thursday,
March 6, 1975/PnaIgullft 15, 1896
(S,aka) .
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